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FOREWORD 
"Where is the equality, human dignity and social justice if you 

address the rich and affluent with 'Aap' and a rickshawpuller 
with 'Tum' because he happens to be poor and belonging to a 
weaker segment of society. This is what Dr. Rammanohar 
Lohia hammered int~ us t.1 his characteristically sharp and 
acerbic style when I, along with some students, met him for the 
first time in 1948 in Orissa. At that time, after Gandhiji's death, 
the Socia lists. in the Congress had parted company and Lohia 
had come to Orissa to organise the Socialist Party. This 
remart<, not so easy to swallow, yet so true to life, left an 
indelible imprint on our young minds and our search for 
fathoming 'Who after Gandhi' was complete. Here was a man, 
we felt, who could confess as frankly and informally as Bapu, 
the bitter truth of life and who could rank next only to him in 
practising what he said or preached. 

Lohia's assessment of the appalling and inhuman conditions 
of the massesf who were the real masters if) a democracy, was 
based not merely on theory or hearsay, but was the result of 
his personal contact with the poorest of the poor and the 
weakest of the .weak. The· idea that led to the historic 'fifteen 
annas versus three annas' debate in the Lok Sabha relating to 
the per capita income of the 60% population living below the 
poverty line, through which Lobia successfully challenged the 
statistics of the' Government during the first eger No-Confidence 
Motion against .the Nehru Government in 1963, had germinated 
out of a heart-to-heart talk that he had with a young boy. During 
his visit to a village, Lohia had seen ·the boy collecting some 
fish from a pond. On being asked about his daily earning, the 
boy informed Lohia that he earned about three or three and a 
han annas a day. This piece of information led LOhia to deep 
introspection making him later challenge the official statistics 
about the per capita income. 

Lohia strongly believed that the Gandhian ideals could be the 
only solution to meet the basic needs of a society, both 
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developing and developed. It was thus that even after inde-
pendence he wielded the Gandhian weapon of safyagraha mosf 
effectively to- fight every form of injustice against the oppressed 
and the depressed. Uke Gandhi, he gave the highest priority to 
the removal of rural backwardness. He was, however, not a 
blind follower of Gandhi and his Charkha. He was for an 
innovative technology that could help in bringing about an all-
round development in a developing society. 

Lohia was an Original thinker of superlative quality and 
acumen. Being sensitive and inquisitive by nature, he applied 
his mind to understand the evolving trends in political philoso-
phy and reflected them fully in his writings and speeches. Both 
as a philosopher and a practical statesman, he attempted to 
find Ii way out of the hostility between the individual and the 
State. He was the first socialist thinker whose ideas were not 
circumscribed by the western thinking or the political processes 
in the Soviet Union. To him '8. nation had to have its own 
ideology b~ on its culture, traditions and history. While 
analysing the political, economic and social philosophy of Lohia, 
there is often a tendency among the contemporary researchers 
not to recognise him as an academic system-builder in the 
tradition of Kant, Hegel and Comte. But one must not forget 
that his approach to look at ideology as an integrated phenome-
non is now being widely accepted the world-over as the only 
answer to meet the structural weaknesses in both developed 
and developing economies. 

The essence of his philosophy is found in the Seven 
Revolutions, as he called them. These are: (1) for equality 
between man and woman; (2) against political, economic and 
spiritual inequality based on skin colour; (3) against inequality 
between backward and high groups. or castes based -00 long 
tradition;-aAd fer giving special opportunities to the backward; 
(4) against foreign enslavement and for freedom and world 
democratic rule; (5) for economic equality and planned produc-
tion and against the existence of and attachment for private 
capital; (6) against unjust encroachments on private life and for 
democratic methods; (7) against weapons and for satyag"raha. 
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It is these struggles or Revolutions in which Lohia crystaljzed 
his philosophy as well as practical action plan. Since the 
system which grew during post-independence period widened 
the gu" between the rich and the poor, he advocated another 
struggle. The call for 'Total Revolution' given by Jayaprakash 
Narayan in the late 70s was the same as Lohia's call for Seven 
Revolutions. 

-lohia advocated socialism in the form of a new civilization 
whiCh in the, words of Marx was 'socialist humanism'. He 
championed the cause of' socialism for ensuring social justice 
and equality. Referring to caste system' in India he said, "All 
those who think t.!'lat with the removal of poverty through a 
modem ecOnomy, these segregations will automatically disap, 
pear, make a big mistake." During his Pachmartli Presidential 
address, Lohia had brought in no uncertain terms the irrele-
vance of capitalism as well as communism for' the economic 
and political reconstructions of the Third World. Lohia, there-
fore, prodded socialists to organise themselves into a party 
capable of capturing power in seven years, even while exhort-
ing them to have patience and commitment to carry on the 
struggle for a century. His views, I am sure, are getting slowly 
consolidated as the new ideological foundation of the socialist 
movemeOt throughout the world. 

A multi-faceted personality, Dr. Lohia, apart from being a 
prominent freedom fighter, a revolutionary philosopher, a prolific 
writer, a se"-Iess social worKer, and an outstanding socialist 
leader, was a parliamentarian par excellence. 

When he came to Lok Sabhafor the first time in 1963, Lohia 
tried to raise issues conceming the poor and the weak. He was 
always very keen and sometimes very impatient to bring home 
the point that the Lok Sab~highestpeoples' forum of the 
country-should not only be an Instrument to reflect the urges 
and aspirations of the people but should be an institution to 
effectively engineer socio-economic justice to them. Whenever 
he felt that the Constitution, the law, the rules or the statistics 
were quoted (or misquoted I) in the highest institution not to help 
the poor and the weak but for maintaining status que i~ 
continuation 6f ,njustlce, the rebel In him opposed it and 
opposed it effectively. IUs indeed ou'r.miSfortune t!lat Lohia had 
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a very brief term in Parliament. He entered Parliamentary life 
late and by the time he was trying to reshape it to be an 
effective apparatus for complete transformation of the face of 
the country, cruel hands of death snatched him away frpm us. 

Today when 'we hear about social justice, the relevance of 
Lohia who spoke about it years before is more than proved. He 
was a man much ahead of his times" That is why probably 
sometime\ before his death he said "People will listen to me. 
Perhaps, after I am dead. But they will certainly listen to me." 

I am glad that the Lok Sabha Secretariat has brought out this 
book which although limited mostly to his contribution towards 
parliamentary life will yet provide to the readers a fruitful 
thought. The book is a token of deep gratitude to him for his 
outstanding contribution. 

I am sure that the book will be found useful and Interesting 
by parliamentarians, lay readers, students of political science 
and all those in public life. 

NEW DELHI 
May 1, 1991 

RABI RAY 



PREFACE 

The decision of the Indian Parliamentary Group in early 1990 
to celebrate the birth anniversaries ci eminent Parliamentarians 
and its beginning with the birth amiiversary of Dr. Rammanohar 
Lohia is worth reckoning as a significant development in our 
parliamentary history. 

A Monograph Dn Lohia brought out as part of the celebrations 
could not, as was widely felt, adequately describe this multifa-
ceted dynamic personality. Consequently 4 it was decided to 
amplify it into a book. Hence this Volume. 

Divided into ·four parts, the first part of the book profiles ~ 
great leader and theoretician. Articles in part two, contributed bY 
his contemporaries and close associates, are highly analytical, 
portraying the man as they found him. 

An eloquent and forceful speAker, Lohia poured out his heart 
into his utterances. Nevertheless, the facts and figures often 
reeled out by him were incontrovertible, bearing a mathemati-
cal precision. Excerpts from his select speeches in Parliament 
and some quotes, in part three of this Volume, indicate how 
strongly he held on to his convictions. 

Though slightly feared for his outspoken nature, he was 
admired and highly revered by his friends and fellow parliamen-
tarians. Glowing tributes paid to him in both the Houses of 
Parliament on his tragic demise find their way into the last part 
of the book. That, if anything the years since he left us have 
enhanced our respect for him is substantiated by some more 
tributes from persons of eminence in different fields included in 
this part. These have been culled out from speeches made at 
the meeting held last year under the auspices of the Indian 
Parliamentary Group to celebrate his birth anniversary. 

(v) 
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Most of the material in the present Volume is a translated 
version of the original in Hindi. Every care has been taken to 
ensure that the originality is not lost in the. process. Needless to 
say, the views expressed in various articles are clearly those of 
the authors for. which the Lok Sabha Secretariat does not take 
any responsibility. 

We must express our gratitude to Honourable Speaker of Lok 
Sabha, Shri Rabi Ray, for his constant guidance, assistance 
and encouragement in our task in bringing out this Volume. His 
inspiring 'Foreword' reflects his closeness to and clear under-
standing of Lohia and his ideology. We are' also grateful to the 
eminent writers for their articles which have enriched this 
publication. 

This publication dedicated to the memory of Lohia is our 
humble tribute to his outstanding contributions to our parliamen-
tary and national life. We hope it will' be found useful by our 
young parliamentarians, students of political science, and would 
also generate interest in 'Lohia Studies'. 
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PART ONE 

HIS LIFE 



1 
Dr. Rammanohar Lohia: A Profile 

Dr. Rammanohar Lohia, the eminent socialist leader, was 
born on 23 March, 1910 at Akbarpur in Faizabad district of 
Uttar Pradesh. His father, Hiralal Lohia, was a businessman. 
Originally, his ancestors lived at Mirzapur in Uttar Pradesh. The 
family acquired the surname 'Lohia' for dOing business in 'Loha' 
(hardware) for generations. Rammanohar lost his mother at an 
early age of two and half years and was, therefore, brought up 
by his grandmother and aunt. 

As a child. Lohia found in his family an atmosphere which 
was free from caste and communal prejudices., The spirit of 
strong nationalism was gifted to him by his fathf:r, Hiralal, who 
was an active Congressman and a devotee of Gandhiji. Since 
his childhood, Lohia was full of sympatnies for the needy and 
as such he always helped the poor and the down-trodden. 

His Education 

He had his early education at T andon Pathshala and 
Visheshwar Nath High School in Akbarpur. He always topped in 
his class and remained a favourite of his teachers. After his 
father had shifted from Akbarpur to Bombay, he continued his 
studies at Marwari School in Bombay and passed the 
Matriculation examination in the first division in 1925. His 
Intermediate education took place at Banaras Hindu University. 
In 1926, he accompanied his father to the Gauhati session of 
the Indian National Congress when he was just i 6 years old. In 
1927, he passed the Intermediate examination and went to 
Calcutta for further studies. Here an incident in his life is worth 
mentioning. There were two Government Colleges in Calcutta 
at that time with good reputation. Besides these, there was also 
a private College, Vidyasagar College, whose teachers 
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possessed a nationalistic outlook. When the question of taking 
admission came up, Lohia, as a true nationalist, preferred 
Vidyasagar College for higher education rather than either of 
the Government Colleges. In 1929, he passed his B.A. 
examination. Later, he went to Germany for higher studies. He 
obtained the Ph.D. degree from Berlin University with The 
Taxation of Salt in India' as the subject of his thesis. It was in 
Berlin that he studied the works of Marx and Hegel. He left 
Berlin in 1933 with definite leanings towards socialism. Lohia 
was also deeply influenced by Gandhiji's ideals, values and 
methods. 

The period when Dr. Lohia was at Banaras Hindu University 
was the most important phase of his life. Since his younger 
days, Lohia was an excellent orator. At the University, as a 
sharp student, he developed a style of his own, a logical one, of 
delivering speeches and thus attracted the attention of the 
listeners. The University, known as Kashi Vishvavidyalaya, was 
famous during those days for producing brilliant youth who 
could bring honour to the country and sacrifice their all for her 
sake. Lohia was one of them. 

As a Freedom Fighter 

Dr. Lohia joined the freedom movement at an early age. His 
interest in politics gained further momentum owing to the 
atmosphere he had found at home. In 1934, a historic 
development took place in the Congress Party, when the 
Congress Socialist Party (CSP) was formed within the Indian 
National Congress. Dr. Lohia was instrumental in its formation 
and was considered one of its pillars. The party, declaring 
socialism as its objective, stated that Marxism alone could 
guide the anti-imperialist forces to their destiny and emphasised 
on democratising the organisational structure of the Congress. 

Young Lohia was made the Secretary of the Foreign Affairs 
Department of the Congress Party in 1936, an office which he 
held with distinction till AugCJst 1938. As Foreign Secretary of 
the Congress, Lohia was instrumental in laying the foundations 
of the foreign policy of India. He maintained close contacts with 
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the freedom movements then going on in other parts of the 
world and dev~loped close relations with progressive 
organisations in Asia, Africa and Latin America. As Secretary, 
he had written a pamphlet "The Foreign Policies of the Indian 
National Congress and the British Labour Party" which was 
described as a "Work of outstanding merit" by Pandit Nehru. 

Lohia was aware of the problems faced by the overseas 
Indians and he told the Indian people about their pitiable 
conditions. He had also drawn the attention of the world 
towards the suppression of civil liberties in India and other 
countries. He was arrested for making anti-Government 
speeches, on 24 May, 1939, his first imprisonment, but was 
released the next day on bail. He was of the view that the 
country would not get freedom automatically. He created an 
awareness among the people by writing articles and pamphlets. 

During the Second World War, he supported the view that 
India should not extend any support to the British and 
advocated complete non-cooperation. He said that the supply of 
men and money to the then Government should be refused. 
When All India Congress Committee passed a resolution in 
1939 supporting the Britain in the w~r effort, Lohia opposed it 
and wrote an article "Down with" Armaments". He was arrested 
for ma~ing anti-war speeches in 1940. Mahatma Gandhi did not 
like it and reacted very strongly. Deploring the action, Gandhiji 
said that imprisonment of patriots like Rammanohar Lohia and 
Jayaprakash would not be tolerated and he would not be a 
silent witness to this increasing encroachment on popular 
freedom. The individual civil disobedience campaign launched 
by Gandhiji in 1940 was designed to assert the people's right to 
democratic freedom. 

Dr. Lohia played a significant role in the 'Quit India 
Movement' of 1942. He directed the Movement while remaining 
underground and could not be detected for nearly two years. 
He also established an underground radio station. He utilised 
the time by writing booklets and articles full of inspiration like 
"How to establish an Independent Government?", "I am Free", 
"Prepare for the Revolution", and "Brave Fighters March 
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Forward". Another scholarly article "Economics after Marx" 
was also written by him while he was underground. He, 
however, was arrested on 20 May, 1944 and kept in prison till 
11 April, 1946. Later he worked for the freedom of Goan and 
Nepalese people also. Dr. Lohia was arrested as many as 25 
times for participation in freedom movements of India, Goa 
and Nepal and civil disobedience movements in free India and 
in America. 

As a Socialist 

In 1947, the Congress Socialist Party was transformed into 
Socialist Party by removing the word Congress from its name 
at a conference held at Kanpur though it continued to be a 
part of the Congress. In 1948, the Socialist Party of which Dr. 
Lohia was a founder, dissociated itself from the Congress. In 
1952, the Praja Socialist Party was formed and Dr. Lohia was 
elected its General Secretary in 1953. After a split in the Praja 
Socialist Party, the socialists met at Hyderabad in December, 
1955 and a new Socialist Party of India was formed under. the 
chairmanship of Dr. Lohia in 1956. 

A great socialist, Dr. Lohia believed in the ideology of 
democratic socialism and always stood for power to the 
elected representatives of the people through parliamentary 
rl1eans but supported the non-violent direct action against any 
and every social, economic and political injustice. His creative 
mind had a great fascination for new ideas and he spurned 
the doctrinaire approach to social, political, economic and 
ideological problems. A relentless fighter against every form of 
injustice, he fervently pleaded for social equality and 
preferential opportunity for the SOCially oppressed sections of 
society to enable them to overcome their centuries-old 
sufferings. 

While Dr. i. Jhia laid great stress on resistance to evil, he 
knew the importance of constructive activity. He was of the 
view that politics was inseparable from power. He supported 
the idea that the state power should be controlled, guided and 
tamed by people's power. To achieve it, he propounded the 
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formula of 'rombining jail, spade and vote for achieving a social 
revolution in the country. He asked the youth t5> devote "one 
hour's free and voluntary labour" for national reconstruction. 

His main contribution to the Indian polity was the 
incorporation of the Gandhian ideas in the socialist thought. A 
firm believer in decentralised economy, Lohia stressed the need 
of setting up of cottage industries and the small machines with 
minimum capital investments where maximum manpower may 
be used. 

Lohia was well aware of the fact that people of the country 
live in villages. He, therefore, became the symbol of the 
aspirations of the poor peasants, the landless people and 
agricultural labourers. He initiated Kisan marches and struggles 
right from 1947. He was one of those great leaders who not 
only advocated the need for a fundamental re-ordering of our 
social relations but also provided an ideological basis for this 
revolutionary transformation. He always stood for the anti-
imperialist and anti-colonial revolution. He had de'3p sympathy 
for the equal rights movement launched by Americdn Blacks. He 
symbolically participated in it. In America he was refused entry 
into a restaurant and was arrested when he insisted on entering 
it. That he was set free almost immediately with a gracious 
apology from the American Government is another matter. 

As an untiring champion of social equality, he deplored the 
caste system and the hierarchical order based on birth and 
considered it the single most important factor for decline of the 
nation and its repeated subjection to extemal aggression and 
foreign rule. He also launched a "destroy caste" movement. He 
declared that in a traditionally unequal society, equality could 
not be established by merely providing equal opportunities to 
all. He said that the backward classes, women, Harijans, 
adivasis and the backwards among the minorities had to be 
given special opportunities to bring them up to the level of the 
advanced. 

Dr. Lohia possessed a universal outlook. He subscribed to 
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the concept of the citizenship of the mind, citizenship of ideals 
without the restrictiveness of nationality or race. A widely 
travelled man, Dr. Lohia dreamt of an international order where 
one could travel around the world without passports or visas. 
He was for the establishment of a World Parliament and a 
World Government to which the sovereign national states would 
voluntarily transfer a part of their sovereignty. He was also 
elected India's representative to the Conference for World 
Government in 1949. 

Lohia had his own ideas about revolution. He justified 
revolution in any of the following conditions: (i) A revolt to 
establish complete equality between men and women; (ii) A 
revolt against the economic, political and social inequalities 
based on the colour of skin; (iii) A revolt against the traditional 
concept of caste based on birth and in favour of special 
opportunities for the backward; (iv) A revolt for overthrow of 
foreign rule, for freedom and for the establishment of a 
democratic government; (v) A revolt against the inequalities in 
accumulation of capital, for economic equality and planned 
increase in production; (vi) A revolt against interference in the 
private life of citizens and in favour of a democratic system of 
Government; and (vii) A revolt againt conventional and nuclear 
weapons and for recognition of satyagraha as a legitimate 
weapon. 

As Leader of Masses 

'Lohia's greatness was his simplicity and intense love for his 
fellow countrymen. He had shown equal concern for pain and 
pleasure. In him, there was an ideal combi.nation of piety, love 
modesty, anger and suffering. He was a relentless revolutionary 
and an exponent of dynamic political and economic thoughts. 
He was a leader of the masses and always talked in their 
language. He was a stormy petrel not only in the Lok Sabha 
where he fulminated on the floor of the House against the 
pOlicies of the then Government but also in the larger and more 
extensive field of national life for over thirty years. 

As a true nationalist, he disapproved the way in which the 
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young men and women of the country were oopying the 
western wav of life. He was fullv devoted to the Indian 
civilization. He wanted that Hindi should flourish as our national 
language along Mth otner Iootah languages and English must 
go from India. He described fondness for English as a 'sinful 
life' . 

Uke Gandhiji, Lohia had also shown his disobedience to 
oppressive and cruel laws and rules. For him the very existence 
of such laws and rules was unbearable. Dr. Lohia personally 
was against the partition of India. He was whole-heartedly 
devoted to the Hindu-Muslim unity and after India achieved 
freedom and was partitioned he worked tirelessly and fearlessly 
to maintain the unity and communal harmony in various parts of 
the country. 

Aa • Writer 
Lohia was a prolific writer. His ideas were original and always 

created awareness among the masses. During the freedom 
movement he showed the way of freedom to the people 
through his writings and left an ever-lasting imprint of his 
thoughts on their minds. Among his publications a few were: 
India on China; Struggle for Civil Uberties; Indians Outside 
India; Congress and War; Rebels Must Advance; Mystery of Sir 
Stafford Cripps; Third Camp in World Affairs; Himalayan Policy 
For India; Aspects of Socialist Policy; Fragments of a World 
Mind; Wheel of History; Will to Power and other Writings; Guilty 
Men of India's Partition; Marx, Gandhi and Socialism; India, 
China and Northern Frontiers; The Caste System; Language; 
Note and Comments; Interval DurinQ Politics; Foreign Policy; 
Valmiki aur Vashishla; Kranti Ke 'Ljye Sangathan; Hindu Aur 
Musalman; Nirasha Ke Kartavya; Krantikaran; Sarkari,Mathi Aur 
Kujat Gan.dhivadi: Ram. Krishna auf. Shiwa: Samaivadi Andolan 
Ka ltihas; Dharma Par Ek Drishti; Sapta Krantiyan. He was aJao 
the JCh8Irman of the Editorial Board of ·'Mankind' and 'Jan'. 

Aa an Exponent of new TheorIes 
As an original thinker, he formulated the theories of: Twin 

origins of Capitalism and Imperialism; Small Unit Machine; 
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Equal irrelevance; The Third Camp; Immediacy; Oscillation I 
between Class and Caste; ~fficiency, total or maximum; 
Physical and Cultural approximation of mankind; Permanent 
Civil Disobedience; Co-existence with Approximation; 
Autonomous relationship of general and economic aims or spirit 
and matter; Inverse relationship of Internal Rebellion and 
External Invasion; Preferential opportunity for Backward Groups 
in place of equal opportunities and Seven Revolutions. 

As a Parliamentarian 
Dr. Lohia was elected to the Third Lok Sabha in 1963 in a 

bye-election from Farrukhabad constituency in Uttar Pradesh. 
He took oath as a member on 13 August, 1963. On the first day 
when Lohia came to Lok Sabha, it appeared that a new life had 
come to the House. Every body in the House stood up and 
welcomed him when he entered the Chamber. Indeed with his 
entry, the House felt honoured. He was also given a civic 
reception at the Ramlila Ground in Delhi on his maiden entry in 
the Lok Sabha. He was again elected in March, 1967 to the 
Fourth Lok Sabha from kannauj constituency in Uttar 
Pradesh: 

A dedicated Parliamentarian, Lohia took keen 
inte~sl in the business of the House. He used to come fully 
prepared for parliamentary debates and discussions. His. 
speeches in the Lok Sabha gave new tums and twists to the Indian 
polity and provided real food for thought. Whether it was the 
policy of Non-alignment or the issue of corruption in the 
country, he always took the Government of the day to task. He 
pointed out the weaknesses of the Government policies through 
his speeches in the House. Whether it was the Prime Minister 
or any other Minister he spared none. Whenever he found any 
irregularity or any injustice being done, he was ever vigilant to 
raise the issue. 

His arguments in what has ~ome to be known as the 'Three 

"HiS election to the Fourth :"0;' Saohi:! w«s set aside after his death, Vide 
Allahabad High Court Judgement, dated 14.5.1969 based on its order of 
31.1.1969 for a general rescrut:nl and recm.nt of valid votes. As Lohia had died 
on 12.10.1967 there could be only a nominal contest in this case from his side. 
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annas versus fifteen annas' debate were an eye-opener for the 
people of the country. lohia asserted that the then 
Government's view that average income of a person in the 
country was fifteen annas was misleading and false. He proved 
by facts and figures that between 16 to 18 crore people were 
surviving on a daily earning of three ar\d a half annas r:Jr four 
annas. Getting inspiration from him 'Janvani Daywas observed 
under his leadership in Delhi on 13 March, 1964. 

It was indeed very sad that Lohia had a very short span of 
lite. An original thinker, a unique leader, an eminent 
Parliamentarian and a rebel. Dr. Lohia passed away at New 
Delhi on 12 October, 1967 at an early age of 57. The news of 
his death soread like wild fire. The whole country was in 
mourning 

Glowing tributes were paid to Lohia in both the Houses of 
Parliament. His death was described as a great loss to the 
country and greater loss to Parliament. He was described as a 
valiant fighter, a great thinker and a dynamiC personality in the 
true sense of the terms. 

Describing his death as premature, the then Speaker, Lok 
Sabha, Dr. N. Sanjiva Reddy said that his death had removed 
from the Indian political scene and the House one of its 
outstanding leaders. The then Prime Minister, the late Shrimati 
Indira Gandhi, describing Lohia as a leading Parliamentarian, 
said that his untimely death had removed a vigorous mind and 
a dynamic character from the country. His whole life, according 
to her, was a "struggle for causes he held dear, for the 
downtrodden and the under-privileged." 

Though he had never been a member of the Rajya Sabha, 
touching tributes were paid to him in that House also. The then 
Chairman of the Rajya Sabha, the late Shri V.V. GirL described 
him as the founder of the socialist movement in the country and 
said that as a member of the Lok Sabha, Dr. Lohia 'established 
for himself an abiding reputation as a powerful speaker and an 
outstancing parliamentarian'. He added that though Dr. lohia 
often "vigorously attacked Government's policies. his intentions 
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and sincerity were never in doubt; he always had the welfare of 
the people in mind ... " 

Dr. Lohia was unmarried. He left behind no family, and no 
property but only his great ideas not only to the benefit of the 
people of India but to the benefit of whole mankind. 

"For obituary references mede in Lo6I Sabha and Rajya Sabha on the death of 
Dr. Lohia, please see Pert Four of the book. 



Dr. Rammanohar Lohia: A Profile 

" 
Sources consulted 

1. Arumugam, M.:Socialist Thought in India~The Contribution 
of ~ammanohar Lohfa, New Delhi, Sterling Pu!:1lishers, 1978. 

2. Kaushik, Karuna: Russian Revolution and Indian 
Natlonaltsfn. Delhi, Chanakya Publications, 1984. 

3. Parameswaran, P. (ed): Gandhi, Lohia and Deendayal, 
New Delhi, Deendayal Research Institute, 1978. 

4. Sen, S.P. (ed): Dictionary of National Biography Vol. II, 
Calcutta, Institute of Historical Studies, 1973. 

5. Sharad, Onkar: Lohia A Biography, lucknow, Prakashan 
Kendra, 1972. 

6. Vishnoo Bhagwan: Indian Political Thinkers, Delhi, Atmd 
Ram & Sons, 1976. 

7. Who's Who, Fourth Lok Sabha, 1967. 

8. Lok Sabha Bulletin-Part II. dated 16 May, 1969. 

9. The Hindu, 25 MarchI 1933. 



PART TWO 

ARTICLES 



2 
Lohia's Quest for a New Dimension 

- Professor Madhu Dandavate 

"He glorified the chains and jails of his 
captors into the shining ornaments of martyrdom-
This was the eloquent tribute paid to Mahatma Gandhi by the 

Negro leader, Mrs. Mary Bethune. How appropria~ woUld thi$ 
homage be in the case of Dr. Rammanohar lohia as well' Or. 
Lohia more than any one else wielded most effectively the 
Gandhian weapon of satyagraha, even after independence, to 
fight every form of injustice against the oppressed and the 
neglected. If Leon Trotsky, one of the leaders of the Russian 
Revolution professed the theory of "Permanent revolution", Dr. 
Lohia preached and practised the toncept of "permanent civil 
disobedief\C8" as a peaceful rebelliorl against injustice. To the 
overcautious "pragmatists" both of them appeared as "vis-
ionaries" or to use the term of the uncharitable critics "eccen-
trics". However, was not the Father of our Nation who showed 
obsession for 'Swadeshi' , 'S~tyagraha' and 'non-cooperation', 
dubbed as a "fadist" and "eccentric·?' The history records 
ample evidence to show that the revolutionaries whom their 
contemporaries dubbed as 'eccentric' were held by the suc-
ceeding generations· as great beacon lights. 

Immediacy In struggle and organlutlon 
On the question of dynamics of action the fraditional debate 

has been as to whether action should ·precede the organisation 
or whether organisation should be a bye-product of the prog-
ramme of action. In his presidential address at the national 
convention of the Socialist Party held in May, 1952 at Pach-
marhj! Dr. Lohia added a new dimension to this debate by 
propounding the theory of "immediacy in struggle and organisa-

17 
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tion". Those who mechanically applied their mind to the 
problems of organisation and indefinitely waited for the struggle 
to ripen at the highest stage of organisational work completely 
missed the opportunity to join the mainstream of the nation's 
struggle. The best instance is that of the RSS which for years 
harped on perfecting a disciplined organisation in search of the 
"opportune moment" for launching a struggle for independence. 
In this process the RSS remained completely isolated from the 
current of nation's freedom struggle. The other extreme is that 
of the adventurist actionists who considered organisation as the 
subsidiary part of the militant struggles and hoped that sharpen-
ing of people's struggles would itself throw up the necessary 
organisation with the militant outlook. Dr. Lohia expOsed the 
futility of both these extreme viewpoints and pleaded in his 
theory of "immediacy" that organisation and action must c0n-
tinue as parallel currents. The preparations for organisation are 
to be linked· up with the perspective of a programme of action 
and even in' the midst of the most militant and dynamic action, 
the claims of organisation are not to be sacrificed. A careful 
study of revolUtionary movements the wor1d over has vindicated 
the correctness of his perspective, so ably put forward by Dr. 
Rammanohar Lohia. 

MIlitancy ConatructIon 
In the early Years after the Second Worid War, when the 

Socialist Party had commendable strength in the field of 
0IpI1isation as well as action, Dr. lohia revealed a mind which 
was most constructive and refreshing. He strongly pleaded for 
"constructive militancy" and "militant construction". In his own 
inimitable style he described "spade, prison. ~ vote" as the 
symbols of this . new perspective of action and construction. It 
was Dr. Lohia's imagination that, when the mammoth Janwani 
march of the people proceeds to the Rashtrapati Bhavan to 
present to the President of India the charter of "lIemands it 
should do so after passing through hundred! and thcIusand8 of 
villages on its way undertaking mass constructive activities like 
digging wells,. buiklng bunds and. cleansing the tanks with a 
dinIct irwoIvement of the vtIIagera in thIa maas COt1IIrUCtMt 
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WOfi(. It was a novel scheme indeed in which the people on the 
march reconciled the spirit of struggle with the spirit of 
construction. Will the socialist movement of our time show the 
robustness to recapture once again that spirit of constructive 
militancy? That would be the most meaningful tribute to the 
memory of late Dr. Lohia. 

Search for Identity 

Ever since the formation of the Congress Socialist Party in 
1934, the socialist movement in India was in search of 
ideological identity. In the initial stilges, the vague generalisa-
tions of Marxism dominated the ideOlogy at the party. Many 
developments in the socio-economic field in Europe and else-
where had challenged the validity of some of the basic 
postulates of Marxism. The history had posed many questions 
that remained unanswered by Marxism. Unfortunately, the 
socialists too had not displayed an enquiring mind to examine 
some of the fundamental formulations of the Marxian therory. 
The situation remained fluid till the Second World War. The 
period of the Second World War represented a period of 
ideological churning in the socialist movement. The process 
continued even in the post-War years. It cannot be denied that 
Rammanohar Lohia with his fresh mind made the most valuable 
contribution to this process of re-thinking in the socialist 
movement. 

Marxism Re-examined 

In his well-known article "Economics after Marx·, written 
during the Second World War, Dr. Lohia sharply analysed the 
basic premises of the Marxian thought. His approach was most 
non-doctrinaire. He emphasised that no individual's thought 
could be made the sole frame of reference for the ideology of a 
movement. That summed up his attitude to t,4arx as well as to 
Gandhi. "I want the winds of all cultures to blow freely about my 
house, but not to be swept off my feet by any", said Mahatma 
Gandhi. These words of Gandhiji were the comer-stone of Dr. 
Lohia's approach to the ideological problems of the socialist 
movement. He showed the willingness to assimilate In the 
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Mr. It movement those elelfMll'1tS of MarXism. which had stood 
the teSt of time. However, he did not blindly accept some of !ttl 
poatuIates of Marxism which were· proved to be irrelevant in the 
new situAtion. Dr. Lohia, therefore, accepted broadty Marx's 
scielltific method of interpreting history but at the same time he 
realised the limitation of this interpretation. Dr. Lohia emphas-
ised that economic factors do contribute to the development of 
history but human will too was a factor to ~ reckoned with. In 
his own picturesque way he stated that '''logic of events" as well 
as "logic of will" govern the path of human history. 

Dr. Lohia seriously contested the claim of Marxism that 
revolution would take place at the highest level of economic 
and industrial development in a society. The facts that revolu-
tion took place in an economically backward country like Russia 
and it was bypassed in an industrially developed society in 
England and America confirm Dr. Lohia's analysis more than 
the predictions of Marx. 
New Technology 

The thread which Dr. Lohia had left in his article 'Economics 
after Marx' was later on picked up by him in his presidential 
address delivered at Pachmarhi in 1952. He showed kinship 
between the techniques Of production both under communism 
and capitalism and claimed that they were irrelevant to two 
thirds of the underdeveloped wortd that had high density of 
population, inadequacy of capital, and large unemployment. Dr. 
Lohia brought out the most glaring fact that communism 
borrowed from capitalism its conventional production techni-
ques; it only sought to change relationship among the forces of 
production. Such a process, Dr. Lohia emphasised was c0m-
pletely unsuited to the conditions prevailing in India. He, 
therefore, pleaded for a small unit technology and the c0rres-
ponding decentralised economy which is not to be confused 
with the Gandhian economy based on village self suffidency. 
Dr. Lohia's insistence was on research and innovation to invent 
a new smaH unit machine run on electricity or diesef that could 
be taken to the remotest villages in India so as to fulfil the twin 
claims of providing jobs to the rural population 88 well 88 
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~IQ production. Dr. Lohia claimed that such. small unit 
technology would be able to overcome the difficuttias created 
by inadequ8£Y of capital and the technique being labour 
intensive it would also eliminate, to a great extent. the c0n-
cealed rural unemployment. 
~ Opportunity 

. The traditional socialist thought based on pure -economic 
determinism" could not provide solutions to the problems of 
tradition bound Indian society whic;h was rnartted not only by 
sharp class distinctions but by caste stratifications as welt. The 
social exploitation resulting out of these caste stndificAtinne t'I8d 
plagued the Indian society for centuries and strait-jacket theory 
of class struggle could not providtt ariswerS to complex ques-
tions created by our society. Dr ~ Labia'. greatest contribution to 
the socialist movement is his COIICept of a total t'8YOIution that 
would envelop the economic as well as social fields. He 
strongly pleaded for the viewpoint that Indian society oscillated 
between class and caste and unless the submerged castes and 
communities were liberated, the task of revolution in India 
would never be complete. 

Even in the midst of fierce opposition from the upper caste 
orthodoxy, Dr. Lohia strongly espoused the cause of -preferen-
tial opportunities" for the backward castes and communities. 
Since these weaker sections of the society have deYeIoped l) 

lag for centuries, mere equality of opportunity woutd not help in 
lifting up the oppressed sections from the miserable depths of 
degradation to which they have sunk. The concept of plefereri-
tial opportunities to the weaker sections has been widely 
accepted today as an integral part of socialist thinking in India. 

The scientific core of Marxian thought has been destroyed by 
the doctrinaire and dogmatic Marxists while Gandhiji's ideals 
have been buried by the Gandhians who have reduced the 
Gandhian way of life to a mere ritual. The socialists in India 
must ensure that Dr. Lohia's valuable contribution, which has 
introduced • new dimension in socialist thought and action, 
does not meet the same fate. 
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Dr. Rammanohar Lohla: 

The Iconoclast 
~eorge Fernandes 

Dr. Rammanohar Lohia was undoubtedly the most original 
thinker, and perhaps, the only one, India has produced during 
the last hundred odd years. Unlike most thinkers whose 
thoughts remain encapsuled for others to act upon, Dr. Lohia 
was a man of action who paid a heavy price for the courage of 
his convictions, having been arrested and jailed on innumerable 
occasions by the governments of Britain, India, Portugal, Nepal 
and the United States. He was also a political seer whose 
foresight regarding events always put him in a situation of being 
at least twenty years ahead of his time. Perhaps it is this 
prophet in him which once made him say: 'People will listen to 
me. Perhaps, after I am dead. But they will certainly listen to 
me'. 

And people are listening to Dr. Lohia - in India and outside 
- nearly twenty years after he is dead. 

At some point of time, Dr. Lohia summed up the essence of 
the great struggles in which humanity was engaged in the 
middle of the twentieth century, and of which he and the 
Socialist Party he had helped to create, were a part. The Seven 
Revotutions, as he called them, were: (1) for equality between 
man and woman; (2) against poIiticaJ, economic and spiritual 
inequality based on skin colour; (3) against inequality between 
backward and high groups or castes based on long tradition, 
and for giving special opportunities to the backward; (4) against 
foreign enslavement and for freedom and world democratic rule; 
(5) for economic equality and planned production and against 
.. exialence at and attachment for privaIe capital; (8) __ 
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unjust encroachments on private life and for demoaatic 
m8thoOs; (7) against weapons and for satyaQraha. 

It is around these struggles or revolutions:that Lohia weaved 
his thoughts and programmes, constantly spearheading 
movements that earned him the opprobrium of the upholders of 
the old order which these struggles sought to overturn. The 
media in India, and for that matter the world over, which has 
generally been the handmaiden when it is not the whiplash of 
the ruling establishment, went to great lengths to denounce and 
denigrate Lohia like no other public personality in the country, 
through the clever subterfuge of distortion and the projection of 
the shadow but seldom the substance of what he said 'or did. 

When, for instance, Prime Minister Jawaharlal Nehru 
described his father Motilal Nehru as a prince among men, 
Lohia was quick to see in it a sinister design to distance the 
ruler from the ruled, the prince from the plebians. Recalling that 
Motilal Nehru's father (Jawaharlal's grandfather) was a Kotwal 
in the service of the British Government in Delhi, Lohia went on 
to speak of the tremendous inspiration and encouragement 
which the youth of India could have drawn, if they were made 
aware of the great drama that lay in the act of the grandson of 
a Kotwal and the offspring ot a pleader coming to occupy the 
high office of the Prime Minfster. 

Hell was let loose on Lohia for what was described by the 
Prime Minister himself as an effert at the debasement of his 
pedigree, while all that Lohia wanted to do was to give hope to 
a people who had just been liberated from servitude. and make 
them realize that, . with freedom, a new, egalitarian order had 
daWD8d replacing me old feudal order, But Lohia was right. 
Nehru was seeking to destroy the very kernel of the democratic 
idea, by projecting himself as the son of a so-called prince. The 
dynasty was in the making. 

Again, when the international media got into a simulated 
debate on 'after Nehru, vlho?', and authors and journalists vied 
with each other to scan the Indian scene in search of their 
prime ministerial candidates, Lohia tried to put an end to this 
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sham debate by deolaring that Nehru had taken enough care to 
see that after him, it would be his daughter, adding, in a lig'lter 
aside, that this would enable the readers of the moming papers 
to have a bright and smiling face staring at them rather than 
the jaded face one had got tired Qf, and then, seriously 
expressing his fear and concem at the kind of snide attacks a 
woman Prime Minister would have to face in a male-dominated 
society. The scorn and derision with which this prophecy was 
received in 1958 by the media did not bother Lohia. It is his 
detractors who ultimately had to eat the humble pie. 

For all the efforts of some savants of political history to trace 
the beginnings of socialism in the vedic literature and in the 
teachings of Jesus Christ, socialism is an idea which is of 
recent origin, the word itself making its first appearance around 
1830. While many thinkers and writers in Europe propounded 
varying themes of the same idea, often laced with the Christian 
ethics, it was Karl Marx who proceeded to synthesize these 
themes into his theory of scientific socialism. The First 
International founded in 1864 was used by Marx to spread his 
ideas as distinct from the ideas of those whom he chose to 
brand as 'utopian socialists'. But scientific or utopian, all 
socialists strongly believed in the international brotherhood of 
the working people whose united strength would ultimately 
break the chains which bound them. The First International was 
dissolved in 1876 and the Second Internationar founded in 
1889. And by that time, the socialists were emerging as the 
most significant political force in Europe, more convinced than 
ever that the future lay with the workers of the world. 

It was the First World War that destroyed al/ dreams (or were 
they illusions?) of socialist universalism, when the workers took 
up arms not to destroy their oppressors and exploiters but to 
defend their respective father or mother-lands, ruled by the very 
oppressors against whom they were fighting till the 6iay before. 
With the death of the dream of the brave new world, what 
remained was the hope that socialism would provide the 
working people with better standards of living by capturing 
power whether through parliamentary or other means. The 
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period between the Russian Revolution and the Second World 
W8/, with Hitler and other fascist leaders holding the centre-
stage in Europe, created ideological convulsions that drove the 
workers more and more into their own national cocoons and 
later into the annies that devastated most of Europe. Lohia was 
studying then at the Berlin university and was a ringside 
spectator of the cataclysmic developments that made a 
mockery of socialist and working class internationalism. And 
that is where he must have begun his search for truth which not 
only made him an inveterate foe of all dogma, Marxist or any 
other, and an iconoclast, but also a person who doggedly 
sought to marry precept with practice, both at personal and 
political levels. 

Lohia's rejection of capitalism and communism was rooted in 
his intellectual perception of the "community of economic aims" 
they both shared and in their inadequacy to deal . with the 
problems of large sections of humanity. He was unable to 
reconcile with those who believed that communism created 
conditions for economic democracy while capitalism allowed 
political democracy to flower. Lohia asserted that "communism 
(inherited) from capitalism its technique of production; it only 
(sought) to smash the capitalist relations of production", and 
went on to point out that communism claimed to be the 
continuator and developer of capitalist technology when 
capitalism itself was no longer able to do so. 

To Lohia, socialism was a "newer doctrine than capitalism or 
communism", which had to devise its own ideological and 
programmatic fonnulations that could chart a new course to 
liberate humanity from the misery into which capitalism had 
pushed it. The evolution of European socialism into some kind 
of 'welfare-statism' had already convinced Lohia of its 
irrelevance to nearly two-thirds of the world whose economies 
had been ravaged by world capitalism. If European socialists 
had achieved distributive justice through constitutional methods 
applied gradually over a period of timA. Lohia wanted socialism 
to be "drastic, unconstitutional when necessary, and to lay the 
accent on production". 
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And it is in the area of production that Lohia propounded his 
theory of the small unit technology. Arguing that given the 
population densities in countries inhabited by the 'coloured 
people' and their woefully meagre productive apparatus as 
compared to that of the white people .of the world, it would be 
inconceivable for them to Imitate the production patterns 
developed by capitalism. Lohl8 pleaded for "a new mode of 
rationalisation and a corresponding mode of ownership" for the 
'coloured poople' of the world. He wanted science to be as 
concerned with the environment as with the people it sought to 
serve. Improving on Mahatma Gandhi's ideas of decentralised 
technology, Lohia wanted the invention and production of 
machines which would be available in towns and villages. 
"This immediacy in science and planning", as he called it, had 
to be matched with "immediacy in ownership and political 
control". 

Lohia believed that the ""vast agrarian masses of India, 
except the big, landlords, are the builders of socialism, one 
and all of tnem" and he decried the cavalier manner in which 
traditional socialism had treated the farmer. "European 
socialism and communism have drawn their main strength 
from the vast masses of factory wot1<ers and they have 
disliked the farmer, both because he is an owner of property 
and an exacter ')f high prices for their food", he wrote. If the 
western theory of the factory wot1<er being the sole agency of 
the revolution was absurd, so was the one that sought to 
elevate the farmer into the sole instrument of the new order. 
According to Lohia: "Undoubtedly, the farmer in India, as 
elsewhere, has a great role to play, than whom none is 
greater. but others may have equal roles to play. The talk of 
subsidiary alliances between farmers and workers and artisans 
and city poor must be replaced by the concept of equal 
relationship in the revolution." 

The struggle for this new political and economic order, 
however, had to be a peaceful one, though Lohia did not rule 
out spontaneous violence at a certain stage of an int8Ne 
struggle by the people. While Gandhiji mystified his COIapI of 
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satyagraha, Lohia called for individual and mass ciYiI 
disobedience against injustice in all its forms and for the 
creation of a new order. 

Lohia believed that unless the spirit of Indian people which 
had declined over the centuries was revived, there would be no 
genuine forward movement for the country. "I am convinced 
that the two segregations of caste and woman are primarily 
responsible for this decline of the spirit. These segregations 
have enough power to kill all capacity for adventure and joy", 
he wrote. Stating that poverty and these two segregations 
thrived on each other's wonns, he asserted that "all war on 
poverty is a shame, unless it is, at the same time, a ~ 
and sustained war on these two segragations". It is this insight 
into the social situation in India which made him devise his 
theory of spcial opportunities or preferential treatment to the 
socially deprived sections of the humanity. In the Socialist Party 
which he founded in 1955, sixty percent of all offices and 
committees had to be filled by electing people wno belonged to 
the Scheduled Castes, Scheduled Tribes, Backward Castes, 
women, as well as religious minorities from the backward 
castes. He applied the same rule for all elective positions from 
Partiament down to the local bodies. 

Lohia's idea of preferential opportunities invited the wrath of 
the Indian establishment which has been and is still dominated 
by the upper castes. Lohia was aware of the odds he faced 
while seeking to give a real meaning to the abstract concept of 
equality in the specifIC Indian context, where five thousand 
years of history had condemned aver eighty per cent of the 
people to a life of secondary status. He met the arguments of 
the Marxist dogmatists who were vicious in their attack on this 
concept of preferential opportunities and. acal88d him of 
indulging In casteist politics by telHng them that class was but 
ossified caste. 

Lohia believed that woman in Incia suffered from two 
handicaps: one. from the usual, lM'1iversaf male domNtion; and 
two. and more impoI1ant. from the obnoxious CaI8 ayllem.. 
Thee ... I ...... more ..... ary thai women ... 
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given special opportunities if .they were ever to achie~ 
equality with men in the Indian situation. "All porrtlcs in 'the 
country, Congress, Communist or Socialist, has one big area 
of national agreement, whether by design or through custom, 
and that is to keep down and disenfranchise 'the Sudra and 
the women who constitute over three-fourths of our entire 
population", he wrote in 1953. 

While he appreciated and supported the concerns of urban 
feminists, he felt that the problems of women went far 
beyond matters like marriage and property rights. According 
to Lohia: "The problem of the majority of Indian women is 
the lack of water taps and latrines. The Indian woman is 
condemned to the drudgery of drawing water, often dirty and 
muddy, from distant wells or ponds and carry it home every 
morning and evening. She must also save her modesty by 
eaSing herself in the open fields either before sunrise or after 
sunset. Her slavery in the kitchen is an abomination, with a 
stove that smokes horribly". These became the issues of his 
campaigns and struggles for women's emancipation. At the 
same time, he wanted women to be involved in the agitations 
against linder-feeding and unemployment and other 
injustices. Any talk of radical cnanges without women being 
involved in the struggles did not impress him. He once wrote: 
'" was part of a coffee-house group of talkers one day, wt'len 
someone suggested that it was such coffee-talk that bred the 
French revolution. I boiled with rage. There was not one 
Sudra among us. There was not one woman among us. A 
dull, effete and insipid lot we were, cattle ever cudding 
yesterday's feed." 

Lohia believed that for democracy to be real, the use of 
people's language was a sme qua non. The slranoleholrl of 
English had to be broken, and children taught in their mother-
tongue. Here clgain, he was up against the power of the 
microscopic minority of English-read people who had acquired 
a grip on services and industry. even if their denial of 
people's languages was destroying the very soul of India. 
Sizing up the magnitude of the struggle to create a just 
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society in India. he warned against the deadly combination of. 
the power of money. English language and upper castes it 
India's life. 

The failure of the socialist movement to create an adequate 
enough instrument to spearhead the "seven revolutions" 
frustrated lohia. But, unlike his comrade-in-arms, Jayaprakash 
Narayan, who was so overwhelmed by the enormity of the task 
of taking socialism to power that he chose to withdraw himself 
into the world of non-party politics, lohia soldiered on, prpdciing 
socialists to organise themselves into a party capable of 
capturing power in seven years. even while exhorting them to 
have patience and commitment to carry on the struggle for one 
hundred years. 

The Chinese aggression in 1962 made lohia change his 
tactical line of going it alone in the struggle for political power. 
He persuaded the entire spectrum of opposition patties to have 
mutual adjustments to overthrow Congress rule. The new 
tactical line of non-Congressism paid rich dividends in the 
elections to Parliament and the State Assemblies in January 
1967, and lohia was acknowledged as the tallest among all 
political leaders in the country. His death in October of the 
same year "caused by medical and governmental negligence". 
as Madhu Umaye put it, was a setaack not only to the socialist 
movement but to the entire country. 

While there is no reason to doubt that Indian history would 
have taken a different course if lohia had survived a little 
longer, who knows if he would have Jived to see his dreams 
converted into reality or died a sad and disillusioned man like 
Mahatma Gandhi before him and Jayaprakash Narayan after 
him. But Lohia's thought will remain and acquire greater 
relevance as humanity grapples with the myriad crises facing it 
and pursues the "seven revolutions" that lohia had identified. 



4 
Lohla Today 

-Po Upendra 

..... I have nothing of my own except the fact that the poor, the 
common people of India, believe that perhaps I belong to 
them." 

These were the words of Dr. Rammanohar Lohia, a towering 
personality among the freedom fighters of India, who had a 
superb combination of courage. bravery. piety, love. modesty 
and suffering. Dr. lohia was a relentless fighter of masses. 

Dr. Lohia used to say: "India has two unifying forces -
Mahatma Gandhi and the movies." He would go on speaking 
on this topic for hours together in coffee houses and cafes 
provided he had argumentative companions. In fact, his 
audience comprised a variety of people from all walks of life 
like. labourers, intellectuals. joumalis1s. politicians, students, 
including poets and writers, with empty pockets but who could 
devote their time without looking at their watches. But, above 
aJI, he was a revolutionary from his heart and soul. Onkar 
Shared writes: 

"WhateYer Lohia said or did. it was a bitter and strong 
reaction against injustice. He had a strong will, restraint, 
courage and patience. h was due to these starting 
qualities that Lohia could bear the repeated sufferings and 
insuhs showered on him. With the lapse of time he 
became immune to these human onslaughts. His steps 
never fallered. He went ahead with a broad grin from ear 
to ear. h was Uke a tigerish grin, a grin of derision," 

Rammanohar, born at Akbarpur in Fa1zabad diatrict in Uttar 
Pradesh on 23 March 1910, never--rnanied and after obtaining 
ilia Ph. D. degree from Ber1ln University. he goa some 
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asaigI ment in Birta concerns but lOOn after gave up his job and 
his final choice of politics as a career was made when the 
Congress Socialist party was fonned in 1934. He was elected 
as a Member of Executive Committee and also the first editor of 
the new weekly, the Congress Socialist. This election brought 
him a change of place also and he shifted from Calcutta to 
Allahabad. 

Quoting the qualities of Mahatma Gandhi, Dr. Lohia once 
said in his statement during a trial case on 26 July 1954: 

"The third man of right is Mahatma Gandhi. I believe that 
he was the most learned righteous person, not onty in 
India but far more than 500 years in the whole of the 
world. He was perhaps not a constructive thinker. But he 
has probably never used his tongue in uttering vague 
words. For instance, he had said that it was the oldest. 
easy and birth right of every individual and public men not 
to pay taxes. Once I had oonversations with Gandhiji .... at 
that time , and other persons like me did not find 
themselves in accord with his policies, yet we wanted that 
his call for civil disobedience should be got spread CNer 
for centuries onwards in the entire world. Then Gandhiji 
had told that he could not understand how such a dual 
would continue, but he incicated us to proceed onwards ... • 

Dr. Lohia had his own way of life. Once he had made up his 
"*'d on a particular issue, he would not easify bow down 
baIore the arguments giverl by any other person. He had 
heated di8a _ions with the Congress leaders also. As a true 
Soc:iaIst he tried to make this movement popular aJI (NfK thE! 
country. 

About the distinction between the Marxism and SociaJism 
Dr. Lohia says: -one would have to admit that Marxism and 
CommuniIn-I construe 1heir task by one-haI. They think alone in 
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terms of destroying the relations of capitaJIst p,oduction, 
whereas genuine Socialism would have to think in terms of 
destroying both the capitalist relations of prodIlCtion and the 
capitalist forces of production, or atIeast vastty ra110deIling 
them .... apart from social gains, there is no way yet to compare 
the accountancy of 'round-about production', with that of 
immediate production. Furthermore, the advocates of the small-
unit machine do not totally reject mass production where it is 
inescapable. " 

Dr. Lohia and his other Socialist followers left the Congress in 
1948. He fought relenttess battles for social and economic 
emancipation of the poor, depressed, down-trodden and weaker 
sections of the society. He inaugurated the Socialist Party at 
Hyderabad and became its Chairman and Editor of the Mankind 
in 1956. 

He went to jail many times during the freedom struggle but 
coula he get the freedom for poor even after the 
independence?-a big question mark which took his life 
ultimately on 12 October 1967. His dreams remained unfulfilled. 
He is no more but his ideals are taking shape in new India--in 
modem Indi&-today. He is more relevant today in our country 
than he was during his life-time. Perhaps he thought much 
ahead of his time. He has become a legend and an inspiring 
force to the nation. 

Though a follower of Gandhiji he differed from him on many 
issues. He was bold enough to speak to Gandhiji on many 
controversial matters. Sometimes Gandhiji had sleepless nights 
while brooding over Dr. Lohia's suggestions. 

In the annals of Indian history, Dr. Rammanohar Lohia's 
name can be entered as a great tninker, representative of the 
poor and the downtrodden, an idealist and a visionary who 
dreamt of one wortd inhabited by intellectual wortd citizens. 



5 
A Profound Thlnker-

Dr. Rammanohar Lohia 
-La/oo Prasad 

Dr. Rammanohar Lohia was a man of muttifarious 
personality. He was a profound thinker who could anatyse 
political. economic and social problems in their totality. He has 
widely influenced the present generation through his unique 
personality and ideas. His ideas about the solution to the 
problems facing the nation and society were origlnaJ. 

So far as originality of ideas. action. courage of conviction. 
fulfilment of life and continuous struggle is concerned. Dr. Lohia 
has been a unique personality of the socialist movement in the 
country. His knowledge was vast. He had a wonderful art of 
delving deep into the problems to find out a solution. He was a 
man of the masses in the real sense. Masses were his prime 
concern and he used to fight for their upliftment. It was he who 
had initiated a discussion on the wide economic disparity in the 
country. which came to be widely known as the debate on 
'Fifteen Annas Vs three Annas'. He left an indelible mark on the 
political and economic thought, social ethics, administrative, 
national and international policies of the socialist movement. He 
was known throughout the wortd as a bitter critic of the 
contemporary rulers in the country. He was an avowed critic of 
the policies of Pt. Nehru. He always believed that one's 
profession and practice should be same. He stood for a 
constant struggle against injustice. He not only preached it but 
also practised It. That is why the number of his supporters, 
followers and disciples slowly swelled and he became a unique 
leader of the masses. 

lohiaji was the propounder of a radical ideology. He gave 
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many famous slogans like Destroy Caste, Contain Prices, Save 
Himalayas, Ceiling on Expenditure, Bhoomi Sena, Lok Bhasha, 
Lok Bhoosha, Lok Bhawan, Lok Bhojan etc. Each of them has 
its own significance in nation building. 

Lohia, at the outset, did a survey of the problems of our 
society and came to the conclusion that the cancer of caste ism 
was eating into the vitals of our society. He made a detailed 
study and rejected the theory of Marx which implied that the 
purgation of the society is possible only through a class 
struggle but Lohlaji said that alongwith that struggle, unless 
there was a two-pronaed attack on caste system, no equality 
could be brought about in this country and capitalist economy 
could not be abolished. While on the one hand, the world 
philosophers and thinkers said that to bring an end to this 
situation, equal opportunities will have to be given to all, 
Dr. Lohia said that in all the countries of the world, at least 60 
per cent jobs should be reserved for those who have been 
hitherto suppressed and exploited. At least in the Indian 
context, it was true where the people belonging to certain 
castes were always humiliated and explOited and branded as 
backward and untouchables. Lohiaji included women and 
backwards in the minorities in this category and wanted that in 
Govemment jobs, 60 per cent reservation should be made for 
them. He wanted it to continue until the so called upper classes 
and backward classes came at par. The day they come at par, 
there will be no provision of special opportunities for them. 
Such a provision is required to be made only under these 
special circumstances and as soon as this situation ceases to 
persist, there will be no necessity of such special opportunities. 
Thereafter everybody will be treated equally and get equal 
opportunities according to his merit. 

The Gandhian era of sacrifice has now come to an end and a 
materialistic age has set in wherein hard earned money of the 
poor and oppressed is being squandered away in the name of 
developmental projects. Even today, there are crores of people 
in this country who do not have two square meals a day and 
they sleep on the footpaths and pavements. Even drinking 
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Nater facility is not available in all the villages. Lohiaji gave a 
darion call to the people and said that there is limit to one's 
patience. Now that patience has aoned all limits and the 
situation has become explosive. 

Lohiaji had a vision of such a Socialist Government which 
might be in line with the present form of Government of 
some country and quite contraty to that In some other'. caae. 
However, he wanted to blend all the good points of various 
types of Government In that Socialist State. Though a 
Gandhian, he never liked to be called a Gandhian and though a 
Marxist he never considered himself to be a MarxIst. He used 
to say that he was neither a supporter nor an opponent of 
Gandhi or Marx. Thus he had his own original Ideas about 
politics in this country. 

In keeping with his claim of being a Gandhian, a 
harmonization of Gandhian thought and ideo6ogy in his 
programmes and conduct was an integral part of Dr. Lohia's 
personality. In active politics, perhaps no other political leader 
personified Gandhian thought as much as Dr. Lohia did. Then, 
why did he say like this? There can be a question on this. In 
reply to it, one can say that perhaps he said it· because he was 
aware that the politicians of this country knew how to serve 
their setfish ends by exploiting his name; because the 
Government which claimod to uphold Gancthian ideology 
functioned contrary to that ideology and this tantamounted to an 
outright negation of the principles and policies GandhiJ stood 
for and as Dr. Lohia said, time and again, in this country 
Gandhiji has been reduced to a relic, a showpiece kept in the 
museum. Government wants to escape from its responsibiIitie 
by organising meetings on the occasions of Gandhiji'. birthday 
and the martyrdom day, but almost everyday we have been 
witnessing it with our own eyes that our Government has been 
squandering money. This used to take place in a country where 
the average per capita daily incorM was a mere 20 paise. It is 
indeed a ludicrous situation, that the so-called leaders of this 
country who call themselves Gandhians, drive a nail in the 
coffin of his thoughts everyday. 
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Perhaps, the reason why Dr. Lohia never wanted to call 
himself a Gandhian was that he did not like to be called a blind 
follower of Mahatma Gandhi. The points on which he agreed. 
with Gandhiji ~re evident in his conduct itself. Dr. Lohia 
championed the cause 0' -Hindi by insisting upOn ttlat it 'Should be the 
nation~1 lanpuage. he stood for the all round de"eiopment 0' thp-
villages, he caUed for providing drinking water facilities in all the 
villages and he wanted the villages to benefit from the fruits of 
development so that developmental activities could be 
accelerated in the underdeveloped villages to bring them at par 
with the cities in tenns of development. Now, in our country, 
there is discrimination between villages and cities too and the 
enlightened people of this country can do nothing, but laugh to 
see that the people living in cities, which are well-electrified, get 
double the quantity of their requirement of kerosene oil, while 
only a minimum quantity is made available to those living in the 
rural areas. The Government which functioned in that manner 
was correctly called 'aundhi khopdi ki sarkar' (stupid 
Government) by Dr. Lohia. 

All these things took place in independent India, about which 
people had great hopes and aspirations, that once the country 
beca me independent, development work would be taken up 
afresh- and that the people of this countrY would have better 
housing and educational facilities and ample employment 
opportunities, but after attaining independence the people saw 
that the ruling party belied their hopes. No doubt, all these 
facilities and opportunities were provided, but only to those forty 
lakh people who had received their education in English 
schools and these are the people who are now holding the 
reins of power in this country. So, the charges levelled by 
Dr. Lohia were true and based on facts. He was in favour of 
such a language which could be understood by a common man 
because only then the people would be fully seized of the 
programmes and policies of the Government and everyone 
would be able to evaluate the perfonnance of the Government. 
It is indeed a strange situation in our country, where we do 
have universal Adult Franchise, but there is nobody to tell and 
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educate the people on how to choose their representatives. 
People are misled in the name of caste and religion and the 
situation in this country is deteriorating day by day. 

Dr. Lohia was a person of extraordinary talent, from the point 
of view that he was a radical thinker. Now-a-days petty interests 
and narrow regional and linguistic Ioyatties are common in our 
politics but loftier than all this was Dr. Lohia's nationalism of the 
highest order, which sought equal rights for both the minorities 
and the majority community. He wanted both of them to 
become responsible with their ardent faith in socialism. 
Dr. Lohia had in him, all the qualities of an international leader, 
because outside India too, he sounded the bugle of rebellion 
against the monarchy in Nepal, rose in revolt against the 
colonial rule of the Portuguese in Goa and faced the grim 
tortures of prison life too. Dr. Lohia also held a demonstration 
against apartheid and racial discrimination and courted arrest in 
the Texas city of the world's richest country, the United States 
of America. Apart from Mahatma Gandhi, no other leader so 
successfully attracted wor1d wide attention, through his conduct, 
as much as Dr. Lohia did. We find in Dr. Lohia, a sense of 
deep trust and faith in the world i.e. in humanity as a whole. He 
was a champion par excellence for the cause of women's 
rights. It seemed as if a thorough study of women's plight 
throughout the wor1d and a solution of their problems 
permeated his very thoughts and each and every word of his 
writings. The efforts of Dr. Lohia in case of Svetalana for her 
staying on in India are unforgettable. We find in Dr. Lohia, an 
affection, an affinity and a fraternal relationship towards all the 
people and that is the very base of his political philosophy. 

Future generation would find it difficult to believe that such a 
person too lived in this world, who did not have an iota of 
selfishness or other petty considerations in him. Dr. Lohia lived 
with the aspiration to alleviate the sufferings of crores of his 
countrymen and he died with the longing to help them 
overcome their distress and agony. Even today, Dr. Lohia's 
thoughts are relevant to give proper guidance to the 
Government and people of our country. Even now, our country 
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can recapture its lost glory. if it implements atleast some of the 
policies advocated by Dr. Lohia. 



6 
Dr. Rammanohar Lohia: 

A Far-sighted Revolutionary 
-Mulayam Singh Yadav 

I feel immense pleasure and pride to associate myself with 
this book on the personality, works and ideology of Dr. Ram 
manohar Lohia which is being published on the occasion of his 
birthday. On this occasion, I pay my rich tributes to our great 
leader and guide and wish this publication a success. 

True to his name, Dr. Rammanohar Lohia was a prudent 
revolutionary and a great socialist leader, thinker and 
philosopher and he made a significant contribution to give a 
concrete shape to socialism in India. He struggled throughout 
his life for achieving the objects of Socialism in the country and 
gave revolutionary slogans like save Himalayas, banish English, 
destroy caste system etc. 

Working in association with Lok Nayak Jayaprakash Narayan 
and Acharya Narendra Deva, Dr. Saheb propounded a new 
:oncept of Indian socialism by giving it a new shape to bring it 
in line with the expectations and aspirations of the people of 
this country. Nevertheless, he prepared a teall) of valiant and 
brave youngsters to give a concrete shape to the philosophy of 
Indian socialism. I take it as one of his great achievements. 

Dr. Saheb was a great leader who was blessed with a deep 
foresight. He was a great visionary who could foresee and 
analyse the coming events. Whatever he said dunng his life 
time is now coming up in that very shape. In 1956, when 
Russia came fOANard with its troops in Hungary to crush the 
populist movement with their suppressive measures, Dr. Saheb 
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had predicted that like British imperialism, the Russian 
Communism will also be thrown into shambles. The present 
shape and sequence of events in the Communist World and 
Russia itself has proved that he had foreseen all these things in 
their true shape. 

Similarly, Dr. Saheb had emphatically stressed on the need 
of formulating a policy on Himalayas. I am of the firm opinion 
that if a comprehensive policy on Himalayas regarding Nepal, 
Tibbet, Sikkim and Kashmir had been discussed at that time 
and a decision in this regard had been taken, it would have 
been an altogether different situation today. 

Dr. Saheb was the originator of non-Congressional ideology. 
Due to his initiative in the direction of non-Congress ideology 
after independence, it was for the first time in 1967 that non-
Congress Governments were formed in different parts of the 
country right from Chandigarh to Calcutta and today the change 
of Government at the Centre and in many of the States has 
been a success in a big way. It is necessary for strengthening 
and successful working of democracy but Dr. Saheb was of the 
clear opinion that no radical change could be brought about by 
Winning Lok Sabha and Assembly elections through 
manipulations. Such a change could be brought about only 
through a change in the condition of our masses, farmers and 
the marketing system. 

During the last elections, we had resolved for a change in 
power aJongwith the change in system. No doubt, Governments 
have changed but we are yet to provide social and economic 
justice to the people. For this, we will have to mobilise a 
campaign to bring about a change in our marketing, 
transportation and farm management systems. Having done 
that, we will be able to fulfil the dreams of Dr. Saheb. 

In this struggle for change in system, our youths will have to 
play an important role. However, it is something very sad that 
our youths do not have that political consciousness. This was 
the initiative of only a prudent leader like Dr. Lohia who came 
forward to support the participation of youth in the politics. Dr. 
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Lohta was the first person who advocated and fought for voting 
right to the youth of 18 years of age. Today, when they have 
been granted this right, they will have to come forward in the 
active politics. Only then we will be able to bring out our youth 
from the state of directionless pursuits in the society and 
engage our youth power in the creative activities through their 
political involvement. 

How great Dr. Lohia was, can be adjudged from the fact that 
Pt. Jawaharlal Nehru himself accepted all his ideas. 
Immediately after independence he gave a slogan 'Ek ghanta 
desh ko, baki apne pet ko' (one hour for the nation and rest 
for our own livelihood) so Pt. Nehru cleverly started 'Shramdan' 
programme. When Dr. Lohia gave the slogan of maintaining 
equal distance from both the power blocs at international level, 
Nehruji gave it the name of 'Non-Alignment'. When Dr. Lohia 
said that the Prime Minister should be from South, Pt. Nehru 
appointed President from the South. 

Dr. Lohia was not only a revolutionary in political field but he 
was also a revolutionary social refonner. He was the first leader 
in our country who thought in tenns of equality between men 
and women. He was the firc ... 1leader who advocated compulsory 
reservation for the women. Tllere is hardly any aspect of life on 
which he has not written anything. Moreover on every aspect of 
life, his thoughts are radical and thought provoking. 

At present our country is passing through a critical phase. 
Today some forces are creating an atmosphere of tension and 
violence in the name of religion and community and hatching a 
conspiracy aimed at the destabilisation and disintegration of this 
country. Of late our country has been witrlessing communal 
tension on such a large scale as we have never seen since 
independence. Today, it is the first and foremost duty of every 
Indian to strengthen the national unity and promote communal 
harmony. To achieve this end Dr. Lohia has also shown us the 
way. 

Dr. Lohia had said it much eartier that Ram Janambhoomi 
Babri Masjid controversy was not a new one. To trace the 
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origin of the problem we shall have to go back into our history 
of past 700 to 800 years. Today Hindus have develop8d a 
feeling that atrocities were committed on them during the 
Muslim rule and similarly Muslims think that there was a time 
when they ruled this country and now they have fallen on bad 
days. Dr. Lohia had emphasised it much earlier that such 
apprehensions should be removed from the minds of the 
people. We will have to make our people understand that it was 
not a confrontation between Hindus and Muslims but between 
the Indians and foreigners. 

If we want to ease communal tension, we shall have to adopt 
the path shown by Mahatma Gandhi and Dr. Lohia. In the time 
of crisis it IS the duty of Hindus as well as Musi,;ns. where they 
are in majority. to come forwara to p~otect t'le Lves of the 
m;nority Communi:y at the risk of their own life clnd ~emo';e t~le 

feilr of insecurity from the minds of the Deoole c·: t~p- TWHV;+,/ 

Today Dr. Lohia is not with us but his ideals will last long. If 
we want to save this country we shall have to follow those 
ideais. His followers are firmly trying t('l follow his ideals, be it 
the question of organising Bhumi Sena, banishing English or be 
it the question of development and welfare of villages and 
farmers. 

Uke me there are a number of his followers and successors 
of his great political legacy who are committed to realise his 
dreams and for that they are ready to make any sacrifice. There 
will be no difference between our words and deeds. I would like 
to assure that the Lohia Trust which has been set up at 
Lucknow with a view to commemorate and propagate the ideals 
of Dr. Lohia. will have my full support and cooperation in the 
implementation of its publicity programmes. 

As a mark of respect we have also taken certain decisions in 
Uttar Pradesh to refresh in the minds of the people the memory 
of Dr. Lohia. In all jails of Uttar Pradesh, where he was kept as 
prisoner, the placards giving all details of his life, will be 
displayed. A 40-km long ring road being constructed at 
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Lucknow will be named after Dr. Lohia and a statue of Dr. 
Lohia will be erected at his native place Akbarpur (Faizabad). A 
big hospital is being constructed at Farrukhabad which will be 
named after him. It is also our earnest desire that a big 
institution is set up after the name of Dr. Lohia in Uttar 
Pradesh. 



7 
Lohia-An Immortal Personality 

-Madhukar Dighe 

In 1948-49, I was in Gorakhpur (U.P.) and used to live in the 
office of Socialist Party. By the end of 1946, I had gone to 
Gorakhpur at the instance of Jayaprakashji to work for railway 
organisation. In those days, Shri Jayaprakash was the General 
Secretary of the All India Socialist Party. In those days the 
membership of the socialist party was restricted and there were 
only 30 or 35 members of that party in Gorakhpur District. 
Deoria, which is a District at present, was merely a tehsil then. 
Dr. Lohia had to address a public meeting in Nautanava, a 
famous township in other tehsil Farenda of District Gorakhpur. 
Nautanava is situated at the borders of Gorakhpur District and 
Nepal. There was a special purpose for holding a meeting in 
Nautanava. There was a growing feeling of resentment among 
the masses against Rana regime of Nepal and Nepali Congress 
was launching an agitation. We had received a telegram that 
Dr. Lohia was arriving at Gorakhpur. At that time we were 
Sitting in the office with our leader Suryanath Pandey. Seeing 
the telegram, one of the workers Shri Kalapnath Singh 
remarked "what a beautiful handwriting Dr. Lohia has got". 
There was a very happy atmosphere, I had, therefore, said 
jocularly, "Perhaps Dr. Lohia after writing the telegram in his 
own handwriting, posted it on a telegraphic pole, with the result 
the telegram has reached here. II Shri Kalapnath Singh did not 
follow my joke and he got angry with me. Later on, I explained 
to him that it was the handwriting of the Post Master and not 
that of Dr. Lohia. 

But, I was very much surprised when I saw an article written 
by Dr. Lohia in his own handwriting. The handwriting in that 
article was even more beautiful than that of the Post Mastert 
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whether it was Hindi or English. I was thinking that handwriting 
of Dr. L.ohia would not be more beautiful than that of the 
postmaster, but my presumption proved to be wrong. 

I have explained this incident in detail, because it was not so 
easy, but it was rather impossible to know and understand Dr. 
Lohia or his views in the first instance. 

Hundreds of workers like me, who were known as marxisIs 
and liked to remain in the company of Shri Jayaprakash, in the 
beginning took Dr. Lohia a conservative and Gandhian person. 
We did not like criticism of marxism by him and his more stress 
upon organisations of farmers in comparison to those of the 
workers. We recognised organisations of workers' as 
revolutionary group and farmers' organisations as organisations 
of property holders and their spokes man as a conservative 
person. We gave due importance to the ideas of Dr. Lohia only 
after the success of Chinese Revotution. 

We could understand a 1JtSie his famous thesis of Pachmarhi 
only in Hardoi Conference of U.P. Socialist Party and that too 
after detailed explanatory analysis by respected Acharya 
Narendra Devji. 

I recollect that occasion even today when the slogans "u.P. 
ka kisan jaga, aur Pant Minister bhaga" and "Socialist Party ka 
elan, nahin denge dus guna lagan" were raised by more than 
one lakh farmers when they had demonstrated before Vldhan 
Sabha Bhavan in Lucknow. Senior leaders of the party like Dr. 
Lohia, Shri Jayaprakash and Acharya Narendra were leading 
that demonstration. Gathering of farmers looked like a sea of 
red caps. We were all happy and were feeling proud of wearing 
red caps. On the request of the Party workers, Shri 
Jayaprakash and Acharyaji also had to wear red caps. Dr. 
Lohia not only refused to wear a red cap but also put off his 
white cap and in his speech said that it was dangerous for the 
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party to identify the workers by red caps or by any other 
symbol. That speech of Dr. Lohia did not have very good effect 
on us, and some persons even said that Dr. Lohia was a hurdle 
in the progress of Socialist Party. We could not understand Dr. 
Lohia's point at that time. We understood him when we saw that 
even honest people, people having no power or authority, 
patriots, revolutionary persons and freedom fighters wearing 
white Gandhian caps and Kurta-Pyjama made of Khadi were 
also being abused by the common man in buses and no one 
was ready to hear them. I do not remember that Gandhiji had 
ever worn Gandhi cap or cloths made of Khadi. A dirty fish 
spoils the clean water of the entire pond. Though the pond is 
not responsible for it, yet we call it a dirty porod. Dr. Lohia had 
the foresight to see its implications. 

He was a visionary. He was endowed with the quality of 
foresight as he could visualize the incidents many years before 
they actually happened. When he put forward the idea for 
fonnation of an Indo-Pak Confederation, people called him 
'Utopian' and dismissed his ideas as a foolish proposition. 
Years ago, when he had predicted that East PaKistan would not 
continue to remain a part of Pakistan for three reasons and it is 
bound to secede from Pakistan, at that time, the vulgar 
allegations which were made against him by the press, can 
never be forgotten. It is my finn opinion that not only most of 
the· newspapers but majority of joumalists also are opposed to 
any change in the country. Earlier, they were pro-Britisht:. 'S, 
later on they became pro-Nehru family and now they are pro-
high castes and pro-communalism. For sometime, a journalist 
might not be subjected or influenced by any temptation, but 
ultimately he or she is influenced by the temptation. Generally, 
there is hold of high castes on newspapers, journalism and 
media. But, of course, there are certain journalists who are still 
honest. 

The freedom struggle of Bangladesh was based on the three 
reasons given by Dr. Lohia. Three reasons given by Dr. Lohia 
were as follows: "The language spoken in East Pakistan and 
West Pakistan is totally different". The distance between East 
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Pakistan and West Pakistail is 1500 kms. The economy of 
West Pakistan survives on the exploitation of East Pakistan. 
When Dr. Lohia had put forward these ideas, not only the 
Pakistan but also the Government of India had called him an 
irresponsible person. When the situation changed in 1970-71 
and violent agitation started in Bangladesh. the people, who 
called Dr. Lohia an irresponsible person and a mad man, 
started taking advantage and credit for the situation. After 
Nagpur Conference of the party and after reorganisation of the 
party in the Hyderabad Conference. all of us felt oursetves 
almost pigmy and insignificant in the face of revolutionary, 
scientific and socialist ideas of Dr. Lohia and active 
revolutionism and we became not ony followers of Dr. Lohia. 
but also his ardent supporters. 

The situation which has deve~oped Ir'l RUSSia ar'ld WhO'8 of 
Europe almost 70 years after communist Revolutions of USSR 
was possible to be perceived 35 or 40 years ago for the 
wisdom of Dr. Lohia only. The methods and means of 
production of capitalism and communism are similar. Therefore, 
both of them are not suitable for those countries of Asia and 
particularly India, where population is more. land is scarce and 
capital is inadequate for' development. The principles of his 
Seven Revolutions (Sap! f1 K ra n Ii such as use of small 
machines. end of exploitation bf a human being by another 
human being or that of a nation by another nation with the help 
of non-violent, civil disobedience movement, end of racial 
discrimination. caste based discrimination and equality between 
man and woman. right to form World Government to all on the 

basis of one vote, are now being recognised in the World 
gradually. but only after his death. Dr. Lohia had correctly said. 
that he would perhaps be understood after his death. 

Dr. Lohia was one of the most original thinkers of this 
century. Not only his personality but his activity also was multi-
dimensional. There was no subject as Politics, Sociology. 
Literature. History, Religion which was left untouched by him. 
Right from the freedom struggle of the country till his death. he 
always fought for his prinCiples. 
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Dr. lohia was not only a revolutionary thinker and a devoted 
worker, but also a truthful man, a friend, a guide, a well wisher 
of the poor, a person having highest regards for women and a 
person who never tolerated any sort of disaimination between 
man and woman. He had a very unique personality. He was a 
unique persQn in all respects. 

Once Dr. Lohia was to come to Lucknow. We went to the 
station to receive him. In those days, it was not at all possible 
to arrange even for a single motor vehicle, leave aside present 
day motorcades. Generally, a rickshaw or a tonga was used to 
be hired. Dr. Lohia always used to avoid rickshaw. In his 
opinion, travelling on a rickshaw was a sin. He used to say that 
the rickshaw puller had been made "half-man and half-horse" 
and so he used to refuse to travel on a rickshaw. That is why 
we used to brinq him to our residence on a tonga only. On th;:jt 
day also, we took him to· the residence of Acharya Narendra 
Deva at New-Hyderabad on a tonga, Acharyaji gave him a very 
wann reception and took him to a room for his stay there. Later, 
taking breakfast on the table, Acharyaji handed over a book to 
Dr. lohia and asked him whether he had read that new book. 
Whenever Acharyaji asked anything, his eyes were generally 
full of meaningful smile. Dr. Lohia saw the title page of the book 
and told at once that he had already read its manuscript. I and 
several others who were standing around the table were 
surprised to hear this. When Dr. lohia went out of the room, 
Acharyaji told us that if Dr. Lohia would not have joined politics, 
he would have been an eminent scholar in the wortd. He had 
one bad habit. He could not stick to one place otherwise his 
writings WOUld have largely benefited the wortd and the 
socialism and that is why Yusuf Meher Ali used to say, "I wish 
Dr. Rammanohar Lohia may be put In a closed room aIongwith 
pen, paper, food, tea and cigarette--555 and he should not be 
aliowed to come out until he has, written a complete book". 

Acharyaji was living in Hazaratganj near New-Hyderabad in 
those days. He had converted his official residence (VICe-
Chancellor's residence) of Lucknow University into a 'hostel' in 
view of the students hardships. 
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Whenever Acharyaji addressed Lohia, he atways addressed 
him as Dr. Saheb but Dr. Saheb always used to address 
Acharyaji as Narendra Devji. I could not resist myself and when 
I was going aIongwith him to the office located at Pandariba. I 
mustered courage to ask him my question. I said that Acharyaji 
being senior in age to him (Dr. Lohia) always addressed. him as 
Dr., but he always used to address Acharyaji as Narendra Deva. 
Why was it so? The reply of Dr. Saheb forced me to have pity 
only on my ignorance. Dr. Saheb said, "you see; if your father 
or elder brother happens to be Vice-Chancellor or President, 
will you call him with the name of his designation? h is 
immaterial if he calls you with any of the respectable names to 
give you honour." 

Once Dr. Lohia came to Gorakhpur in connection with a 
programme. We had made arrangements for his stay in a 
Railway Retiring Room. For the morning breakfast, I aIongwith 
other colleagues took him to Railway Restaurant. After making 
Dr. Saheb and other important colleagues who all were white 
collared sit on a table and asking the bearer to bring the 
breakfast etc. for them, I became busy in making the 
arrangements outside the Restaurant for the sitting of the other 
party colleagues who had come from the viHages so that they 
might not enter the Restaurant. I wanted to make them sit at 
some distance. It was my intention that Dr. Saheb could take 
breakfast without any obstacle. But some people sat on the 
bench kept at the door of the Restaurant so that they might see 
Dr. Saheb property. h was natural. But my difficulty was that I 
was neither in a position to pay the breakfast bill for a large 
number of persons nor did I want that they should come in side 
the Restaurant in their dirty and filthy clothes. Before I could 
retum Dr. Saheb, he came outside with the entire plate of 
toasts in one hand and his plate of toasts in other and sat 
among the people sitting outside on the bench. He distributed 
the toasts among them. The people sitting inside could be able 
to have tea only. We all had got his intention. Dr. Saheb told us 
not to look down upon even a rural worker and not to hate his 
filthy clothes. 
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After this incident, we never dared to have any sort of 
discrimination with anybody. Woman, Harijan, Mohammedan, 
Hindu, the poor, the rich whosoever one might be, a" were 
equal in his eyes. He gave equal respect to a". 

Such was Dr. Lohia. Even the smallest thing could not 
escape his sight. There are thousands of incidents it mentioned 
will go to make a voluminous book. Today not only 
the lakhs of socialist wor1<ers but also the country is feeling his 
absence. Dr. Lohia is immortal and he will be immortal also in 
the ages to come. He and his thoughts will always be relevant. 
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Dr. Rammanohar Lohia - The Great 

Socialist 
- Surendranath Dwivedy 

Dr. Rammanohar Lohia was a comrade and leader. We 
worked together in the socialist movement for more than three 
decades. His untimely death at a very crucial stage of the 
socialist movement was a great loss to the nation as a whole. 

He was the only person who rose to great heights from 
among our generation. His name would always be remembered 
amongst the galaxy of valiant freedom-fighters and national 
leaders in this country. He was imprisoned many times more 
during Congress regime than under the British rule. He was a 
great fighter who would not tolerate injustice, no matter 
wherever it existed and would resist it by all means, if 
necessary alone. He was not prepared to take rest until and 
unless the last vestiges of British Imperialism and feudal system 
got eliminated from the soil of India. His vision of free India was 
from Kailash Mansarovar to Cape Camorin and therefore he 
raised his powerful voice against Portuguese Imperialism and 
was the first Indian to be jailed in Goa; as well as against so 
called Innertine bar in North-East regions and was imprisoned 
in Manipur also. His was a revolutionary. mind and after 
Mahatma Gandhi, he became a symbol of resistant movement 
in free India. 

He joined the socialis\ movement right from the moment he 
landed in India after getting Doctorate from the Bertin 
University. He saw with his own eyes the honor of Nazi 
movement in Gennany and became a great hater of violence 
and Nazism. 

He worked and struggled hard to give Indian socialism a new 

51 
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concept and phlloeophy. He W8I !he first among the aociaIist 
leadera to revolt against the poley of United Front with 
c:ommunist8, then followed by the CongI'888 SocialIst Party. In 
that __ , he was not a traditional 80CiaIist and was against 
Marxism and Communist totalitarianism. He wanted the Indian 
aociaIiat movement to be freed from Marxian thought and 
action. He was a believer in Gandhian principle of non-violence 
and played a great part in bringing up a synthesis between 
Gandhian and Marxian concepIS. His moat effective contribution 
was to give a new meaning and method of action to make the 
Socialist Party the moat effective weapon against the capitalist 
system. He used to say that communism and capitalism are 
two sides of the same coin whictl beHeves in centralisation and 
suppression of human freedom and rights. Marxians like 
Acharya Narendra [)eva and Jayaprakash Narayan ultimately 
had to part company with the c:ommunist8. 

Then the entire socialist movement was influenced by the 
thought and action of these three leaders. The socialists 
ct.JeIoped a positive, objective outlook, absolutely separated 
thernMIves from communist totalitarianism and demoa &tic 
IOCiaIism became ideology, aim and objective of the movement. 
It is a matter of great pride for the Indian socialists that not only 
the Communist empire both in Soviet Russia and Eastern 
Europe is collapsing but democratic socialism is gradually being 
replaced in its place. We are vindicated in a great way. At this 
hour, if J.P., L.ohia and Acharyaji were alive, they would have 
been honoured by the entire country and I am sure if yougest 
amongst them, L.ohia had survived the whole Indian polity 
would have taken a new revolutionary tum. 

It is largely on account of the assertive attitude and 
pioneering role that Lohia played that the Indian socialists 
deveIopetI their international policy. He was advocating third 
wortd in foreign affairs and in tune with that policy, international 
aociaIist policy was oriented. We were neither with the Socialist 
International nor with the Communist International. But 
independent of these two organisations, an independent Asian 
aociaIist front was sought to be created. Lohia vi8ited almost all 
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South AllIn CO&I'1trteI, eetabIIIhed com.ct wIItt ... IOCIaIIIt 
Par1IeI and u • ,.,. the ~ SocIdIt Conference wu held 
at Rangoon In 1853. Jayaprakuh Narayan hldinauguratedthil 
Conference. 1'hII wu not an ~ Conference, but 
tim ever CongregatIon of Allan SocIaIIItI who largely 
IUbIcrIbed to the democraIIc IOCIaIIat Ideology. The Allan 
SociaIIat au,.., f\n:tIoned for • few yen, but grmually with 
the weaIcMng of the IOCIaIIIt Partielin Allan countrtee u well 
u In India, thII effort hid • na1ural death. I want to drtve the 
point that Lohia hIId the farIIght to give the IOCiaHIt movement 
• poeItIYe international and Internal 1mIge. I am lUre, all thoee 
who .... IntereIted In developing demoCIatIc IOCIaHat ideology 
would very grutly be beneftted from the literature produced by 
the IOCiaIIst movement. 

Lohia, no doubt, was a genlua, ortgInaI thinker and a great 
eociaIIIt tighter. But where he failed miIerabIy 18 In the matter 
of maintaining unity In the IOCIaIiIt movement. I don't agree that 
there were fundamental and bale ~ amongst the 
aocIaIlat btothera. But peraonaI blcker:ugl, Intolerance and 
Impatience went factors responsible for the dIYiIIon amongst 
aocIaIist ranks. " Is a great tragedy that even a MmbIance of 
socialist organIaatIon does not exist today. The entire IOCiaIiIt 
structure was Ihatt8red to pieces and now remained a part of 
the historical record. 
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Importance of Compassion in 

Lohia's Philosophy 
- Dhanik Lal MandaI 

There are numerous memories associated with the multi-
dimensional and dynamic personality of the great socialist 
leader, philosopher and thinker, Dr. Rammanohar Lohia, which 
are still fresh in my mind. These memories and memoirs 
highlight some bright and lustrous aspects of his personality. 
The memories which I am going to mention here about Dr. 
Lohia will make it clear as to how compassion and love had got 
an important place in the philosophy of his life. 

After the conclusion of the Annual Conference of the Socialist 
party at Sherghati, when I was seeing Dr. Rammanohar Lohia 
off, he said to me, "Dhanik Lal, I shall stay for a few days in the 
dormitory of Bodh Gaya. You come there after you settle the 
accounts etc. of the Conference. I shall be waiting for you." 

Hence I hurriedly prepared the accounts of the Conference 
submitted them to the Reception COmmittee and reached Bodh 
Gaya by bus the next day. When I reached the dormitory, Dr. 
Saheb was lying on his bed in a pensive mood as usual and 
Romaji and others were sitting !n the chairs. As soon as I 
entered the dormitory, Romaji said, "Dr. Saheb, Dhanik Lal has 
come." Dr. Saheb opened his eyes and pointing towards a 
chair asked me to sit. 

Then he said to Romaji, "Give Dhanik Lal something to eat, 
he is coming from sherghati," then he closed his eyes. After a 
shortwhile, all others left the place and I was left alone with Dr. 
Saheb. Dr. Saheb again opened his eyes and said, "Dhanik 
LaI, Pandit Jawaharlal says that I do not know the art of 

54 
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politicking. So I am not politicking. Uke Buddha, I am acting 
on oharam Neeti, creating mass awareness and spreading 
ideals". 

I said, "Dr. Saheb, what Panditji is saying is right". "How", 
he asked. In reply I said, "When you give a call at a time for 
'Angrezi Hatao' (Remove English), 'Jaati 1.odo' (Abolish Caste 
System), 'Oaam Bandho' (Rx Prices), 'Himalaya Bachao' 
(Save the Himalayas), 'Akela Insaan Satyagraha Karo' (Every 
Person should observe Satyagraha), 'Charitra Nirman Karo' 
(Build Character), etc., all the forces who rule this country and 
the world join hands together. We do not get assistance from 
anywhere. After all, how long shall we fight by bringing 
financial help individually from our families? This is the reason 
that such a scene is created against you in the conference 
which is very distressing for us and for which we feel 
ashamed. In the conference, the situation comes to even 
exchange of blows". 

To this, Doctor Saheb replied, "you appear to have become 
my Guru". Thereupon I begged his pardon and said that I was 
asking this question from him just for the sake of learning. 

Reacting to my submission, Dr. Saheb said "I also know the 
question that you are asking. Yet in all my wisdom, I am 
giving a call for 'SapIa Kranti' or total revolution. Why I am 
doing so is because this is no time for partial revolution. 
Partial revolution is not going to solve the problems. The 
moment you bring about one revolution, need for anohter is 
felt. Therefore, now total revolution is the only solution. That is 
why I am giving a call for total revolution". 

Out of curiosity I asked him, "we consider you our teacher, 
friend and guide, what should we do?" He replied that had 
God given him money, he could have shown Pandit Nehru 
how to practise politics. To this I replied that if he ordered. his 
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dlaclptes like me could arrange money for him. Since dowry 
ayatem was prevalent In the aocIety, we could take dowry and 
give that money to him, If he 80 ordered. 

Thereupon Dr. Saheb who was lying on the bed 80 far got up 
and spoke agitatedly In a high pitch, "Dhanlk Lal, never do such 
a thing. Putting a label of Dharma (right) on Adharma (wrong) Is 
of no use. It destroys both Dharma and Adharma. II 

I have mentioned this Incident, because It highlights his 
personality as well as his teachings. Dr. Lohla was a man free 
from all 80rts of attachments. Wealth and Woman never 
enslaved him In the worldly meaning of the term, but his life 
was not prosaic and dry. He was an adorer of happiness and 
beauty. What is happiness and beauty and how to attain that 
was the pursuit of his life. 

Dr. Lohia used to talk of 'Pal' (moment), 'Pravah' (flow), 
'Path' (way), 'Pathik' (way-farer), 'Sadhan' (means) and 
'Sadhya' (end). He used to speak of linking religion and politics. 
He was in favour of bringing about cultural revolution in the 

country. He was of the view that the present crisis - world 
wide crisis-and the crisis of this century was in fact the 
cultural crisis. This is the root cause of the malady whir.h erupts 
in different forms in different situations. 

Motivation behind capitalist culture is profit, meaning thereby 
that its motivating force is gold (wealth). It gives birth to 
competition. Competition is the cause of violence and other 
evils associated with it. This culture cannot be helpful in 
propounding the doctrine of happiness and beauty. On the 
contrary, the violence will continue to spread and we will find 
ourselves on the verge of destruction. 

Compassion bom of his understanding of this destruction 
manifested as guiding factor to the humanity. Compassion Is 
the supreme form of love and affection. When It Is expressed, It 
ensures equality and It has Its own yardstick. In this sense, Dr. 
Lohla was unparalleled. 
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Remembering Dr. Rammanohar 

Lohla 
-Chintamani Panigrahi 

It was a life's privilege and proudest moment for me when I 
first came In contact with Dr. Rammanohar Lohla at Calcutta 
during the historic Quit India struggle days In 1942, when he 
was directing our freedom struggle from underground. 

I came to Calcutta in that crucial period after being rusticated 
from Ravenshaw College, Cuttack, as I had unfurled the 
National flag on that historic day, on 9 August. 1942, and 
addressed the students and after the meeting the office of the 
Ravenshaw College was ransacked. I was then the elected 
Secretary of the Ravenshaw College Students Union. In those 
days Bengal was in ferment and Calcutta was pulsating with 
revolutionary upsurge and mass movements. Late Ram Babu 
Shah of Bihar and myself were living together. He was deeply 
involved in Quit India struggle in Calcutta and was also a great 
admirer of Dr. Lohia. It was he who arranged my meeting with 
Dr. Lohia and introduced me to him. From the underground he 

. was giving interviews to foreign correspondents and was 
conducting broadcasts of the secret Congress Radio. 

My first meeting with him deeply impressed me. He was 
always original in his revolutionary ideas and also provocative. 
He was burning with intense patriotism. His outlook was very 
broad. In that period he was trying to provide a broad platform 
for the Intellectuals. The setting up of the "Khoj Parishad" was 
his idea. Inspired by him, I started writing articles In the 
"Janata" a periodical which, In those days, was a mouthpiece 
of socialist thoughts. 

Dr. Lohla was a student of Vidyasagar College, Calcutta. It 

57 
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may be by way of coincidence that I joined Vidyasagar College 
after twelve years of his passing out from the College. It was 
perhaps again by coincidence that I became his colleague in 
Lok Sabha in 1967, I being in the treasury bench and he being 
in the opposition. But he had. the same comradely affection for 
me ,as before. His speeches in Lok Sabha were very hard 
hitting. He was a critic par excellence, uncompromising to the 
hilt and when he took the floor he liked to tear his opponent to 
pieces with hitinq words and supporting harrl statistics. 

It is again by coincidence that I came to Manipur, which was 
his centre of activity. He inspired many youngmen in Manipur 
towards socialist ideas. He has left his indelible footprint in the 
history of Manipur people's democratic movement for restoring 
popular government in the State. Prominent leaders belonging 
to Praja Socialist Party in Manipur in 1954 started a movement 
to restore Legislative Assembly in Manipur. After some time the 
movement was getting weakened. Late Smt. Sucheta Kriplani, 
leader of Praja Socialist Party, visited Manipur during March, 
1955 to boost the morale of the satyagrahis and to give a fillip 
to the movement. Dr. Rammanohar Lohia, the irrepressible 
fighter rushed to Manipur in 1955 and took part in the agitation 
for helping the leaders of the movement and stepping up the 
sagging morale of the workers and the people of Manipur in 
their struggle for restoring democratic rights. Shri L. Achaw 
Singh, ex-MP and my colleague in Lok Sabha, was the 
Chairman, Council of Action of the Manipur Satyagrah 
Committee during that period. 

On 13 April, 1955, Dr. Lohia and six other socialist leaders 
including Shri L. Achaw Singh were arrested while attempting to 
address public meeting at Bir Tikendrajit Park in Imphal. Dr. 
Lohia and the other six were convicted and jailed under 
Preventive Detention Act. Dr. Lohia presented his habeas 
corpus petition in the Court of Judicial Commissioner of 
Manipur. The Court set Lohia at liberty. He was released. But 
he was re-arrested on the gate of the prison itself and was put 
into the prison again. The matter relating to his arrest was also 
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raised in the Parliament. Dr. Lohia again moved the Court 
against the District Magistrate and the Superintendent of Imphal 
Central Jail under the Contempt of Court Act. On this petition, 
the Judicial Commissioner again set Dr. Lohia at liberty and he 
also fined Rs. 25"- to the District Magistrate. With the release of 
Dr. Lohia, Section 144 was also lifted. In Shri L. Achaw Singh's 
words, who worked and courted arrest with him, Dr. Lohia was 
so fond of Manipur and her struggle for democratic rights that 
he personally made it his own. He used to call Manipur as 
Lion's gate and the last outpost of Indianism. 

We should cherish Dr. Lohia's memories. In darkest 
moments, his memories wiil giv2 us indomitable courage to face 
all challenges which threaten the integrity and unity of our 
country. 



11 
Dr. Rammanohar Lohla and 

Socialism 
-8. Satyanarayan Reddy 

Dr fiammanohar Lohla Is a leading name among the great 
personalities of India's freedom atnJggle and lOCIallet 
movement. He W88 the champion of the cause of the 
downtrodden, the oppl'8888d and the exploited and W88 known 
88 the well-wisher of the farmers, labourers and women. In fact, 
Dr. Lohla had made social aervIce and ushering In of lOCIallsm 
88 the sole aim of his life, for achieving which he relentlessly 
struggled throughout his life. Whether It W88 Inequality at the. 
national or intemational level, poverty, unemployment or 
Injustice, he carried on his fight against these with Indomitable 
courage and self-confidence and worked ceasele881y for gMng 
a new direction to the nation and Injected new zeal and 
consctousness among his fellow countrymen. Once he stepped 
out with self determination to work for the absolute welfare of 
the suffering humanity, he never looked back. He knew no 
compromise. No offer of any office or temptation of any kind 
could dissuade him from pursuing his sole aim of 'aociaJlsm'. 

Bom on 23 March, 1910 at Akbarpur (FaJzabad) In Uttar 
Pradesh, he received his earty education In Bombay and 
Calcutta. Thereafter, he went to Germany, where he obtained 
Ph.D. degree In Economics and entered the amphitheatre of 
politics with complete dedication and devoted the rest of his life 
to It. However, he had earlier participated In the CongI'8l8 
session at the young age of 1 e. Becoming deeply engrossed In 
politics after his retum from Germany, Dr. lOOla In the first 
instance, provided guidance In the formulation of foreign policy 
of the country, which Instantly left an Indelible mark of his 
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wisdom on ~ minds of the people. He fearlessly took active 
part .in the fniedorn struggle and was imprisoned a number of 
times after 1938. Not only that, even after India attained 
freedom, he was arrested on several occasJons for continuing 
his struggle for social upliftment. Undeterred, he steadfastly 
wonted for achieving the goal of socialism. 

Although Dr. Lohia is generally remembered by the people as 
a politician, yet his sociaJistic thinking is clearly reflected in all 
his activities and work. In fact, he was the kind of a great social 
thinker who not only was committed to the immediate weHare, 
but also had a strong desire in his heart for building India into 
an 'ideal nation' in future. As worked with Mahatma Gandhi and 
Pandit Nehru for a considerably long time with whole-hearted 
dedication and commitment for furthering the national interest, 
although he had already acquired a distinct identity in the 
society by virtue of his socialistic thinking. This was the reason 
why, later on when some differences developed among certain 
national leaders on the issue of socialism, he left the Congress 
Party aJong with some eminent socialists like Shri Jayaprakash 
Narayan, Acharya Narendra Dava, Shri Asoka Mehta, Shrimati 
Aruna Asaf Ali and Shri Achyut Patwardhan and formed the 
Socialist Party. Outlining the aims and objects of this party, Dr. 
Lohia used to say that the Socialist Party could not remain 
content with merely bringing about some improvements in the 
society. Rather, it had to bring radical changes in the entire 
social structure and it could be possible only when along with 
the will power, a sense of discrelion was also displayed to 
subject one's action to the diSCipline of rules and propriety. He 
held the view that it was impossible for the Socialist Party to 
make progress, otherwise. 

In fact, Dr. lohia conceived the idea of 'Samyukta Socialist 
Party', which was to be formed in a democratic manner, with 
the sole objective of ushering in sociaJism in the country at all 
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costs but without taking recourse to any kind of violence or 
bloodshed. Thus it would be seen that it was Dr. Lohia who 
with his singularly unique thoughts, gave a new revolutionary 
social dimension to the socialist movement and left no stone 
untumed in making it both powerful and popular. He was a 
person endowed with foresight and a creative mind. When the 
idea of abolishing the class distinction through class-war was 
mooted, he immediately spelt out in no uncertain terms that 
unless a struggle was also launched to end the caste system 
along with the class-war, the revolution shall remain incomplete. 
Dr. Lohia often emphasised the need to further develop the 
Marxist theory of class-war and the concept of establishment of 
a classless society to provide full opportunity to the backward 
people to make progress. 

Dr. Lohia was truly a staunch supporter of equality. He 
believed that casteism and class-conflict were mainly 
responsible for the decline of India. Keeping this in mind he had 
started a movement for the abolition of caste system. In this 
context, he held the view that in a society encumbered with 
traditionally based distinctions, equality could not be brought 
about merely by providing equal opportunities to all. He 
emphasised that people belonging to backward classes, 
women, Harijans, Adivasis and the neglected minorities could 
achieve the level of the advanced, only when special 
opportunities were given to them. 

Although Dr. Lohia was a critic of modem civilization, he had 
all praise for the movement to bring about equality. The 
economic disparity and social injustice prevalent in Indian 
SQCiety aroused in him a keen desire to bring about radical 
change in the social structure of his country. Hence, he 
propounded seven revolutions. He firmly believed that these 
seven revolutions had the potential to change not only India but 
the entire world once they were materialized. These following 
seven socialistic revolutions are well known all over the world: 
"(1) A revolt to establish equality between men and women; (2) 
A revolt against the political, economic and spiritual inequalities 
based on the colour of the skin; (3) A revolt against inequalities 
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between backward and advanced groups or castes on the basis 
of traditional concept, and in favour of special opportunities for 
the backward; (4) A revolt for the over-throw of foreign rule and 
in favour of forming a world government based on democratic 
principles; (5) A revolt against the accumulation of capital and 
in favour of economic equality and planned production; (6) A 
revolt against unlawful interference in private life of citizens and 
in favour of the democratic system; and (7) A revolt against 
weapons and in favour of Satyagraha. Dr. Lohia termed these 
seven revolutions as a precursor for a healthy environment in 
the 20th century. He considered cruelty, poverty and 
unemployment as evils of this century and always stressed the 
need to make collective efforts for their eradication. 

In fact, according to Dr. Lohia, socialism and democracy were 
in no way distinct. He . was of the view that they were 
complementary to each other. He thought that socialism would 
remain socialism, irrespective of the name we give to it, 
democratic, revolutionary or scientific or some other name or an 
amalgam of all these. In Europe, in an attempt to highlight the 
miserable conditions, the name was changed from social 
democracy to democratic socialism. This exercise was nothing 
but a fight aimed at heralding socialism. Indian socialism also 
imitated them and used various adjectives. Socialism could not 
be distinguished from other systems by merely prefixing 
adjectives. Programmes and actions alone could be a testimony 
to it. It would be better if instead of getting involved in 
grammatical controversy, socialism was called by its very name 
only. Its sole objective should be to guarantee freedom of 
expression. 

Dr. Lohia considered equality, democracy, non-violence, 
decentralisation and principles based on socialism as the five 
cardinal objectives of socialistic system. These were of 
paramount importance not only for India but also for the entire 
world. What is socialism? Dr. Lohia tried to explain it in a very 
interesting manner. While defining socialism, he said in Lok' 
Sabha on 16 March, 1965 that u one step down the ladder of 
socialism is equality, a step further down is economic equality, 
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social equality, equality in govemance and religious equality. 
Still further a step down is economic equality. Then only comes 
complete equality and egalitarianisrr •. " 

Dr. Lohia was a great patriot but he never allowed himself to 
be swayed by narrow considerations and parochial feelings. He 
was a man of vision and sagacity with a universal approach. He 
was of the firm belief that neither capitalism nor communism 
could help guarantee human freedom and world unity because 
both these systems were not tailored for achieving this goal. 

Dr. lohia was deadly opposed to the use of feudal language 
in public affairs and administration. He was also against the 
feudal attire and palatial buildings. According to him, all these 
things had in fact no right to exist keeping in view the miserable 
condition and poverty of the common man. Dr. lonia also used 
to say that we could not usher in a new era for the common 
man of this country as long as we continued to use a language 
alien to our country. It was Dr. lohia from whom we drew 
inspiration to introduce the use of south Indian languages like 
Tamil and Telugu in the lok Sabha. Besides. under the 
leadership of Dr. lohia, non-Hindi speaking people like me 
emphasized the need of using Hindi and other Indian languages 
inside and outside the lok Sabha. 

Dr. Lohia was a great supporter of Hindu-Muslim unity. While 
addressing a meeting at Hyderabad on 3 October 1963 he said 
in unequivocal terms, "Until all the minorities feel happy in a 
country, the country cannot be happy. I do not mean Muslims 
alone. Of course, I give special importance to Muslims in every 
matter whether it is education, poverty or such other matters. 
But there are other people also who are in minority. Until and 
unless the Harijans and the Adivasis etc. are happy, India 
cannot be happy. It is the foremost requirement. We will have 
to pay attention to bring about emotional unity among them." 

Along with Hindu-Muslim unity Dr. lohia advocated unity 
between India and Pakistan. He was fully confident of this idea 
that, "" some how or the other, we could unite the Hindu-
Muslim minds, we may, perhaps, start the process of unifying 
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India and Pakistan as well. t do not take it for granted that, 
once the country has been divided into two parts i.e. India and 
Pakistan, the partition has taken place for all times to come. No 
gentleman should accept such a view." 

In fact, Dr. Lohia favoured the ideal of "Vssudhaiv 
Kutumbakam" (the whole world is a famity). That is why he did 
not relish the partition of the country and expressing sorrow at 
the partition of the country he had said, "I am very much 
distressed that when the partition of the country. took place, 
people like me did nothing against it. Perhaps we would not 
have been able to stop it. But we could have done some thing. 
At least, we could have remained in the prison at that time and 
consoled ourselves that at least we had opposed it. We missed 
the chance at that time. There were a number of reasons. 
Mahatma Gandhi was also one of the reasons. Let us leave this 
point now. Now the question arises whether the partition that 
took place in the country means partition for ever or some way 
out could be found which would reunite both the countries. 
Some people thought that there would be love and peace 
between the two countries and there would be no violence, but 
that did not happen. In place of love, malice between the two. 
countries has klcreased. The only difference is that earlier 
dislike and estrangement used to be there in the minds of 
people and now they have surfaced in the form of two 
countries. The Governments of India and Pakistan are spending 
a major part of their resources in propaganda and foreign policy 
aimed at defaming each other." 

He has excellently analysed the tendency of levelling 
uncalled for charges against each other by both the countries. 
While criticising t~e Governments of both the countries he had 
said categorically, "When Governments of these two countries 
want, sometimes, they provoke the minds of the people and 
sometimes, instigate them for a war and some tirTlf. . estrange 
their relations. It is altogether a different thing that nothing 
notable takes place. But when the Governments publish the 
reports of some minor incidents taking place along the border, it 
creates a feeling of animosity in the minds of the people. This 
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type of information originates from the Govemment 
departments. One should go through the newspapers 
thoroughly. May be that like several other occasions the 
Govemment of India is playing the trick so as to divert the 
attention of 44 crore people of India to Pakistan, from China. 
China is a big and strong enemy. Suppose that Govemment 
wants to rouse the feelings of the people against China, but it is 
fearing. In such an eventuality, it makes up its mind and diverts 
people's attention from a bigger enemy like China to a smaller 
enemy like Pakistan. That is why it gives this sort of information 
and we are befooled. We divert our attention from China to 
Pakistan. Similarly, when the Govemment of Pakistan comes 
across any difficulty and it fails to solve the problem, it adopts 
the same method of misleading its people by saying that India 
has ruined them, India is making preparations to invade them 
etc. On this ground, it asks its people to remain vigilant. It tells 
its people that their country is in danger. In this way some how 
or the, other it provokes the minds of its people. In the right 
sense of the term, the Indo-Pak relations have deteriorated to a 
great extent at the Govemment level and there is no doubt 
about it. Hence, as and when I take up this issue, it sounds 
very odd that mountain is made out of a mole hill. Both the 
oountries are fighting. Everyday they are provoking each other 
through press reports and getting prepared physically for an 
assault." 

That is why Dr. Lohia called upon the people indicating the 
need of forming an Indo-Pak Confederation and said, "I would 
like to tell you about forming an Indo-Pak Confederation. They 
may not merge into one. country and have a single Govemment, 
but at least on certain issues they could make a beginning. If 
they are able to pull on in one matter, it will be a good sign. 
Some way out could be found out if they are not able to pull on 
in remaining matters. If not in other matters, in the matter of 
citizenship and if possible, more or less, in the matter of foreign 
policy, military affairs talks could be initiated for forming a 
Confederation. I would like to make it clear to you th4t I 
expressed the same view in the Lok Sabha which I am telling to 
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you now. Perhaps my views do not carry any importance in the 
eyes of the Government. It has nothing to do with the 
Government of India and Govemment of Pakistan, because 
both of them are bad. Only, it is the people of both the 
countries who should think in these tenns. You form small 
groups and have discussions on it. You form groups at various 
places in your colonies. Raise a political forum, a mixed forum 
in which both the Hindu s and Muslims should come forward in 
all matters whether it is the case of removing, English or 
checking price rise. It will be a step forward in this, direction." 

Not only that Dr. Lohia was a great supporter of socialist 
system, but also he considered secularism indispensable for a 
model society. In fact, religion cannot be separated from 
politics. With regard to relationship between religion and 
politics, the father of the nation, Mahatma Gandhi had written in 
27 November 1924 issue of "Young India", "For me there is no 
politics without religion. Religion does not mean the religion 
which has blind devotion and talks of ill-will and war, rather 
religion means universal religion of tolerance. Politics which is 
devoid of morality should be kept aloof." 

In this regard Dr. Lohia had also clearly stated that though 
jurisdictions of religion and politics are separate, but both have 
the same origin. There is the need to understand the basic 
characteristics of religion and politics. Imprudent mixture of 
religion and politics corrupts both. In his words: 

"(In fact) Religion is long term politics and politics is 
short term religion. Religion should work for doing good 
and praising goodness. Politics should work for fighting 
the evil and condemning it. When the religion instead of 
doing something good confines itself to praising the 
goodness only, it becomes lifeless. And when politics, 
instead of fighting the evil, only condemns it, it becomes 
quarrelsome. But it is a fact that imprudent mixture of 
religion and politics corrupts both of them. No particular 
religion should associate itself with any particular politics. 
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It creates communal fanaticism. The main purpose of the 
modem ideology of keeping religion separate from politics 
is to ensure that communal fanaticism does not originate. 

There is also one more idea that power of awarding 
punishment in politics and religious orders should be 
placed separately, otherwise it could give impetus to 
conservatism and corruption. Despite keeping all the 
above precautions in view, it is all the more necessary that 
religion and politics should be complementary to each 
other, but they should not encroach upon each other's 
jurisdiction" 

Dr. lohia ceaselessly struggled for achieving social equality, 
equity and fraternity with a firm belief that although he might 
die, yet humanity would survive and ultimately only socialism 
would emerge victorious. 

The untimely demise of this great thinker and philosopher, 
who was still struggling for the establishment of socialism, can 
be tenned as an irreparable loss to the country, society and the 
political world. For the people of this country, he left behind him 
a legacy of social thinking, for which he will always be 
remembered and revered by the future generations of this 
country and his name will be written in golden letters in the 
history of socialism and will continue to glow. 

It was on account of proper attention not being paid by the 
Government to take care of his health and treatment that Dr. 
lohia breathed his last on 12 October, 1967. He was born 
penniless and at the time of his death he left behind no 
property. He was absOlutely free from all worldly attachments 
such as wealth or family ties. In fact the entire humanity was 
his family. 

Another fact about Dr. Lohia which needs to be mentioned is 
that he was cremated at the electric crematorium in Delhi where 
a number of unclaimed dead bodies of the poor were cremated 
daily. This fact itself shows his love and affection for the poor. 
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Dr. Lohia: A True Social Reformer 

-Yagya Dutt Sharma 

Dr. Rammanohar Lohia had his own independent political, 
economic and social thought. He was a revolutionary, but he 
was not a captive of any coined isms as he was a leader of 
very straight forward thinking. In his view, the history of few 
centuries of India's recent past has been stashed up with such 
a stifling and stinking slush in the name of culture that until the 
country is salvaged from this quagmire, SOCial revolution is not 
possible. 

His views on casteism were very clear, "This system has 
smothered up the human values and the natural strengtfi and 
instinct of man to rise. The cancer of casteism has thrown the 
entire social balance in shambles. The people belonging to 
upper castes were not ashamed of begging, but they 
considered it shameful and insutting to do their work with their 
own hands. This mentality still persists to some extent. The 
person who was giving alms to these worthless people 
belonging to upper castes in this WOI1d was to get manifold 
retums of what he was giving, in the other wor1d. Committing 
thefts, cunningness, shameless servitude and crookednesa 
were considered to be apt skills ol a suoc::essful peraon, but 
living a life of courage and honesty was considered as a sign of 
weakness and stupidity. Falsehood and duping were considered 
synonym of a successful life. Casteism was serving as a cover 
of all evils of social life.'" 

• GIlt 01 Dr. lDhIa's ~ on cast.i8m deIiYerad at Hydefabad and OCher 
pieces. 

69 



70 Lohia and Parliament 

Dr. lohia's sociatist viewpoints were deeply rooted in the 
Indian soil. No doubt, he recognised and accepted the 
significance of the positive attributes of our ancient culture and 
civilization, but nevertheless, he was opposed to the over-
glorification of the past as against bringing about changes 
within the present set up. He entirely disagreed with the liberals 
among the social reformers Uke Raja Ram Mohan Roy, 
Mahadev Govind Ranade and Gopal Krishna Gokhale, who in 
the name of social reform, advocated a westernised way of life. 
These liberal minded persons, in his view, were in fact 
advocating the cause of westernisation, by comparing the 
positive aspects of India's ancient social set up with the present 
social structure of the West. Dr. Lohia's nationalist ideas were 
in sharp contrast to this distorted mentality. Rather, he was 
influenced to a great extent by Gandhian Socialist thought. In 
Dr. Lohia's opinion, Gandhian Socialism, stood for the 
preservation of India's honour and its unique identity. Gandhiji 
was the least fascinated by the superficial razzle dazzle of the 
West. Dr. Lohia was a great admirer of the Mahatma's 
simplicity and ingenuity, which in the former's opinion, was the 
only Significant way to link the downtrodden and resourceless 
plebeian with the ruling elite or the nation's leadership in an 
impoverished country like India. The aristocratic life style of 
Nehru always caused annoyance to Dr. Lohia. Dr. lohia 
believed that it was more important to carry forward the country 
on the liberal tradition which extended from Vishwamitra to 
Visweswar~h or Valmiki as against the tradition of fanatical 
justice which stretched from Parasuram to Nehru. 

lohiaji was no doubt in favour of modernising India, but he 
was opposed to the superficial and incomplete modernisation 
on the pattern of the West. He was of the considered view that 
our most ancient past was very bright and great. This is a 
stigma of the last four-five centuries of our history that we have 
taken the distortions for our culture. Speaking before the 
University students, Dr. lohia used to say repeatedly, "Delve 
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deep to have your most ancient treasure, carry out research on 
It, It is full of potentiality to enrich you with a high degree of 
knowledge on thousand subjects." In Lohia's view, "Pandit 
Nehru has divided the personality of India. He has painted the 
image of India in altogether a different colour. Nehruji has 
brought about a change in our national language, national 
attire, eating and living habits to cast them into a feudal mould." 

Lohiaji's views on language 

The service rendered by Dr. Lohia on the question of 
language is commendable and unparalleled. Inspite of the fact 
that he was a great speaker and writer of English language, he 
adopted the national language Hindi and enriched it with 
nume'rous new words. By giving "report" the fonn of ·rapat", he 
not only converted an English word into a Hindi one, but also 
gave the language the form of language of the masses. This 
was the originality of his talent and imagination's socialistic set 
up. He used to speak in the Lok Sabha in Hindi only. Unless it 
was very essential to put forward his views in English so as to 
make the audience understand what he spoke, he avoided the 
use of English. 

Lohiaji guided his workers by casting the idealistic philosophy 
of Gandhiji in the mould of definite and well-measured 
programmes. He was of the considered view that as Gandhiji 
believed in abridging the gap between the words and deeds 
and making the both unisonous through continuous practice in 
his experimental life, the public leaders will be able to bring real 
reform in the society if they follow the life of Gandhiji. As long 
as we do not link our words with our deeds 10 make them 
unisonous, ostentatious rituals will be of no use. If words and 
deeds are not in tune with each other, in our words we will 
continue preaching non-violence and in actual practice we will 
be engaged in violence. Therefore, he used to insist that we 
have to carry our simple and innocent countrymen on the path 
of social reform through the language of life because 
cunningness and slogan mongering will not lead us to our goal. 

In the context of the present-day conditions in the country, 
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Dr. Lohia's social thought can save us from the storm of 
destruction in which we have forgotten the welfare of the down-
trodden and have plunged ourse. into the jungle fire of 
casteism on one hand and plague of communalism on the 
other. Service, simplicity, use of swadeshi goods, and one's 
own language and patriotism should be the watch words of the 
nation which can prove to be useful for the welfare of society. 



13 
A Man Who Never Compromised 

His Principles 
-Upendra Nath Verma 

Dr. Lohia was an original thinker. He never compromised his 
principles. He used to say, "Have more concern for the 'path' 
(way) and less concern for 'pathik' (way-farer)." H the path is 
smooth and straight, even a weak person can walk on it and 
reach his destination, but if it is zigzag, tough and misleading, 
even the strongest and wisest of the persons cannot reach his 
destination. He had intense hatred for those who changed 
parties off and on, like 'Aya Rams and Gaya Rams'. He used to 
say, "For a clean administration, you need clean politics." As 
long as politics is practised on the basis of caste, muscle power 
and money, the administration cannot be clean. Politics should 
be based on principles, policies and programmes. He liked 
simple living. He was deadly against pomp and show, lUXUry 
and comfort, grandeur and splendour, fashionableness and 
extravagance. He used to hit hard the extravagance of leaders 
in power and high ranking officials of the administration. He did 
not spare even the Prime Minister. He atIeged that he was 
spending rupees twenty five thousand per day. He used to call 
the persons who indulge in extravagance as 'Kale Saheb'. 
Commenting on India's poverty he had once said that the 
person who had more than two 'Kurtas' (Shirts) in his 
possession must have made some compromise. He was not in 
the habit of beating about the bush. He was a plain-speaking 
man, his remarks used to be panted, pinching and categorical. 
He was of the view that a person should be straightforward. 

He had a deep study of the composition of Indian society and 
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social and eoonomic inequalities afflicting it. He had watched 
poverty and exploitation very closely and had even fonned a 
remedy for it. The policies which he propounded.. such as, 
'Sapta Kranti' (seven-pronged revolution), "Chaukhamba. Raj', 
the principle of special Opportunity, language policy (boycott 
of use of English language and replacing it by Indian 
languages), 'Price Policy', 'Save Himalayas', 'Indo-Pak Unity', 
'Bhoomi Sana' 'Sakshra Sana' Non-Congressism and fixing 
ceiling on income and spending were such policies which 
cannot be challenged. They are relevant even today and 
would continue to be so in future as well. Dr. Lohia's policies 
are unparalleled in abridging the gap between man and man 
and for paving way for development provided they are 
implemented sincerely. 

It was for the first time that a socialist Government was 
formed in Kerala in 1954. Shri Pattam Thanu Pillai became the 
Chief Minister. At that time, organisation of socialists was 
known as Praja Socialist Party. Dr. Rammanohar Lohia was its 
General Secretary. When he was in jail, Shri Pillai's socialist 
Government opened fire on unarmed crowd killing seven of 
them and wounding eight others. The moment Dr. Lohia heard 
the news of firing, he sent a telegram from the jail demanding 
the resignation of Thanu Pillai's Government. He also 
demanded suspension of officers who issued orders to open 
fire and setting up of non-official enquiry in this regard. This 
caused a commotion in the P_S.P. Shri Pillai refused to resign. 
A meeting of the party was convened on 26, 27 and 28 
November, 1954 at Nagpur to consider this quesion. Dr. 
Lohia's propoSal lost in the voting with 217 votes in favour and 
303 against. Still he stood his ground. He was of the view that 
when fire is opened on unarmed people in the Congress rule, 
we demand its resignation by saying that the Government 
which believes in the use of force and bullets will not be 
allowed to continue. Then why should not we demand the 
same from a socialist Government? By raising this demand, 
Dr. Lohia set a shining example. He was against going back 
on one's words. Pillai Government did not last long. The 
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Congress brought it down in the beginning of 1955 itself. Had 
Lohia's view been accepted, socialist MOVement would have 
gained an impetus. 

A similar incident took place in Patna where a number of 
people died in police firing. An agitation was launched to protest 
against the firing. Justifying the police firing, the Prime Minister, 
Pandit JawahartaJ Nehru had said that not one but many people 
could be killed to uphold the honour of the National Rag. This 
was unbearable for Dr. lohia. He retorted, "Honour of the 
National Rag should be upheld not by killing the peopIe,.but by 
sacrificing our lives." 

The Nagpur Convention forced Dr. lohia to form a separate 
party and on January 1, 1956 he called a convention of the 
Socialists in Hyderabad and formed the socialist party. Spirited 
socialist leaders joined the party and gave a new direction to 
the socialist movement. Vote, spade and jail became their 
slogan. In place of politics of convenience, politics of struggle 
started. Dr. lohia's influence went on increasing. Dr. lohia was 
second to none in giving direction or formulating policies. But 
he never liked that the entire party should depend on him for 
every small matter. He made lot of efforts in this direction. He 
asked his colleagues to exercise their mind on various issues 
and participate in formulation of policies and their 
implementation. In August, 1956 he started the publication of an 
English magazine 'Mankind.' 

Dr. lohia played a significant role in getting support for the 
socialist movement from abroad. He had the experience of 
being the incharge of Congress party's foreign department. He 
was the brain behind the Asian Convention which was held in 
Rangoon in 1953, though he could not attend it. 

lohia's life was a life of struggle. He had vigorousty 
participated in the freedom struggle. He was arrested for the 
first time in Calcutta on 24 May, 1939. He went to jail on twenty 
five occasions. Most of the arrests were made during Congress 
regime. He was always ready to face the consequences for his 
principled stand. When the then Speaker of United Province, 
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Shri Purushottam Das Tandon saw Dr. Lohia hand-cuffed in 
Bareilly jail he was so moved that he was in tears, but Dr. Lohia 
had become habitual of these things. While describing the 
courage and simplicity of Dr. Lohia, Mahatma Gandhi once said 
"I have never seen such a bold and courageous man in my life. 
Now, when he is in jail I cannot remain silent." In the 1942 
revolution Dr. Lohia was underground for 21 months (from 8 
August 1942 to 20 May 1944) from where he led the 
movement. While addressing the "Azad Dasta" he said that "if 
we fail this time it would be a historical mistake. We have to 
attack the British forces with all our might and force them to 
leave this land. Getting ourselves arrested and thinking that we 
have done our duty, will be a folly on our part. We will have to 
remain underground and fight till the country gets freedom. 
Those, who get arrested will be treated as worthless." He was 
not allowed to sleep in Lahore jail for about four months. One 
or the other jail official used to ask questions from him day and 
night. He was not provided even brush or toothpaste to brush 
his teeth for four months. Inspite 01 this inhuman and intolerable 
treatment Dr. Lohia did not yield to the jail authorities. He 
remained a bachelor throughout his life and did not have a 
family. He dedicated his life to the motherland and mankind. 

He was the champion of the cause 01 the poor in the society. 
He tried his best to bring the people working for the poor on 
one platform. In 1956-57 he spoke to Dr. Bhim Rao Ambedkar-
the leader of the oppressed and the father of Indian 
Constitutioll-about it. Both of them decided to form one 
organisation but unfortunately Dr. Ambedkar expired suddenly. 

Lohia continued scathing attack on the principles, policies 
and programmes of the Congress. In 1962 Dr. Lohia filed his 
nomination against the then Prime Minister Pt. Jawaharlal 
Nehru in the General Elections. At the outset, Pt. Nehru took it 
lightly and said that he would not go for campaigning to his 
constituency. But when he saw that the wave had changed he 
had to rush to phulpur many a time. Dr. Lohia was the 
candidate of socialists and he threw the poliCies of Congress to 
winds. Though Dr. Lohia lost the election but he was ahead of 
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Pt. Nehru in 43 polling booths. While commenting on his defeat 
Dr. Lohia said "the rock has not broken but a crack has 
appeared. " 

On 20 October, 1962 China attacked India. The Indian Army 
had to retreat at a speed of 30 miles per day. Dr. Lohia was 
depressed at this. He said .. During the Congress regime neither 
agriculture and industry nor the army has improved." When 
danger was looming large on the North East border of India-
China, Dr. Lohia had drawn the attention of the Government a 
number of times but the Government had ignored it and 
ultimately it had to face the danger. While discussing the North-
East border he had said "McMatlonLine can become the border 
only when Tibet is a free country. If Tibet is not free, our border 
cannot be McMahdn Line. Then our border line would be 
Mansarovar, Kailash and Mansar village. Mansar village had 
been giving revenue to India even after Independence. We 
have been ruling over it. The geographical location, culture and 
language of that area prove that these areas have always been 
a part of India and never of China." He used to quote the 
famous Sanskrit poet KaJidas and used to say that Kailash-
Mansarovar was the abode of gods and goddeses and China 
did not have any proof that these areas belonged to them. He 
used to say that it was folly on the part of our Government not 
to stake its claim over these areas. Nehruji used to say that it 
was a waste and unfertile land, not a blade of grass grows 
there and nobody lives there. These statements give 
encouragement to China. Who can forget the logic mooted by 
Dr. Lohia regarding the abovementioned border dispute. Dr. 
Lohia had said that the Government did not even know its 
boundaries. How can it defend the boundaries then? 

Dr. Lohia was elected to Lok Sabha in a bye-election from 
Farrukhabad in 1963. As soon as he came in the Lo~ Sabha he 
started the debate on disparity in per capita income which later 
came to be known as "Three Annas Vs Fifteen Annas" debate. 
People throughout the country used to discuss the questions 
raised by Dr. Lohia and the suggestions extended by him in the 
Lok Sahba. Keen readers of newspapers, first of all used to 
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read Dr. Lohia's speech. He used to say something new fNety 
now and then. During the 1965 Indo-Pak war Dr. L.ohia said 
"Indians will have to stand like a rock against Pakistan and will 
have to take care of Indian Muslims like tender flowers." The 
country set a memorable example of communal harmony at that 
time. 

The Government arrested Dr. Lohia in Patna on 9 August 
1965. As usual he pleaded his case himself. The Supreme 
Court acquitted him. He proclaimed that Congress would be 
defeated in most of the States in 1967 General Elections and it 
proved true later on. Non-Congress Governments were installed 
in nine States viz., Bengal, Bihar, Orissa, Uttar Pradesh, 
Madhya Pradesh, Madras, KeraIa, Haryana and Punjab. He 
knew that these Governments would not complete their teRn 
and that is why he emphasized that these Governments should 
do something which was of permanent nature and also had the 
flash of light, like abolition of land revenue on uneconot;nic 
holdings, to stop use of English as official language and study of 
English as a compulsory subject etc. 

Dr. lohia became popular throughout the country. People in 
remote villages started saying "Dr. lohia is the man of the 
masses and speaks truth. " When he was attracting the 
attention of the entire country the cruel hands of death 
snatched him away from us at five minutes past 1 0' clock on 
the night of 11 October, 1967. 

Bade shauk se sun raha tha zamana 
Ki khud so gaye dastan kehte-kehte 

There are no two opinions that the press ignored the original 
ideas of Dr. lohia. He used to say that politics cannot be done 
through newspapers. The press will never publish things which 
may seek a change in the system itself. The press barons are 
generally reactionary and conservative. They will never publish 
revolutionary ideas in their newspapers. He stressed that the 
achievements should be such which may spread through word 
of mouth. Dr. lohia's ideas are relevant to India fNen today. 



14 
Dr. Rammanohar Lohia 

-Murlidhar C. Bhandare 

The history of our independence struggle is principally the 
history of Indian National Congress. The socialist group within 
the Indian National Congress has its own significant 
contribution, particularly in this struggle during 1942 Quit India 
Movement. At the vanguard of this movement, among other 
leaders, was Dr. Rammanohar Lohia. 

Bom of an ordinary middle class Bania family in U.P., 
Rammanohar Lohia's father, Hiralal, was a freedom fighter and 
disciple of Mahatma Gandhi. During individual Civil 
Disobedience Movement, Hiralal, at the behest of Gandhiji, 
marched on foot, in the summer heat from Calcutta to Delhi 
shouting antiwar slogans. Rammanohar was educated in 
Akbarpur, Bombay, Calcutta and Banaras Hindu University. 
This helped him to be proficient in Marathi,Gujarati, Bengali and 
Hindi. Later in his life he was to acquire mastery over English, 
German and French. He was thus an outstanding linguist. He 
went for higher education to Europe and returned with a 
doctorate from Berlin University. 

Lohia decided to devote his energies to politics and became 
a member of the Congress Socialist Group formed in 1934. In 
1936, Jawaharlal Nehru set up the foreign department of the 
AICC and invited Lohia to organise it. Lohia opened up the 
windows of the world establishing liaisons with freedom 
movements in different parts of the world. This was the 
precursor of the independent India's foreign policy. 

Lohia was prosecuted in Calcutta in the year 1938 for 
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sedition. He conducted the defence with such brilliance that he 
won not only the Magistrate's encomiums but also his own 
acquittal. He was to repeat this performance years later 
appearing before the Supreme Court in person in defence of 
fundamental human freedoms. 

Gandhiji inspired and moulded almost every future leader of 
India. Lohia was no exception. He was influenced by Gandhiji's 
creed of non-violence and Charkha which symbolised self 
reliance and independence for every villager. Lohia shared 
Gandhiji's dream 410 remove tears from every eye.tfJ During the 
life time of Gandhiji the Congress remained united. Gandhiji's 
concem for Lohia was seen when he reacted sharply against 
the arrest of Lohia for anti-war speeches in 1940. 

It was Dr. Lohia's passion to liberate his motherland from 
enslavement that made him a freedom fighter at a very early 
age. He played a heroiC part in giving direction and ideological 
content to the 1942 Quit India Movement under the banner of 
'underground AICC'. It is well known that he had a key role in 
keeping alive the flame of resistance after the arrest of 
Mahatma Gandhi and other leaders. Lohia would regularly 
broadcast on the Congress Radio operated clandestinely from 
Bombay qity. The broadcasts could be heard as far as Madras. 
He was arrested in May, 1944. After release from jail in 1946, 
Lohia immediately launched his qu~de for Civil liberties at 
Margaon in Goa. To this day he is remembered as the liberator 
of Goa. 

While Ambedkar spoke of liberty, equality and fraternity, 
lohia emphasised on equality of opportunity as an essential 
element of all the three. Both were against the caste system 
which was organised on ascending scale of respect and 
descending scale of contempt. More than anything both of them 
believed that caste system was at the root of inequality in the 
country. To Lohia casteless society was a sine-qua-non for a 
classless society. Ambedkar succeeded in securing for the 
Scheduled Castes political power and recognition by providing 
reserved seats for them in the constiMlon. He was not satisfied 
with the system of reservation conceded to the backward 
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castes and that too on the basis of ability. Lohia argued: "How 
could people with the tradition of generations of 1o~1y existence 
ever compete with high born? To make this battle a somewhat 
equal encounter, unequal opportunity would have to be 
extended to the women, harijans, sudras, depressed muslims, 
christians, adivasis and other backward classes". According to 
Lohia, I this depressed and backward 90 per cent must be 
assuroo 60 per cent of all opportunities in the country until they 
are able to run the race equally which wo~ld make a classless 
society a reality'. He was the torch bearer of affirmative action 
and positive discrimination. 

This yearning for change made him define the following 
seven universal revolutions: 

1. for man-woman equality; 

2. against inequality based on colour; 

3. against social inequality and caste, and for special 
opportunities; 

4. against colonialism and foreign rule; 

5. for maximum achievable economic equality; 

6. for privacy and democratic rights; and 

7. again weapons and for civil disobedience against tyranny. 
Lohia was a champIon Of equality of sexes. But never could 

the socialists elect ~ woman to the Lok Sabha during his life 
time. Twelve members were elected to the first Lok Sabha. 
None was a woman. The party which Lohia founded, won eight 
Lok Sabha seats in 1957. But none was held by a woman. In 
the fourth Lok Sabha his party had twenty-three members, but 
not one belonged to the fair sex. This was extremely galling for 
Lohia. His repeated attempts to get women elected failed. 

He was convinced that the use of popular languages in 
government schools and universities would spell a sudden 
release of the shackled energy of the masses. He was unhappy 
that not much was really done in either sphere by the non-
congress coalitions. He feared that any tinkering would produce 
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a backlash. " the high castes and upper classes continued to 
educate their children in English and if the foreign language 
continued to be used in govemment woft(, the backward 
classes would feel cheated and reject the whole policy. "HaH-
hearted measures", he warned, "will ultimately harm the 
children of the poor. The supremacy of English will continue". 

Lohia was dedicated to the ideals of social and economic 
equality. He equally valued privacy and freedom and detested 
the pretension of the State to control every aspect of individual 
life. He lett that freedom of dissent and of expression were an 
inseparable aspect of the seven revolutions. Lohia continued to 
fight for civil liberties and against draconian laws in the courts 
as well as outside. The Supreme Court gave two decisions in 
his favour where he appeared in person. Those decisions 
constitute an important landmark in the struggle to promote and 
protect human freedoms. 

He had a great sense of humour and lost no opportunity to 
enjoy a joke at his own cost as much as at the cost of others. 
He was an essential humanist who fett deeply for his fellow 
beings. He was a simple man. He spumed all wortdly 
possessions. He preserved his interests in literature and fine 
arts. 

Lohia had a multi-splendoured versatile personality. Pabiot, 
scholar, thinker and visionary, he mixed vision with action, 
razor-sharp intellect with great organising capacity. His vision 
transcended even the national frontiers. He dreamt of a just and 
humane wortd order. He was essentially a man of action whom 
phIIoeap1icaI systems made no sense unless they provided 
inIPration.and guidance for effecttle revolutionary action 
to change the society. He was unyielding in his approach and 
his .lI'1COI'MM1tion techi1ique made him one 01 the most 
controversial political leaders of t:I& time. 

Lohia worked hard to desboy the Congress. For him wtIhout 
deeIroying the Congrlll the oaIIon could not build ItaeIf anew. 
He failed to realise that a national party having roots on fN8rI 
Inch of IncIan 80iI could not be uprooIIId wiIhouI irreparable 
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damage to the basic values which the Congress had imported 
and nurtured in the Indian society over the years. He failed to 
perceive that blind hatred for the Congress was not an answer 
to its failings. After all the nationalist feelings of unity and 
harmony-transcending all differences, religious, communal, 
caste and lingua~ere sown by the Congress. 

Today what would he have felt? The unity of all parties 
forged on anti-Congress passions in November 1989 did not 
last beyond a bare fifteen months plunging the countrY in its 
unprecedented chaos of communal and caste-divide. What 
would he have felt when he saw that those who opposed 
Congress for the good of the country practised the motto 'self 
above all' and not "country aboveself"? What would he 'have 
felt to find political ideologies sacrificed for political power and 
office attendant on such power? What would he have felt at the 
increasing criminalisation of politics resulting in surrender of 
democratic values to muscle and money-power? What would he 
have felt to see that power meant money and not the good of 
the people? What would he then have suggested to restore the 
spiritual values and the democratic principles; to ensure the 
upliftment of a poor citizen; to preserve the vitality and strength 
of our systems and Institutions? 

Would he have an answer as to why did the Soc:iaIists fail to 
be an alternative to the Congress or why did the Dalits and the 
Shoshits '(the Scheduled Castes and the other Backward 
Castes) not combine to become the third power in the country? 
The relevance of lohia's ideologies and thoughts must await 
judgement from history. 



15 
The Stormy Socialist 

-Professor Samar Guha 

Dr. Rammanohar Lohia was a sparking personality, a stormy 
socialist who made an indelible mark in the history of Indian 
socialist movement. He was a man of restless mind, always 
pulsating with original thinking. His political penchant for jolting 
acts was amazing. After the transfer of power in 1947, 
Dr. Lohia never ceased to cause worry to the ruling authority or 
his elder colleagues in the socialist fraternity. However, in his 
reckless journey in post-independence Indian politics, he had 
one mission fixed before him - it was his passion to build up a 
socialist movement in India based on its own national genius 
and heritage. History of Indian socialist movement can never be 
written without respectfully acknowledging the originality of 
Dr. Lohia's contributions to it. 

Born of a devoted Gandhian father, Shri Hiralal, Lohia had 
the rare privilege to come in close contact with Mahatma 
Gandhi when he was very young. Though in his outlook and 
attitude to life and in his mood and temper, he was opposite in 
every sense to Gandhi, but still the spell of the personality of 
the Mahatmic aura in him and his absorbing love for the young 
Lohia had an emotional pull with him so much so that he could 
never get away from the old man at any time. Lohia was often 
erratic, typically bohemian in his way of life, but hypnotism of 
Gandhi had an imperceptible restraint on him. He gave up his 
habit of chain-smoking as Gandhi disliked it but resumed 
it again when he was mortally shocked by the news of 
Mahatma's assassination. About Gandhi, Lohia wrote, "With 
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great man wanting one to do certain thing, aided by number of 
arguments, although one may not be wholly in agreement with 
them, under the influence of that man and the loyalty one has 
to him, a certain self-discipline starts. That has also something 
to do with the reconstruction of humanity." Although Lohia could 
never live up to Gandhian ethics and values of life, 
nevertheless, in the last resort for this ever restive man, Gandhi 
was the solace for his inner self. 

In the days of the freedom movement of the thirties 
Lohia-born in 191 (}-was just in his twenties. Although he was 
initiated into politics by the Gandhian idealism and the 
technique of peaceful and non-violent civil disobedience, yet, 
like many other young Congressmen, he also joined the 
Congress Socialist Pa'1Y organised mainly by Acharya 
Narendra Oe';a and Jayaprakash Narayan when the younger 
elements in the Congress were in search of an alternative way 
of mass awakening after the failure of the 1930 Salt Satyagraha 
of Gandhi. During those days Lohia came under the influence of a 
mix of Gandhi, Marx and Nehru. The Congress SOCialist Par:y 
(CSP) committed itself in broad prinCiples to Marxian thinkings of 
Socialism. Pandit Jawaharlal Nehru was also talkin~ in support of 
socialist ideas. Nehru was never, a member Of CSP but the 
socialists came largely under the spell' of Nehru's modernism 
and socialist shibboleths. Nehru gave Lohia the charge of 
running the foreign desk in the AICC office of Ananda8ha1ian. 
The young socialist proved to be very worthy to Nehru's liking. 

Lohia proved to be a fiery activist, not absolutely in the 
tradition of Gandhian technique but of a revolutionary thrust 
during the days of the 1942 movement. Going underground, he 
organised rebel radio, consolidated the socialists to hit the 
imperialists by any means by joining hands with J.P. who by the 
time took up the leadership of the August Revolution after 
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escaping from the Hazaribagh jail. After his arrest and 
confinement in the solitary cell of Lahore Fort, a basic question 
started haunting lohia's mind: what was essentially wrong with 
Marxism that goaded its Indian adherents to join hands with the 
British Imperialism as against the freedom struggle of their own 
enslaved mothertand? Lohia's disenchantment with Marxism 
began from Lahore Fort. He moved to penetrating quest into 
the fundamentals of Marxism. 

Partition of India was a terrible shock to Lohia. He was only 
37 when historic India was dismembered by the British. He had 
not attained that amount of political weight yet to effectively 
oppose partition. put Nehru's role in it completely disillusioned 
Lohia about the f1l'ln· whom he had adOred so ardently and so 

'Iong. In his remarkable book on partition, "Guilty Men 0; Inc.'is's 
Partition H he aubbed Nehru as its prinCipal culprit. Thereafter, 
Lohia completely broke' away trom Nehru lind adopted an 
uncompromising attitude of strident hostility towards him. During 
Nehru's days of Prime Ministership, Lohia offered satyagraha 
many times. It remained a mystery, whether it was only the 
partition or something else that bitterty alienated Lohia from 
Pandit Nehru. 

From Lahore Fort, Dr. Lohia surged towards a new mission of 
discovering a new concept and new technique of mass 
mobilisation for the Indian socialist movement. In disentangling 
Indian Socialism from its Marxian nexus, Lohia wrote a number 
of fundamental articles like 'Economics after Marx', 'Marxism 
and Socialism', 'Gandhism and Socialism', 'International 
Aspects of Communism' etc. 

His book on motivation of the movement of human history 
called "Wheel of History" was refreshingly original. He could not 
agree with many of the basic postulates of Marxian doctrines. 
To Lohia Marxism appeared essentially as an European outlook 
and he could not differentiate communism from the essentiality 
of the system of capitalist production and its productive 
motivation. In the caste-ridden Indian society Marxian 
invariability of class struggle appeared to him as too inadequate 
an instrument of mobilisation of the oppressed masses of India. 
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Dilectical malerialism, the propulsive axis of the cotnrTUlist 
philosophy, appeared to him too unresponsive to modem 
science and philosophy. For the Indian socialists to develop the 
basic plank of their ideological concept, he outlined the politics 
of "Equal irrelevance of C8pitaJism and Communism." 

In his search for a new horizon, of a new vision of socialism 
for Inclis discarding CSP days' Marxian variant of socialism, 
Dr. Lohia wrote, "I am neither anti-Marx nor ~Marx and this 
equally applies to my attitude towards Mahatma Gancthi." By 
this Lohia meant that he never disparaged Marx and his 
contributions towards the liberation movement of the exploited 
classes. But he could not accept the claim of Marxism as an 
infallible social philosophy to predetennine the course of human 
history. By fifties Lohia was free from the influence of Marx and 
Nehru which he had in him along with other socialists. 

About the impact of Gandhi on his socialist thoughts it may 
be added that although he did not call himself a Gandhian in 
any classical term but as regards his sense of political values, 
his concept of social transformation and political re-structuring 
of India, he was profoundly influenced by the Gandhian ideas of 
equality and socio-political and eoonomic philosophy of 
decentralisation and small-unit technology and his ethics of 
non-violence and satyagraha. Indeed, Lohia talked loudly of his 
faith in the theory of permanence of satyagraha as the means 
to fight political and social injustice and oppression. To build up 
socialism in India, Lohia enunciated seven principles of 
revolution or 'Sapta Kranti' , namely, "(i) for equality between 
men and women, (ii) against political, 8COI'lqOlic and spiritual 
inequality based on skin colour; (iii) against inequalities of 
backward and high groups or castes based on long tradition 
and for giving preferential opportunities to the backward; (iv) 
against foreian . enslavements and for freedom and ~ 
democratic rule; (v) for economic equality and planned production 
and against the existence of and attachment for private capital; (vi) 
against unjust encroachments on private life and for democratic 
methods; and (vii) against weapons and for satyagraha." These 
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are the seven pillars of his main plank to build Indian sotialism 
on. 

Dr. Lohia did not aspire to limit his socialist ideas within the 
geographic contour of India alone. He also visualised 
emergence of a new world civilisation, again on seven 
principles of: "first, maximum attainable equality; two, maximum 
geographi~1 distn~ufion' of· power; three, social ownership; 
fourth, small unit technology; fifth, a decent standard of living 
within national frontiers; sixth, a minimum privacy of individual 
life protected from all collective encroachments; seventh, world 
parliament and government." Dr. Lohia was an idealist, a 
visionary and loved to build a scenario of his own new society 
and new civilisation, ignoring the criticism even if somebody 
called it utopia. 

In late fifties and until 1967, Lohia deeply engaged himself in 
finding the dynamics of his socialist programme. He evolved the 
cliche of 'non-Congressism' to consolidate all the opposition 
forces to challenge the monopoly of the dynastic domination of 
Congress over the Indian democracy. Indeed for the first time 
an alternative under the banner of Samjulda Vidhayak Dsl 
emerged in north India after the 1967 national polls. Though the 
experiment proved short-lived, nevertheless Indian democracy 
tasted the freedom for the first time from the monopoly hold of 
a single party. 

During these days, Dr. Lohia innovated another new theory of 
preferential opportunities to the backward castes, including the 
women, throwing a new challenge to the Marxian theory of 
class struggle for mobilisation of the exploited classes. Today 
the 'Report of the Mandai Commission' is the outcome of 
Lohia's thesis of consolidation of backward castes for bringing 
aQaut socia-economic transformation of the Indian society. No 
doubt, Lohia's new theory of consolidation of deprived castes 
has sutceeded in creating a new awareness and aspiration in 
the minds of the backward communities to build themselves as 
the most powerful political force as against the domination of 
power-politics by the higher castes, but a vital question 

~. remained unanswered as to how this new technique of mass 
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awakening will eventually lead to elimination of the evils of 
pennanence of caste stratifications in the Indian society. 

Dr. Lohia started another aggressive crusade for complete 
abolition of English; and use of Hindi and other languages as 
national languages of equal status for the Indian people. In his 
tirade against English, Dr. Lohia adopted such a fanatic posture 
that on an occasion in the PSP days Dr. Lohia refused to talk in 
English with the veteran Gandhian leader Dr. p.e. Ghosh while 
the latter also declined to use Hindi in their conversation and 
both then switched on to talk in German. Although Lohia's best 
writings are in English, yet he adopted a strident stance not to 
speak in English on any occasion in India. However, in actual 
development, this anti-English tirade has tumed into an angry 
pro-Hindi campaign, which belied Lohia's idea of giving equal 
status to all Indian languages. It is a matter of worry if 
Dr. Lohia's language policy may not raise a Frankenstein of 
pro-Hindi jehad detrimental to the cause of national integration. 

Dr. Lohia contributed many new ideas, new programmes of 
mass mobilisation and many effective political cliches to 
enthuse his followers but his objective of building an Indian 
socialist solidarity remained very much unattained. PSP was 
formed to unite all the Indian socialists and in its forum joined 
almost all the outstanding Congress leaders of the freedom 
movement other than Nehru and a few others of his standing. 
But largely because of Dr. Lohia's uncompromising faith in his 
own concept of socialism and socialist values and socialist 
programme and his over-convinced aggressiveness in the 
efficacy of his thrust for continuous satyagraha-all these led to 
splitting of PSP and disorganisation of the socialist forces all 
through the years of the fifties and early sixties. J.P. had his full 
support for the Bhoodan movement of Acharya Vinobaji, but, it 
was not unknown in the inner circle of the SOCialists that J.P, 
left P S P to join Sarvodaya movement forsaking his socialist 
friends because of his dismay over the disintegration of the 
socialist forces. In mid-sixties, Dr. Lohia realised in his new 
mood of heart-searching that what he aspired did not in reality 
materialise. He could not build up his socialist movement to 
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assume the character of a real national movement of the Indi8J1 
people as against the monopoly domination of a single party 
over Indian democracy. He was keenly feeling for bringing J.P. 
back into the SOcialist movement. 

I had the rare opportunity to witness a sensitive 
episode--how passionately Lohiaji was wanting J.P. to lead the 
socialist movement again. About a few weeks before he fell ill, 
Dr. Lohia came to Calcutta. I went to see him in the Marble 
House of his friend. I found Lohiaji on that day unusually 
emotional. He very feelingly told me: "Samar babu, aap jao. JP 
ko wapas laoo. Main to tor sakta, hila nahi sakta. Agar hila 
sakta to wohi hila sakta. Jao J.P. ko fir lao. - (Samar babu, 
you go and bring J.P. back. I can break, but cannot pull down. 
If any body can pull down the present regime, only J.P. r.an do 
it. Please go and bring back J.P.)" 

tn those days I had the good fortune to be quite close to J.P. 
and his Sarvodaya movement without leaving PSP altogether. 
Dr. Lohia knew that. Next day I rushed to Patna. On hearing 
what Dr. Lohia had said, J.P. was perceptibly moved. A day 
after, he left for Delhi to meet his lost friend, Dr. Lohia. Alas! it 
was too late. Lohia was then in the Willingdon Hospital fighting 
for his life. J.P. remained all those days with Lohia in the 
hospital but could not save him. Had Dr. Lohia survived his 
operation to join hands with his August Revolution leader, 
Jayaprakash Narayan, the history of Indian Socialist movement 
would have been written in golden letters in the seventies 

In paying tribute to Dr. Lohia, Indian Socialist movement will 
always remember him as a man who brought fresh, very fresh 
wind into it al1d that wind should blow even now. 
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Rammanohar Lohia: 

A Many-faceted Personality 
-Madhu Umaye 

Dr. Rammanohar Lohia was an original thinker, a unique 
leader and a rebel. He played an important part in the 
making of modem India. But Rammanohar was not an ivory 
tower philosopher or an academic system builder in the 
tradition of Kant, Hegel, or Comte. He was essentially a 
man of action. To him philosophical systems made no sense 
unless they provided inspiration and guidance for effective 
revolutionary action to change society. So in spite of the 
sweep of his thinking and the original contributions which he 
made to political, economic and social thought, he never lost 
sight of the fact that without revolutionary practice neither 
can these ideas be implemented nor can the lot of the 
people be improved. Thus he was essentially a man of 
action. 

I met Rammanoharji in 1939 when I was a student of the 
Fergusson College, Pune. His ideas and personality made a 
profound impact on me. 

Rammanoharji was born in an ordinary middle class family 
in Akbarpur, U.P. His father, Hiralal, was himself a freedom 
fighter. Dr. Lohia completed his schooling in Bombay, and 
received his higher education at the Banaras Hindu 
University and Vidyasagar College, Calcutta. 

He had an admirable command over English, German and 
French. His Hindi was down to earth and also very forceful. 

91 
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He had also a good knowledge of Bengali, Gujarati, Marathi 
and other Indian languages. 

As a sensitive person born in a subject country which has 
been the victim of aggression and enslavement from time 
immemorial, it was Dr. Lohia's passion to liberate his 
mothertand. He, therefore, became a freedom fighter at a very 
earty age and played a magnificent part in giving direction and 
ideological content to the August 1942 movement. 

When he returned to India after obtaining his Doctorate from 
the Berlin University in 1933, he was only 23 years old. There 
was a great ideological ferment among the young people in 
those days. The result of this churning was the formation of a 
socialist party within the Indian National Congress. From the 
very beginning Dr. Lohia was a pillar of the Congress Socialist 
Party. Jawaharlal Nehru heard from Jamnalal Bajaj about his 
brilliant mind and attractive personality. When Jawaharlal re-
organised in 1936 the All India Congress Committee's Office in 
Allahabad, he put the young Rammanohar in charge of the 
AICC's Foreign Department. 

As Foreign Secretary of the Congress, Lohiaji had 
established close relations with the freedom movements and 
progressive organisations in Asia, Africa and Latin America. He 
made a deep study of the problems of the overseas Indians 
and drew the attention of the Indian people to the pitiable lot of 
their brethren overseas. He was wide awake to the suppression 
of civil liberties in India and other countries. He wrote an 
important pamphlet on the subject. 

He came in close touch with Mahatma Gandhi soon upon his 
return to India. He was deeply influenced by Gandhiji's ideals, 
values and methods. He considered Gandhiji's ideas of civil 
resistance and non-cooperation as Original creations of the 20th 
century. When J.P. and Lohia were arrested for anti-war 
speeches in 1940, Mahatma Gandhi reacted very strongly. He 
said that imprisonment of patriots like Rammanohar and 
Jayaprakash cannot be tolerated, that he cannot remain a silent 

.- witn8ss to this increasing encroachment on popular freedom. 
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The individual civil disobedience campaign which he 
inaugurated in October 1940 was designed to assert the 
people's right to democratic freedoms. 

After the Japanese attack on Peart Jiarbour and the collapse 
of Western imperialist rule in South-east Asia within a short 
period of two months from December 1941 to February 1942, 
the coalition government in Britain sent Sir Stafford Cripps to 
India to secure the cooperation of her people in the war effort. 
The talks failed. Mahatma Gandhi, R~'!I~anohar Lohia and 
other socialists were opposed to the Cripps plan. In the 
enveloping darkness, Gandhiji gave the 'Quit India' call to 
galvanise his people, who found themselves caught up between 
a desperate British imperialism on the one hand and an 
aggressive Japanese imperialism knocking at India's doorstep 
on the other. When the national leaders were arrested on the 
morning of 9 August 1942, Dr. Lohia took the initiative in 
OPganising massive resistance against British rule in the name 
of "Underground AICC" in concert with leaders like Achyut 
Patwardhan, Aruna Asaf Ali, Sucheta Kripalani and so on. A 
little later Jayaprakash made his sensational escape from the 
Hazaribagh jail in Bihar and joined the resisters. Jayaprakash 
and Lohia guided the movement from their hideouts in Nepal. 
Without doubt Rammanohar's name will for ever be linked with 
this glorious chapter of our freedom movement. 

After the achievement of freedom, when communal riots had 
engulfed large parts of North India and Bengal, Dr. Lohia 
offered his services to Mahatma Gandhi in his effort to restore 
peace. Many times Dr. Lohia risked his own life while doing the 
pacification work. 

As long as Mahatma Gandhi was alive, Rammanohar hoped 
for a socialistic transformation of the Indian National Congress. 
After Gandhiji's assassination he finally despaired of Congress 
transforming itself and therefore agreed to leave the Congress 
in order to build up a progressive and dynamic alternative to it. 
He thought the Congress had become a status quo party and 
that only a progressive alternative can bring about a radical 
change in the Indian society. 
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Dr. Lorna never called himsetf a Marxist. At the same time, 
he did not proclaim himseff an anti-Marxist either. Both these 
attitudes he deplored. He had, however, made a deep study of 
the ideas of Kart Marx and other Socialist thinkers in Europe 
and America. 

Dr. Lohia wrote a critique of Marx's economic theory during 
the 1942 movement. This academic exercise remained 
incomplete, but the fragment which was published and is 
available sets out in outline his own theory of capitalism and 
imperialism. He differed from theorists like Hobson, Hilferding 
and Lenin who held that imperialism was the last phase of 
financial capitalism. These theorists were generalising from the 
then latest phase of Western imperialist expansion in Africa and 
other counbies in the second half of the 19th century. The 
history of Western expansion and aggression in fact goes back 
to many centuries, to the so-called middle ages. Just as 
industrial revolution was only the culmination of the long 
process of capitalist development in Western Europe, similarly 
the late 19th century imperialism was the penultimate phase in 
the political expansion of Western world and its economic 
system. 

"The cheap prices of its commodities are the heavy artillery 
with which it batters down all Chinese walls, with which it forces 
1he barbarians' intensely obstinate hatred of foreigners", wrote 
Marx and Engels in the Communist Manifesto. This was not 
true. The first objectional thing was the ~ of the word 
barbarian in relation to all non-Western societies. They were of 
course backward in tenns of scientific progress, but they were 
no barbarians. The Chinese, the Muslim Arabs and Indians had 
reached a high level of culture. Secondly the Indian textile 
industry did not go down as a result of competition, Lohia 
argued. It was the political power which the British exercised 
that killed the Indian textiles. Dr. Lohia therefore argued that 
Imperialism and capitalism were twins and that initially it was 
not the machine-made goods of British capitalist industry that 
were primarily responsible for the destruction of Indian Industry 
Met handiClafts; the primary element that brought this result 
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was the political power which the East India Company and the 
British Government had acquired in India. The political 
dominance was systematically used by them to crush the age-
old Indian industries and secure unfair advantage for their own 
commerce and manufactures. The Indian industry became as a 
result increasingly impoverished. It was starved of capital, 
technical innovations and markets. Millions of people were 
thrown out of their traditional occupations, and the political 
authority blatantly discriminated in favour of the British cotton 
textile industry and products of iron and steel, engineering and 
other industries in the large Indian market. The exploitation of 
Indian resources, transfer of profits, dividends, salaries of civil 
servants and remittances fuelled the British industrial revolution. 

Dr. Rammanohar Lohia's contribution to the socialist 
movement was outstanding. He was the first socialist thinker in 
India who refused to let his mental horizon be limited or 
dominated by the ide~ drawn from the West or the Soviet 
Union. In his written address to Pachmarhi Conference of the 
Socialist Party in 1952, Lohia Mote: 

te The modem man, whether in the US or Soviet Russia, is 
moved by identical aims of increasing output through mass 
production and a beautiful home and wants these purposes 
to be placed within the reach of all, primarily within his own 
nation. At the end of the realisation of these aims lies 
heaven on earth and the ideal kingdom, equality, peace 
and the full life. But road-blocks are multiplying .... The 
tensions and emptiness of modem life seem difficult to 
overcome, whether under capitalism or communism, as the 
hunger for rising standards is their mother and is common 
to both. Capitalists expected their ideal kingdom to arise 
out of each man's self-interest operating under a perfect 
competition; communists still expect their ideal kingdom to 
arise out of social ownership over means of production. 
Their common fallacy has now shown up that the general 
aims of society. do not inevitably flow out of certain 
economic aims. An integrated relationship between the two 
sets of aims has to be set up by the intelligence of man.-
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Lohia took into account the special conditions prevailing in 
the two-thirds of the retarded Afro-Asian-Latin American world, 
and especially, India and sought to work out his ideas in 
consonance with these conditions. Although profoundly 
influenced by Gandhiji's ideals, he was no slavish follower of 
Mahatma Gandhi. He was a great votary of t~'e principle of 
decentralisation in all its aspects, but he was sensible enough to 
say that the solution of India's problems cannot be achieved at the 
technological level of the Charkha. He held the views that an 
innovative technology involving application gf power and the 
fashioning of small machines would avoid the pitfalls of centra-
lised production such as concentration of wealth, pollution, crea-
tion of ur~an slums, unemployment. alienation, income disparities 
and so on, and, at the same time, lower costs and raise the 
productivity and income of ordinary workers, whether working in 
the fields or in little family workshops or small cooperative 
factories. 

Dr. Lohia resisted the fascination of armed revolution which 
radicals found so irresistible. During the August struggle he 
sought the destruction of British imperialism's nerve 
centres-the police stations-but supported the non-killing, non-
injury formula. He had come to the conclusion that in non-
violent civil resistance a new method had been forged by 
Mahatma Gandhi for the liberation of mankind. It avoided the 
dangers of Stalinism which a violent revolution was likely to 
produce. 

Lohia was dismayed by Moscow trials (1938) and the 
communists' attempt to defend them. Lohia said that he 
heartily paid homage to the land of the October Revolution. 
"But I will not, therefore, shut my eyes to any dark spots that 
might reveal themselves. I consider the trials even such a dark 
spot and criticise them and their anti-humanist and anti-
democratic origins. I would not like such a development to take 
place in my own country. And had it not been for the fact that I 
see a link, however remote, between the Bengal resolution (in 
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defence of this inhumanity) and Russian trials, would not 
have dared to criticise the resolution of a provincial 
conference of my Party. " This he wrote in 1938 fully 
eighteen years before Khrushchev and forty-seven years 
before the advent of Gorbachev. 

His ideological writings are characten:,ed by Original 
thinking. Dr. Lohia was fond of posing pr~blems as 
antonyms or paradoxes and contradictions, and providing 
solutions in the form of unity of opposites or synthesis on 
a new higher plane. His concept of civil disobedience as 
a mixture of anger and love, of democratic functioning as 
free speech and controlled action, his idea of tranquil 
activity as distinguished from strife versus and indolence, 
his theory of co-existence with approximation as against 
confrontation versus co-existence in world affairs are 
examples of this kind. In this sense, Dr. Lohia could be 
said to have been influenced by the Hegelian school of 
philosophy. 

While Dr. Lohia laid great stress on resistance to evil, 
he constantly harped on the importance ot constructive 
activity. He knew very well that politics is inseparable from 
power and that the question of power cannot be evaded. 
At the same time he was clear in his mind that no 
fundamental transformation is possible unless state power 
is controlled, guided and tamed by people's power. That 
is the reason why he gave the formula of combining jail, 
spade and vote for achieving a social revolution in the 
country. He sought to persuade the youth to contribute 
"one hour'S free and voluntary labour" for national 
reconstructfon. 

In Rammanohar's lifetime there was scarcely a 
movement which he himself did not Inspire or with which 
he was not connected. After his--reiease from jail in 1946, 
Dr. Lohia happened to visit Goa. When he saw that 
elementary civil liberties were being denied to the Goan 
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people by the Portuguese fascist ragime, he immediately 
launched his crusade for civil liberties at Margaon in Goa. The 
Portuguese rulers arrested him on 18 June, 1946. The date of 
his arrest is celebrated as the Freedom Day in Goa. 

Lohia entered Parliament at a late stage in his life (in 1963). 
He was a member of the Lok Sabha for less than five years. 
Yet he left a deep impression on its proceedings. He has been 
accused of encouraging unruly behaviour. But this accusation 
was motivated. He raised a number of serious issues, like the 
question of poverty of the bottom 60 per cent of our population 
(the famous fifteen annas versus three annas debate) and 
uncovered the elitist character of our economic development. 
He exposed corruption and forcefully championed the cause of 
the downtrodden I?8OPle. 

Rammanoharji knew that a vast majority of our people live in 
the countryside. He became the symbol of the aspirations of the 
poor peasants, the landless people and agricultural labourers. 
Dr. Lohia was one of those great leaders who not only 
advocated the need for a fundamental reordering of our social 
retations but also provided an ideological basis for this 
revoItJtionary transformation. Dr. Lohia called this radical 
transformation seven revolutions or Saptakranti. If one rejects 
the superficial view and goes to the heart of the problem, it will 
be realised that Gandhiji's concept of Sarvodaya or the 
improvement of the lot of the poorest and the lowliest, Lohiaji's 
concept of seven revolutions and Jayaprakashji's idea of total 
revolution are only different names of the same process of 
revolutionary change. The main difference was that it was free 
from J.P.'s vagueness, and Gandhi's one-step-enough-for-me 
practicalness of an extreme kind. Lohia's ideas were clear, 
concrete and comprehensiv~eaning, perhaps, a bit on the 
idealistic side. 

Rammanoharji wanted the speedy consummation of the anti-
imperialist and anti-colonial revolution. He . was for the 
establishment of a world parliament and a world govemment to 
which the sovereign national states would .voluntarily transfer a 
part of their sovereignty .. L.ohiaji was lucky enough to see the 
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near fulfilment of his dream of a world free from direct 
imperialist domination. However, he did not live long enough to 
see the triumph of economic freedom, of near-equal return to 
human labour the world over or the establishment of a world 
government. The objective remains elusive even on his eighty-
first birth anniversary. 

He not only supported the revolution against r~sm and 
colour bar, but he himself was arrested in 1964 for his 
participation in the American blacks' equal rights movements. 
Tha~ he was set free almost immediately with a gracious 
apology from the American government is another matter. 

Dr. Lohia was a firm believer in economic equality, not 
absolute equality but the maximum possible and achievable 
equality. He held the view that for the regeneration of Africa, 
Asia and Latin America, communism and capitalism were not 
relevant. Both subscribed to what is called in the current 
parlance "consumerism". Lohia rejected consumerist ideal, the 
craving for the acquisition of material goods and wealth. He 
believed that only a decentralised economic and political order, 
a four pillar state, and small-unit machine industrialisation can 
solve the problems of the retarded world. 

Dr. Lohia was all praise for the spirit of inquiry and adventure 
that characterised· the Western civilisation. He also respected 
the Western drive for equality, including man-woman equality. 
But he disliked the exploitative aspect of world capitalism. He 
was not unappreciative of what the communist societies did to 
ensure the minimum consumption needs and social security 
guarantees for the common people of these lands. But he 
detested the centralisation, violence and suppression of the 
mind implicit in the communist system. His major criticism of 
both the systems was that these ideologies subscribed to the 
self-centred ideal of an ever-increasing material standard of 
living within the frontiers of Euro-American-Cornmunist national 
states and not to the concept of a decent standard of living for 
al/ mankind. His remark on the similarity between the ideals of 
Henry Ford and Josef Stalin has to be undetslOod In this wider 
philosophical context. 
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Dr. Rammanohar lOhia was a redoubtable a.ampion of 
social equality. He held that the caste system and the 
hierarchical order based on birth were the single most important 
factor for the decline of this great nation and its repeated 
subjection to external aggression and foreign rule. He launched 
a "destroy caste" movement. In a traditionally unequal society, 
he said, equality cannot be established by merely providing 
equal opportunities to all. He said that for a long time to come 
the backward classes, women, harijan~" adivasis and the 
retarded 8I1')Ong the minorities will have to be given special 
opportunities to bring them up to the level of the advanced. He 
wanted a scheme of 60 per cent reservation not to perpetuate 
backwardnesS, but to end it. Reservation was only an item in 
his total programme of revolutionary change, not a vote-
catching device. 

The economic inequalities and the social injustices that 
characterised Indian society created in him a burning desire to 
bring about an all round revolution in the structure of our 
society. Thus arose his fonnulation of seven revolutions. These 
seven revolutions, he believed would not only change India, but 
he also held that these seven revolutions when completed 
would change the whole wortd. 

While Dr. Lohia was a great patriot, he was not a narrow 
nationalist. He had a wortd vision and a wortd mind. He 
believed that the emancipation of mankind and wortd unity can 
be achieved neither on the basis of the capitalist system nor on 
the basis of the communist system both of which he held to be 
irrelevant for this purpose. 

He was totally opposed to the propagation of an elitist or 
feudalistic language as a medium of instruction and 
administration. He was also opposed to feudal fonns of dress 
and palatial residential buildings. He pointed out that the 
existence of these privileges was only the other side of the dire 
misery and poverty of the common people. It was his conviction 
that new life cannot be instilled Into the people of this country 
by the continued use of a foreign language. It was under his 
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inspiration that simultaneous translation of Telugu, Tamil, n 
other southern ·Ianguages was introduced in the debates in Lok 
Sabha. It was again under his leadership that non-Hindi 
speaking people Ii~e me made it a point to use Hindi and other 
Indian languages in Parliament and outside. 

Apart from Mahatma Gandhi, no other leader has put so 
much emphasis on man-woman equality. He always 
encQUraged women to play an active role not only in -politics but 
in an walks of life. He had deep sympathy for their cause. He 
talked of the terrible problems of village women who fetch water 
from 16ng distances, and have to make do without latrines and 
smoke-free fuel and stoves. 

Dr. Lohia maintained that so long as there is injustice in the 
world, so long as the levels of labour productivity and retum to 
labour are so unequal between the white one-third and the 
coloured two-thirds of the world, neither can armaments be 
abolished nor permanent peace established on this earth. 
However, he argued that after the invention of nuclear weapons 
a saturation point had been reached and the method of armed 
revolution had become irrelevant. 

While Dr. Lohia was dedicated to the ideals of social and 
economic equality, he was a firm opponent of statism. He 
valued privacy and freedOm and detested the pretension of the 
state to control every aspect of national life. He held that 
freedom of dissent and freedom of expression was an 
inseparable aspect of the seven revolutions. He was greatty 
moved by the misuse of sections 107-109 of the Criminal 
Procedure Code againSt th8pOOr and the helpless. He exposed 
the racket of fulfilment of fixed quotas for arrests under these 
sections. He called these sections the MISA(or NASA) of the 
poor people. He continued to fight for civil liberties in the courts 
as well as outside. The Supreme Court gave two decisions in 
his favour. They constitute an important landmark in the 
struggle for human freedom. 

While Dr. L.ohia ~ his country he also POSSBSaed • world 
mind. While he wanted to raise his country from aqualor Met 
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misery, he sought to establish friendship with other sections of 
the human race. His fraternal feeling was devoid of the dross of 
the so-called cosmopolitans. The foundation of his concept of 
the unity of the human race was his abiding love of Bharatmata. 
He subscribed to the novel concept of the citizenship of the 
mind, citizenship of ideals without the restrictiveness of 
nationality or race. He dreamt of an international order where 
he would' be able to travel around the world without passports 
ftnd without visas. No other national leader had such " 
unusual8nd charming dream. I have seen many leaders in the 
past fifty-five years but there was none other than Dr. Lohia 
who treated a prince and a pauper alike. He gave the pauper in 
his tattered and soiled clothes the same affection and love 
which a friend of his from the princely order like, say the 
Maharaja of Bikaner would get. He had a spirituai bond with the 
poor, the neglected and the exploited. He was also a source of 
inspiration for the youth of the country. He alv.iays encouraged 
the young people to forge ahead and show their mettle. He 
shared this endearing quality with Mahatma Gandhi and 
Jayaprakash Narayan. In Dr. Lohia intelligence was married to 
personal charm. He was a brilliant conversatIonalist. lotlia was 
a colourful ~rson, and had a sense of drama. He could match 
words 10 the occasion as no other leaders could 0,). Novertheless 
he was not an easy man to get on with. He WdS acid-tongu,? He 
was also very demanding. and did not possess me Gandhi ability 
to take the best out of men. He sometimes fo,g::,t that a human 
being, especially an Indian, was a weak vessel 

However, Dr. Lohia was not a dry, narrow minded politician. 
Bigotry was foreign to his nature. He was a man of wide 
interests, equally at home in history and philosophy as well as 
in literature, sculpture, painting and architecture. His views on 
these subjects had an endearing freshness. That is why quite a 
few specialists in these fields were among his admirers. 

Rammanohar wanted to change the Indian's ou~look on 
history. Whereas he asked the Muslims to look upon Gazni, 
Ghori and Babar as foreign aggressors, he invited the Hindus to 
regard Raziya, Shershah Bahim and Jaisi as the blood of their 
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blood, as their own revered ancestors. Onty then, hit felt. 
harmony would be established between the Hit'lcU &Ad 
Muslims of this land. 

Dr. Lohia was extremely solicitous about the wetfare of the 
Muslim community, especially its backward sections, as aI80 
about the interests of other millQrities. He was a great layer m 
Urdu. Nothing pained him more than the barbarism."1I'lIPIidt in 
communal riots. On several occasions he riskEfd fiia own life to 
protect the life and limb of Muslims. He held no sacrifice great 
enough for the proper discharge by the Hindu community or the 
State of its duty in this regard. He favoured Hindu-Muslim social 
get-togethers and suggested that on Raksha Bandhan day, the 
majority community should reiterate its firm resolve to protect 
the life and dignity of its brothers and sisters belonging to the 
minority communities. 

Dr. Lohia's death less than 24 years ago was caused by 
medical and governmental negligence. He carne into this world 
without any property, and departed without leaving behind him 
any property. He was free from attachment to money and 
family. In fact, the entire human race was his family; as a 
Sanskrit saying has it, his motto was: "Vasudhalva 
Kutumbakam H

• He was cremated in the same electric 
crematorium where are disposed of daily the unclaimed corpses 
of the poor of this capital city 01 India. Delhi. 

Dr. Lohia was a many-faceted personality. Undoubtedly, he 
was controversial. All revolutionaries provoke conflicts and 
controversies. Even the great Prophet of Love, Jesus Christ, 
clAimed -that he, had come to divide families and set son against 
father. It IS, ~rhaps, true that he was at times intolerant of 
Criticism. And even his admirers felt that sometimes he made 
uncharitable remarKs about his contemporaries and colleagues. 
But in spite of these failings, nobody can deny that he made 
abiding contribution to the regeneration and rebuilding of the 
nation. 

Some critics of Dr. Lohia hold that some of Dr. Lohia's views 
were utopian. All visionaries and great revotutionaries have 
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something of an idealist and utopian in them. Without such 
vision people ~not be inspired into making sacrifices for 
larger causes. h is my belief that Dr. Lohia's views and 
thoughts, which during his lifetime were never dispassionately 
examined, will in future come to be accepted to have great 
ielevance for solving the country's problems. The stormy 
reservation debate which rocked the country last year is a 
tribute to the vitality of Lohia's ideas. As time passes, the 
negative and controversial aspects of his personality and work 
will recede into the background. What will continue to shine and 
glitter is the substantive aspect of Lohia's thoughts on politics, 
economics, histpry, cuhure and social problems. In the 
perspective of history, I have no doubt that his contribution to 
modem India will come to be regarded as only second to that of 
Mahatma Gandhi. 



17 
Lohia as Disciple of Nehru 

-Macjhu Umaye 

Rammanohar lohia did his matriculation from Bombay, his 
intermediate at the Banaras Hindu University and graduation 
from Calcutta. He went to Germany for higher studies, from 
where he obtained his Ph.D. Upon his return to India in 1933, 
lohia was drawn into the political ferment which led to the 
formation of the first organised socialist party with deep links 
with the national freedom struggle. During his stay abroad as a 
student lohia was not politically quiescent. His contemporary 
has stated that lohia was a member of a radically minded 
Indian students' group in Germany. This group propagated the 
cause of Indian freedom in Germany and Europe and lohia 
played a "prominent role" in the activities of the group. lohia 
was only 19 years old when he enrolled as a student at the 
Berlin University in 1929. 

Lohia's father was a Congress activist in Calcutta. It was 
through Jamnalal Bajaj, the Congress Treasurer, that lohia was 
introduced to Mahatma Gandhi and, eventually, to Nehru. 

In 1936 Jawaharlal, who had been released following the 
aggravation of Kamala Nehru's illness and her subsequent 
death in Switzerland, had been elected Congress President for 
the second time at Gandhi's instance. it was at the lucknow 
session thatlohia met Nehru .. The meeting took place in the 
Presidential tent. Nehru turned on his terrific charm. He greeted 
Lohia as the rising star in the Socialist firmament. He asked 
Lohia whether he had read the Presidential Address. Lohia 
said, "yes, it was a noble speech." "Noble speech"? Nehru 
was much pleased with the unusual adjectIVe used by l.Ohia 10 
deacribe the Presidential Address. The two hit it off well 
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together. The President was full of dreams and plans for 
injecting new life into the Congress movement. At that point of 
time lohia was a great admirer of Nehru, and his love and 
respect for JawahartaJ was only next to that for Gandhi. 

Jawahartal had a weakness for bright foreign-educated 
young men and women, and was much im~ by the 
young lohia. lohia was not only highly intelligent, he was a 
brilliant conversationalist and could talk "refreshingly on most 
subjects". Nehru offered him charge of the Foreign 
Department which he proposed to set up at the AICC 
headquarters. lohia as always was reluctant to tie himself 
down to a specific organizational responsibility, but so great 
was Nehru's hold over him at the time that lohia agreed to 
take up the job. 

As Foreign Secretary of the AICC Lohia built contacts with 
progressive movements abroad. He published a bulletin and 
issued several pamphlets on issues of foreign policy. A 
Communist colleague of Lohia considered his work an 
"outstanding achievement" of Jawaharlal Nehru's "new 
organisational set up", and called him the "first non-official 
Foreign Minister" of the Indian Freedom Movement. 

Lohia's attitude to Nehru in the early years of their 
association is well reflected in the former's review of his 
autobiography. Lohia thought that Jawaharlaf-who lived in all 
three stages through which India had passed in the previous 
twenty years-had given to each his "indelible impress", In 
his "musings on recent events", Lohia said, Jawaharlal had 
succeeded "in catching the time-spirit and, in seeking to 
evolve it and further it, he has ever been moved along". To 
Lohia the story of Jawaharlal's life was also the story of his 
ag&-Of self-borne suffering, more spiritual than physical. 
Jawaharlal lived a life of "profound and harmonious interaction 
with his times". Only a man whc had his eyes "always pinned 
to the final and worthiest standards of human life of beauty 
and culture and faith in progress" could in the midst of cruel 
conflict afford a smile at a Black Maria (a symbol of arrest by 
the Police) or see in a lathi charge hateful 1 
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sides. According to Lohia two words summed up Jawahar1al's 
striving, Justice and Beauty. 

But even when Lohia was a hero-worshipping associate of 
Nehru he had not allowed his grasp of the fundamentals to slip 
He tlad concluded his review of Nehru's autobiography on the 
significant note that Jawaharlal's "experiment 'of working for 
socialism from top, provided the work at the bottom is not 
neglected, is not necessarily a foregone failure." 

Lohia could not feel happy in a job which would largely 
confine him to his office. He wanted to lead an active life both 
as a Socialist and Congress leader. He was a member of the 
AleC and also of the National Executive of the CSP But it was 
not easy to get out of his commitment to Nehru. Even after 
Nehru ceased to be Congress President,Lohia continued to 
work in the AICC's Foreign Department. He wanted to quit but 
Kripalani told him that he could not leave before Nehru returned 
from Europe. 

Kamaladevi, his colleague in the CSP, recalling her 
impressions of Lohia said that there was no "ready frame for 
him to fit into." He was like an "odd man" even in the early 
years of the Socialist Movement. She could not pinpoint where 
exactly the variance began and ended. Lohia was conscious of 
it himself. and gave expression to it but did not "talk !oudly" 
about it or "make it an issue." Kamaladevi wrote: 

One sensed the same want of ease when he was 
working as head of the foreign dc-partment in the All 
India Congress Office, Allahabad. I had an occasion to 
visit him more than once, while he worked there. He 
just did not seem to belong there. I remember, I felt 
rather sad. He looked so forlorn, dejected, as though 
his spirits were in a cage. I thought probably the 
solemnity and decorum of the Swaraj Bhawan 
community affected him adversely. True, it was not 
particularly inspiring setting with its old world structures, 
sprawling rooms and corridors but later, as I watched 
this element in him getting more and more pronounced, 
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I knew the reason must lie elsewhere; may be in more 
than one cause or factor. 

Perhaps Nehru was aware of Lohia's uneasiness. And so 
finally he allowed him to leave the AICC Office. But he 
continued to have a high opinion of Lohia's ability. Thus in 1940 
when the American InstiMe of Pacific Relations asked him to 
select a "scholar of the highest rank" tp write on India's 
economic and political relations with East Asia, Nehru's thought 
naturally turned to Lohia who, he believed could do the job 
"competently", provided of course he took it up and gave time 
to it. 

During the latter half of the nineteen-thirties, Nehru and Lohia 
thought alike on most policy questions. Soon after the Lucknow 
Session differences arose over the mode of functioning 
between Nehru and the official majority. Gandhi as usual 
mediated between the two. Gandhi told Nehru not to take 
matters to the AICC. "Why should it be so difficult for you to 
get on with those with whom you have worked without a jar for 
years? ... The country should not be made to suffer for your 
mutual intolerance." JawaharJal deferred to Gandhi's wishes, 
for he himself was convinced that a break would have· serious 
consequences. 

Acharya Kripalani, who relished controversy with Gandhi's 
critics, conveyed to Nehru his view that it was wrong on the 
Socialists' part to attack Mahatma Gandhi's policies. It was 
politically unwise to "undermine" Gandhiji's influence. "We 
shall again need him for a fight" 1 KripaJani wrote. 

A capacity to criticise and attack the old Congress leadership 
was not a test of. leftism in Politics, Nehru said in a letter to 
Subhas . Bose. BUt in leftist circles in the thirties bitter criticism 
of the otOcial leadership was considered to be the hall mark of 
prog~. To· the Communists, Royists, Subhasists and many 
SociaJists,.G~i was a backward looking reactionary. Lohia, 
however,' was an exception to the general run of leftists and 
shared Nehru's evaluation of Mahatma Gandhi's leadership. 
When the crisis of the Presidential election overtook the 
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Congress in 1939 Lohia in a series of articles passionately 
argued against splitting the Congress. He thought Gandhi's 
leadership was indispensable for the success of the freedom 
struggle and deprecated all talk of an "alternative leadership". 

The concept of an alternative leadership arose out of a 
"mistaken understanding of the class struggle". 'The Socialist 
concept of abolition of private property and Gandhi's idea of 
social ownership through the earlier stage of trusteeship were 
not necessarily antagonistic. "The two ends might coalesce; 
they might collide. But only when they dp so collide will it be 
time for anyone to talk of the overthrow of the existing 
leadership on this score", Lohia said. He wanted that use of 
expressions Right and Left should be cut down. Instead of 
thinking of alternative leadership and incompatible groups he 
wanted the Leftists to keep in view joint action, joint programme 
and joint leadership. Lohia thought that Nehru's role in 
achieving this was crucial. In 1939 he was closer to Nehru than 
Subhas Bose. About the interrelationship of Gandhiji's followers 
and the Socialists, Lohia wrote: 

"I feel that Gandhists and Socialists can be good 
friends and, for a long part of the journey. It may even 
be. that, through long travelling together, they may 
revise some of their opinions and never part. History 
has seldom provided such happy conclusions, but, be 
that as it may, we may never forget that there is an 
element in Gandhiji which rises above all groups and is 
of all time. That is his insistence on non-violent 
satyagraha and the choice of good means." 

Jawaharlal, too, was very clear about this. He was not 
pepared to "do anything to split the Congress." They might 
have to face a big struggle in the near future, and "that 
struggle, without Gandhiji's active participation and leadership. 
was not likely to be an effective one." 

Lohia did not support SubhasBose'scandidature and he was 
critical of the formation of the Forward Bloc, the so-called Left 
Consolidation, and unification with the Communists which he 
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feared would make the CSP an agency of the Communist 
International. Lohia was in favour of Jawaharlal Nehru's 
Resolution at the Calcutta AICC appealing to Subhas Bose to 
withdraw his resignation and renominate the old working 
committee in the interest of unity. So deep were the differences 
in the CSP on this issue that Lohia even resigned from CSP 
National Executive along with some of his colleagues. 

Lohia's agreement with Nehru is underscored by the mild 
protest he made on his being made a party to a joint appeal to 
Mahatma Gandhi, Subhash Bose and Jawaharlal Nehru to 
come together. "Who am I, why must I, and to what end should 
I appeal to the three finest men in the country to unite and take 
the lead", Lohia wrote self-deprecatingly to Minoo Masani. "I 
find that Jawaharlalji alone of the three that you have named is 
making some' efforts in that direction." 

Lohia suggested to fellow Socialists that the stand taken up 
by Jawaharlal towards the Congress crisis merited "deeper 
thought" than some of them were likely to bestow upon it. "We 
of the Left can be easily irritated with him for forsaking us. But 
there is another side to the picture .... whether one agrees or not 
with his present position, not much good can be done by finding 
fault with it, and a far more pertinent effort would be to help him 
in restoring the unity of the Congress on a firmer basis and 
greater understanding than before." 

But despite the closeness between Nehru and Lohia already 
there were seeds of a possible disagreement between the two. 
And this lay in the unfolding of international events and their 
impact on India. On this issue of the freedom Movement's 
attitude to War, the leader and his disciple would show the first 
sign of divergence. 

The AICC Foreign Department was developing a very 
sophisticated approach to the developing crisis. The various 
elements had to be delicately baJanced and priorities in the 
matter of cooperation with the progressive forces properly fixed. 

Lohia divided the wortd forces broadly into four broad 
categories: 
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In the first category were the capitalists, the financial interests 
and other exploiting classes of the imperialist and fascist 
powers. 

In the second category were the peoples of the subject 
nations struggling to shake off the imperialist domination. 

In the third category was Russia,. which had "socialised its 
economic life and created a state of workers and peasants." 

The fourth category was the exploited and liberty loving 
people of the imperialist countries themselves. 

Lohia then described fascism as a degenerated form of 
imperialism-a classic Marxist formulation--which had 
inevitably arisen in the context of shrinking markets and falling 
rates of profits. Lohia thought it likely that before its final demise 
capitalism in its two forms of imperialism and fa$Cism might 
plunge the world into another destructive war. 

Now herein lay the source of future disagreement. In western 
democratic countries the Communists and Socialists were 
working towards the creation of a peoples' front to fight the 
danger of fascist aggreSSion, both internally and externally 
Those European Leftists (of France, Holland etc.) adopted a 
"backward line on the colonial question." Tr~y denounced 
demonstrations and struggles of the Arabs and the East Indies 
people (now called Indonesians) as likely to help faSCism and 
Japanese militarism. It was argued falsely by the European 
Communists and Leftists that the issue was "one of choice" 
between the "stable imperialisms" of France and Holland and 
the "brutal fascisms" of Germany, Italy and Japan. 

Lohia warned that such an argument was heavy with 
"considerable long term mischief". The essential problem of the 
victims of imperialisms-Outch, French and British-was one 
"obtaining freedom and of increasing strength to maintain it." A 
contrary choice would have disastrous consequences: 
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First, it emasculates a large part of the fluman race, which 
would otherwise have been gaining strength through 1ts fight 
for freedom and which is now an easier prey of fascist 
invasion. Secondly, it besmirches and soils the ideal of 
human freedom and takes away much from the superiority of 
democracy to fascism. Thirdly, it entrenches in power the 
capitalist class which owns the world. 
Lohia ended up by appealing to the Dutch and French 

Socialists and Communists to change their colonial policies. 

Lohia's analysis of An Anti-imperialist's Dilemma was not 
only acute but also farsighted. An Indian Communist equally 
clear-headed, of course from the pOint of view of a Moscow-
oriented Communist ideologist, had argued in an article in the 
Congress Socialist that in the event of peace loving countries 
like Russia, Britain and France getting involved in a war with 
Nazi Germany and Fascist Japan it would be the duty of the 
Communists and other leftists to forget about the Congress 
resolutions on War Resistance and assist in the war efforts of 
the British Indian Government to win the common struggle 
against Fascism! 

At the beginning of the Second World War the alignment of 
international forces was not on the anticipated basis. The war 
broke out between Britain and France on the one hand and 
Germany on the other. Russia stayed neutral. The Communists 
in India did not have to make an excruciating choice. The 
interests of Russia and India did not conflict. But after the war 
became truly global in 1941, the situation changed, and the 
Communists altered their course as the perceptive Communist 
mentioned above had foresee!) four years back. 

When the War broke out the Socialists wanted the Congress 
to implement the War Resistance resolutions it had been 
adopting since its session in Madras in 1927. To begin with 
Gandhi was not in favour of this course, and Jawaharlal also 
temporised, awaiting the British Governments response to the 
Congress demand to clarify its war aims. 

Lohia still had full faith in Jawahar\al and thought that the 
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move was a part of the effort to mobilise world opinion in favour 
of India's demand for independence. At this point l.ohia did not 
notice any coOling of Nehru's enthusiasm for a retentIess 
struggle against imperialism . It was the ardour of Nehru's anti-
imperialism coupled with his advocacy of socialism which had, 
in the first instance, endeared him to the young generation in 
1927. 

To coordinate the action of three forces ranged against 
imperialism and fascism was not easy. Nor could it be said that 
imperialism and fascism would team up forever and never fall 
apart and push the world over the brink into a war. How could 
the colonial P.8Qple then suspend their fight for freedom in the 
name of winning- the war of the democracies against fascism? 
And should RuSsia become involved in the war against fascism, 
how could the short term interests of Russia be reconciled with 
the immediate and short term interests of the subject countries? 
There was a contradiction here, and the good and evil being 
"so mixed up" in the world one had to avoid "either untruth of 
unthinking negation or unthinking affirmation", Lohia said. What 
did this conundrum mean in actual practice? For an Indian, to 
deny the value and absolute priority of the national liberation 
struggle was wrong. 

No matter if the British people is right and is involved in the 
defence of democracy against fascist aggression, it will still 
be the democratic duty of the Indian people to disrupt the 
British Empire in India. This is the long-range defence of 
democracy, a defence that might yet bring the day of cheer 
and hope to the world. If out of a purely opportunist 
consideration of democracy or of weakness, the colonial 
peoples are made to stand alongside of their imperialist 
masters, the world of freedom will be poorer and narrower. 
Equally wrong would it be for the people trampled upon by 

fascism to negate unthinkingly the urgency and importance of 
the struggle against fascism as the Communist International 
asked Western Europe to do in 1939 -41. At the same time the 
Socialists and Communists of Western Europe could not 
unthinkingly affirm. their Governments colonial policy. Lohia 
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addressed an additional plea to the West's Socialists and 
Communists, namely that resistance to imperialism would 
strengthen the Arabs, the East Indians and the Indians against 
possible Nazi and Japanese aggression. Non-resistance would 
demoralise them and weaken them, and they would collapse 
like nine pins when confronted with this aggression. Lohia was 
proved right in 1942. Gandhi himself adopted this reasoning to 
justify his Quit India line. Eventually Nehru also found the logic 
of Lohia unrebuttable in July-August 1942. 

The position of Mahatma Gandhi and Jawaharlal on the war 
issue-in the fir,st six months of the European war-<::oincided. 
If there was any ~sitation on Nehru's. part it was effectively 
cloaked by Gandh~s own reluctance to be rushed into starting a 
civil disobedience movement immediately. Lohia offered an 
elaborate justification of Congress policy. "It was little use 
fighting with Gandhiji's language, Congressmen must learn to 
know better." The Ramgarh Session in March, 1940 was sure 
to give a call. Meanwhile, Lohia cited Jawaharlal's warning on 
the arrests of Congress workers, including J.P.-"one of the 
dearest and most valued of our comrades.'· "We have held 
ourselves patiently for the time when action was to be 
demanded of us. That patience did not signify acceptance of 
this growing attack on us.Jr 

Because of Nehru's dislike of fascism and his sympathy for 
the Western Democracies,· China and Russia, Nehru could not 
get his priorities right. The German invansion of the low 
countries and the battle of France in May, 1940 unnerved him. 
He could not resolve the dilemma of an anti-imperialist in a 
subject nation. His anti-fascism paralysed his will for effective 
action against British imperialism. He forgot that his historic 
contribution to the Freedom struggle was the uncompromising 
anti-Empire tone he had lent to it. Now Nehru had to be pulled 
up by Maulana Azad in 1940 and Mahatma Gandhi and the 
Socialists in 1942. 

Nehru had said in a speech at Lucknow on the eve of the fall 
of France that it was against the shaan (honour) of India to 
take advantage of Britain's peril and "rush at her throat". Azad 
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differed sharply with Nehru. The Congress was COiiliiHted to 
stop help in the war and this war resistance, the MauIana tilt, 
would "automatically take the form of civil disobedience" 
because of the existence of war ordinances and government's 
arrest of individual leaders and workers. If Nehru's "moral 
philosophy" was correct it meant that "the Ramgarh decision 
was absolutely against the honour and dignity of tndia". The 
Maulana thought that Jawaharlal's thinking was confused and 
illogical. 

Lohia was arrested in 1940 and sentenced to a long term of 
imprisonment under DIR. He was not aware of Nehru's 
hesitations in the summer of 1940. With the opening of the 
campaign of individual Civil Disobedience, Nehru, too, was 
given a heavy sentence of four years. At the end of 1941, 
however, there was a general discharge of civil resisters. 
Japan, having entered the War, had scored stunning victories. 

Now Nehru was a changed man. He >vas as eager as Rajaji 
to settle on the basis of the Cripps plan and join the enlarged 
Executive Council of the Viceroy without the assurance that the 
Council would be allowed to function as a Cabinet. Nehru was 
actuated by complex motives. He wanted to wield authority and 
also to help in the defeat of fascism, for he was an anti-fascist 
of long standing. Thanks largely to Gandhi's opposition, the 
Cripps offer was rejected. Deeply frustrated and anguished by 
his inability to join hands with China and Russia as a leader of 
the Indian Government, Jawaharlal spoke about raising a 
guerrilla force against Japan and vowed to fight Subhas Bose if 
he came to India with the invading anny of Japan. Lohia was 
mortified by Nehru's speeches. Lohia remonstrated with Nehru 
about his "neurotic pro-British and pro-allied attitude". But 
Nehru continued to speak in the same vein. In a speech at the 
Almora political Conference in 1942 Lohia therefore called 
Nehru a Quick-Change Artist and warned him that if he did not 
mend his ways the people and particularty the youth would 
listen to just one man (Gandhi) when they were then listening to 
two (Gandhi and Nehru). 

But Nehru was not indifferent to changes in popular mood 
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and was "extraordinarily flexible". He did not act as Rajaji 
did. He remained with the mainstream. Nehru supported in 
course of time Gandhi's struggle programme and went to 
jail. In August 1942 Lohia still considered himself a 
"disciple of Nehru, however heretical". The Nehru grip 
over Lohia had however begun to loosen. 

Nehru's old ardour was gone, but still he was a very 
sensitive man and greatly admired all those who had kept 
the flag of resistance flying. Among them were Lohia, J.P., 
Achyut Patwardhan and Aruna Asaf Ali. 

Nehru's attitude to Lohia can be gauged easily from the 
tone of the letter which Jawaharlal sent to the latter after 
his release. It is a beautiful letter and typical of the man: 

My dear Rammanohar, 

New Delhi 
17th April, 1946 

When was it I wrote to you last or met you? It seems 
long ago and I have been wondering how you must 
look now and how you must feel. After all, the inner 
changes are more important than external ones. I myself 
have a continuous sensation of changing. But it is really 
for others to judge what these changes are, good or 
bad. 
I hoped that you might come here on your release, but 
of course you had to go to Calcutta. Meanwhile, I am stUCK 
up here in the imperial capital which is trying very unsuccess-
fully to shape its own garb. I have no idea how long this 
business will last and what its outcome will be. 

It was a delight to meet Jayaprakash and to find the same 
dear and delightful person, so little changed and yet perhaps 
changed in many ways. We had two brief t='llks, much too 
brief, and then he went away. 

Are you still your old self, bright and intelligent and a little 
erratic and vagrant? Has life hardened you' But these are 
questions that you cannot answer. And I shall have to meet 
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you to find out I hope wh",n we meet you will not look at m", 
as if through a shell. 

I was in Assam when your father died and memories of his 
kindly self came to me. I realised what a grief it must have 
been to you. 

As you must know I have written another book-very 
subjective as usual. I should like to send you a copy, but I 
have none here with me. I think the easiest way for me is to 
enclose a note for the publishers. Ewm the publisher has, I 
believe, no copy left. Aut if there is a copy it ..... iII be given to 
you. 

Keep bright and cheerful and do not be over-burdened by 
the stress of events. 

With love. Yours affectionately, 

But the warmth, which Lohia stifl reciprocated, did not last 
long. In May, 1946 Nehru; replaced Azad as Congress 
President. Nehru invited Lohia to become the General 
Secretary, and J. P. to join the Working Committee. The 
suggestion, if it had not emanated from Gandhi, had af least 
his enthusiastic support: 

We had three sessions, all past midnight and one 
reaching up to three in the morning... Mr. Nehru rejected 
outright two of my demands, one, that no member of the 
Congress working committee should be a government 
minister, two, that some formula permitting benevolent 
criticism by the Congress party of its own government 
should be evolved, and partly accepted my third demand 
that the Congress president should keep out of the 
government... but refused my request to apply it to his 
own person. 

Nehru said-not without an affectionate appeal for 
underst~nding-that the provincial Ministrip.s had rarely 
responded to his suggestions, although ne was then the 
Congress President. "Advisers and executors are two different 
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entities and, except in very rare circumstances, executors tend 
to follow their own line." 

The Nehru argument for joining the Gover!1ment did not 
impress Lohia and so he declined Nehru's offer of General 
Secretaryship. J.P. also did not join the WorKing Committee. 

Why did Lohia lay down these conditions? In the troublous 
years that lay ahead Lohia thought that they were confronted 
with two tasks. One was to win a state, establish a strong 
authority and then make it secure. The other task was to initiate 
a process of transforming the decayed social order. To 
accomplish the two-fold task Lohia wanted a marriage of top 
solutions and bottom solutions, of government's effort and 
people's action. Lohia and the Socialists placed their views 
before the Congress leaders. Gandht was sympathetic. But both 
Nehru and Patel denounced Lohia's demands as impractical 
and academic. 

Nehru and Patel concentrated their energies on the top 
solutions, on governmental efforts to the exclusion of people's 
initiatives. Lohia thought that some tension between the 
Government and the Congress organization was inevitable. It 
did not matter as long as there was a basic understanding 
between the two. But this was not there between the Socialists 
and Government leaders. Both Nehru and Patel felt 
embarrassed by the outbreak of any popul~r struggle-whether 
in the field of trade union strike or peasant action or State's 
people's agitation or whether in regard to the struggle of the 
Goan people for civil liberties Of the Nepalese masses far 
democratic rights. 

In 1946 Lohia had initiated civil disobedience in Goa against 
the fascist Salazar regime as well as in Nepal against the Rana 
autocracy. Nehru had succeeded in winning over J. P. and 
persuaded him to join the Working Committee in August, 1946. 
Now he began to pressurise J. P. and the Socialists to drop the 
Nepal programme of action. On October 10, 1946 Nehru 
telegraphed Lohia to refrain from going to Goa or taking any 
precipitate action. "I am dealing with the matter officially ... the 
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approaches must not conflict with each other", Nehru wrote to 
Lohia the same day. He had also informed Krishna Menon that 
he proposed to take action on the Goa issue. In fact Nehru did 
nothing till December, 1961, that is, the eve of the Third 
General Election! 

Nehru could have had little confidence in his persuasive 
power. His charm had begun to wear off. The disillusionment 
was on the increase and before the assassination of Gandhi 
Lohia fell in line with the general Socialist consensus of leaving 
the Congress. In fact he had made up his mind before the end 
of 194.7. The phase of discipleship was over for Lohia. The 
adversary relationship had begun. But that is a different story 
altogether. 



18 
Dr. Rammanohar Lohia as a 

Revolutionary 
-Jagdish Prasad Chaturvedi 

Dr. Rammanohar Lohia was a great politician who heralded a 
new era in India. It Is a fact that the magnitude of the greatness 
of this politician was not easily recognised either in India or 
abroad. But it is also true that we are not appreciating the 
results of the far-reaching impact that Dr. Rammanohar Lohia 
made on independent India's politics. The decisive role of Dr. 
Rammanohar Lohia in India's freedom struggle is often 
forgotten, reason being that at that time there were senior 
leaders like Mahatma Gandhi, Jawaharlal Nehru, Acharya 
Narendra Deva, Dr. Rajendra Prasad in whose comparison, Dr. 
Lohia was considered to be of a lesser stature. Abiding by his 
principles and in order to give honour to others, Dr. Lohia 
avoided holding high offices. The result was that persons who 
owed their positions to him earned high fame. I do not say that 
Dr. Lohia made greater contribution in comparison to the 
persons I have mentioned above, but while they were leaders 
of the past, Dr. Lohia was a leader of the India of tomorrow. 
Had he been alive today, he would have been reckoned among 
the most honoured and powerful persons. It was Dr. Lohia who 
conceived the structure of the country which we see today. 

It was Dr. Lohia's misfortune that he conceived of the future 
much ahead of him. Besides, many of his fellow politicans 
whom he trusted betrayed him and joined those who wielded 
power, while Dr. Lohia stuck to his prinCiples. I had the 
opportunity of having a heart to heart talk with Dr. Lohia on the 
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day or a day before he was admitted to the Willingdon Hospital 
for getting the prostate gland operated upon. It was evening 
time and very few persons were sitting in the Central Hall and 
we two were sitting close to each other and had been talking 
for quite sometime. When I recollect about that conversation 
now, I feel as if he had been talking from the innennost 
recesses of his heart in the last days of his life and that I was 
the only person who had been listening to his deepest thoughts. 
While he was talking, he said to me, "Chaturvedi, life has 
offered no pleasure." I replied, "No, it is not like that. You are a 
leader of the lakhs. People can do anything on a mere inkling 
from you." To this, he said, "Nobody listens to me." Upon this, I 
told him that when he spoke people listened to him spell-bound; 
pin drop silence prevails during his meetings; whatever he 
writes, people read it with great respect and hold it in a 
testamentary esteem. Still, he told me that he could not project 
an image. I lightly told him: "Dr. Saheb, you hardly had time to 
project your image, you have been devoting your time to 
tarnishing the image of others." But now, I realise that Dr. 
Lohia's complaint was true and it was against whole of the 
Indian society. His countrymen did not recognise his importance 
during his lifetime. There were two reasons for this: first, he 
was so candid that he did not hesitate in highlighting the 
smallest mistake of the greatest man in a forceful manner. 
Secondly, he neither proclaimed about his achievements 
himself nor did he let others do so. 

I first heard of the name of Dr. Rammanohar Lohia when 
Pandit Jawaharlal Nehru was elected President of the Indian 
National Congress in 1936. Acharya Kripalani was made 
General Secretary, but four educated youth were made 
Department Secretaries in the All India Congress Committee 
office. These were, Dr. Rammanohar Lohia, Dr. K.M. Ashraf, 
Dr. Zainal Abedin Ahmed (Z.A. Ahmed) and the fourth one 
probably was a European - Leonard Shiff. Dr. Lohia had 
returned from Gennany after obtaining his doctorate and he 
was an expert in economic affairs. Congress had already 
become a socialist party at that time. Dr. Lohia had sympathy 
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with it while the other three were considered to be followers of 
communist ideology. Persons like Acharya Narendra Deva, Shri 
Jayaprakash Narayan and Shri Achyut Patwardhan had since 
joined the Congress Working Committee. Mahatma Gandhi was 
not convinced of the ideology of the Congress Socialists, 
although he praised their qualities--e8pecially that of Acharya 
Narendra Deva and Shri Jayaprakash Narayan. When the '00 
or Die Movement' of 1942 started and big leaders of the 
country including Mahatma Gandhi were arrested, it was Dr. 
Rammanohar Lohia and his followers who at that time avoiding 
the police action, conducted the 'August Revolution' - which 
should be its correct name. He was one of those leaders who 
could not be arrested then. Thereafter, he had been conducting 
a sort of a violent revolution, against the British in Maharashtra, 
at Bombay and elsewhere, in Bihar, in Bengal, in Calcutta and 
elsewhere and in Uttar Pradesh. Shri Jayaprakash Narayan 
was in the Hazaribagh Jail and it was then that he escaped 
from the Hazaribagh Jail alongwith' some of his other 
associates. Government knew that this news would spread in 
the country like wild fire and, therefore, the Associated Press 
published that day a small list of those persons who had 
escaped from the Hazaribagh Jail and the names of Shri 
Jayaprakash Narayan and five others were in the list. 
Newspapers could not assess the importance of that news and 
little coverage was given to this news in The Statesman Delhi 
edition and in the National Call, But the editor of daily 
Vishwamittra, published from Delhi, Shri Satyadev Vidyalankar 
realised the importance of thifi news and DUbiished it under the 
caption • Jayaprakash Jail Se Bhag !Jikle" (Jayaprakash 
escaped from Jail). Jayaprakash Narayan reached Banaras 
from Hazaribagh and then it was decided to form an 'Azad 
Dasta' with him in Nepal. There were two leaders of that 'Azad 
Oasta' - Shri Jayaprakash Narayan and Dr. Rarnmanohar 
Lohia. A radio station was established in Nepal adjoining Bihar. 
Dr. Lohia brought along his transmitter and became the Director 
of Radio Publicity Department. His' statements inflamed the 
Hindi regions. The British regime became restless. The concept 
of this movement, of the future revolution, which was in the 
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mind of Dr. Lohia was described in his article -Kranti Kee 
Taiyaree Karo" (Prepare for the Revolution) as follows: "Groups 
of five educated and dedicated persons each' should be formed 
to come forward and lead the people to success as the 
revolution starts. These groups may be able to perfonn the task 
which the volunteers would be unable to fulfil even after making 
great saclifices. Whether it is about wresting arms from the 
armed personnel in guard of the British Government Centres or 
from the armed personnel posted for firing on t ... e processions, 
or cutting off roads, or dismantling the railway tracks or 
jamming rail traffic, or mass attacking the Police Stations, Jails, 
Courts and the Secretariat, these groups comprising the 
specially trained personnel can do wonders. Wherever such a 
group will be in action, the British rule could be put an end to in 
no time soon after the revolution starts and this would 
encourage the revolutionary spirit in other areas also reducing 
the British rule to naught." 

Shri Jayaprakash Narayan and Dr. Lohia had their working 
offices in the "Goats' Island" located in the basin of the river 
KO$i. Hardly two months had elapsed since their stay there 
when the British administration got tip of the fact that 
revolutionaries were being recruited in the Nepal region and 
radio broadcasts were beamed from there. Dr. Lohia firmly 
believed that even if a hundred strong persons could be 
mustered from every district, the revolution could become a 
success. While recruitment was on and publicity in progress, 
the Nepalese police cordoned them off. Yet, Jayaprakash 
Narayan and Dr. Lohia escaped from the police cordon during 
night and reached Calcutta. From Calcutta, a letter was sent to 
Shri Subhas Chandra Bose. But later, both of them were 
anMted and kept in Lahore Fort separately. They were 
subjected to inhuman persecution and were thereafter 
transferred to Agra Jail. Dr. Lohia sent a letter to the then 
Chairman of the Labour Party and British economist, Harold 
Laski, infonning him of the atrocities being perpetrated 
throughout the country. In 1945, after detaining them for 16 
rnoIlfhs, Shri Jayaprakash Narayan and Dr. Lohia were sent to 
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Agra Jail and when a delegation of the British MPs visited India, 
it also went to the Agra Jail and met these two Socialist 
leaders. Later, when the Cabinet Mission came to India to 
discuss grant of freedom to India, these two leaders were let off 
from Agra jail on 11 April, 1946. 

On his release from the jail, Mahatma Gandhi had 
dissociated himself and the Congress from the violent activities 
connected with the 'August Revolution'. At that time, the whole 
of the revolution owed its continuance to Dr. Lohia and his 
compatriots and it is known too well that the British decided to 
leave India following the deadly blow to them by the said 
revolution. But not many would give credit to Dr. Lohia for that 
success. 

That was not the first freedom struggle of Dr. Lohia. It was he 
who had started movement for the freedom of Goa, which was 
declared illegal by the then Chief Minister of the Bombay State, 
Shri Morarji Desai, and still the Government of India was 
compelled to take police action for the liberation of Goa. How 
many persons are aware of Dr. Lohia's strategy in helping 
install the coalition Governments in several States in 1967 and 
of the reasons for Dr. Lohia's accepting Chaudhri Charan Singh 
as Chief Minister of Uttar Pradesh. 

It was Dr. Lohia's conviction - we may not agree with him 
- that popular rule would come to the country only when the 
people, who had all along been devoid of power and prosperity, 
would hold the reins of power. This, of course, is the basic 
principle of socialism, but Dr. Lohia held the view that even if 
the high caste persons who had all along been enjoying social, 
economic and political superiority, started calling themselves 
soCialists or communists, the economically backward persons 
would never get power. He was also of the view that the caste 
system was so deep-rooted in India that it would be hard to get 
rid of it even in a socialist set-up. Hence, he thought that the 
backward classes should be collectively trained in the tenets of 
socialism. As a sequel to it, leaders like Karpoori Thakur came 
up in Bihar who encouraged persons like Chaudhri Charan 
Singh, Rao Birender Singh, etc. the representatives of the Jats, 
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the Yadavas, the Kewats, the MaJees and so on, and its results 
are now before us today. 

Though Dr. Lohia was a socialist, he did not consider himself 
to be a marxist. He, therefore, had a separate concept of the 
class conflict. But it does not mean that Dr. Lohia was unaware 
of international ideologies. He had stayed in Germany for fOlK 
years and had studied Economics, History and Philosophy in 
The Bertin Univesity. The subject for his Ph.D. thesis was, the 
Taxation ot Salt in India. In his thesis, he had explainea the 
economic, historical and political impact 'Of imposition of tax on 
salt in India. While in Serlin he had been the Secretary of the 
Hindustan Association of the Central Europe for a long time. He 
had written an article in The Hindu, published from Madras, on 
the 'Emergence of Hitlerism in Germany'. Later on, when he 
joined the office of Indian National Congress, he got ample 
opportunity to study the economic 1heories in the international 
perspective. Dr. Lohia himself belonged to a Vaishya family of 
Faizabad and had a deep knowledge. of national and interna-
tional economic system. He was a bachelor and therefore, most 
of his time was spent in 'Swaraj Shavan' at Allahabad. The 
room where he stayed in 'Swaraj Shavan' for a long time is 
even now referred to by the old guides of 'Swaraj Shavan as 
Dr. Lohia's room. 

When Dr. Lohia became a member of Congress Socialist 
Group, Shri Jayaprakash Narayan was appointed as its General 
Secretary. Acharya Narendra Deva was the eldest leader and 
had equal command on both socialism and Buddhist 
philosophy. Both these leaders had very good personal 
relations with Shri Jawahartal Nehru. Mahatma Gandhi used to 
call Shri Jayaprakash Narayan as his son-in-law because his 
wife Prabhawati was a disciple of Mahatma Gandhi, although at 
that time, Shri Jayaprakash Narayan did not agree with 
Mahatma Gandhi's ideology and severelY criticised his Khadi 
and Ch8r1<ha programmes. In 1936, Shri Jayaprakash Narayan 
made a mention of Marxism in the goal set for Congress 
socialism. Even after Independence, he thought that the 
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socialists have in the form of Jawaharlal NehN, inducted a 
socialist member in the Congress Party and he had no illtention 
of forming a party against Congress with a view to form Its 
Government. But in 1952, Socialist Party contested the election 
and Praj8 Socialist Party came into existence in 1952 in 
alliance with the Kisan Mazdoor Praja Party. Dr. Lohia was in 
favour of this because he was of the opinion that it would avoid 
division of votes against Congress and an alternative to 
Congress would emerge. But the Praja Socialist Party did not 
prove as successful as communists, despite good poll results in 
its favour. It was realised that had the Praja Socialist Party 
contested the elections from a lesser number of constituencies 
the results would have been more favourable for it. Even then 
in 1953, Pandit Jawaharlal Nehru invited Shri Jayaprakash 
Narayan to join the Central Cabinet. But Shri Jayaprakash 
Narayan declined the offer and wrote a letter to him making it 
clear that if an effort was made for national reconstruction in the 
direction of socialism only then this offer would carry some 
weight; joining the Cabinet merely for getting a few seats either 
in Centre or in the States did not attract him and as such he did 
not attach much importance to joining the Cabinet. In March 
1953, I had met Shri Jayaprakash Narayan at Brij Krishan 
Chandiwala's residence where he was staying after he had 
come back having declined the offer made by Pandit Nehru. I 
asked Jayaprakash Babu: "Why did you not accept the offer; 
after Nehru you would have been the most influential person." 
He replied: "What could I have done alone? Unless Pandit 
Nehru agrees to induct my other colleagues, I will not be able 
to do much. II While talking to him it became clear that 
Shri Jawaharlal Nehru was not prepared to take Dr. 
Rammanohar Lohia in the Cabinet and Shri Jayaprakash 
Narayan was not ready to join the Cabinet without Dr. Lohia. 
He was right in his decision because till then if the Praja 
Socialist Party or its socialist element considered anybody as 
their leader, it was only Dr. Rammanohar Lohia. He was a good 
organiser, gave due respect to his party workers and shared 
their joys and sorrows. PoliticaJly he was very far-sighted and 
critically sharp-ey~. He had dexterity over expression of 
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thought. Dr. Lohia did not have that much faith in Pandit 
Jawaharlal Nehru as Shri Jayaprakashji had and as was 
apprehended by Dr. Lohia, Pandtt Nehru did not accept the 
fourteen-point programme of Shri Jayaprakash Narayan 
whereby economic reforms such as distribution of land, 
nationalisation of banks, insurance companies, coal and other 
mineral industries, promotion of state trade and reduction in the 
salaries of high Government officials, were sought to be made. 
Pandit Nehru opposed neither of it in principle, but he did not 
think it appropriate to commit for bringing a resolution in this 
regard in the next four years. Dr. Lohia was already not in 
favour of negotiations, because he felt that if they negotiate with 
Government, people will not consider the Praja Socialist Party 
as a party with a different ideology. 

How candidly Dr. Lohia expr.esseo t1Ia ~ cauld be seen 
from his article which appeared in 'Jant8 Patra' in May 1953. 
He wrote: "There are two ways by which Snri Jayaprakash 
Narayan can become Pandit Nehru's successor. One is by 
compassionate goodwill of Shri Nehru and by reaching a 
compromise, which would definitely be opposed with full fervour 
by people like me, because in such a situation Shri 
Jayaprakash Narayan, will prove worse than Pandit Nehru. The 
alternate way is that he be provided with an opportunity to 
become the leader of the crores of people, who will either be 
casting vote for the socialism or will be participating in the great 
Civil Disobedience Movement. I feel in this manner the peopte 
will heartily extend their support in installing Jayaprakash 
Narayan as their Prime Minister and Shri Jayaprakash Narayan 
will definitely prove to be a better Prime Minister." 

When some differences cropped up between 
Shri Jayaprakash Narayan and Dr. Lohia, Shri Jayaprakash 
Narayan and some of his associates resigned from the party. 
Dr. Lohia requested them to take back their resignations 
saying: "What more could I say in ~ard to relations 
between me and Jayaprakash that we bo.th faced bullets 
together when we were freed from Nepal Jail by 
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Azad Oasta in 1944. It was a different thing that we both 
escaped unhurt. Except to add that I have no brother of my 
own, I would not like to elaborate further on my relations with 
Jayaprakash. What difference does it make that we had 
differences in the past and may have in future too." 

Shri Jayaprakash Narayan gave aue regard and weightage to 
Dr. lohia's ideology. The principles of socialism evolved by 
Dr. lohia ultimately became the fundamental tenets for 
socialists. The Congress Government accepted all those 
proposals sooner or later, although land reforms remained 
incomplete and the pay and the other perquisites of 
Government officers kept on increasing instead of decreasing. 
These were the reasons which made achievement of socialism 
difficult and after incorporating socialism in the Constitution, 
India proceeded more and more towards capitalism. 

I came in contact with Dr. Rammanohar lohia when he 
entered the lok Sabha as its Member. But I was taken by 
surprise when he talked to me very cordially immediately after 
entering the House. I did not understand the reason of receiving 
so much of respect from an unknown person. But I immediately 
came to know the reason that brought so much harmony 
between Dr. lohia and myself. Though, it is a fact that I was a 
member of the Congress Socialist Party in my student life, but I 
had contacts either with Acharya Narendra Deva or with 
Shri M.R. Masani who was the General Secretary of the Party 
at that time. Dr. lohia was the Secretary of Economic Affairs 
Cell of the Congress Party, but as a student activist, I was more 
associated with two of his aSsociates, Dr. K.A. Ashraf and 
Dr. Z.A. Ahmed. later on, these two persons became the 
prominent leaders of the communist party. As. such, I can say 
that until Dr. lohia had come to Delhi, I had neither any contact 
with him nor our views were completely identical. During the 
student agitation, I used to be an associate of the communist 
activists and due to this, later on, I dissociated myself from the 
Congress Socialist Workers. With an end to student life, my 
~udent politics also came to an end. Thereafter, if at all, I took 
active part in any organisation, if was Congress organisation or 
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Akhil Bhartiya Dashi Rajya Lok Parishad. It was an organisation 
in which people having different political ideologies participated. 
In order to give momentum to this movement, after coming to 
New Delhi in 1947, I established a news agency called the Lok 
Samachar Samiti or Peoples' Press of India in March itself 
which used to give publicity to news and activities, relating to 
subjects of princely states. Initially, I was associated with Daily 
Navhh;'lfat Times, Delhi and M Amar BhArat" of Delhi and later 
on worked for this news agency for many years. Since several 
activists of Tikamgarh were active in Vindhya Pradesh Rajya 
Sangh, Vindhya Pradesh became a special centre of my 
activities. I had already lived in Tikamgarh for 4 years and had 
participated in political activities with the activists of Orachha 
Seva SClngh. 

On 13 March, 1948, the Rulers of Bundelkhand and the 
Maharaja of Rewa had signed an agreement to form an 
association of the States under the title Vindhya Pradesh States 
Union. On 14 April, 1949, all the Ministers had resigned due to 
mutual rift in the council of ministers and following the arrest of 
a minister on the charge of accepting a bribe of RS.2S,OOO, and 
a Government Officer was appointed the Chief Minister. In 
September 1949, at the instance of Sardar Patel, an I.C.S. 
Officer, Shri N.M. Buch visited Vindhya Pradesh for reviewing 
the administrative and political situation there. After receiving 
his report Sardar Patel had decided that this State should' be 
divided between Uttar Pradesh and Madhya Pradesh. In fact, 
Sardar's intention was to merge that State with Madhya 
Pradesh and that is why, an officer of Madhya Pradesh 
Government, Shri S.N. Mehta was asked to take over as the 
Chief Minister. The I Inspector-General was also called from 
Madhya Pradesh. Secretary to the Ministry of Home Affairs, 
Shri B.P. Menon reached Naugaon on 17 December and 
when' he wanted to get the signatures of all the rulers for the 
merger of all the States, the Maharaja of Rewa did not reach 
there and sent a message that he was very ill. Though 3 or 4 
rulers put their signatures, yet the other rulers of Bundelkhand 
agency said that they would sign only when the Maharaja of 
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Rewa has signed. Subsequently, Shri Menon went to Rewa. 
This news had already reached Rewa as to why Shri Menon 
was going there. When Shri Menon was proceeding towards 
the fort to meet the Maharaja of Rewa, a mob of about 2,000 
people stopped him and did not allow him to proceed further. 
The de~onstrators were demanding to maintain status quo in 
respect of Vindhya Pradesh. Shri Menon returned, but later he 
exerted pressure on the Maharaja of Rewa through other 
rulers and obtained his signatures. It was almost certain that 
either Vindhya Pradesh would be divided or transferred to 
Madhya Pradesh. The State Congress Committee opposed 
division by adopting a resolution in this regard. But knowing it 
fully well that the State Congress Committee would do nothing 
except adopting a resolution, the Vindhya Pradesh Socialist 
Party, which had emerged very powerful by that time, decided 
to launch an agitation against the merger. Dr. Lohia had gone 
to Rewa in this connection and on 28 December, 1949, he 
delivered a forceful speech in a public meeting in Rewa. He 
exhorted the peop~ that if they were united nobody could 
force his decision on them. A torchlight procession was taken 
out on 1 January, 1950 and a strike was observed on 2 
January. 

The focal point of the strike in Rewa was the bus stand or 
the ILar;kh;ma" where the activists staged a dharn", and 
stopped movemept of buses. Section-144 had not been 
enforced in the city and hundreds of people were watching the 
clash between the police and the demonstrators. Later on, the 
Inspector General of Police also reached there. The District 
Magistrate neither ordered lath i-charge on the people nor 
declared it an unlawful assembly, but gave orders for" firing 
against some incidents of stone throwing. As a result of this 
eighteen people suffered bullet injuri~s and two of the injtlred 
succumbed to their injuries. The police banned transmission of 
any message through Post and Telegraph offices. As a result, 
nobody was able to make a phone call from there. A socialist 
activist of Tikamgarh, Shri Nandram Kathail reached 
Tikamgarh and sent a telegram to the Minister of 
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Communications, Shri Rafi Ahmed Kidwai complaining about it 
and he telephonically asked me to reach Rewa for publishing 
the news for general information. 

At that time, Dr. Rammanohar Lohia was in Bombay. Since 
air these incidents had taken place at the instance of the 
Socialist Party and Dr. Lohia, he was given this· information 
from Allahabad. On 4 January, 1950 the General Secretary of 
the Socialist Party, Shri Jayaprakash Narayan; General 
Secretary of the Hindi Mazdoor Sabha, Shri Asoka Mehta and 
Chairman of the Hind Kisan Panchayat, Dr. Rammanohar 
Lohia, in a statement, made the complaint that the Government 
had suppressed all the news. from Rewa and they demanded 
that Vi"ndhya Day be observed on 15 January all over the 
country. Thereafter, Dr. Lohia reached Rewa on the night of 7 
January, 1950. In the morning, he visited the Victoria Hospital 
and saw the injured persons there and that day he tried to 
convene a public meeting. But he was informed by the 
Divisional Commissioner that since Section-144 had been 
enforced in the city and there was a lot of tension, hence Dr. 
Lohia. cannot convene a meeting. The officers told him that it 
was not advisable to convene a meeting at that time. When Dr. 
Lohia reiterated his resolve to aonvene the meeting in violation 
of Section 144, he was ordered to leave Vindhya Pradesh. 

No news was coming from Rewa. At that time Shri Nandram 
Kathail telephoned me with the request that I should reach 
Rewa and probe the incident of firing and publish my report in 
the newspapers. I immediately proceeded to Rewa. After 
alighting at Satna Railway Station while I was about to board a 
bus for Rewa, I was enquired as to who was I and where was I 
going. On this occasion, I somehow entered the city by 
misguiding them. Later on I met the Chief Minister, the Chief 
Secretary, the Inspector General of Police, the District 
Magistrate and obtained reports of 3 January 8nct {) January 
respectively from the Director of Health and Medical Serviclts, 
Lt. Col. L. Oswal and Medical Officer, Shri S.T. Bhattacharya 
and gave a detailed teport for publication in the newspapers. I 
gave a copy of my report to Shri Pramod Sen, Editor of Amrit 
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Bazar Patrika whom I knew, at Allahabad. This newspaper used 
10 publish articles and reports of our service. I sent one more 
copy to NaHonal Herald. The National Herald had deputed its 
correspondent, Shri Lakshmi Kant Tripathi also for this 
assignment and had also published his report. Even then it 
published my report in 8 columns. In my report, I had proved 
that firing by the police was not only unlawful, but also 
unwarranted and th6 people were deliberately made the targets 
of bullets iust as retaliation of an old revenge. I had quoted 
from confrlCting and contradldory statements that I had collected 
from various authorities. The Govemment was not able to give 
8IT'f justification for the above incident of firing. During the 
Budget Session when Shri Balkrishna Sharma 'Navin' and 
several other Members of the Treasury Benches criticised the 
Govemment of Vmdhya Pradesh and the Ministry of Home 
Affairs for the incident of firing, Santar Patel who was incharge 
of the Ministry of Home Affairs chided Dr. lohia for that but he 
could not prove that there was any justification for firing. 

In this way, the incident of firing at Rewa had become a very 
--"ive issue for Dr. lohia. When he was informed by the 
Socialist workers of Bundelkhand region as to who had 
collected this report and published, a kind of special sympathy 
for me had developed in Dr. lohia's mind. 

Another incident also took place. In those days, I used to be 
the special correspondent of Daily • Aa( published from 
Varanasi, at their New Delhi office. I had gone to the Economic 
Research Institute for some work where I received a survey 
report prepared by Dr. lohia. I came to know from the report 
that the per capita income in Tehri Garhwal and Deoria Districts 
was the lowest In the country. I got this report published in 
• Aat The income figures In the said report were &Mual and 
had been given In rupees. After going through the above report 
Dr. Lohia worked out by hie own arithmatic that, the daily 
wages came to two .".,. only. He created a problem for the 
MIniIIar of PIarri1g, Shri Gulzari La! Handa in the Lok Sabha 
br railing the laue of wagea of two annas and It became a 
very Important debate In the annals of Partiamentary debates. 
~/ 
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When my book "China Me Vistarvad Ke Do Hajar Varsh- was 
published, he made a commendable review of the book in the 
Jan', the magazine of socialist ideologies. 

The eyes of Dr. Lohia were very watchful and he paid highest 
respects to even the most ordinary persons. Wrth his untimety 
demise, a pillar of Indian socialism had crashed to the ground. 



PART THREE 
HIS IDEAS 

(Excerpts from some select Speeches of 
Dr. Lohla in Lok Sabha) 



19 
Motion of No-Confidence ·in the 

Council of Ministers * 

Some people may be taken by surprise to know that upto 3-4 
months I also was under illusion for this Government, but due 
to a number of reasoRS that has vanished. One of such reasons 
is that once I was discussing with Gandhiji about changing a 
new land into a cultivable land by the Anna Sena. In the 
meantime the Hon. Prime Minister came and asked in an 
agitated mood as to where the said land was located. He asked 
in the same manner as the Hon. Minister of Food had put a 
similar question in the House yesterday. I had replied that he 
should himself find it from his own records. I told him that at 
least 17 or 18 crore acres of land, which has all along been 
there in the present condition, can be used for agricultural 
purposes. Out of it 3 or 4 crore acres of land can be used for 
agriculture purposes easily without making any investment on it. 
Instead of following the above path, the Prime Minister has 
shown peculiar ways to people viz. grOwing crops in flower pots 
and on roof tops. He has made this suggestion not once, but on 
several occasions. As a result of that... .... ... ••• . .. 

It is my maiden speech in the House. As such, please give 
me some more time. 

I was saying as to what different methods were prescribed by 
the Hon. Prime Minister. He advised people to grow crops in 
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flower pots and on roof tops. This advice had its effect in 
Purulia some days ago when Faqir Mahato who had gone to jail 
while fighting against the Britishers and due to his sacrifices, 
the Hon. Prime Minister is occupying his chair now,. had lost his 
father who died of starvation. In this way, in many parts of 
RajaSthan and several places in Hissar Tehsil, the condition of 
live stock also deteriorated for want of fodder. Some people 
might say that raising crops on flower pots is a sign of insanity, 
but I do not agree to that. It is indicative of the fact that a 
person could mesmerise people by virtue of his exciting 
expression. The situation has· come to such a pass where all 
utterances seem to be meaningless. The first charge that I 
would like to level against this Government is' that it is 
managing its work due to ignorance of people and by using 
sterile and ineffective words. Yesterday, the Hon. Minister of 
Food made a claim here that agricultural production had 
increased a lot. What is the increase? I would like him to 
correct his figures. The production has increased from 6 crore 
tonnes to 8 crore tonnes. But they should also keep a note of 
tremendous growth of population. According to that there 
should have been an increase of about 7.25 crore tonnes. 

If there is any 'logic, one must say and he will get a direct 
reply. Do not create a noise uMecessarily. Do you have any 
logic? You do not have any logic. It should have increased 
proportionately at the rate of 6 to 7 crore of increase in 
population. Then, what increase has been achieved in the 
production of foodgrains? 

At the same time, I would like to tell you that China, against 
which we are fighting, produces ~4 crore tonnes of f()f)dgrains. 
They make a claim that they produce 30-40 crore of tonnes. 
But as per assessment, their production comes to 24 crore 
tonnes. At that rate, foodgrains production in our country should 
have been 16 crore tonr18s. Apart from this, I would like to tell 
you that ours is the most starving country in the world. Our 
intake of calories is in between 1500 to 1600 calories. I feel 
ashamed when I see a Food Minister boasting of grOwing food 
production in the House. 
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In addition to it I would submit about the ...... There is 
much talk about the prices but what actually .... prices .. 1 
They .. wholesale prices of few markets. The 0cMmrnent 
never discuss the retail prices because It is the 0cMmrnent of 
50 fakh rich people only and has nothing to do with the 
remaining 43.5 crores of poor people of this country. As such 
the Government is failure and it has created a miaoonception in 
the Government as weil as in the country. Who 18 an efficieIJt 
Minister today? The Minister is not efficient who boosts d0mes-
tic production, but the efficient is one who brings Mig aircrafts 
from Russia or wheat from AmerIca. Thinking of the G0vern-
ment and the country has become so distorted that today we 
have more confidence in external efforts than the internal 
efforts. 

VIShnu Maharaj has several arms and I would caution Shri 
Hiren Mukherjee not to come under the grip of the arms of 
Sahasrabahu. No one knows when such a arm would grip him. 
One Minister is Inclined towards America and the other towards 
Soviet Union. It has happened due to the policy of n0n-
alignment. I would say it emphatically that it is not at all the 
policy of non-allgnrnent. Efforts have been made from the very 
beginning that some Ministers should stick to Soviet Camp and 
some to U.S. Camp and the Prime Minister thought that with 
the magic of his personality he would be able to maintain 
balance between the two. It Is not a policy of non-aJlgnment. 
Had It been so, we would have acted on the external matters 
as a country. But today we are divided. The Council of 
Ministers is divided into two. The Lok Sabha is divided on 
external matters. Had we divided on internal matters that could 
be understood. The whole country is divided and her soul has 
been divided. I would like to know whether there is any country 
in the world which was so divided on a matter of extemaJ affairs 
as India has been divided today. 

As a result of it, tne country could not make any deve1op-
ment. In this regard, I would not like to give any laymen's 
figures. Though I am not a very highly quaHfIed person, yet I 
am able to talk to these friends. So far as the development is 
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concerned, we have to keep two things in our mind-firstly our 
position as compared to our neighbouring countries and se-
condly our condition as compared to our past. 

So far as our position as compared to our neighbour is 
concerned, Ghana, an African country, had got independence 
very recently, but its per capita income is increasing by Rs. 30 
to Rs. 40 per year. Per Capita Income of USA and USSR is 
increasing by Rs. 200 to Rs. 300 per year. As against such an 
increase, India's per capita income is increasing only by Rs. six 
to seven per year. These figures in percentage are very 
dangerous because increase in the per capita income of both 
USA and India, if shown in percentage, is 2 or 2.5 per cent, but 
in USA this increase of 2 or 2.5 per cent means an increase of 
Rs. 300 whereas in India it is only Rs. 7. I am talking about per 
capita income and not about the present gross national income. 

As compared to our past, we have been making progress at 
a snail pace during first ten years of independence and that had 
given a chance to some people to say that the country is 
making progress. The country was making progress at a snail's 
pace, be it the setting up of a new plant at Sindri or anything 
else. But today our production is increasing at the rate of 1.5 
per cent whereas our population is increasing at the rate of 2 or 
2.5 per cent. We are also bound by our past. As the stagnating 
water becomes stale, our economy is also stagnating. 

Now I put it in other way also. In 1948, our national income 
was Rs. 8500 crores and now it has gone up to Rs. 13,500 
crores at the constant prices. Now I give you figures about the 
increase of Rs. 5,000 crores in national income and the items 
on which it has been spent. In 1948, the Government expendi-
ture was Rs. 1,000 crores which has now gone up to Rs. 5,500 
crores. The number of Government employees who were 1.5 
per cent of the total population, has now increased to 3 per 
cent. I would have no objection to their increased number had 
they been useful for increasing production, but they are only 
pen-pushing Government servants; wasting papers to no use to 
boost our production. They merely show that some thing is 
being done. 
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In this regard as a matter of detail, I would like to point out 
that the plan is evaluated at the end of the year with the 
expenditure incurred on it. It is not evaluated in terms of men or 
material, but in terms of expenditure on it. As a result of it, at 
the end of the financial year, the Government offices and 
department start spending funds indiscriminately and they 
engage their own people and relatives in the services. It is said 
that funds have been spent on development works, but in fact 
funds are spent for the upliftment of their own families and 
relatives. 

Therefore, I would like to ask a question as to why all this 
has happened? I seriously thought over it and got only this 
reply that when Britishers left this country, the main question 
before this Government was as to how to run the country. 
Instead of running the country on a different pattern they 
perhaps thought that their greatness lies in running the country 
on the same pattern on which the Britishers used to run. 
Instead of bringing rich people down and uplifting the poor, the 
Ministers thought that they would also make a big jump to sit 
with the rich people. 

As has been stated by a Member of Planning Commission 
that 60 per cent of the families in our country maintain 
themselves by spending Rs. 25 only on each family. It means 
that 27 crore people in our country spend only three annas per 
head per day. I want that it should be remembered for ever that 
while 27 crore people live on three annas per head per day, an 
amount of Rs. 3 is spent per day on the dog of our Prime 
Minister. It is the present coundition of our country. It may be 
more than that, but I am deliberately telling it less so that no 
one may hold my tongue. 

As a result, the disparities in our country are increasing by 
leaps and DoundS. I would like 10 say only this much that the 
farm labourers in our country earn a meagre 12 annas daily, 
the teachers who teach the alphabets of Hindi and Persian 
languages earn just two rupees a day, but there is a business 
house in this country, which earns Rs. three lakh a day, the 
richest man in the country earns Rs. thirty thousand daily and 
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about twenty five to thirty thousand rupees are spent daily on 
the most important person of the Government, the Prime 
Minister. . .. . .. . .. 
.... People have a misconception that I have some malice 
against the Prime Minister. This is not true. I don't have any ill 
will towards him, at the personal level. I would have forgiven, 
considering that he is elder to me and much more experi-
enced, but this country has been ruined by fifty lakh big 
people, who imitated him. These fifty lakh people usurp Rs. 
5,000 crore from a national income of Rs. 15,000 crore and 
43.5 crore people of this country are left with a meagre Rs. 
10,000 crore. Capital formation becomes impossible due to 
this. What are the reasons responsible for this pitiable condi-
tion of our capital, agriculture and industry? Why are we not 
able to make progress? The Chinese attacked us, not because 
our forces were inferior to theirs, of course, that was one of 
the reasons, but the aggression was made mainly because of 
our economy, which was in doldrums and in this, the Chinese 
found a golden opportunity to carry out their nefarious designs. 

About this plan, I would certainly like to say one thing. This 
plan has spoilt the relationship between men and commodities. 
We are not mute creatures like the cows, goats or bullocks. 
We human beings are capable of communicating with each 
other, . but that capacity of ours has been given a go-bye. 
Effor1s are on to carry out this plan, through the medium of 
English. Had it been a case of cattle grazing in a field we 
could have managed without the help of any language. How-
ever, here I would like to clarify that I am not stressing on the 
need to use Hindi, rather, I am stressing the need to use 
one's mother tongue. Production can be given a big boost, if 
official work is carried out through the medium of mother 
tOngue. In this regard, I would like to appreciate the stand 
taken by the Dravida Munnetra Kazhagam, which stands for a 
multllngual or bilingual Centre and they too want to remove 
English. I would like to request the Prime Minister to sit 
together with the D.M.K. and find out ways and means to 
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eliminate the English language from the Indian soil, as soon as 
possible. 

In this regard, I would also like to say that we are Idling the 
spirit behind Article 344 of the Constitution, almost everyday. 
That Article calls for making progressive use of the Hindi 
language and phasing out the English language. I myself would 
prefer to use the term 'Mother tongue' in pl8Qt' Of 'Hindi'. I 
would not like the Hon. Members to deliver speeches in English 
in the Lok Sabha, rather everyone should speak in his or her 
own mother tongue and if people can listen to interpretations 
over the earphone at Vigyan Bhawan, why we cannot make 
similar arrangements here as well? 

When such an issue is under discussion, I would like to say 
something with regard to big business and politics as well. As 
such, Shri Dwivedi is a strong man and he doesn't need my 
protection, but I was astonished, when a question regarding 
corruption was raised. What is the main issue here? Will the 
link between big business and politics be such that both would 
benefit from each other?.. The main point is that the link 
between politics and business has becOme so inseparable in 
our country that today they have become two sides of the same 
coin. Many politicians and buisnessmen belong to one and the 
same family and may such famous pairs of husbands and 
wives ~ fathers and sons are there in our country. If you 
want, I would like to say something with regard to such pairs of 
fathers and sons . ... ... . .. 

Mr. Deputy Speaker, Sir, I would like to say something with 
r8QJrd to father-son nexus. If you want, I can place such 
~ments before the House, which would prove my point 
be~ dOubt. I can cite examples wherein a father is incharge 
of th'e trimsportation system in a particular state, while his son 
supplies motor vehicles to that State Government. This is an 
example of corruption and unhoty alliance between business 
and politics, wherein one member of the family becomes a 
politician while the other becdmes a businessman. 
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Apart from this, there is one more dimension to this nexus. 
Some companies get their work done by making contributions 
to political parties or by providing high-salaried jobs to the 
wards of the Ministers, as is done by the Bird Company. The 
matter is quite clear. In this connection, I would also like to 
say that till now there was a misconception that Englishmen 
are very honest as far as business is concerned, but now it 
has been proved that they practiced unfair means at least as 
far as their business in India was concerned. This can be 
substantiated by the fact that they earned a colossal profit of 
Rs. 80-90 lakhs in one single shipment of Chrome Ore from 
India. I am not in a position to say so but I do miss my friend 
Shri Tyagi, who is not present in the House. I would have 
liked him to be present in the House, for he belonged to the 
ruling party. However, here I would like to make a mention 
about the scandal involving a Kanpur-based company, which 
forced one Minister to quit office. Many more heads may roll, 
as a result of the scandals that have recentty rocked that 
company. 

As a result of all this, prices have gone up sharply. If you 
look at the sale price of any essential commodity produced by 
any company, you will find that the average cost of production 
is a meagre 40 per cent, Government taxes account for 30 per 
cent, miscellaneous expenses account for 10 p&r cent and the 
company earns a profit of 20 per cent. Same is the case with 
sugar, kerosene or any other item. I would like to mention 
about vaccine which is given to protect against Tuberculosis. 
Now this streptomycin vaccine is produced in Government 
factories and the cost of production is just two annas, but It is 
being sold in the market at a price of 12-14 annaa. Ian't the 
Government ashamed of usurping the money earmar1ted for 
the purpose of fighting a dreaded disease Hke tuberculoela? 
Government and private companies are Indulging In loot by-
hiking the prices of essential commodities, but I would like to 
clarify one point here. It is true that some of us are interested 
only In checking the loot beklg carried out by private c0m-
panies while some others are Interested only In checking the 
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loot by the Govemment, but at least I am among those people, 
who want to put an end to the loot being carried out by both. 

Rus.c;ia is very much concerned about us and they are sayil1Q., 
that some reactionaries in India had tried to topple this 
Govemment. I would like to say that Russia is extreme leftist, 
China is a demon, who interferes in other's affairs and what 
about Govemment of India? The Hon. Prime Minister calls 
himsetf a leftist. He pretends himsetf to be a leftist and only 
talks of leftist ideologies and socialism. But practically, he is not 
only a capitalist, but a feudalist. He wants to run the Govern-
ment of our country on the basis of hypocracy and corrupt leftist 
ideologies. A person like me has given a verdict on it. Russia 
may misunderstand us but with a view to bring a revolution 
among the masses we shall introduce. a healthy leftist ideology 
in our country. 

Regarding the policies, I would like to call your attention on 
four measures. They are prohibition, ban on prostitution, con-
solidation of land holdings and restriction on gold. Till now, I 
was in favour of prohibition but now, I am not. One should not 
think that I have become habitual of liquor now. But now, ~ am 
not in favour of prohibition because I have observed that a 
State, which imposed prohibition after continued atrocities and 
police excesses for twelve-thirteen years, lifted the ban once 
the China war started. It appears to me that this Government is 
like that child which swings to and fro. This Govemment is 
always going in opposite direction. Sometimes there is prohibi-
tion for twelve-thirteen years and sometimes it is lifted. I am 
afraid that the same thing would happen again in regard to 
restriction on gold. So much oppression and atrocities yield no 
result, because the work which was done openly till now, will 
now be done clandestinely. The police will of course get some 
new avenues of income. 

What is the reason behind it? The main reason is that the 
Govemment lack detemination. They are not firm on any issue. 
If it imposes prohibition, it should do it with firmness, so that 
Some results could be achieved, but the moment they received 
a mild set back and they lifted the ban. They may get a mild set 
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back and may lift the restriction on gold also. I was surprised to 
hear the Hon. Finance Minister yesterday or day before 
yestereday, when he said that the smuggling of gold has almost 
been stopp8':t. I don't know how he gave this reply. The 
smuggling of gold is still continuing. I would also like to submit 
that the goldsmiths and other workers have assured the 
Government that they are ready to cooperate in stopping the 
smuggling of gold totally, if the Government is prepared to carry 
out all type of legal action against the smugglers, even if they 
may be sons of Ministers. There was not need to impose 
restriction on gold for this purpose. 

There is another policy of the Government. It wants to do 
good for the nation as well as modernisation at the same time. 
But it wants to do both the things before time. That is why, such 
policy is followed. Because of this policy we are covered under 
emergent-law today. I would like to call your attention towards 
an Hon. Member of this House-Shri Kishan Patnaik. He 
should have been with us today, but he is in jail. What is the 
reason behind it? In one of his speeches, he had said that all 
should make sacrifices in this hour of crisis and the Govern-
ment officials who try to add one more room in their palatial 
bungalows should be caught by the neck and thrown out. Some 
people may say that such language as to catch by the neck or 
ear and throw out, should not be used. The opinions may differ. 
Such language is often used by Shri Churchill. Shri George 
Fernandes is languishing in jail for the last four months. Who is 
this George Fernandes? Our Prime Minister has apologised to 
the Chinese Prime Minister for a person, who is having such a 
great sense of patriotism. That George Femandes is lying in Jail. 
What is the fault of the lawyer, Shri Ahmed Kaifi, wno belong to 
Darbhanga? A contractor is given Rs. 110 for digging 1000 
maunds of soil. But the head labourer gets Rs. 30 only. Such 
massive loot is taking place. 

Similarly, take the case of strike in Bombay. I will not go into 
details, but will only say that the sweepers, who are on strike 
there, had started getting a salary of Rs. 90 p.m. since July 
1962, but after September 1962, they started getting Rs. 85 
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p.m. Their salary has been decreased instead of increasing. If 
anyone says that the cost of living in Bombay has gone down 
at that particular point of time, I would say this data is not 
reliable. I would also like to suggest that if the salary of 
sweepers is raised to an extent that upper caste people may 
also take up the job of sweepers, then there may be some 
chance of abolition of this casteism. It would be better if some 
brahmins and baniyas also take up this job. 

Besides the massive internal degradation of our country, 
would like to submit some points about China also. What is the 
mystery behind China? Why we adopted such a bad policy with 
regaru to China. I have been thinking on this point for years 
together and I came to the conclusion that it was because of 
our approach of merely touching the revolutionary zeal. When a 
person looks backward and is not able to guide the country on 
the path of progress and is unable to remove its inequality and 
bring revolution, he tries to come in close proximity to a 
revolutionary country, so that, he too may become a revolutio-
nary to some extent. Most humbly I would like to place my 
views before the House that I have been observing since 1948 
that foreign policy of India regarding China has deterorated in 
terms of principles of our own Prime Minister, because he had 
said that every country who has got effective control over its 
land should be given membership of the UNO. There were two 
Chinas. One was the Communist China and other was the 
Kumitang China of Chang Kai Shako The Prime Minister 
touched China just to be called as a revolutionary. But the 
results were bad. The views about the Communism of Asia 
could not gain ground in the entire Africa and Asia. The 
communism in Asia was taken as interference and became 
devilish because the opposing forces such as capitalism, 
imperalism and hypocrisy and corrupt leftist ideologies were not 
strong enough. Such forces were strong in the European 
countries like Germany, France and America. They could have 
opposed Russia. Asia had not become strong enough as yet to 
oppose China. I think that that opportunity was lost in 1948. 
when our country adopted such a policy towards China. Car 
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there be another example of such lack of policy? Our country 
was attacked by China. There has been war. But even then, 
India advocates enrollment of China as a Member of UNO. If a 
boy wants his mother to get married to her rapist, what sort of 
thing it is? 

*** *** 

... I shall. give more examples of an absence of policy. But I 
firmly believe that in Augu~t 1962, the Government could have 
got a better deal from the Chinese instead of the proposals in 
the Colombo Accord. At that time, he was feeling proud. I would 
like to remind you of the Hon. Prime Minister's speech of 12th 
October and of 19th NovembtH'. On 12th October he said that 
the Chinese should be routed. After 37 days, on 19th 
November when he delivered a speech over the radio, his voice 
had become meek because Bomdilla and Walong had fallen. A 
Minister must exercise self-restraint, without giving way to 
emotions at the slightest pretext. If the rulers of the country or 
Ministers do not exercise self-restraint, India cannot have a 
proper foreign policy. 

In the same context, I would like to draw your attention 
towards aircraft. Nagas are a rebellious tribe of India. Naga 
settlements were strafed. The fleeing Portuguese were also 
strafed. Had there been no bombardment from India's side, I 
would have understood the point. But there were no bombard-
ment on the advancing Chinese forces. People say that we 
desire world peace. The entire world knows that the countries 
which can disturb world peace are U.S.S.R. and U.S.A. Apart 
from these two countries, no other country can disturb world 
peace even if it wants to and communist China does not have 
the power to disturb world peace. 

*** 

I shall try to conclude as soon as possible but this is a No-
Confidence Motion. Probably I am the only person in this 
House who had no faith in this Governmeht for the last 15 
years barring the first four months. 
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I have no personal enmity with the Hon. Prime Minister. I am 
only against the policy of the Government. Let me tell you one 
thing in this context. When the Indian Ambassador in Washing-
ton was asked as to why his Government was not using 
aircracft he flatly replied that his country feared that China 
would retaliate with their own aircraft. This is a fact. I have 
heard rumours that whenever rumbling 'sounds were heard in 
Delhi's corridors of power during October and November, 
people used to ask "whether they have come"? 

There is much talk of weapons. There is no relation between 
weapons and non-aligned policy? 

I would like to remind the Hon. Prime Minister of the time 
when he used to say that reins have no use without a horse. 
When the country itself does not survive, a non-aligned policy 
or any other policy for that matter has 00 meaning. Our first and 
foremost duty is to protect the country from invasion. Now look 
at the policy in this context. At one time the Hon. Prime Minister -
says that we can face Chinese aggression even with our 
traditional weapons and at another time he says we will buy 
weapons. When the Chinese aggression becomes fierce there 
is talk of taking loans and when it gets uncontrollable there is 
talk of inviting instructors for training in air-warfare. If the matter 
gets more serious, even recruitment of soldiers is contemplated. 
In personal life one may say thus far and no further but the 
same thing cannot apply to a nation. 

Now I would like to tell one more thing about the Hon. Prime 
Minister. There was a lot of discussion here regarding the Voice 
of America. The only thing I said is that I had read it but you 
may take it as not read. This is not a new thing. When an 
~ was signed with the Muslim league of Kerala, when 
fhe results of the agreement were evident and there was a 
possibility of the Congress winning in the elections he did not 
say anything. When the Congress won he said that he had not 
read the election manifesto of the Muslim league properly. I . 
would ask Shri Hiren Mukerjee to: realise what sort of habits 
his friend has. 
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I do not know of the time before he became Prime Minister. 
There was a time when I too was under his spell but ever since 
he became Prime Minister he has abandoned his habit of 
saying things clearly. He always speaks in vague terms. I have 
heard that he scrutinized the Voice of America agreement· 
page-by-page and ticked each sheet. But even that is not 
needed. After all what was the purpose of the voice of America 
agreement? The sole purpose was that America could relay its 
programmes from Indian soil. What is the need for going into 
details? 

I would like to draw attention towards another point. Before 
1957 the Prime Minister was least concerned about the Sino-
Pak border issue. When Indian officials conferred with their 
Chinese counterparts there was no mention in the files. But 
now he seems over-concerned about the Sino-Pak border 
issue. 

Now I shall touch upon the Longju issue. Longju is a valley. 
The Prime Minister has often said that it is a disputed area. 
Firstly, a Prime Minister of a country must not say that an area 
of his country is disputed particularly during war time. No right 
thinking Prime Minister would utter such words. The Prime 
Minister has misled the House on a number of occasions 
regarding the Longju issue because I know that Longju is not a 
2-3 square mile area but a several hundred square mile area 
inhabited by people. 

I don't know why the Prime Minister.is shying away from the 
debate. Others also start copying him. I shall cite an example 
relevant to our country. A number of times we have demanded 
that farmers with less than 6.5 acres of land be exempted from 
land revenue. The Prime Minister was himself in favour of this. 
Now he thinks that if such revenue exemptions are affected, the 
Government cannot run. The current Government expenditure 
is Rs. 5,500 crores per annum while the revenue earned from 
farmers having upto 6.5 acres of land is just Rs. 70-80 crores. 
Which is one paise in one rupee. The Government can well 
choose to ignore this amount if it so desires. These 35-40 crore 
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farmers manage their food, clothing, shetter and children's 
fees in their daily eamings of three annas. But when we plead 
for exemption of land revenue in their case then what do they 
say? 

Similarly, what is the agrument given in the context of the-
annexation of Tibet. First of all, let me clarify tha~ I am not a 
war-monger. Never was one. China has occupied a large part 
of Indian territory. I don't want Indian forces to go to the 
occupied territory and retrieve it. How can I say such a thing 
to a Government which has been retreating for the last five 
days at the rate of 30 miles? The only thing I am saying is 
that the reasons for our weakness must be found out. The 
reasons for our lagging behind in the Tibetan issue is quite 
clear. In 1949 people like me had said that Tibet should be 
protected and protection does not always mean war. I had 
said that the Chinese move should not be recognised. The 
Prime Minister did a great mistake by supporting the Chinese 
annexation of Tibet. When I said that the Chinese move must 
not be supported, it did not imply that our forces should be 
sent there. To that the Prime Minister said that India was 
weak at the time of Tibet issue but now we are becoming 
strong. This is totally wrong because at that time China was 
weak. In this connection I am gMng you figures. At that time 
China was producing 10 lakh torUles of steel every ye., 
whereas our country was producing 11 lakh torlnes of steel. &It 
today, cChina is producing 15 million torlnes of steel every 
year, whereas our country's production of steel is only 35 lakh 
tonne$ per arlnum, ~ fiqures are often qV'lted . 

••• ••• ••• 

At that time, due to civil war between kuomintang and 
communists, the situation in China was very fluid. At that time, 
had India taken a positive stand reQarding Tibet the result 
would have been achieved. 

Much is said about diplomacy. It is said that although we 
had lost in the battle field but we had succeeded in our 
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diplomacy. If the result w~ to be achieved through diplomacy 
why it was not adopted in 1962 and an agreement could have 
been Signed with China on more favourable terms. 

Prime Minister does not repent, in spite of his committing 
many errors. 

In spite en the fact that country is going backward, he claims 
that country is progressing. I have no business with the' 
Government. The British Government had put me ,in jail eight 
times whereas Prime Minister too had put me in jail ten times. I 
feel ashamed to see today that country remained weak and we 
could not do anything for it. But the Prime. Minister does not feel 
ashamed of it. We are also unable to compete the Chinese. 
Twenty Seven million people of our country are earning merely 
three ~nn(lc;. per day. 

The Prime Minister repeatedly says that mistakes have been 
committed but he does not take responsibility of any particular 
mistake, because if he does so, he will have to rectify the 
same. 

It is also said that China betrayed us. It is altogether wrong. 
China had made it very clear that 'it had not betrayed anyone. 
But it is taken for granted for a moment that China ha~ 
betrayed us. What is the opinion about the Minister, who puts 
forward the argument. About 2500 years ago Chanakya had 
said that if a king said that he had been betrayed by opposition 
or by the enemy he must be dethroned. 

Now I will come to a subject, which will not be tolerable to 
some of my old friends. But I want to tell you that we are all 
victims of it and it is a caste system. This system is prevailing 
in our country for the last more than fifteen hundred years 
which had badlY. effected the Indian soD.al fabric for last 15 
years. Due to this caste system, there has baM a continuous fall 
in the number of opportunities and efficiency has been eroded 
and very few qualified and efficient persons get the opportunity 
of job. ... • •• • •• 
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People come to me and say that they are my brothers and 
sisters. But I disaprove of this attitude. I hate casteism and 
napotism. But I want to stress that the Prime Minister is 
harbinger of casteism and nepotism. You will find that his 
relatives and members of his caste are employed in each 
ministry and department of the Union Government. I do not 
want to identify them. I will only quote one example. It had 
made a false statement about an anny Commander that he had 
been in the battle field, and witnessed war which is totally 
wrong. He had never been deputed there as an officer of 
Urvashiam. I had asked the Prime Minister a few days ago 
whether any circular was issued from Delhi wherein it was 
stated that in the event of any place likely to fall down it must 
be vacated. What does it mean? No shooting incident was 
reported in Bomdilla and even then people have decided to 
vacate it. Whatever has happened in regard to bath downfall 
and vacating is Imown to everybody. There may be misunder-
standing about the words but I must ten you that at that time 
Mr. Menon was not Defence Minister but Prime Minister himself 
was holding defence portfolio. 

Some times situations take such an ugly tum that father 
becomes head of the Government and daughter the guardian of 
the public. The opportunities have got squeezed to a greater 
extent. Women, harijan, tribals, backward classes, religious 
minorities aOO shudras, these five sections of our society 
constitute 90% of the population. Unless these sections of our 
society are given special opportunity the country will not 
progress. People talk about equality of opportunity. But we have 
to follow the principle of special opportunity. We know the 
revolution in U.S.S.A. against Czar· and the French revolution. 
We have to follow the principle of providing special opportunity. 
The effiCiency and opportunity have been cor.fined to only a few 
people at present. 

Mr. Deputy Speaker, Sir, it is announcing that I have won 
election. Hundreds of people come to me to get their problems 
aotved. We involve ourselves in personaJ matters leaving no 
time to solve national problem. We have to spare time to attend 
to public or national issues. 
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Now, I want to draw your attention to this fact that big 
changes took place in the country since October-November. 
Figures in this regard has been provided here. I want to put an 
argument of 1962. Perhaps in the beginning of year 1962 this 
would have been the situation that the Congress Government 
would have been enjoying the support of the people of the 
country but after October-November 1962 this was not the 
situation. After November 1962 Congress Government has not 
been getting such a support from the Indian public. Therefore I 
demand that in such a changing situation this Government 
should resign and hold new elections in the country. I demand 
for general elections. 

It is truely said that Opposition is not united. It is certainly 
shattered today but still there are certain segments which can 
come together, and it is sure that there is rift in the opposition. 
But how much they themselves are disunited? There is rift in 
State Cabinets. Central qabinet. is divided. Than what to say 
aboJJt the members sitting in the treasury benches? Thev ~ould 
have been even thumping tables against me in support of 
Government but at night on reaching home they would certainly 
say that Lohia has put forward our views boldly and that he has 
outspoken it very clearly. This all they will say outside I would 
only like to say about this divided Opposition that situation is 
still not out of control and it seems that it is still not divided but 
this split is ripening. Perhaps it may take such a shape in next 
two or three years that even in a single party it may divide in 
two segments, one group of the opinion of confining itself only 
upto the limit of 15 August 1947 and the other group only upto 
8 September, 1962. 

••• ••• • •• 

It can be true that there may be some rift among the 
members who are confined only upto the limit of 15th August, 
1947. As I have said in the begining that there are some people 
among them who are against both company loot and Govern-
ment loot but some of the people out of them are only against 
loot of Government and not against loot of company. But I hope 
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that when it will t~e shape, the liKe minded people will be in 
majority and I hope that perhaps Shri Hiren Mu'kerjee do not 
join us but Mr. Gopalan would certainly join it . 

••• ••• ... 
One thing is conducting general elections. We can feel the 

pulse of the people, because I would once again like to say that 
this is the Government of national sham3 and do not enjoy the 
people's mandate_ ... 

... the Prime Minister once had remarkea about a 
proceSSIOn that he would not resign because of the hooliganism 
by two hundred and fifty persons. He had levelled that 
procession as hooliganism ... But, is he prepared to tender his 
resignation in the event of hooliganism by 20-30 thousand 
people? But, I would like to say emphatically that when the 
Government starts staging demonstration's in their favour. the 
Government which are entitled to use army and spends any 
amount from five thousand to five hundred crores rupees and 
start staging demonstration in their favour, then it should be 
understood that that Government is but itself a hooligan. 

I do not like hocliganism. I am a peace-living person. I want 
to protest through peaceful means, but I would like to submit 
that during the last 5-7 days, I have exercised ~If-restraint and' 
as far as possible, I will continue to do so; but, what had 
happened that prompted the persons here to utter all sort of 
things at me. They called me iIIiterte. They indirectly passed 
remarks against my parentage. One Gentleman used the word 
·breeding· ... 

*** *** "'** 

.... Mr Deputy Speaker Sir, I would like to bring to your notice 
that I had put a question to the Prime Minister about the circular 
issued from Delhi that the areas facing degeneration would· be 
vacated or its meaning was derived that our own areas were 
vacated? Whether only preparation of the army are continuing 
or we are mentally prepared for the same.? Instead of replying 
my question, the Prime Minister said that they were all excuses. 
What is going on? All sort of things have been uttered. I would 
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like to submit that Prime Minister speaks emphatically daringly, 
rudely and often passes taunting remarks. Only in this context, I 
had stated that the Prime Minister is the servant whereas this 
House is the Lord. This decent word should' have pleased 
everyone but, instp.;:)d. all sort of things were uttered against me 
by many people. I would like to make it clear that I do not want 
to enter into personal disputes, which I have never entered into 
till now and I will not as long as I am not compelled to do so. If 
the matter is taken to court, then it would be proved that I have 
never entered into a personal dispute, but the Prime Minister 
has always called me bad names and he has branded me a 
hooligan, a liar and indecent. Once upon a time, I used to 
retort, but now I do not do so. I take pity. Sometimes, I feel that 
when they call me hooligan, they should be shown hooliganism. 

Once upon a time, this face had such an appeal that I used to 
love it. Some misunderstanding may still prevail. I want to make 
it clear that now I do not love at all, so that there is no 
misunderstanding. 

····In one of my speeches, it has been stated that I do not want 
government's resignaJion. But this had been valid, if they had 
acted voluntarily. I wanted that the Prime Minister should again 
contest elections from Phoolpur after tendering his resignation 
so that whatever has occurred after November, should be clear. 
But at present, the question is not that of his resignation but to 
make them quit. 
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One question must has arisen in the minds of everybody 
while listening the speech of Shri Ashoke Sen that at one time 
he says Ministers of Orissa are guilty and at the other time 
he says they are innocent. The problem before this Govt. is 
that it is unable to decide whether Ministers of Orissa are 
found guilty or not. When asked to constitute an Enquiry 
Committee whatever may be its size, to enable it to examine 
all the facts, the Govt. replies that how can you call an 
innocent person guilty without proving the charges. When he 
is told that such big charges have been levelled against 
them, then Mr. Chagla and other say that afterall they have 
held them re~nsible. 

This Government must have the courage to say that there 
is no need to conduct an enquiry, if both the Ministers are 
found to be innocent. And if they are held responsible and 
their charges are discussed to ascertain how far these 
charges are tru&-whether they should be imprisoned or it is 
liable that their property should be forfeited. It has become 
necessary to conduct an enquiry into the matter. But toe 
problem with Shri Ashok Sen is that he wanted to follow two 
paths at the same time. That's why he had two different 
directions and this Govt. will also be following the same 
practice. He has two conflicting things together in his mind. 
This is the reason' that nobody reply when he is not fit for 
becoming. Chief Minister. Why an enquiry is not being con-

• Lok Sabha Debates, 16 March. 1965 
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ducted. Even he is not able to reply to this when he was 
guiltyless why tne charges had been levelled against him. 

Shri Chagla spoke yesterday. He said so many things about 
the presentation of confidential papers by these persons. 
Gandhiji's instance will not be a big one for Mr. Chagla this I 
agree. But when in August, 1942, the Britishers somehow 
managed to send a Circular from their information department, 
then Gandhiji himself got it printed and said it is necessary to 
print such things in the public interest. I would like to mention a 
Legislation about this to Mr. Chagla. The documents with the 
Govt. which are known as classified and the leakage of these 
documents can be beneficial to foreign national or a State, it is 
crime against country to print such documents. On the contrary 
if Govt. have documents which are meant to benefit the people 
and misdeeds of Govt. are exposed, then printing of such 
documents are in public interest and it should be done. The 
Ministers must always keep in mind this difference in classified 
and non-classified documents. 

I do not want to say much about the character of Shri 
Chagla. The people are suspicious of him, because now-a-days 
he is sitting with a person about whom he has said as a judge 
that he used to speak a lie on oath. Besides this, recently he 
has committed an act which create doubts about his integrity. 
On the one hand he told Shri Jyotish Chand Roy, a scientist in 
Calcutta to become an Emirates Scientist and on the other 
hand he said you can not enter into your laboratory. There must 
be something wrong in the bottom. That's why he had to issue 
two contradictory orders. 

This is the background. The. point is why this matter has 
come to the light and who IS this Patnaik. There was a time 
when I knew him. In 1942 he was a brave man. He himself 
made me flow from Delhi to Calcutta taking the risk against the 
British regime. Where he has lost that Character? All the 
politicians wanted to take advantage of such persons for their 
own or party's interest. A person like Shri Patnaik who should 
have continued working either in some factory or as a pilot or 
have been engaged in some other work was brought into 
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politics and impediments were created from which the country 
is suffering. 

You should remember that a lot has been written about Shri 
Patnaik and Shri Mitra saying that they are expert in manage-
ment, they are very efficient, or they can bring about good 
result. Hence we need them. It is also said about them that a 
new generation of leaders is coming up in Inditr-The genera-
tion which was idealistic and out-spoken and which could 
express its views is getting extinguished now such a generation 
is coming the new leadership is emerging which would do 
something for the country because of its organising capabilities 
and efficiency. What is that efficiency? Is it the capability to win 
elections? How did they manage to win elections? Just by 
getting funds collected for their party. It you try to find out the 
answer to this question, you will come to a conclusion that their 
efficiency meant corruption because they aimed to promote 
such politics in the country which could ensure their success 
through these means. 

Similarly" what did you all observe in the mominQ? What did 
Shri Ashoke Sen say repeatedly? He said that Shri Atulya Ghosh 
is is very efficient person and he ha, won the elections three 
times. That is why you are angry with him. I don't want to enter 
into CUIY arguments in this regard. He nas won the elections 
thrice, so does it washes all the sins? If any person wins an 
election does it mean that all the sins committed by him have 
been washed. I know that Shri Raghunath Singh and many 
others make such a big mistake that same standards are 
applied to a common, an ordinary poor, and incapable person 
like me and to those who have come to power. This is correct. 
They should remember one thing that if I am given power, I will 
make them to put their minds to use. 

It has already been mentiOned that it is the dishoMsty which 
is the root cause of this situation. Many a times I feel that lack 
of understanding is also the reason for this situation alongwith 
dishonesty and my hon. friends sitting on the other side some 
time display such a lack of understanding. I would specially like 
to tell my leftist friends who call themselves Socialists they 
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should understand that if they are interested in the prosperity of 
the country but wish that it should happen through charity, it 
shol1ld take place through some case corruDtion and all such 
things are bound to flourish. Otherwise how will leftists play their 
politics. If they do not form labour Unions, Farmers Organisa-
tions then from where they would get funds. On one side they 
propogate Socialism and Leftism and on the other hand they 
want to make money through such means. When Socialism is 
sought to be fostered in this manner there will always be 
dishonesty. But if they make efforts to bring socialism through 
educating the masses and through their participation in agita-
tions, in that case honesty may survive in this country. 

While I am saying such things about Socialism I would like to 
say something about Capitalism also. Today's Capitalist and 
pseudo Leftists, whether they are on this side or the other side I 
am not saying this not only to those who ar~ sitting on the 
opposite side. They sometimes unnecessarily get worried and 
all these persons are spoiling the polity of the cOuntry. 

Now the question arises that if it is so, why this government 
does not fall? I have been thinking for a number of days-par-
ticularly yesterday and today-that when these persons are 
indulging in so many misdeeds, for instance with regard to 
Orissa and Kashmir, I don't want to count them at this time, but 
there are so many mis-deeds, which have not come to light so 
far but are sure to see the light of the day then why this Govt. 
does not fall. 

This side should also think about reasons for this situation. 
There is something wrong some-where. I know that there are a 
number of historical reasons behind this situation. Many a 
things have happened during the last 17 years. There are a 
number of reasons because of which it takes time to uproot 
those things which have become deep-rooted. I am not going to 
lose my patience, may be, others do it. Our friends who belong 
to Congress have been successful in projecting in themselves 
all the forces in the country. All those who are involved in 
Orissa scandle belong to Congress Party and such persons are 
also there in the Congress. Who are against such things. As a 
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result, when this matter Is resolved they will claim credit for It. 
There are many other such isaues. In a number of states 
people are dlssatlsfled with Congress on one or the other 
issues. Are you aware of the consequences of such dlssatisfac> 
tion? When Shrl Kairon was at the helm of affairs the Sikhs 
were happy to an extant, but when Shrl Kairon is replaced by 
Shrl Ram Kishan then Hindus become happy and think it is 
good that at least there is a Hindu at the helm of affairs. Sikhs 
nourish the hope that their tum will again come. There are 
Yadav's as well as Rajputs. There is feeling of Nodh and South. 
There are all iuch forces In the Congress and it has become 
virtually a configurations of all such contradictory forces. So 
long as it remains like thft the cou.ntry is not going to prosper. I 
do not want to use harsh words but I want to peep into your 
minds. When there is configuration of all contradictions in the 
minds, in that situation a man does not simply remain a man, 
he is elevated to a higher position. I would request you to 
consider over what I have said. You may continue to remain in 
power, for a little longer time by becoming configuration of au 
castes, all languages, a" kinds of policies, higher values and 
ills, but. it is certain, that can not do any good to the country. 

I therefore say that we should look towards the root~use of 
this situation. Why are you pointing out towards this side? Such 
contradictions take place in this side also. That is why we are 
not able to bring you down from power . 

... ... • •• 

Interruptions@ ... ••• • •• 
There are contradictions In us also and because of that you 

people are getting chance to remain in power for some more 
time. 
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Interruptions@ ... 
I know that you cannot stop him from speaking though you 

may stop me from speaking. 
All the matter goes alongwith this. I am not going to say 

much about the matter which I am going to mention. I want to 
say how much deeprooted dishonesty has become. An ordinary 
person carne to me from a far of place. I am not going to name 
the place from where he carne. I want to mention the thing he 
purchased from a government shop. He purchased a new 
saree. He haggled over the price because he wanted to pay 
less. And when he reached home the saree was not a new one 
though it appeared to be a new one. I do not want to tell from 
where this was purchased because it is of no use to name a 
specific place. 

And this is a bottle containing cough syrup for children. You 
can also see it. This is a medici.ne for children . 

••• ... • •• 
.... This medicine contains cough syrup for children. Nobody 

knows what.. ... 
••• ... • •• 

Whatever I have stated is not for anyone area. Today such 
things are being done against all classes throughout. Corruption 
is rampant everywhere in India. Therefore, instead of making 
allegations and counter-allegations, we should try to find out a 
solution for this problem. It is like that if someone makes an 
allegation against an han. member saying that he is dishonest, 
it is for the latter to prove that he is honest. Merely this is not 
going to serve the purpose. We must find out as to what, infact, 
has happened to the country? What are the reasons for this 
state of affairs today? Corruption starts from the top and 
percolates down to the grassroot level. 

AJongwith the case in Orissa which has corne to light I would 

@ Mr. Deputy Speaker: Lohiaji. You pl88S6 address the Chair. 
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like to talk about the case which has come into light in Bihar. 
Before telling anything about the sons of the Chief Minister of 
Bihar, I would like to talk about the sons of the Prime Minister 
of India and the persons related to them. Here, I think it is 
necessary to mention one thing. How have they made money 
after finding a beryl from a farmer's field. 

This is happening not only in Orissa, but in other states also. 
The Cabinet Sub-Committee on the case of Bihar has come to 
the conclusion that generally speaking nothing wrong has been 
found and the facts which we have collected do not prove 
anything. But if the case becomes serious it becomes the duty 
of the government to bring it to the notice of the peopte, get a 
thorough enquiry conducted and prosecution proceediilgS 
started property. h is wrong to say that prosecution has hardly 
any meaning, and that any Member other than a Minister or any 
outsider cannot win a case against a Minister, even if the 
charges are genuine. Prosecution proceedings can be instituted 
property only when all the govemrnent papers are made 
available to the people and the court. After all what is the root 
cause of this malady? The root cause is this that our thinking 
has gone wrong about amassing property and raising our 
standard of living during the last seventeen years. Every person 
wants to amass property, raise his standard of living irrespec-
tive of any consideration for others. 

I want to talk about our 15 persons of the Cabinet, who are at 
the helm of affairs of the country. There is none of them that 
has not raised his standard of living or not added to his 
properties since last seventeen years. Even after, if it is called 
Socialism, it is not fair. 

So when the aim of the whole nation is "to add to the 
properties and raise the standard of living, the corruption that 
took place in Orissa, is Inevitable. At the same time, this too is 
inevitable that the Law Minister at one time says that he is not 
accused, so no enquiry need to be conducted; and other 
moment he says that we are very nice persons because we did 
dare call him accased. So if you want to set all things right, you 
must look into as to where the trouble lies. 
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I find that there are 59 persona In the Council of Ministers .. Of 
them, at the most ftftaen have been to jails. I do not want to say 
that the pereons having been Imprteoned are more nice to 
those not having been impriaoned In any respect. But If you 
boast of having participated In IndIa'a freedom-struggle, how 
many persons are there In the Council of Ministers who 
participated In the struggle. They are hardly 30%. Then one 
may ask that why the learned persona like Mr. Chagla and 
Kriahnmacharl might not be Included In the Council of Ministers. 
Should the peraona having not been to jail be dropped from the 
Council of MIn1aterI? My answer to this la that the poor 
foIka-farmera, labourers and the people of lower strata of 
aociet). how ~ they be in the Council of Ministers? The 
persona ftndlng place in the Council of Ministers are those who 
have been hereditary slaves and who know how to be second-
ranked ruler. Top ruler has been changing. Moghul rule came to 
an end. Britiahers came to rule and left too. Now Congress 
comes to power. Top leader changes but the hereditary-slaves 
second-ranked persons continue to be in power. If you want to 
know how the country reached this sorry state of affairs, the 
answer is that we people so far have been unable to deal with 
such hereditary slaves. 

I know hundred of my friends sitting in front are millionaire. 
They want to maintain this status. t, how,ver:, want. to submit It 
humbly that at least 100 people are there' superior than those 
present here In respect of Language and Caste. I think about 
language and caste time and again that what ails India on this 
score. Why don't you do something, why do you bear with this 
rule? At the moment, I leave this point here Itself, but I want to 
put a question to you that 100 of you people are though nice on 
the question of Caste and Language, but are party to the 
miadeeda of government. Youjuat kindly think about It. 

Revolution has been curbed or It has not taken place fully 17 
years back, or It has been suppressed for· all these years and 
everything Is going worsened for want of deciaiona. There was 
a outburIt of rtoI8 on the question of language. But I want to 
raise an alarm that for the IaIt eeventeen years due to want of 
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decision, problems are arising one after another on different 
Iaauea, and this government Is unable to take any measures to 
solve these Iaauea and all these problems are burning. So long 
this government is there, no one can prevent It. The problems 
will go on increasing and the country will go on buming in these 
problems. 

The problems should not be created and if these are there, 
then ways should be sorted out to solve them. These people 
here raised the issue of language and then left It. These people 
raised issue of property and then left It, they raised the issue ~ 
castism and then left It. For the last seventeen years these 
peopI8 have been raising the issues, but they did not know how 
to solve them. The House should consider this situation. It does 
not concern much to me, 88 I am to live only for two or four or 
five or ten years. But you should take seriously what I say. The 
people get frustrated to see where you have brought the 
country. The Leader of Lok Sabha Is not here today at this 
time, but he should know how he should run his 'DaIbar', how 
he should keep his majority, how to bring the issues in Lok 
Sabha which are In the Interest of the country and the issues 
which are not in the interest of the country. 'Raj DaIbar' has 
always been rigid and Dropadl has often been insulted. The 
person, who Is harrassed and caused atrocities Is treated 88 
worthless. 

this Is not all, I want to tell you how displeased I felt on the 
day when the leader of Communist Party provoked you to say 
that the presence of a person Uke me Is not a matter of dignity 
to Lok Sabha. But today I am sony to tell you who Shri Hlran 
Muketiee Is? I want to introduce him a little when our young 
aged students were fighting against the BrtIiah at that time Shri 
Hiren Ml/kerjee used to act 88 approver of the police. He has 
been doiOg the same task till today. He has been doing all that 
&art of things till today. 

The faith of the people by this time has lost in the Govt. and 
the Govt. Is acting In opposite direction. Once I had said that 
Instead of one head the government has two, but for eome time 
I feel that ft has no head at all. I want to tell Shri Ashoke Sen 
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that this government is running without head. I had seen a 
picture Of a cock, walking without head. Similar is the position 
of this Govt. and Shri Ashoke Sen says that his Govt. goes on 
functiot\ing. The sheer responsibilit}f'of it is on the people like 
me who allow this government to work in the country. But the 
reality is this that you cannot decide anything. You cannot think 
about anything, cannot go ahead by taking decision on any-
thing. It is as you have given your fate in tt"!e hands of God and 
can only pray to abide by you. Because we are worthless . 

... ... 
I may be given five Or seven minutes more. Actually I want to 

state something of principle. I know that there is wastage of 
time in "that. 

In fact, what is the malady? We have been taking about 
Socialism during the last seventey years. Uke other issues, 
Socialism has two aspects viz. theory and practice. They have 
all along been taking about socialism and have done nothing to 
put it into practice. We should now come to the next stage and 
that stage is to bring about equality-economic, social, political, 
religious etc. Then we will have total equality. Try to have total 
equality. In child-hood and even now, I dream of total equality. 
But it should be a possible one and keeping in view the present 
circumstances, to what extent, equality can be achieved in our 
country? In order to achieve this end one has to fix the limits of 
maximum and minimum incomes. What should be the limits? 

I have been hearing much about corruption. Maximum and 
minimum limits of incomes should be fixed. Keeping in view the 
conditions prevailing in the country, it would be better if we fix 
these limits as As. 1000/- and As. 100/- respectively after 
giving a serious thought to it. 

If s1Jch a government comes to power which follows my 
instructions I would like to say that it may take five or seven 
years to raise the minimum limit, but it will take not more than 
two or three months to bring down the maximum limit. So bring 
down the maximum limit and thus save for using it in factories 
and agriculture. Then you will come to know the meaning of 
socialism. 
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1. All primary schools should be of the same kind where any 
person whether a son of the President or a sweeper may 
carry on his studies alike. I am saying this for only· primary 
schools, not for colleges and universities; 

2. All classes in trains should be abolished except one class: 
3. No one should be allowed to spend more than one 

thousand rupees; and 
4. The use of English should be discountinued. I want to say 

that it is impossible to usher in socialism in the country 
through the use of English. It would be a hypocracy and 
falsehood. So use of English should be discontinued. 

I want to say one thing more also. 
5. Water should be provided to the farmers for all the thirty 

or thirty one crore acres of land without any irrigf!ion 
charges. Unless it is done, socialism cannot be ushered in. 

The people ask us that we say many things but it is the 
Congress which wins the election. I want to say something in 
that reQard also? How does it win? You haye seen that all 
poople like Shri Atulva Ghosh. Shri Sanjiva Reddy, Shri 
Krishnamachari and Shri Lal Bahadur Shastri our Prime Minister 
indulge in all 'Sorts of misdeeds in the colinrry'to ensure· the' 
victory of their party in the election.. Misdeeds for a good 
CaUSA. I am finishing in one minute. 

I want to say that during election time, the following things 
should be ensured. 

1. Vehicles should not be allowed to ply in the constituency 
on election day; and 

2. The distribution of slips by candidates should be banned 
and the slip containing election ,ymbols of the candidates 
and the numbers of voters should be distributed to the 
people by the government itself. 

Alongwith it I want to make a fervent appeal that the Prime 
Minister of India should not be from any Hindi speaking area 
because in that case the constitution is violated, the Language 
is insulted, and there are impediments in working. When I say 
so it does not mean that only a Tamil should be a Prime 
Minister. He may be anyone, a Gujarati, Marathi, or -a Rengali, 
Tamil if a BenQali or a Tamil becomes a Prime Minister, I shall 
not ask him not to speak in English, though I would like 
otherwise. But if a Gujarati or a Marathi is a Prime Minister, 
then I would ask him that be should not speak in English in the 
house. 
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Uplift of Scheduled Castes and Scheduled 

Tribes· 

This Government only intricat8$ the issues instead of solving 
them and numerous problems like that of drought, right to 
property, language issue and casteism are assuming alanning 
proportions rather than being solved. The caste--Hindus, par-
ticularty in the rural areas, are enraged due to advancement of 
Harijans and the people belonging' to other backward classes. 
Out of a total population of 7-8 crores of the Harijans, the 
economic condition of not more than 7~ thousand harijans 
has improved. Their number may be a little more. But it is not 
more than one per thousand in any case. Even then, they have 
become an eye-sore t9~ -almost all caste--Hindus. In such 
circumstances, let it be understood very clearty that the country 
cannot make progress. It is mostly attributed to our faulty 
system of governance. The present Government is responsible 
for it. If we follow this faulty system, we will be also responsible 
for it. Whatever is done by the Government today, it is done for 
the benefit of the rich who could muster votes for them. They 
never intend to do good to the people or the country, they • intend to bring influencial people into their, fold who couk:t get 
them votes. Now these 7~ thousand harijans have become 
the centre of attraction for the rest of the Harijans and are 
playing the role of vote catcher for the Government. 

Under the Five Year Plans, the amount of grants meant for 
Harijans and the backward classes are separately ear-marked, 

• LoI< Sabha Debates, 12 March, 1965. 
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but no appraJaaI Is ever made as to how many people 
belonging to backward cla88es were actually benefitted from 
these plana. Evaluation of FIve Year Plans is made in other 
terms. A number of reports are received by me but I have never 
seen any report which could elaborate on the specific number 
of beneficiaries belonging to Harijans and Adivasis whose 
standard was raised with the money spent under the Plana. 

The Fourth Five Year Plan is being formulated. Over two 
thousand crore would be spent during this plan period. ~robabIy 
As. 70, 80 crores may be allocated exclusively for the Harijans 
which is of course a meagre amount. In fact these monstrous 
Five Year Plans make the rich further richer and the d0wntrod-
den do not get any relief. 

Under these circumstances I would like to appeaJ to the 
entire society to have a broader outlook. Our population is 48 
crores and there are 7-8 crore Harijans in it. In all there are 43 
crore backward people. I consider all the women as backward, 
Irrespective of the caste to which they belong. There are 43 
crore backward men and women in the country. Again there .., 
poor people among upper castes. Their number is about four 
and a half crore so there are only 50 Iakh people who are rich 
in the real sense of the tenn and mostly belong to upper 
castes. Unless we try to understand the flaw in the present 
social set up that four and a half crore poor people belonging to 
upper castes always align themselves with the people of their 
own caste and are guided by them, no improvement can be 
expected. Unless these four and a half crore people cut off their 
link with the rich belonging to their castes and align themselves 
with the 43 crore backward people, nothing much would be 
achieved. When 43 crore backward people and four and a half 
cr6re poor among the high castes join hands then they would 
emerge as a powerful force which would blast the palatial 
castles of the fifty lakh rich and reduce them to ashes. It Is only 
then that the edifice of modem India could· be built over it. 
There is no other atternative . 

... .In fact India appears to be disunited, I think that at the 
top of the long list of sins '8nd misdeeds that this Govamment 
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has committed is the sin of splitting the appr~ch of the people. 
Non-sectarian and· perspective outlook is nowhere. in evidence. 
The people do not believe that the entire country can make 
progress and prosper by collective efforts. Everybody is busy in 
trying to maximising his share in the national wealth. 

In the absence of broader outlook, Harijans and backward 
classes will never get their rightful share. Everybody will 
prosper only when the Harijans prosper. There is a feeling 
among the people who employ Harijans and' persons belonging 
the backward classes that if their wages are raised to As. 
5()---«) their own share of income will diminish. Unless they 
stop thinking in these terms and start believing that the country 
can make progress only if the Harijans, potters, domestic 
servants and sweepers prosper the problem can never be 
solved. 

At times, I feel that the wages of a sweeper should be the 
same-Mr. Speaker, Sir-t wanted tq say-as that of the Prime 
Minister but I dare not say that because it will not be proper 
keeping ~n vieW the requirements of the office of the Prime 
Minister. Let tneir wages be equal to the salary of a Minister, 
say that of Shri Krishnamachari. Even if a sweeper is paid As. 
300 to As. 400 ~ monthly salary, I think it would have a great 
impact and l-dare say that these high caste people would prefer 
to sweep and clean lavatories. Only then will the country make 
progress. 



22 
Distribution of National Income" 

Mr. Speaker, the conclusion drawn from the discussion held 
so far is that I believe, the daily earnings of 27 crore Indians is 
3 annas according to me, the Hon. Prime Minister think it is 15 
annas, whereas the Planning Minister says it IS 7112 annas. 
Now it is between the Hon. Prime Minister and the Planning 
Minister to decide who is right. 

. My argument is not that daily"eamings of the common man 
parkularty of 27 crore Indians is 3 annas or 3'/2 annas or 2'/2 
annas. But the point is that the Govemment has turned a blinO 
eye to the poverty in the country and unless there is a will to 
eradicate poverty tangible formula cannot be worked out. I have 
to say one thing about the figures that have been plac.-ed here 
by the Planning Minister. They were meant for the Taxation 
Enquiry Committee. The Finance Ministry desired to know the 
income and expenditure of people so that substantial amount 
could be recovered by imposing higher taxes. Therefore, the 
figures of this committee were even otherwise doubtful because 
they were meant for a different purpose . ... ... ... 

Interrupt;ons@ 
••• ••• ••• 

Alright but they wanted to substantiate that Indians spend 
more, therefore, higher taxes should be imposel1. This is quite 
clear. It is there in the report which is published by the National 
Survey. The Taxation Enquiry Committee has recommended it 
so that the Finance Ministry could carry on its job effectively .... 

SecOndly, instead of taking prices prevalent in 1948-49 as 
base. generally current prices are taken into account. I fail to 
understand who are these statisticians who fumish these 

" Lok Sabha Debates, 6 September.19ti3. 

@ Shri Tyagi (Dehradun): Those were the- ligures relating to expenditure Md· 
not 10 income. 

171 



172 Lohia and Parliament 

figures. When 50 lakh people died in the Bengal famine, they 
proved that only.5 lakhs had died. Therefore, the Ministers 
should remain cautious and give them some guidelines. I would 
not take their figures as it is but I shall use my own sense of 
judgement as far as possible. According to the figures of the 
Planning Minister, rural expenditure comes to about Rs. 8700 
crores whereas income from agriculture which includes income 
from livestock also comes to about Rs. 6600 crores. This is 
clear from the figures placed before us by the Planning 
Minister. I should have kept the income from livestock and 
agriculture ~rate but even without doing so there is a 
variation of Rs. 2000 crores. In a way the variation is of about 
As. 3000 to 3500 crores if we take the two heads separately. 
The Government may say that there is variation between the 
income and expenditure because donations, charity and debts 
are also included in the expenditure. In this connection, I would 
like to say that one cannot be under debt for ever. Debts can 
be for a limited period for 2, 4, 5 or 10 years. After all the figure 
of income 4lnd expenditure should be the same. There may be 
slight variation between the two. 

A major mistake that is committed in the figures of consumer 
index is that the price difference is added. For example the data 
pertainin.g to fuel and electricity which have been published so 
far relate to 13 series but the Planning Minister has referred to 
the 17th series. We cannot verify it. On the basis of the data of 
the 13 series. I would like to tell that expenditure on fuel·and 
electricity by the lowest income group has been computed as 
20 p. and other expenditure as 91 p. Similarly for another group 
cash expenditure is 28 p. Whereas other expenditure is Re. 1 
and 2 paisa. For sugar cash expenditure is 15 p. whereas other 
expenditure is 19 p. In this way the total expenditure is inflated 
but if it is inflated from Rs. 6600 crores to Rs. 8700 crores, it 
will not be proper. 

I would tell you another way of calculation. In 1960-61 the 
daily earnings of 32 crore agricultural labour was 45 paise and 
in 1961-62 the daily earnings of 35 erore agricultural labour 
came down to 43 paise. Now how I calculated, this is a long 



Distribution of National Income 173 

story. I would like to make It clear that the official figUMS are 
the basis of my calculation. Ordinarity, it is believed that 10 per 
cent of the upper strata swallow 50 per cent of their eaming. As 
a result there of, actual daily eaming of agricultural labourer in 
1960-61 was 25 paise and in 1961-62 it was 23 paise. This is 
evident from the official figures. Suppose we add the income 
from livestock even then the eamings will not be more than 27 
paise i.e. 4'/2 annas. But we should not add this income 
because the people about whom we are Siscussing, cannot 
afford to keep the cattle to augment their income. Therefore, 
the official figures prove that over 27 crore people in this 
country survive on 4 annes a day. This is based on figures of 
national income published by the Govemment. 

In this connection, I would like to share a piece of informatiOn 
which I have collected. I cannot say whether it is correct or 
incorrect. Any way, I would like to submit that the Government 
has fudged the national income by 20 per cent from the very 
beginning. One reason might be that they wanted to show that 
India is rich. Second can be that they wanted to facilitate 
taxation and everyone knows that the figures are fudged. 

Now I would, like to submit one thing more and that is about 
per capita income in poor States. The figures that the Planning 
Minister had placed were based on the second census of the 
country. Uttar Pradesh, Bihar, Rajasthan, Madhya Pradesh, 
Orissa and Andhra Pradesh are the six poorest States. Their 
tOtal rural population is 20 crores, though in fact it is 23 crores. 
I know about Uttar Pradesh. The Govemment has published 
those figures. At one time, the per capita iocome in rural areas 
was Rs. 182. We can go by the same argument that the top 10 
per cent swallow 50 per cent of the income or I can adopt 
another method, which I generally use viz. that top 20 per cent 
consume 60 per cent of the income whereas remaining 80 per 
cent of the populace is left with 40 per cent. I have got theIe 
figures from the official sources. It is another thing that these 
figures are official whereas the calculation is my personal. I 
would like to advise the Govenment not to take the figures 
provided by experts as SUCh, there should be some guidelines 
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otherwise consequences can be bad. The per capita income of 
Uttar Pradesh would come down to Rs. 101 from Rs. 182 if we 
do not count the top 10 per cent who swallow 50 per cent of 
the income. Similarly, it would be reduced to Rs. 91 if we 
include those 20 per cent who swallow 60 per cent of the 
income. This means that the daily earnings per head remain 
under 4 annas. This is evident from the figures provided by the 
Government itself that 27 crore people in this country survive 
on a daily earning of less than 4 annas. Then there is another 
figure of Rs. 193 per head. If it may be a little more, even then 
it would be about 4 annas or 3'/2 annas or 3'/. annas. There 
will not be much difference. This is about Uttar Pradesh .... 
which is so poor. The plight of the people of Orissa, Madhya 
Pradesh, Bihar and Rajasthan is also the same. Crores of 
people, say 20 crore rural people - out of which leave apart 2 
crores at tbe rate of 10 per cent or 4 crores at the rate of 20 
per cent - or 18 crore or 16 crore people are surviving on a 
daily earning of 4 ann as or 3'/2 annas according to official 
figures . 

... The Hon. Prime Minister had stated on 22 August, 1960 
that national income had incresed by 42% and per capita 
income by 20%. However, he was surprised to find as to where 
that increase evaporated. In a way the Government had already 
accepted that it was not aware as to where that increase had 
gone. Thereafter, a committee on the Distribution of National 
Income was constituted. Now my question is as to where that 
Committee disappeared? I would go into the details of this 
matter a little later but before that I would like to draw your 
attention to another point. In India, 34 per cent of the families 
own less than one acre of land and 14 per cent of the land is 
owned by only one per cent of families. From this figure certain 
dangerous results can be observed. Previously I had submitted 
that 27 crores of Indians earn only 3 annas for their livelihood. 
Now I would submit that 10 to 15 crores of our people subsist 
on only 2 annas. I have received several letters condemning 
me for my statement about our people earning only 3 annas for 
their living. If these figures are analysed differently we will find 
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that there are about 7 crores agricultural labourers in our 
country. We can deduct half or one crore out of this because 
they may be slightly better off. 

As regards the small farmers, their number is at least 14 to 
15 crores who own less than two and a half acres of land. The 
number of artisans is about 2 to 3 erore. Then in urban areas 
also the plight of 20 to 25 per cent people is pitiable who find it 
difficult to make both ends meet. 

In fact they live in such horrible condition which is surprising 
as to how. they are surviving. They live on pavements and 
Jhuggi-Jhopri clusters and somehow manage to survive by 
picking grains from garbage dumps. AS regards those who have 
migrated from rural areas and have some means of income, 
they try to spend minimum on themselves as they have to 
support their families living in the rural areas. Then there are 
adivasis, widows and I may be allowed to say so, the carefree 
monks. The total number of all these categories of people is 27 
to 30 crore. 

Apart from referring to the aforementioned figures, I would 
like to present a first hand account of the situation which the 
Hoo. Prime Minister, the hon. Minister of Planning and the 
Government should keep in view. In Banaras I have seen cows 
eating corpses. In Orissa, where littte' fish is available in the 
rivers, I have seen hundreds of people spreading their fishing 
nets to catch fish. At Salem in Tamil Nadu, I have seen lakhs of 
artisans earning only 10, 12 or 14 annas per day. If calculations 
are made about the average income of these people, the 
average is bound to work out to less than 3 annas per day. 
Similarly, if we look into the income of the other weaker 
~s, we will find that they also earn the same amount per 
day. 

*** ••• *** 
.... These are Government figures. The statisticians also com-

pete with each other in presentrng a brighter picture. One· such-
organisation is based in Delhi and is called the National Council 
of Economic Research. It has given the names of 29 districts 
where the per capita income is less than Rs. 100. I am 
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mentioning here the names of some of these districts-in 
Oarbhanga it is Rs. 96, in Saran and Chapra it is Rs. 96; in 
Oeoria it is Rs. 98; in Tehri Garhwal it is Rs. 84. If the method 
of calculation which I had previously submitted is applied here 
that is to deduct 50 per cent income for the 10 per cent upper 
strata and 60 per cent of the amount for next 20 per cent 
people, the daily income of the remaining lower sections in 
these districts comes to less than 3 annas. I have referred to 
only 4 districts. There are similarly 40 districts where the 
income is Rs. 110, Rs. 120 and As. 125· 

. ..• ... .-. 
If we refer to the thirteenth series it will become evident as to 

how our living standard is going down. In 1952 the per capita 
expenditure of 30 per cent of the population was R!I. 10 and 28 
paisa and in 1957-58 it was reduced to Rs. 10 and 14 paisa. 
The figures which I have quoted are Government figures.The 
Hon. Prime Minister should go through the publication of his 
own Government in order to know about the declining stan-
dards of living. Similarly, the expenditure of 30 per cent families 
was reduced from Rs. 15 and 70 paisa to Rs. 14 and 50 paisa. 
The expenditure of only 2 per cent families has increased from 
Rs. 45 to Rs. 48. This is how the standard of living of the 
people is constantly declining. 

Previously per capita income used to increase by Rs. 7 per 
year. This holds good no longer. It now increases by 2 Nays 
paisa every year and if this is the petce of .our progress, we 
shall be vulnerable to outside threat. In this connection I would 
Particularly like to refer to China and Ghana and not the 
U.S.S.R and U.S.A. In Ghana, the per capita income ~s 

increasing by Rs. 30 to Rs. 40 and in China it is increasing by 
Rs. 50 to Rs. 60. Why have we not been able to make similar 
progress? Because the pattern of consumption underwent 
change and modernisation but without corresponding moderni-
sation in our production process, we started aping the Western 
countries in our consumption patterns but it did not reflect in our 
production system. The standard of living of our leaders, 
businessmen and bureaucrats went up day by day so that they 
carne at par with their counterparts in Europe and U.S.A but the 
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standard of living of the common man remained where it was. 

Two or three lakh persons grow rich .every year. It is the only 
effect of the Five Year Plans and a major portion of the 
increased national income is siphoned off for thm purpose. In 
my opinion there are 50 lakh rich people at the moment and 3 
lakh people are becoming rich every year. During the last 12 to 
15 years 3 lakh people have been becoming rich. The British 
Government functioned with the support of 3 lakh people and 
the present Government is run by 50 lakh people. 

If we examine the figures of the income of the people and the 
income-tax which they are paying, we will find that 9,52,000 
persons are paying taxes and they are paying Rs. 200 crores 
as income tax having an income of Rs. 1200 crore. But it is 
common knowledge that their actual income is double of this 
amount of Rs. 120 crore. Moreover a very huge expenditure is 
being incurred on the facilities being provided to Ministers etc. 
In this way the total expenditure comes to about Rs. 2500 erore. 
This amount is taken away by only one pet cent of the 
population as is evident from the Government statistics. The 
figures which I have collected from my own sources it'e, 
however, even more. 

I think that we can easily save Rs. 1000 to Rs. 1200 crores 
according to one way and Rs. 1500 to Rs. 2000 erores according 
to the other by rational ising .the expenditure. The Government 
can function more effectively, the income tax burden can be 
reduced and there can be bener development of agriculture and 
industries. But only the person, whose heart bleeds for the 
oommon man can do it. 

This Government has turned into a Government of direction-
less experts and whatever recommendations the experts make, 
the Government blindly follows them. The Ministers have little 
knowledge about agriculture, industries, national income etc. 
The hon. Ministers should apply their own mind instead of 
blindly following the recommendations of the experts. They 
should think over the recommendations and then give directions 
because the statisticians and the economists are like poisonous 
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snakes who dance to the tune of the snake charmers. But if 
you are incapable of playing the flute the results are bound to 
be disastrous. 

I would like to claim that if the distribution of national iricome 
is rationlised, it can be increased by Rs. 20 every year and this 
can be done by any ordinary individual but only when everyone 
gets a 'share in the increase in the national income. 



23 
Motion Regarding Appointment of 

Committee for Restrictron of Monthly 
Expenditure of an Indivldual« 

"That this House resolves that the Government should 
appoint a committee to work out the proposals for restricting 
individual monthly expenditure to Rs. 1 ,500 in order that Rs. 
1,000 crores may annually be made available for investment in 
~IopmeAtat work. n.-

••• ..'" ••• 
Mr. Speaker, the earlier discussion related to the point 

whether the income was 3 annas or 15 annas. Today I am 
raising the point of fixing a ceiling of Rs. 1500 on individual 
monthly expenditure. This restriction is a solution to that 
problem. While making this point I would like to make it cte~r 
that had I been asked to speak on this point 6 months or a 
year ago, I would have proposed a I!mit of Rs. 1000. I say this 
with certainly that If my suggestion is implemented the ceiling 
~~ rise to Rs. 2000 instead of Rs. 1500 due to inflation after 
one month because within one month, it would require Rs. 125 
instead of Rs. 100 for purchasing the same quantity as the 
purchasing power of money goes on declining due to rise' in 
prices. 

First of all I would like to raise a question. On several 
occasions hon. Members pose this question as to how it could 
be done. . Their point is very appealing. I would like to go into 
the genesis. How will it be possible? We impose different kinds 
of taxes. We levy income tax of Rs. 92,000 on an income of 
As. 1 lakh. Even then our purpose has not been seIYed. Then 

.• TNi motIOn W8I mcNed by Dr. "Flemma~ lahia· In Lgk s.bha On 
4.1.1181. Excerpts of .. vtews ... a."d by Dr. lohIa ~ the oocne Of 
.. ~1IIIon a;' gIVen hetI. 
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we imposed wealth tax. Even that did not have the desired 
effect. Then we imposed expenditure tax. That also did not 
yield results. In this connection I would like to make a point just 
for example. We should strike the source. But what is the 
source? Find a way out so that the expenditure made by people 
on luxury. could be checked. For example, let me cite the case 
of possession of vehicles. Presently, there are 4 lakh private 
cars in the country. If we fix Rs. 500 as average expenditure on 
a private vehicle - of course - there are cars on which the 
monthly expenditure comes to Rs. 200 to Rs. 300 and there are 
others on which the monthly expenditure touches the point of 
Rs. 1000 to Rs .. 2000. Hence, let us take the average of Rs. 
500 per car and in that case about Rs. 200 crores could be 
saved. Let us accept for a while that after all we have to move 
from one place to other and the distance could be covered by 
buses, taxies or other means of transport owned by pubtic 
institutions. Even then, a sum to the extent of Rs. 200 crores 
could be saved by prohibiting the plying of private cars aoo WI2. 
can reach the source by this method. 

In fact, it is not that I raised this issue only for establishing 
justice in the society. The most important thing is that there is 
scarcity, there are shortages of various articles due to various 
factors such as famine or other calamities, poverty, etc. Until 
and unless we establish an order in the society to ensure that 
these shortages are equally shared by all, how can we ask the 
people to make sacrifices for the development of the country. If 
the people who are at the helm of affairs of the country, who 
are the law makers and who run the Government lead a 
luxurious life, they would have no moral strength to exhort the 
people to make sacrifice& tor nation building ... ... _. .*. 

Our society is dependent on the Government and the 
Government is dependent on bureaucracy. In other words the 
people are subservient to the Government and the Government 
is subservient to its bureaucracy. To certain extent what I am 
saying is true ... 

There are about 1 crore Government servents, a large 
number of whom do not do any productive work. It is quite 
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evident that Parkinson's Law is not in force in our country in the 
same fonn as it existed in some other countries. In our country 
vacancies are created just to accomodate one'~ own kith and 
kin. These vacancies have no utility at aU. According to my 
estimates, there are 30 to 40 lakh such employees who have 
no utility. Even then they have been employed in Government 
service. It is difficult to assess the wasteful expenditure on this 
account. Even if the number of employees engaged in unpro-
ductive work is not 30 to 40 lakhs. and we accept this figure to 
be 20 lakhs, we can save Rs. 300 crcres under this Hea4 . ... ... . .. 

Interruptions@ ... ... 
Until and untea this Government is prepared to share all the 

difficulties and proye before the general public that it is also 
suffering the hardships like the common man, it cannot do 
anything. I do not plead for dismissing these employees from 
service. The only thing I ask is that instead of putting them on 
desk work, they should be put on some productive work so that 
they could contribute their might in country's prosperity. This 
Government can do this thing for which I have inmated this 
debate. What is happening today? If this Government continues 
to function in this manner, our country will become a land of 
idle people. Today, each and lN9Iy category of workers 
demands dearness allowance. Mr. Banerjee'ls 8trong1y support-
ing the demand. May I ask him as to why he is not taking 
proper steps. Why do the higher authorities lead a luxurious 
life? Had I been a trade union leader, I would not have talked of 
dearness allowance. Instead, I would have made a plea to cut 
the expenditure being incurred by big people so that prices of 
commodities could come down and our society ran smoothly. ... ... ..-

If wo are able to cut the expenditure being made by big 
people like the Bir\as and senior Government officials, we can 
build our society. 

I have given you the figures. Please do not lay stress on 
f9Jres. Though I gave the figure at As. 1000 crore very 
hesitantly, yet my estimate was As. 1500 crores. Two hon. 
Ministers have quoted the figure as Rs. 25 crores here - one is 
Shri Mehta and the other is Shri Morarji Desai. There was a 
time when Shri Mehta was in his hey days. I do not know if Shri 

@ An Hon. Member: You suggest that It be deielecl. 
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Desai ever had his hey-days. He has not made..any significant 
proclamation, whereas Shri Mehta has made many procIama-' 
tions worth mentioning and I quote:-

"In India 0.14 per cent takes five per cent of the national 
income." 

It means that seven lakh individuals or in other words 1.5 
lakh rich families take away As. 1000 crore of the national 
income. I may agree with these figures .. But the fact is that 
disparities have further widened since 1953 when he wrote this 
book. Now the flQure will be much higher than 1000 crore. Even 
if you take it As. 1000 crore and implement my suggestion of 
limiting the expenditure to As. 1500 for these 1.5 lakh families, 
the expenditure .would come to As. 250 crore and there would 
be a savings of As. 750 crore from ~is. 

This is an instance of the past when Shri Mehta waS in his 
youthful hey-days. Now he has come to Rs. 25 crore. I am not 
aware.of Mr. Morarji Desai whether he was ever in his hey-
days. He must have been but I have no such instance before 
me to Quote. So I cannot say anything about him . 

••• ... . .. 
... Now, I would not like to go into the entire gamout of 

distribution of national income. But one thing I can assure you 
that if you. go by my suggestions, we can save upto As. 57 
aore even according to the figures of the Chamber of Com-
merce. But if you go by the figures available with the Income 
Tax Commissioner, you will draw a blank, because, these 
figures serve. no purpose. There are many such persons who 
do not pay income tax. They evade tax: If we take the income 
of such persons into account the figure will.go up by 3 Ii"," of 
As. 57 crore. EV&r\' if .you double it, it comes to. As. 11-4~.·1f 

you add the income accrued from agriculture etc. to this 
fldure, we can save As. 300 crore. If I work out 1h8 fIgui'ee . 
under each head of account, I can prove that we can save 
much higher amount. 

Once a discussion was going on. Shri Nanda is sitting here. 
He had. accepted one thing. I'would not like to say any thing 
about his leader at that time. He had conceded 7 1/2 annas. 
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Roughly, we may make it 8 annas. I had said that it should be 
3 annas. Now I raise this amount to 4 annas. Even if you go as 
per the figures given by Shri Nanda ... there can be a saving of 
As. 6000 crores and acx:ording to me it should be Rs. 9000 
crores ... *.* ••• .* • 

•.. It is possible that 'the Uving of Rs. 6000 crores Stated by 
me may not be wholly from the big people only and a part of it 
may be from the middle cfass. But the estimates of Rs. 1000 
crores given by me cannot be wrong. 

Once Nobel Laureate, Shri Pouling came here. He said that 
the economic condition is deteriorating in India. There was a lot 
of hue and cry on this matter. There were lot of arguments and 
counter arguments. People were not able to give a convincing 
reply. " we go by the figure given by the National Consumption 
Survey of the Government, there has been fall in the rate of 
consumption of oil and sugar, gur, khandsari etc. in respect of 
20 per cent people belonging to the lower sections of society. 
The Government has itself accepted it. 

It may be that while reacting to my views some people may 
argue that nobody will get inspiration from my views and it may 
result in less worK because less wages means less work and 
thus it will not be in the interest of national economy. I would 
like to cite the instance of Rajaji for such people. When Rajaji 
used to live in a palatial mansion covering an area of 1200 
acres, he used to do less wor1c as compared to the work he is 
doing 'at present though living in a much smaller house spread 
over an area of less than 1/4 acre. 

I wish him to live long to work upto 100 years. It proves that 
money or the amount of wages has no relation with output. 

I would like you to undel stand the relation between the 
bureaucrats and the capitalists. As compared to the number of 
CIpitaIiID in this country, the number of bureaucrats is on the 
higher aide; Suppose there are thirty Iakh bureaucrats, total 
number of capitalists win come to twenty Iakh or if both of them 
are )uIt twenty Iakh, their respective proportion will be twelve 
IIIkh burMUCrala and eight Iakh capitaIiata. We should not 
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repeat· the mistake that we had committed in the Karachi 
resolution by laying down a ceiling in respect of the salaries of 
Government officials and Ministers as an idealistic measure 
leaving all sorts of temptations around them and thus placing 
them on the high pedestal of ideals whereas the capitalists had 
been given full liberty to accumulate more and more wealth. It 
was a paradox. This was something impossible. The Govern-
ment officials and Ministers can be honest and idealistic only 
when there is an overall curb on all sections of the society. 

Now there is a question. Many people say why do you stress 
cutting down consumption and expenditure. Why don't you talk 
of nationalisation. I would like to tell these people that my 
proposal is much more than this. It is funny if some people feel 
it that Bank nationalisation will give an inspiration and incentive 
to work which they do not have. They are wrong. If tPey think 
that nationalisation can give them inspiration to work, we can 
consider it. I have heard that generally man IS anxious about 
the future of his children and is emotionally attached. In this 
connection I would suggest that we can open a Saving account 
in their names to save a certain amount of money for a period 
of twenty years. For that matter, I say a period of just twenty 
years only be~ after those 20 years when your country 
becomes self-reliant you can spend your money the way you 
like it. The money thus saved can be given to them or their 
progeny. But as I have suggested. you contrive to manage your 
expenses in that way for a period of just 20 years. 

Otten people ask about my plight. I tell them that we are a 
privileged class. Though my salary is Only Rs. 500 per month 
but if I take into account all the facilities that I avai~ike the 
accommodation that I have---it is in no way less than As. 2500 
'per month. I have cited my own case but let me submit abPut 
the Ministers as well. They also get about Rs. 7000 per month 
but that comes to about Rs. one Iskh per amum. Moreover one 
envies their life style. Once I. had said that they had planned to 
spend a sum of Rs. 40 Iskh only on the replacement of lifts in 
Rashtrapati Bhawan and Rs. 5 to 6 Iskh had already been 
spent on that account. It is well known that though a sum of 
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only Rs. 10 to 30 lakh is shown to be spent on the President of 
India and the Prime Minister but I have proved that at least Rs. 
ane crore is spent on each of them annually. Is such a lavish 
life style justified in this country? Is it the way we want to 
increase our agricultural production by just imitating the ways of 
Europe and America. In case we are able to increase our 
agricultural production in the first twenty years, I won't have any 
objection to imitating their life style. 

I myself want to live in comfort. Once I had a Russian friend. 
Probably he was an agent of Russian Intelligence. He used to 
visit me twice a day. Those were the days before Tashkant 
accord was made. Now he is nowhere to be seen. He asked 
me as to why I hadn't installed an air conditioner in my house? 
He asked me as to how I could manage to work without it for 
the welfare of the workers? I told him that first of all I would like 
to make my country self-reliant in terms of agriculture like 
RU$Sia and then I would like to think of the air conditioner. 

I would like to clarify that nowhere in the resolution I have 
said that people should renounce their old traditions. That is 
done by religious people. They are prompted either by some 
inspiration or by their own saintly nature. But those in politics 
wort< on inspiration and according to the constitution of the 
country. We are here not to exhibit our saintly nature but to 
undertake the work of legislation for the wetfare of crores of 
people. We are here not to project the nobility and saintly 
nature of some of us just to win appreciation of people for it. 

Therefore, I would like to tell you about the management of 
water resources. Accoding to my rough calculations, a sum of 
As. 4000 crore to 10000 crore is required for the provision of 
inigation facilities in the entire country. I ttlink that taking up this 
work at such a large scale will not be p<l8sib1e unless we seek 
the participation of people as volunteers but that too is also 
p<l811b1e onty when we project ourselves betore the people .. a 
model to PftMt that we have also started sharing with them the 
..atiea in this country. 

Some people may ask me 88 to why I did not say anything 
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aut the private sector and the public sector. But I have said 
the fundamental thing. However I would Hke to say It In all 
aeriousness that if the people running this country, whether they 
are in the private sector or the public sector, are unwise enough 
to. say that they prefer to export their production to Indonesia, 
Burma or to some other country and import rice and wheat from 
those countrie&-such words may be uttered not only by the 
people working in the public sector but also by those who are 
working in the private sector-we will be committing the same 
mistake which we have been doing for the last twenty years in 
this country. What I mean to say is that we have built up a 
number of factories to produce several unnecessary things like 
nylon, rayon, tereIyne etc. but we could not make a stride in 
t'8IP8d of the provision of irrigation facilities. 

Those who say that consumers should be left to decide on 
their own and free trade should be allowed, should see the 
results of It we are facing today? Those who say that more 
public sector units should be set up, I would like to inform them 
that now there is no difference as such between Rourkela Steel 
Plant and Jamshedpur Steel Plant. The bureaucracy exploits 
the workers and labour and same thing is happening in 
Jamshedpur as in Rourkela. I would not hesitate to say that 
they have been absorbing the people of their own caste and 
families in these places. 

In fact this is a matter relating to property and assets. Love of 
wealth and institutionalisation of wealth cannot go together. No 
individual society or country has come forward with a solution to 
both these problems. Marx had found a solution to the 
institutionalisa of wealth. Our Upanishads had tried to find a 
way out for eXC888ive attachment with wealth; similarty we 
should also try to find out a solution to these problema, 
parIic:uIarty, the longing to lead a luxurious life. Thus the point I 
am trying to plead is that we should keep a check on the desire 
for luxurious itecna and the provision of such item8. 

A short while ego I gave the example of vehicles. Aa another 
In8t8nce I would like to take 1ChooIa. There are about 5 to 10 
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lakh children In the country who study in the best sctlooIs. ~ 
pay a fee of As. 20 to As. 100 every month--only fee i.e.' bus 
fee, school fee etc which i$ exclusive of expenses on their food 
and clothes. If this item of expenditure is checked and such 
Schools are opened in the country where the children of all the 
·sections of the society, be it the child of the President of India 
or that of a sweeper, may study together, we can save at least 
As 60 to As 100 crore. 

In the end I would like to appeal to all the han. Members that 
while speaking on this subject they should bear in mind all that 
I have said. I was speaking about desire for acquisition of 
wealth, institutionalisation of wealth. and provision of luxury 
items. I was trying to find a way out for my country. I don't think 
people have ever bothered to think in this direction. The han. 
Members should seriously think over it and contribute. to the 
building up of their "'ation. 

••• ••• • •• 
Interruptions(a) **. .** 

I am happy that the hon. Minister has said that we can save 
upto As. 50 erore, though three weeks back he was saying that 
it cannot be more than As. 25 erore. Today he said it can be 
between As. 50 to Rs. 60 cror~. If h~ goes at by this speeid he 

. will Jigree with me in the next siK months. . ... . .. 
Interruptions(b) ... ... . .. 

When you are cornered, you should not ~ restless. At 
the moment you have been a little snipped. Today you have 
come to As. 50 crore and perhaps on Monday when we meet 

(a) While intervening In the debate, the Deputy Prime MinIster and Flnence 
MInIster Shri Morarii Desai said, -During general di8cullion on the General 
Budget (7 JUne, 1987) Dr. Lohia has said that If the toIaI ...,... .. ' 
IncurreCI RI. 15001· per month, an amount of rupees one thouund cnn would 
be saved. At that time I said, -I don't know 'how he aniYect at u- tIgLna. If 
you do all this then an amount of RI. 25 crores can be .uved.- On ... AuQuIt, 
1867, apeaIdng 01"1 this MotIon, Shri Mor8rjI DesaI said that not ".,. .. AI. 
50 crores would . be saved. 
(b) Shrt MorarjI DesaI: I said that at the muImum As. 50 cnnI would be 
"ved. But you should not catch It, It " poatIIbIe.1f this II done. 
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again it would be Rs. 300 crore. However I am saying that it 
can be Rs. 1000 to Rs. 1500 crores. I have given the figures. I 
do not want to waste more time. 

I just want to say one thing to Shri Ramamoorthy and Shri 
Sharma. I have deliberately asked to restrict individual expendi-
ture because many bureaucrats and Ministers get a salary of 
Rs. 3000 to Rs. 4000 but their perks range between Rs. 10,000 
to Rs. one lakh. It should be very clear that when I talk of 
expenditure I mean both salaries and perks. Here in India we 
enjoy lot of facilities and in this respect, this country tops the 
countries of the world. I have already told you about my perks. I 
know that one does not like to part with the facilities available to 
him. If a law to this effect. is passed we shall be forced to 
forgo-them. Therefore it should be clear that when I talk of 
expenditure, I mean salaries and perks both. Some Members 
suggested that there should be a ceiling on income. I would like 
to make it clear that the ceiling of expenditure of Rs. 1500 is for 
the family as a whole and not for any single individual. This will 
not be meant for filling their coffers. I had already stated that it 
is a different matter if Rs. 500 to Rs. 1000 is given per month to 
every individual for the upbringing of his children. It clearly 
means that this resolution leaves no scope for indirect accumu-
lation of wealth by an individual. 

My communist friends should not misunderstand me. I want 
to make it clear that I am not in favour of such a type of 
nationalisation wherein the officers get a salary of Rs. two to 
three thousand alongwith the perks ranging upto Rs. 50,000. 
Even at present the factories which have been nationalised are 
also running like private factories that is why I used the word 
'expenditure' . 

Shri Somani has expressed his views today. You are aware 
that I exercise much self-restraint. Mink Coat, diamonds etc. 
have been subjects of discussion. I would like to make one 
point clear. There has always been a nexus between the big 
buainessand bureaucracy since centuries. That is why they will 
feel sore over such a matter. It will cause much displeasure to 
them. 
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There has been a reference to inspiration. I do not lose my 
temper normally But I would like to give my reply to it. Shri 
Morarji Desai said that there are only one lakhs people in the 
top income bracket. As per my estimate of 1500 there are 20 
lakhs of affluent people in the country. I would like to submit 
dispassionately today that if these 20 lakh people die and 
people do not draw inspiration from them, it will benefit the 
country. We have no need of such people in the country. The 
inspiration which they are talking about is not required. If these 
20 lakh people derive their inspiration merely for amassing 
wealth and by indulging in wasteful expenditure, they cannot be 
allowed to exist and sooner such people cease to exist in this 
world the better it will be for the society. After all their number is 
only 20 lakh. Their number is not more than this figure and 
therefore I would like that the interests of the rest of 49 crore 
and 80 lakh of population should also be given due considera-
tion. The aspirations of the 49 crore and 80 lakh are not 
considered. It is essential to consider the aspirations of those 
earning Rs. 500, Rs. 400, Rs. 200, 8 annas, 4 annas or 2 
annas. Therefore, whenever there is a discussion on diamonds 
etc. in this connection, I do not want to reveal anyone's name, 
but the members of the Swatantra party visited my house and 
gave me an interesting information that there is a stock of Rs. 8 
thousand crore worth of silver and about Rs. 4 thousand crore 
worth of gold and as regards diamonds. I would like to inform 
you that we have a stock of Rs. 15 thousand crore in the shape 
of diamonds and other precious items. Just pay attention in that 
direction. T.here is stockpiling of such items which have no 
utility. I would like that some 'raw should be enacted and a 
machinery creaJed so that the gold, silver and diamonds worth 
As. 15 thousand ..... 

Now certain matters can create misunderstanding. As 
Dr. Sushila Nayyar has stated and which has been repeated by 
others that I wanted 20 lakh Government employees to be 
dismissed from service. I had not said anything like this. I had 
stated that they should be removed from desk work and utilised 
for productive work such as in agriculture or in industry ... ... ••• ... 
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. It has been said that my Government should set an example. 
~ first point is that there is no such Government which may 
be . termed as my Government. This Government is not my 
Government. My Government will be there when Shri Morarji 
Desai joins my party or my party is able to form the Govern-
ment. A Government which has the participation of my party 
cannot be formed in any other way. Is Shri Morarji Desai 
suggesting a third method? Still I would like to submit that I 
have been telling all these Ministers on whom I can exert some 
influence that policemen escort them and provide them a 
security cover and salute them. Do you. want to become the 
"Iangoor"? I have reiterated the same in my speeches and I 
feel happy to say that some hon. Ministers have refuaed to 
accept police escort. I have also been able to iF')fluence some 
han. Ministers to give up the facility of Government vehicles to 
some extent and some other such facilities ... --. .-- **.'~ 

One of the' major evil is that two sets of accounts are 
maintained. Shri Morarji Desai thinks that only Rs. 8 thousand 
are left out of an income of As. 1 Iakh. In other words, after 
paying the required taxes on an Income exce,ding Rs. 1 Iakh, 
they are left wlthonlyRs. 8 thousand. However, some people 
tell me and I am not going to reveal the names of those who 
are present here, that his saving is only on .paper and actually 
As. 50 thousand are left. The mistake Is being committed here 
In qualifying' the estimates because one account is kept for 
perusal of the Government authorities and the Finance Ministry 
aNt the other account is kept secret resulting in evasion of Rs. 
50 thousand. Both these accounts should be taken into 
account. The figures on PaPer have no meaning. 

Apart from that I would like to submit that the Members of the 
Swatantra Party as well as the Communist Party taunt me time 
.and again by pointing out as to how am I able to bring the 
~ of the Swatantra Party as well as the Communist 
. party together inspite of the kind of outlook which I have. Why 
should I not make efforts to bring them together? When the 
Congress Party also shrinks and becomes equal to the size of 
my party • I wi" Oke Jo take the members of the Congress Party 
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also with me. I do not want to WOO such a big party which is 
Uke a monster. h will devour us all. If the size of our parties 
were the same, the situation would have been different. I tlave 
no personal grudge against the Congress. This makes me feel 
resentful but I feel so only for one or two days. My resetlb li8I1t 
does not last longer than this. As regards bringing such 
opposite camps together, you must have already c0m-
prehended that I can get their support on two different grounds. 
The Swatantra Party will support my stand in regard to the 
curbing Of wastefUl expenditure by the bureaucracy and I can 
get the support of the Communists in regard to checking the 
amassing of wealth by the capitalists and their lavish spending. 
Then why should not I make efforts to get the support of both of 
them. After all a final settlement will definitely be reached. If we 
lose some people during the course of our mission. it does not 
matter much. But if we are able to persist wtth our united 
8fforts, we will achieve our target in the end and a new India 
will emerge. 



24 
Corruption* 

... ... .-. 
.. . Misconduct and corruption are JUst synonyms and while 

discussing this issue we should examine that if corruption exists 
at the apex level, would it be worthwhile to conduct the 
cleansing operation at lower level. I would request the hon. 
Members to exercise utmost restraint wt,ife discussing the 
corruption at the apex level. They should not direct their 
resentment against me but against the situation today in which 
India is rotting. I shall try to exercise restraint but other hon. 
Members should also exercise restraint and deliberate on the 
issue dispassionately. They should not mind my words, but 
should think about eradicating the evil., . .... . .. *.* 

... So I had mentioned that corruption was at apex level. 
There is no rule of law in India, as the administration is 
functioning arbitrarily. Either the rules are not appropriate or 
they are not enforced properly. The result is that one finds 
favouritism in every action of the Government. It is a secondary 
question whether one gains monetarily or not as a result of this 
favouritism. Favouritism, functioning arbitrarily, bribery and con-
travention of rules should be considered corruption. 

What else is corruption? It is not only dishonesty but lack of 
realisation also. I find this thing in Parliament as well that 
people take corruption as dishonesty only. I want to say that it 
is not only dishonesty but lack of realisation also. If we do not 
comprehend the situation in India and the World as a whole 
and do not try to know the circumstances which cause 
corruption and why corruption exists and do not identify the 

• Lok Sabha Debates, 21 December, 1963. 
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areas of corruption, we shall not be able to eradicate 1t. I still 
find that Government has not understood the problem because 
in order to eradicate corruption, the Government is proposed to 
create an institution of Central Vigilance Commission. What is 
meant by it? It means that Central Vigilance Commission would 
identify the areas of corruption and curb the same. This may be 
a remedy. This is a way of awarding punishment for the crime 
that has already been committed. The Government has not so 
far thought of any way out to prevent corruption. 

One approach is to prevent corruption and the other is to 
remedy the situation. First of all I would like to say that the 
approach of the Central VlQilance Commission would not be 
that of prevention of the evil but that of only remedying the 
situation. This would prove to be a failure and I may tell you the 
main reason of its failure i.e. whenever some influential indi-
vidual would come into its dragnet, he will go scot free and only 
ordinary persons will be awarded punishment. Therefore, it 
would prove to be a failure even as a remedy and so far as the 
question of prevention is concerned, the hon'ble Minister of 
Home Affairs has not applied his mind towards it. .. 

Here I may tell you one thing more that now-a-days sO ~y 
fool proof methods have been evolved in India even that of 
punishment by proxy. When people used to court arrest on the 
issue of prohibition, the people engaged in distilling illicit liquor 
used to send some of their own men to set themselves afl'8Sted 
just to please the police and the hon. Minister and at the same 
time they continued their illegal trade. If necessary. such 
elements would get some persons arrested by proxy and make 
the Central Vigilance Commission quite ineffective. 

Besides, I would like to draw your attention towards that 
statement made by the hon. Minister of Home Affairs, in which 
he stated that saints and leaders of social organisations could 
help in sotving this problem by creating public opinion and 
eradicate the evil of corruption. After all what is meant by 
morality? Should it be confined to onty saints? At present 
politics and ec:onomic life has become so much complicated 
1hat it cannot be 18ft to saints that they should give sermons 
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and convince the people to become honest and truthful and 
everything would be alright. 

I can say that an hon 'ble Minister who talks of truthfulness 
and honesty more and speaks against casteism tries to provide 
maximum benefit to the people of his own caste. I would like to 
make it quite clear that more a Minister of India speaks against 
casteism, more he practises it in his practical life. 

Therefore, it is the question of realisation and I may give you 
another instance in this regard. I myself had agreed to the 
proposal in the past-but at that time I had not comprehended 
the idea fully-that neither any Minister nor any official should 
be paid more than As. 500/-. But no limit was imposed on the 
income of an advocate, doctor, businessman and Jagirdar. How 
a Code of Conduct can be framed for the Ministers and 
bureaucrats while corruption is rampant all around. This Code 
of Conduct will not be able to withstand the force of greed and 
avarice inherant in corruption and will be swept away by its 
force. So, it proves that this matter shoulti be viewed in proper 
perspective. 

Besides, I would like to draw your attention towards the fact 
that people have started saying that corruption has become a 
part and parcel of our life. I make a humble submission-! was 
just going to use the words "to myoid congress colleagues" 
but my mind does not permit me to say those words although 
my heart sometimes commits the slip-that they should ponder 
over what they utter before the people during their election 
campaign in villages. They explain to the people that they are 
contented because they have eamed a lot for themselves and 
now their bellies are full and if they cast their votes in favour of 
those whose bellies are empty and who are very hungry, they 
have their own axe to grind and they will indulge in amassing 
weatth and doing everything for themselves. The villagers feel 
convinced and think that if they cast their votes against 
Congress Party, the new Govemment would eat into the 
resources of the country afresh. Therefore, there is no other 
alternative left with the people but to allow these very corrupt 
elements to remain in the Govemment. This is not a matter to 
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be laughed at. It is a matter of shame. I feel perturbed to leam 
that people throughout the country are being taught the lesson 
of corruption through elections. 

Besides. economists of India have propounded a theory that 
when a nation with a backward economy makes progress there 
is inadequate production due to obsolele methods of production 
and in such a situation corruption is bound to take place. I think 
I have made the things clear but there is a majority of people in 
India who possess a little knowledge of English. so they call it a 
developing economy. They are of the view that in a developing 
economy corruption is bound to take place. I assert that it is a 
false theory. If a weak and backward economy is to be 
improved and strengthened. there should be no place for 
corruption and I am placing an example before you to make it 
clear. Though it should have been a Gandhian example yet I 
am giving a Russian one. 

USSR never bothered about the quality of the items of 
consumption made in their country for 40 to 50 years. The razor 
they manufactured would give a very rough and painful shave. 
The foreign visitors used to tell after their retum from USSR 
that the consumer items were of inferior quality in USSR. But 
they were laying the foundation of their production and were not 
wasting their money on consumer items. Similarty. had we laid 
more emphasis on production instead of consumption In OUr 
country. the corruption would not have increased to such an 
extent. 

I would like to draw your attention towards the relation 
between the Govemment and the trade. The extent to which it 
has become polluted. corrupt and dishonest in India. it had 
never happened in the history of the world. The relation 
between the trade and Govemment has not been so strained in 
America. Britain. Germany etc. as it has been in India .. 1 am 
going to give an example instead of a theory. National Motors is 
a company of Punjab. That company is run by a Minister's son. 
He gets licence. quota etc. from the Government. He is minting 
money. Whenever a question is raised in this regard. it is said 
that why do you quote such example and has the Chief Minister 
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of Punjab made any recommendation to this effect that his son 
should be issued such and such licence. You should produce 
documentary evidence to prove that he has done so and give 
other facts. I want to make a special mention in this regard. We 
should only see whether a SQn, a daughter or a relatjve and in 
my opinion a relative upto two generations has taken any 
advantage of the high position of his relative. Today, in India, 
the criterion should be to check whether anybody has taken any 
advantage of the otfidal position in the Government of his 
guardians to further his trade or business interests. 

There is another criterion which I want to place before you. It 
is very often said whether Ministers do not have sons? Its first 
reply is whether others do not have sons; whether only 
Ministers have sons, who would always reap the benefit in all 
respects. But in the present situation, in today's economy, there 
is one sphere of competition and there is another sphere of 
pennit, quota, licence etc. We should learn to distinguish 
between the two. They talk about independent countries like 
Germany, Britain etc. which allow open and free competition in 
which Government does not interfere. Mostly this is the situa-
tion there. If here in India, the sons, daughters and the relatives 
of Ministers are more intelligent, let them face free competition 
and if they succeed, let them prosper. In a trade in which some 
quota or permit or licence is required to be given by the 
Minister, there the relatives upto two generations of the Minis-
ters should not come forward. So long you do not follow this 
policy, the relation between the Government and the trade will 
remain strained. 

Now, I come to the employment aspect. Some way out 
should be found out so that anybody occupying a high office in 
the Government should not be able to offer high posts to his 
relatives. You will ask for a proof in this regard also. The proof 
is that the graph of the business and trade prosperity of a son, 
who failed to secure a job in the normal course earlier, shows 
an upward trend synchronising with the enhancement of the 
Ministerial status of his father. This is such a big proof that it 
cannot be countered. In this respect also some positive rules 
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should be framed ..... 
••• .. . . .. 

I submit that I am a representative of the last capital of 
ancient India I.e. Kannauj and in this capacity I was about to 
utter a few literary epithets about this new capital but I am 
hesitant to utter those words because I do not know whether 
those words would be followed in their right perspective or not. 
Delhi has been capital of the country for the last 700-800 years. 
It has its own charm and beauty but that of an unchaste 
woman. There is no doubt about it because it could never repel 
the foreign invaders. The capital has a history of 700-800 years. 
I want to give her a message. I have just come from Kannauj. 
There was a Nallah there and water used to flow through it 
carrying with it the dirt. During rains or floods people did not 
face any difficulty. The Nallah is about 600-700 years old. With 
the passage of time, it got silted. It is filled up with soil. Time 
has harmed it. Another harm done is that SO-50 persons have 
illegally occupied that land and have started cultivation and 
have grown some vegetables there. Therefore, I will make a 
submission that. in a way it is a malady of 1000-1500 years and 
on the other hand, it is a malady of fifteen years. I want to 
speak more about the malady of 1000-1500 years because the 
malady of 15 years is a passing phase. The Ministers, Prime 
Ministers, Chief Ministers come and go in millions. Sometime I 
am unable to control myself. I do not get sufficient time 
otherwise I would have explained in detail the malady and the 
treatment of the malady of 1500 years which has infiltrated into 
the malady of 15 years also. Indian people are not one unit, 
they consist of one thousand or ten thousand units. There is no 
harmony among the different castes. They are harming each 
other, they have different thinking, different ideologies. Their 
vested interest, justice, thinking, discretion have attained diffe-
rent meanings. When they think of their self-interest they forget 
the .distinction between profession, practice, justice and injus-
tice, honesty and dishonesty. These ten thousand units are 
plundering the country and it is happening for the last 1500 
years. As long as a distinction is not made between them, 
corruption cannot be eliminated because everybody will think 
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that if anybody has done any good to his caste, community and 
eons, what is wrong in it. It has been carried forward from our 
scriptures, I would not mention them, that if someone attains a 
high place, he should help and benefit his people. Till today, it 
is happening. 

Aspersions are cast on me but you know that I have not 
spoken about the Prime Minister and I make the least com-
ments about him. Aspersions are cast on me but I raise the 
issues based on facts. With due regard, I humbly submit that till 
this day, I never raised any personal issues about the Prime 
Minister. I always raised those issues which concerned the 
Government. Now if during his tenure as Prime Minister, the 
people of his family, community have got promotions, it is not a 
personal issue, it becomes a public issue. In its defence it is 
said that it is happening because they possess ability for it. Had 
you been the Prime Minister at the moment who would have 
possessed the maximum ability? If the Finance Minister 
becomes Prime Minister, as sometime we hear, if it happens, 
you will see that most able persons will be found among Tamil, 
Ayangar and there is no doubt about it. This is the criterion of 
ability followed in our country. When a person occupying a high 
post attains a higher position, all the persons belonging to his 
family, his community become so able, so qualified that others 
cannot compete with them. We have to change this trend and 
tendency. As long as we do not eliminate the discrimination 
among the four thousand or ten thousand different units, we will 
not be able to banish corruption. 

On the one hand there is a question of poverty of 43 crore 
people and on the other hand about 50 lakh people continu-
ouaty think of raising their standard of living in an effort to ~ring 
it at par with that of the people of U.S.A. and Europe. What is 
the aim of life of an average Indian today- to buy a lUXUry 
chair, to buy elegant furniture. They feel that since they have 
eeen an attractive sofa in some one's hou5'!t, why should they 
aI80 not possess the same. When such ttlOughts come and 
gain roots in the minds and hearts of ministers and their wives, 
howcan moral values thrive. On the one side there is hunger of 
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43 crore people, which is so intense and overpowering that they 
cannot distinguish between honesty and dishonesty. I want to 
say that 43112 erore people can be dishonest for two paise and 
four paise but 50 lakh people arc dishonest in the eyes of IakhI 
and crores of people. On the one hand there are people who 
spend 100 times, 500 times more than their salary and on the 
other hand the persons entrusted with the administration spend 
atleast 4 times of their salaries. Thus, it has become imperative 
that we should get rid of the maladies that we have acquired 
during the last 15 years ... 

*** 
... This is incumbent on our part to find out remedies of these 

maladies. The glaring inequality prevailing in the society and 
the ever increasing desire of the people for raiSing their 
standard of living often induce them to resor! to corrupt 
practices. I would like to submit that special attention is required 
to be paid, particularly by the members of this House towards 
these inconsistencies. The era of Mahatama Gandhi was the 
era of simple living and dedication to duty, but the present era 
of the Hon. Prime Minister is an era of fashion and luxury. In 
order to safeguard the interests of a handful of 5 million people, 
you ignore the general condition of the masses. I find people 
here blindly following the life style of the people of U.S.A. and 
European countries. To them, I can say that the people there 
could be in a position to enjoy the present standard of living 
after putting in constant hard labour during the last 300 years 
for increasing the production of fanns and factories, whereas 
here we are yeaming for the life style of the western countries 
without increasing our production. In such circumstances, cor-
ruption is bound to afflict the society. That is why I would like to 
put these two points before you. 

Simllarty, this Government has ooncealed the truth in a 
'Hiranya Patra' (golden pot). I am using the word 'Hiranya 
Patra' which dates back to two to two and half thousand years 
ago. You will find the Govemmeht is spending a lot of money in 
order to partially or fully shut the mouth of the people who could 
not be a Minister or are not inclined to be a Minister. Such 
people can be found in all walks of life, no matter whether they 
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are a servant or a saint or a social reformer or for that matter 
an academician or a teacher. As per an estimate of mine, out of 
a total annual plan outlay and Government expenditure of As. 
5000 crore, as much as an amount of As. 2000 crore is spent 
by this Government for suppressing the truth through sealing 
the pot with a golden cover. Had this device not been practised 
to shut their mouths, my view point would have received wider 
and quicker response as more and more people would have 
disCllS..~ it and deliberated upon it. But such disCllSSion and 
deliberations are &trangulated because they do not feel the 
J)ir1ctl. ••• ••• *** 

... tt is essential on our part to speak the truth, without which 
we cannot even think of attaining good conduct. However, in 
the present day politics, it is gradually becoming a rare 
phenomenon. Suppose, if I have been ensnared in something 
and my speaking of truth is likely to entail me in naiUng out my 
mistake, in such circumstances, I would prefer to tell a lie to 
suppress the mistake. But one often gets entrapped in the web 
of one's own lies. Suppose, I am scheduled to reach Washing-
ton on Monday at 10 a.m. and I could.not reach there for one 
reason or the other. Then, at once, I will take recourse to some 
excuses such as I was interested to go there but I could not go 
because of lack of means. But generally, the person who takes 
recourse to lies is entrapped in the web of his own Ilea. For 
example, if I say that I could reach London in the morning and I 
could have reached Washington also at the same time, my Ilea 
is immediately nailed as there is a difference of at least 5 hours 
in the timing 01 London and Wahington .... 

*** ••• .. • 
... 1 would Ike to tell you about .. Han. PriDe MIniIter. ThIs is 

not a C888 of misunderstanding. Instead of becom1ng angry at 
me, he should pay heed " my points. He ehoufd fully coneider 
the expenditure on three ItemS which include expenditure on 
grants, allowances and funds. As regards grants 8MCIIoned by 
the various ministers, I would Ike to submit this much only that 
if the hon. Minister of Home Affairs once takes trouble to .. 
the things in the Prime MtMter'. houle, he wiI be able to know 
what can be acquired with the help of theIe granII. The tt*9 
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which are acquired by other Ministers and the Chief Ministers 
through other means are acquired by the Prime Mi~ under 
the normal rules. There is a fund called as Prime Minister's 
Relief FUnd. An amount of Rupees one and a han crore _ 
been spent from this fund during the last 10 to 15 years. n.re 
are no prescribed rules and regulations for drawing the .mount 
from this fund and it is the discretion of the Prime ......... 
which reigns supreme in the matter. This replY has been given 
by him in this very House. Anyone can improve his g0vernmen-
tal status with the help of such funds. I would like to humbly 
submit that had I at my disposal even 100th part of this fund, I 
would have also wielded more political clout and a large 
number of people could be seen hanging around me also. his 
a means to increase one's political power ... 

.. .. .1 would like to tell you one thing which has been badly 
pinching me to the core of my heart. The matter would have 
been discussed in the House. You pl88$8 see as to how rules 
are to be applied. A grave danger is looming large over the 
country. Is it a good parliamentary tradition to discuss the same 
thing again and again? Tension is building up on all fronts but 
tension at one front only has been discussed in the current 
session of the House again and again. The Government has an 
agency through which it feeds the newspapers the news suiti~ 
its convenience, diverting the attention of the people by giving 
news of killings, dacoities, and firings etc. Of course, the 
Govemment of Pakistan is notorious for its stance but the 
Govemment of India also does not think all these things and 
creates such conditions which are not In a good taste. 

Next, I would Uks to submit that though I don't crave for 
power I am of the opinion if a central vigilance commission is 
constituted, h must be vested with the power to arrest "anyone-
after gMng two waming8 tor repeating similar acts of corruption. 
Mr. Speaker, Sir, I Mllaying etr8IS on the word 'anyone' which 
includes everybody. he may be • Chief Minister or a Prime 
MIniater or anybody ... h should also be empowered to 
remove the wide economic diapMly which is eating into the 
ecIftce of OW' oountry. I would aIIO lice to add that instead of 
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paying attention to consumption, attention is required to be paid 
to increase the production. If this is done, I can say with 
certainty that not only I but even hon. Shri Mahavir Tyagi can 
8radicate corruption from this country within two years. But I am 
sure that Shri Nanda will never be successful in eradicating 
corruption from the country. 

I would also like to add ttlfit under the present Five Year Plan 
the average income of about 27 crore people is merely three 
annas per day and that of 16.5 crore people is only one rupee 
per day with which they have to make both ends meet. But I 
can plan the economy in such a way that the daily average 
income of these 27 crores could be raised to eight annas a day 
from three annas and that of 16.5 crore to Rs. 1.5 or Rs. 1.75 
within a span of seven years. 



25 
Student Unrest* 

FIVe students of Delhi University have been released from jail 
two days back. Their case has been dismissed. This has been 
done in view of the apprehension of a strike in the colleges in 
Delhi. But surprisingly students of Orissa, Bengal, Uttar Prad-
esh and Gujarat Universities who had been arrested for the 
same reason are still languishing in jails. 
• • • • * 

Their case is not even coming up for hearing. The dates are 
being postponed. Perhaps the Government will say that when 
the Magistrate is not deciding, what can they do. But this is not 
a fact. The Government is behind the pos1ponement of these 
cases whereas cases of students of Delhi University are coming 
up for hearing in rapid succession and the students are being 
released. There is a strong feeling that power and pelf holds the 
sway in today's worid and law is of least importance. When we 
were released from the jail, day before yesterday at 9 p.m., 
three others with us were Shri Janeshwar Mishra, Satyadev 
Tripathi and Ramashray Verma who have been Presidents of 
Students Union of their Universities. They were again arrested 
at the gate of the jail under Preventive Detention Act. I think it 
is ridiculous and a mockery of law. Those who were to be 
arrested under the Preventive Detention Act could have been 
kept in the jail itself. There was no need to release them. What 
impression does it leave on young minds. In fact, they are not 
satisfl8d with the system itself. There is no justice. The younger 

*l..ok s.bha oaa., 24 November, 1986 
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generation has no faith in the present system. An ordinary 
student who may have passed in second or third division may 
not get admission in a University or a college, but here I agree, 
with Shrimati Renu Chakravorty, that the sons and daughters of 
Ministers manage to get admission even If they fail. They do 
not have high calibre but they get admission In American and 
European Universities even if they fait. What impression would 
it leave on young minds. They feel that justice does not exist at 
all. Whims and fancies are holding ..av. Percentage of failure 
in examinations in other countries is generally around ten, but 
unfortunately in our country, it is 50 per cent and even more. 
What happens thereafter? What impresaion does It leave on 
tender minds? Even after hard work and studying for so many 
years, they fail. Had we been in their place, we would have 
understood their difficulties and felt that whatever is happening 
today should not have happened. Simllarty, there are many 
other matters like food for students and ac:cornmodation for 
them. 

Banaras University is a Central University. 18 years back. 
8,000 students studied there. Now that the population has risen 
manifolds and students are desirous of getting higher education 
but even then the number of students in this University has 
been restricted to 8,000 only. I do not know whether the 
Government has succeeded in the Family Planning Programme 
but it has definitely planned the family of Banaras University. 
Poor students do not have access to this institution. Had there 
been civilised Government, the University would have a 
strength of 25,000 students. Even then this Government boasts 
of higher education. What type of education is being imparted 
there? Where are our mathematicians and scientists? I would 
not go Into the statistica. but would Hke to mention here that in 
Ruasia and America 20 to 25 students per thousand go for 
higher education whereas in our country 4 to 5 student8 per 
thousand go to colleges and Univeraities and In areas where 
81uden1s' agitation Is going on 4 atudent8 per thousand go In for 
higher edllC8tion whereas in Orissa and Andhra Pradeah hardly 
one or one and a half atudent per thousand get higher 
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education, In colleges and Universities. The thinIdng is to 
exploit the poor and the ilHterate. After all what will happen to 
the tender minds. 

For 20 years, they have held the youth together by ~ 
rating youth festivals once or twice a year. That is good. I 
am for it. They should celebrate and there should be lot of 
dancing, singing and fun. But why should they calabnde 
separately. Both boys and girts should dance together. " this 
cultural programme is to divert their attention from mental 
activtty or at the cost of their studies we may have to IUffer 
the ~We are already suffering the conae-
quences. Had there been open disa I88ion for the last 20 
years on Marxism, Socialism and political thoughIs, this '*'8 
would not have happened. But why should they have done 
It? They were nervous. 

The per8OIl8 having close Hnks with the Government are 
becoming miIIionaries overnight. Their cases are opened, but 
even then nothing is being done against them. Recendy, I 
had gone to CeIcutta. I saw that a peraon who has been 
Involved in many cases and has been exposed many times is 
getting rich ovanighl He is constructing a hotel Met has a 
palatial house. If a young man comes across this thing, he will 
think that one should earn as much as possible through foul 
means beca 188 this world is becoming worthless. 

Same is true of Ministers also. Have you ever thought why 
buae8 and cars are being burnt today? I do not like them to 
be burnt. Those who drive cars never think about the pedest-
rians and they manoeuvre In· such a way on slushy roads 
that the firth and slush spoils the clothes of pedestrians. So, 
Mr. Chainnan, Sir, this hostility is bound to exist. In the days 
to corne we may see more of this hostility. The girts have not 
corne to the fore yet. They will also join the students and 
with them the other categories Oke Harijans, Adivasis will also 
come forward. Why? They will join the movement becaI_ 
they are fed up wtIh the IOCiaI system wherein their para'1I8 
tell them to walk slowly, talk quietly n things like that. GIrts 
are being auppresaed to such an extent that one day they 
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wiI how of the yoke and take to streets as it happened In 
European countries and then the matter may take a aerioua 
1um. 

On 18th November,1 was very much ashamed of myself when 
I learnt that an Insignificant person like a constable arrested us 
and nothing happened. In spite of this there was hope that our 
country was awakening. I would like to tell the people here who 
have used their force on our new generation that the youth of 
Incia have excelled their past generations in one thing i.e., their 
feartessness though they might have shown some deterioration 
in certain things. Perhaps they might be indulg1ng in the habit of 
telling lies. They might be wanting in studies and might have 
gone wayward in their behaviour. They are becoming more 
feartess. I feel that when our country will continue to become 
feartess, no power can check our students, farmers, Harijans, 
Adivasis and women and then this insignificant constable will 
become completely power1ess. 

I would like to place before you the results of a school in 
Delhi. Two students who had failed very badly in the examina-
tion had been shown as·passed. One of them had secured 223 
markS WftIctI were ehang8cl to 274 and he was snown at 
passed ..... ... ••• . .. 

*** *** *** 

let it be-It's useless. I give you this paper-why do you wast& 
my lime. The marks of other student were changed from 241 to 
279. Whereas ..... . 

••• ••• • •• 

Now-fHjays me teachers and managers of iChoOI8 and 
colleges Indulge In large acaIe maI-practIces and change the 

• Shrt VIahwII Hath Pandey (SaJempur): What .... !he name of School? 
* lJd. OR. with the pennIssIon of Mr. Speaker Dr. Lohia laid the .PIIC*I on the 

Table. 
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results of the schools and colleges for the sake of money or for 
the sake of their relatives. I would like to know as to what 
jmpact it will have on those tender hearts? Similarly, in today's 
newspaper published from Calcutta, there is a report that 
Calcutta University was likely to be closed indefinitely. On the 
one hand it has been reported in the daily "Basumati" that:-

"VlSWa Vldya/aya anirdists IcaJer janya banda hoibar 
ashIInks". 

On the other hand another report precedes the above report-

Maw sanmukhe Pita Kartruk Howara Bridge hoite kariya ke 
Gangsy nlkshBp." 

A father threw his daughter into Ganga ·in the presence of 
latter's mother. This is the situation that has developed now. 
The.etudents are oppressed, victimised and insulted. They are 
not able to know as to where they could get some shetter. They 
are not able to know as to how they are becoming wayward 
and who is to blame for that--1)8rents, teachers, leaders or any 
other person. While on the one hand the hon. President 
receives 'prasad' from one Shankarachatya and on the other 
hand, another Shankaracharya is arrested for no fault at all and 
sent to jail in Pondicherry. They are mentally disturbed at these 
developments and want to know if there is any justice or Iogk: 
in this wortd. 

• • • • 

An anomaly has developed in which peopIe:s thinking has 
been divided Into two parts. This Goternment intends to diyide 
people's thinking into many parts and thereby create a society 
which can never be reformed without taking. recourse to a 
student agitation or some other agitation and marct"I. ahead with 
their own strength. Let us march ahead and deItroy this 
unjudicious and unequal society and create a new society In 
which different organs would be helpful to each other. Today, 
that Is not there. Diff8lent organs of the society are aepatated 
from each other. 



26 
Rickshaw Pulllng* 

Mr. ChairrnM, Sir, yesterday a Councillor phoned me from a 
city wtIh a popuIaIIon of 4 Iakh. He told me that one year prior 
to indapendence 1.8. 1 fM5-46 to 1950 the number of rickshaw 
pullara i'I his city was 879. There may be some more 8180, You 
can add 100 more at the moat. But now In 1985-68 the number 
of IIdc8hawa hM gone upto 5898 and the number of rIckahaw 
puRe,. tIM Inera.ad to 17,910 . 

••• • •• .." 
In this, t am not including thoee rIdaIhaw puhe,. who have no 

lcaIa to puI the rtckIhawa. I am giving the runber of 1hoee 
who have Icances. Before indapendence, the number of 
rickahaw8 was ;.t 700 wNoh has now Increaaad to 6000. 
Sirnitarty, the number of rickshawpuners before indapendence 
was two 1housand which has now increased to 18,000, which 
means 1har8 has been a ... fold Increase In this field. ThaIe 
figures relate to just one city 1.8. Allahabad which have been 
made available by ShrI Laxmi Bhuahan Varahney, the Council-
lor of the city, which has a population of 4 Iakh. May be thaaa 
.. not the exact figures but I could get only these figures. 8M 
Ram Sagar Mishra has lliformed me on tela~ from 
Lucknow that about 10,000 rtckshaw licences have bean iIIuad 
1har8 which Is 9 to 10 times more i'I compartaon to the number 
prevailing before indapendence. You will be aurprlaad 10 know 
that i'I a city like Hydarabad which has a popuIaIIon of 14 1aIch, 
the number of rIckIhaw pullers laltaggar'.ng 50 to eo ~. 

How Is It that during .... ~ent8an or eIghtIln Y88f8 of 

*L.oIc SIIbha Debates, 12 AprIl, 1_. 
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Independence the nU'mber of rickshaw pullers has Increased by 
nine to ten times. Before going Into the.detalls· of this, I would 
like to tell you as to who these rickshaw pullers are. There was 
a time when coaches driven by horse were plying on the roads, 
though very few In number. There used to be a horse and a 
coachman. Now in the .changing circumstances people do not 
find It convenient to keep a horse in view of the many 
difficulties such as feeding them attached to it. So preferred to 
chOose rickshaw pulling as an occupation. Now you must have 
this secenario of free India before your eyes where the number' 
of people in rickshaw pulling occupation, which is half human 
and half animal, has gone up by ten times. They thought it 
better to pull rickshaws by becoming half animal rather than 
feeding the horse to avoid the difficulties which are there in this 
job of feeding the horses. 

The other occupation in which the number has increased is 
that of prostitutes. My impression is that the number in these 
two occupations has registered a marked increase. Peitaaps the 
number of rickshaw puller has registered a steep increase as 
compared to the increase in the number of prostitutes . 

... ••• ••• 

If you go through the reply given by the hen. Minister, you will 
find that he has no interest in the problem. He is neither 
interested to find out its solution nor to go into the root cause of 
this problem. He would give an evasive reply not touching the 
actual subject. Let me tell you my recent experience of Lok 
Sabha. Here we are able to extract a reply from the Gov~ 
ment in respect of isolated questions at best. However, on the 
front of fundamental issues concerning the state or reorganisa-
tion, our Lok Sabha has miserably failed to extract any 
worthwhile reply. The factors responsible for this is that our 
ministers do not evince keen interest to go into the depth of 
such questions as to why these people have adopted the 
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occupation of rickshaw pulling, why their number has registered 
such enormous increase and their number has increased ten 
times in the entire country. As per my estimates there are thirty 
lakhs of rickshaw pullers in our country at present, that is one 
per cent of the total population. Now you will ask the basis of 
this estimate. My estimates are based on the sample survey of 
different cities in this regard. Now what make them adopt this 
occupation. This is the hunger which drives them to adopt this 
occupation. Remuneration in agricultural occupations is very 
low as compared to the earnings of a rickshaw puller while he 
has to part with some of his earnings to the rickshaw owner 
and the policemen, still he manages to earn Rs. 5 /- to As. 6 /-
daily in addition to what he has to part with. Besides the 
hunger, the underlying cause for adopting this occupation is 
attraction towards modernism. In these 18 years our country 
has witnessed great changes and is fast marching towards 
modernism. Specially our youth does not like to live in villages 
because of caste system from which he is fed up . Suppose I 
were a chamar or a Bhangi, I would never like to live in village. 
because all the people will constantly keep an eye over my 
activities. Even a person from high caste can not escape their 
vigilant eyes about his activities. Thus a village has become a 
sort of prisonhouse and there is a tendency among people to 
run away from such a prison and enjoy colourful life of the 
cities. Suppose there is a rickshaw puller and he wants to know 
the way ot life of the rich people, he can do so by visiting a 
hotel or any other place at least once in a year. Just as air-
conditioned cars, air-conditioned rooms have I;>ecome modem 
statu$ symbols for the affluent people, in the same way 
rickshaw has become a modem status symbol for agricultural 
labourers and people belonging to depressed classes. It has 
become a means to escape from the village lite, caste syst&m 
and hunger. It does have a new life for them even though it 
results in a sub-human existence tor' them. 

I would, therefore, like to point out that our country has 
degenerated to such an extent that the leader of this new world, 
is h'aIf animal, half human. " Government and other people -
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social wort<ers or political wort<ers - pay attention to this, then-
some improvement may be expected. 

It is a fact that police also exploits this man. You are aware 
that po1ice extract whatever they can from such a man ranging 
from four annas to two rupees. I have assessed the position of 
the rickshaw owners by talking to several people. The rickshaw 
owners earn profrt from thirty per cent to fifty per' cent per year. 
A rickshaw owner has got to be a ruilian otherwise it would be 
difficult for him to run this business. He earns 40-50 per cent 
profit on his capital. He makes the rickshaw puller work hard 
and does not care about him. The Minister in his reply had said 
that rickshaw polling does not affect the health of a rickshaw 
puller. I want Shri Shahnawaj Khan and his minister Shri 
Jagjivan Ram to follow the methods adopted in America. 
Judges visit the prisons to study the conditions there. I would 
suggest that both of them should pull a rickshaw for a month 
and see how it affects their health. I have come to know from 
doctors that whatever be the age of a rickshaw puller, 15-20 
years or more than 40 years, his lungs get damaged and he 
~ither dies within two or three years or falls victim to a serious 
disease. 

At the same time, I would like to say the· firing often takes 
pface now-a-days and it is the rickshaw pui;~r who becomes the 
victim, because they have to roam the city while plying the 
rickshaw. 

Besides, sometimes Bandhs are organised in cities such as 
Bombay, Calcutta, Allahabad and the rickshaw-puller gets 
Involved in those bandhs knoWingly or unknowingly. I do not 
think that the rickshaw pullers have become revolutionaries. But 
sometimes he becomes a revolutionary unwillingly and comes 
to the forefront as a torchbearer of revolution. Through this Lok 
Sabha, I would like to exhort 3, 4 or 5 million Rickshaw-pullers to 
ponder over the present day world and the society which have 
gone far ahead. I cAli upon them to come forward and 
participate in the transformation of the society so that the 
revolution to be brought by them becomes a future history. 

I would like to tell a story of a Rickshaw-puller, Shri Chandan 
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who Is known to me for the last 8 to 10 years and who reached 
the position of a pleader while pulling rickshaw. I am narrating 
the story to arouse a sense of self-amelioration among rick-
shaw-pullers although this Is not a very Important social event. 
This is, in fact, a legacy of capitalism. If one rickshaw-puller 
Chandan, who is a very good friend of mine, can rise to the 
position of a lawyer, why can not thousands and millions of 
rickshaw-puller do so? I would, therefore, urge upon the 
Goverment as well as the union's of rickshaw-pullers to extend 
their help in the advancement of these people. I feel there is no 
difference between a sweeper, a chamar and other low caste 
people and you and I because they have been given this low 
status by old and rdtt8n scriDtures and it is necessary to discard 
such things. The job of rickshaw-puller is that of an animal, 
it leads us to a barbaric society. The Govemment does not 
have any answer to this. They will give meaningless reply which 
will have no relevance to this issue. 

* *** * •• *** 

Mr.Shahnawazwili simply comply with the formilities. In fact, 
the solution of the problem is to agree in principle to pay at 
least As. 250 per month to the scavanging staff and the 
President should be given not more than As. 1000 inclusive of 
all allowances. Whether it is TAT A or BIALA he should also 
have a maximum of As. 1000 per month to spend and If this 
preposition is followed then we will certainly be able to do away 
with this inhuman practice. 



27 
Criticism of Indian· History* 

Mr. Speaker, today, we are discussing .the contents of the 
book on human history brought out by the International 
Commission constituted by the UNESCO, an organ of the 
United Nations. This is the first book on the history of man 
which deals with ancient oriental history and the origin of 
civilisation. Though it has been published by the International 
Commission on History, but the responsibility for it lies equally 
on the United Nations, UNESCO and the Government of India 
in as much as the name of even Dr. Radhakrishnan figures 
among the people who entered into correspondence with this 
International Commission on History. This is about the respon-
sibility. 

Now this is perhaps for the first time that we are discussing in 
the Lok Sabha some classical work and, therefore, it would not 
be inappropriate if Government and the han. Minister. pay 
attention to the fundamentals of the book and work for some 
sort of reorientation. I do not want them to reply to insignificant 
and frivolous points. 

We know the serious consequences of the errors committed 
in writing history and of misinterpretation and distortions of 
history. After all, what is history? It tells us abolA our past; it is 
the Perception of our past whether complete, incomplete, wrong 
or right. Our future and present is built by this perception of the 
past. If the past is understood in a wrong manner, our future 
and present wi!! also be built wrongly. I would like to give an 
example. Our temples were destroyed during medieval period. 

• LoI< Sabha Debates, 26 March, 1966. 
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But if their history is recorded now and simply it is 'wfttten that 
the temples were destroyed by Muslim . conquerors, then it 
would be only a half-truth, a partial historic truth, only an 
initiative. But if it is also recorded that our ancestors were so 
incompetent and incapable that they could not halt foreign 
aggressi.on, then it would be to some extent, a complete history, 
a history that evinces an agony. which compels'us not to allow 
such things happen in future an9 makes us realise that the 
Muslims living with us-after-all, they were once Hindus-had 
no hand in that invasion and that we should not avenge that on 
them. We should try to assess the history dispassionately and 
not with anger. 

Now the errors committed in this book may appear to be 
frivolous, but by giving examples I shall try to show how the 
Indian history has been distorted by both Indian and foreign 
writers. Whatever creative work is done here is considered by 
them to be essentially imitation of China, Egypt etc. The result 
is that Mr. Leynord Woo Ii , the writer of the history book for the 
U.N., tends to think that the architectural work of the northern 
gate of the great Stupa of Sanchi is an imitation of wooden 
architecture of China. Now, Mr. Speaker, the interesting part of 
it is that the error was pointed out not by any member of this 
Commission on Indian History who are supposed to point out 
such a thing, nor even by Dr. Radhakrishnan or any person of 
his calibre, but by a Russian, Professor Diaknoff and Mr. llyin. 

Then Leynord Wooli writes a small note saying that as far as 
impact of China is concerned Prof lIyin has. no doubt. pointed 
out this error, but I had such an impression, although there is 
no proof of it and I thought it fit to reflect that impression in the 
book. This is the history written by him. The Stupa was erer:t~ 
at Sanchi and inspiration was stated to have been got from 
China; Prof. lIyin of Russia points out the error in the history 
book brought out by U.N. Above all, Prof. Wooli thinks it fit to 
record the impression in the book without any valid proof ..... . 
Dr. Singh, you say that he was a cynic, but I say all the 
historians, whether Indian or foreign suffer from cynicism. The 
result is that today every Indian child thinks that every good 
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work done in India has its origin in other countries. This is not 
all. They have gone further. A book has been referred to in this 
work and you will be amused and surprised to know the title of 
t~ book. Its title is "5000 years of Pakistan." ... . .. 

... . AII the western writers want to snow that Pakistan is as old 
as the civilisation of Harappa and Mohanjodaro. They want to 
strengthen the roots of Pakistan by identifying these civilisations 
with her, whether they term it as art, or history or anything else. 
In the same fashion we can say that the history of England is 
two million years old and that of India 300 crores of years old, 
because it is the history of this planet. But it can have 
dangerous consequences. 

This book makes a mention about one thing more which has 
not attracted the attention of the people having communal bias. 
In one way it is good. It is about the Rigveda. I do not want to 
enter into controversy as to how old Rigveda is. but I am not 
prepared to accept this contention that prior to 1900 or 1200 B. 
C. i.e., about 3100 years ago, poetry did not exisf in India. This 
book makes a mention of existence of poetry in Egypt and in 
China. But I accept this contention as far as music is c0n-
cerned" This book deals with a combination of subjects, but 
absolutely rules out the existence of the poetry in India 3100 
years ago as no evidence is available to prove it. So far as 
RigYeda is concerned, the writer says that Aryans came to India 
in 1500 B.C To classify the people as Aryans, Non-Aryans, 
Dravida, MCtngol is to a great extent all gossip. Chagla Saheb 
should not start replying to my poin~s before fully unde~tanding 
them. I would not blame him. This is the practice. According to 
this writer, the Aryans came to India about 3500 years back 
and it took 500 or 700 years in the composition of the poetry. 
So according to him, the refined poetry of Rigveda is 2700 or 
:2800 years old. 

InterJuptions@ ... ... 
This is your statement but you may kindly ten Chagla Saheb tnat "in 
this book with which he was associated and with the -writing of which 
Dr. Radhakrishnan was connected, the poetry of Rigveda does not 
find any place, because the author of the book does not consider it 
to be so old. He considers it to be new and he has put forward 

@ f'r. M.S. Arley (Nagpur): Auraen has proved that the hymns of the 
"" Rigveda are 6000 years old. 
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many arguments in support of his contention. I would Hke to 
refer to only one thing. The poetry is Old and there are separate 
evidences to prove it. I had asked Shri Govardhan Rai Shanna 
who is a teacher and has been engaged in the excavation work 
of Kaushambi, to write an article in this regard after deep study. 
He has sent his article to me. It is in many parts and some of 
them are very technical. I would read out one sentence from his 
article. There is a device called radio carbon of analysing old 
things. This device can determine lhe age of antiques. He has 
said that the method of Radio Carbon has been found after the 
publication of the report on Kaushambi. On examination of 
various items of pottery found during excavation of Kaushambi, 
it could be said with certainty that these items of pottery belong 
to the period from 2035 B.C. to 640 B.C. The foreign scholars 
have ignored the results of excavation work done in Kaushambi 
or other places. The historians of even our own country do not 
attach much importance to these results. If you like, I would 
send this note to you and it may be laid on the Table of the 
House. The Government of India may like to discuss the matter 
with the United Nations in the light of this note. 

Now the main problem is that historians always hold the view 
that whatever good had happened in India was the contribution 
of alien stock. The indigenous inhabitants of this country were 
not competent to discover new things. This book also says that 
the larae fortification in Harappa. 

••• *** *.* 
I will conclude, if you give me three~" four ~nutesmore. 

Instead of t'BI'ISlating it into Hindi, I read out English Text. The 
writer says: 

"The elaborate fortification of the citadels would hardly 
have been necessary to protect the cities agai"st raiding 
parties from the mountains of Baluchistan; more probably 
they were intended to overawe the countryside, the 
assumption being that the ruler and citizens were of an 
alien stock which had reduced their indigenous i/lhabitants 
to the status of serfs." 

This Is what the Historians write. I need not go In detail. In 

• When Hon. Chairman poinled 001 thai his lime was oyer. 
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this context, I would like to praise the Historians of USSR, 
though they have not given fair acoount of the Czar of their own 
country. I salute them. After all, they have given better account 
of ancient history of India than that was given by Britishers and 
other Western Historians. Prof. I.M. Diakonoff and Prof. G.F. 
Ilyin have wrltten:-

"Prof. I.M. Diakonoff and Prof. G.F. Ilyin 'note that no 
conclusive proof exists that the ruling class was of foreign 
Origin. The citadels may have been similar to the baronial 
castles of Germany in the Middle Ages." 

Now Sir Leynord Wooli writes that there are two reasons 
which prove that this fort was built by foreigners and the 
inhabitants of the fort were alien. No doubt, the new civilisation 
was brought to this country, but the remnants of old civilisation 
were also available. I would like to submit that if research is 
conducted in the same manner in Germany, USSR and 
England, one may find ruins of various wars fought among 
them and the remains of different civilisations. New civilisation 
is the result of inter-action and intuition. But historians are not 
prepared to agree that intuition of indigenous inhabitants can 
develop new civilisation in this country. I would like to say that 
such Historians have totally destroyed the real History of India, 
because even the renowned Historians of our country harbour 
the concept that any sort of fenaissance that takes place In our 
country, is the outcome of physical interaction of allen stock, 
may It be Afghans, Moghuls or Brltishers. The result Is that a 
tendency has developed among the speakers to say that our's 
Is a unique country and It can absorb and compromise with II 
the civilisations. We believe that there is unity in diversity In our 
country and this very poisonous line of thinking in our history 
has affected the minds of the present day Indian politician to 
the extent that he thinks himself to be progressive and says, let 
the foreign invader come and win our country. It makes no 
difference to us, because gradually our rich, most powerful and 
Immortal culture will win him, absorb him. This line of thln~ng;n. 
the history should be done away with altogether. The appF08CIf 
Is of two types. One Is of a slave and the other Is that of the 
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master. For the last one thousand years, our approach has 
been that of the slave and not of the master. 

In this connection I would not blame only the foreigners. All 
the historians absorb the same poison. Today, there are two 
schools of thought of history in India. One is of Dr. Tara Chand 
and the other is that of Dr. Majoomdar and both of them toe the 
same line of thinking i.e., the unity in diversity line. Forgetting 
what is real India, we concentrate on diversities in India. 

So far .as the advent of new civilization is concerned, we 
have renaissance again and again. Sometimes Raja Ram 
Mohan Roy and sometimes Man Singh a.nd Abul Fazal brought 
renaisSance.and before that Ghazni and Ghauri were respons-
ible for it. But this renaissance could never face the next foreign 
invader. So, I would request the Government to consider 
seriously this aspect of the history. We are having half-an-hour 
discussion on it, but the discussion on this subject should 
continue for'two to three days because it concerns Mizos, 
Nag as , Kashmiris etc. 

••• .* • 
.... Today, the same poison of history is behind all the conflicts 

of Mizos, Nagas, Kashmins or adivasis. They play one culture 
against the other and categorise the people into Aryans; Non-
aryans, Mangols, Dravids. They say that the particular commun-
ity was original inhabitants. There is no proof of it. This edifice 
has been built only on the basis of a small issue like language. 
We have seen the results of all this. U.N.O., the world body, 
has brought out this particular book 01 history. I would r~uest 
Chagla Saheb not to try to reply to me . ... 

I do not wam any replY. r want mat he should do something 
about History and Mathematics, because these two subjects will 
make or mar India's future. History is the knowledge of past 
and if we do not know our history in the right perspective and if 
we do not teach our children properly, this country can never 
become prosperous and happy. Mathematics is the base of 
science which has taken the U.S.S.R. and the U.S.A. to the 
Moon. In our universities History & Mathematics are in the state 
of decay. Some efforts should be made to improve the 
situation. 



28 
Budget-General Discussion-

Mr. Speaker, Sir, we are holding a discussion on the question 
of mobilising Rs. 20 billions and in one sense Rs. 55 billions. 
This amount has to be mobilised. Is there any other better 
method to mobiliSe this amount and how much of this amount 
should be spent and on what different heads it could be spent? 
It is a very wide question and concerns the entire country. 

First of all, I would like to draw your attention towards politics 
and administration in regard to relationship between the Minis-
ters and the bureaucrats. The number of people doing politics 
including MLAs is 4,000 and among them the number of 
Ministers is about 400. The number of employees working 
under the Govemment is about one crore. Now what should be 
the relationship between the Ministers and the bureaucrats? It 
is a very serious issue. In this connection, I would like to say a 
few words about the hon. Minister of HorT1& Affairs ..... 

*** *** *** 

In February this year, the hon. Minister of Horne Affairs got a 
gentleman (this is what I would like to call him here) appointed 
as a member of the Public Service Commission. The gentleman 
was a Chief Engineer upto March 1956 in Bihar. 

*** *** *** 

"Lok Sabha Debates, 5 March, 1964. 
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Interruptions-... *** ** • 

As a matter of fact, I had told the hon. Minister and had given 
him In writing that - I would raise this issue in my Budget 
speech. He has also written letters to me in this regard. But It is 
between him and me. 

*** *** *** 

Interruptionsb 

*** *** *** 

I was not aware that It was necessary to write to you. As a 
matter of fact it would have been my pleasure to write to you 
and I would, definitely, have written to you. But question is such 
that ..... 

*** *** *** 

Interruptionsc 

*** *** *** 

Then, please let me complete it, because he knows about it. 

He was 53 years old. He had two years more service to 
attain the age of superannuation. Even then, the Bihar Council 
of Ministers decided that no more job would be assinged to him 
In the State. A discussion to this effect took place in the Bihar 
Legislative Aasembly on 6 March, 1956. The Members put a 
barrage of questions. In his repfy the hon. Minister informed the 
House that the Council of Ministers had decided to dispense 
wtth hie services and not to give him any further extension. This 

• Mr. SpMker: I would like to state that In cue you want to reI8e • cue 
IIbouI • pMjcuIar per8Of'I 8I'Id • reply Is .ought from the MinIster in IhIe 
CGI.18dIoi I, • prior notice II to be given 80 that the MInister is In • poeitIon to 
go through the entire cue and gtYe • reply. Now, the hon. Member, who Is 
going to make a point In respect of an IndMduaI cue, perhaps, has not given 
WI"f prior notice. 

• Mr. Speaker: Had you given me In wrttIng, I would have told you. 
c Mr. SpeeMr: EXIJCIIy, It would aIIO haw been • pleasure for me to receive 

'ffd ..... 
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decision WU taken on 6 March, 1956 not on Government 
papers, but In the open House debate of the State lJIgteIattve 
Aasembty. 

In July, 1956 i.e. after a lapse of 2-3 months of the above 
decision the present Home Minister who was the Minister of 
Irrigation at that time got him appointed as the Chief engineer 
of Flood Controls at Delhi. 

Now I put forth these two points before you for consideration. 
In 1964, when the hon. Minister of Home Affairs assumed 
charge, this officer was appointed as a Member of the Public 
Service Commission and in 1956, when the hon. Minister wu 
the Minister of Irrigation, he got the officer appointed as the 
Chief EflQineer even though the Government of Bihar had 
already ruled out granting him further extension of service. 

In case it will be said that Shri Patil or Shri Kanungo had 
recommended his case, I would like to say that the recommen-
dation was made later on and it has no connection with the 
case. Even if his case was recommended, the other persons 
who have been holding the charge of the Ministry of Home 
Affairs got 3-5 people appointed as Members of the Public 
Service Commission except this officer. 

I would like to say about a very minor thing that on the 
occasion of the marriage ceremony of the daughter of the Hom. 
Home Minister's maternal aunt's son ... 

*** *** *** 

I have nothing to do with the officer. I am concemed with the 
Minister ..... . ... ••• . .. 

Here, we are di8cUssing about the administration and politics 
and the leaders and bureaucrats. H these 400 MinisteR5 become 
partial and use their discretionary powers in their relationship 
with one crore Government servants, it will prove disastrous for 
the entire country. People can go to any extent in becoming 
partial and using discretionary powers for their relatives. I have 
already said how strong are the relationship in the family, and 
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with uncles, brother-in-law and other such dose relatives. It is 
not any ordinary I81ationship. If it is proved that the hen . ... • •• . .. 

The hon. Mlnfsfet' was partial and used his discretionary 
powers ·and' appointed this offICer, twice, once In 1956 and 
second time in 1964, by violating all rules, I can prove that the 
administration in the country has totally collapsed. There is no 
rule and no law, in the country. It is not a personal matter .... 

*** *** *** 
I leave that question, but I would request you to direct the 

hon. Minister to reply to all the points raised by us. 

*** **. • •• 
Interruptions@ 

*** ••• • •• 

The proceedings of the Lok Sabha will become useless, if it 
is not done. 

I am going to deal with a question of principle viz. what 
should be the relation between the politics and bureaucracy 
because, if these three to four hundred Ministers use their 
bureaucrats to amass funds for themselves, for their relatives or 
for their parties or if not to amass funds, to strengthen the 
position of their own parties, so that they may rule the country -
I have counted these four things - I will call it large scale 
corruption. I would like to mention about the Prime Minister of a 
neighbouring country. So far as I knew, he was a gentleman. 
But his wife used to carry out illegal trade. Now he is not the 
Prime Minister of that country. 

The hon. Home Minister is not present here. I would like to 
submit here about the Deputy Home Minister, who has recentty 
been appointed to this post. He is also great. Shri Mistlra. who 
has now been appointed to the post of Deputy Home Minister, 
was the Chairman of a National Construction Corporation until 
recently. At that time, the corporation used to get Rs. 110 for 
cIgging 1000 maunds of soil. But the contractors who were 

- " @ Mr. SpeeJcer: CertaInly 
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wortdng under them used to get only Rs. 70 and the people 
below them used to receive only As. 60 and the labourers used 
to get only Rs. 15 to Rs. 20. Their average wages used to be 
only Rs. 40. There is a wide gap between As. 110, which was 
claimed by the Corporation and Rs. 40, the average paid to the 
workers. This is the height of dishonesty. All this bungling was 
done during the construction of Oarbhanga Aerodrome. I don't 
want to name the contractors or the persons tb whom they 
were related and who had pocketed those funds. But all this 
happens due to the collusion between the bureauaats and 
Ministers and if this system is not checked, it will bring chaos to 
the country. 

Suppose Minister himself does not accumulates money, his 
relatives do this job or he collects money for his Party, he 
thinks himseff a saint. His mind gets blocked and he starts 
thinking that he is not doing anything wrong and is leading a 
simple life. Therefore, he becomes more corrupt than that 
Minister who leads a gay life. If we do not keep an eye on such 
things, the country will not achieve any progress. 

I would like to mention relations between trade and politics. I 
have been asked to tell about all those things about which I 
have not got the reply. There are several things. If I start telHng 
about them, it will take a lot of time. But I would like to reQde 
one instance which shows the relation between trade and 
politics. There is one person, whose name is Shri Chiranji La! 
Bajuria. He is a Managing Agent in a big company at KanpuIt. 
That company is called British India Corporation, which h8s 
earned a bad name in the entire country. A number of Ministers 
were involved in making him the Managing Agent and the Life 
Insurance Corporation, which is a Government body, also voted 
in favour of his appointment. Before that, the Govt. had 
imoosed fine on him in the case of violation of FEt:lA while in 
Meghna and Mackelyog Company. Such a person, who was 
fined by the Government, was voted to the post of Managing 
Agent in Britisn ,India Corporation. This is the relation between 
trade and politics. This person is ;nvolved in some criminal 
cases also such as muraer etc. The entire Calcutta and Kanpur 
is aware of it. Such peo~le are given preference. What is the 
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reason? Party donation? He gave AI. 28 IakhI to the Congr888 
Party during the elections .... 

Mr. Speaker, Sir, you may recall that· I have said twice that 
the valye of human life today has been eraded to such an 
extent that an hon. Member of this House is also involved In a 
murder case. I have mentioned it repeatedly, but I haven't 
mentioned his name. Some people have some misunderstand-
ing. So I am mentioning his name ... 

... • •• • •• 
Interruptions-... • •• ••• 

The aertousnesa of the issue is not proved .... 
••• • •• • •• 

Interruptionsb 

••• ••• • •• 
Nothing is being done. EverytNng has been hushed up . 

••• • •• • •• 
Interruptionsc 

••• ••• ••• 

What for this L.ok Sabha Is here? H there Is no value for 
tunan IHe and the Government machinery has worn out to 
such an extent that they are unabte to protect human IHe, this 
Budget is 

••• • •• • •• 
Interruptionsd 

••• ••• • •• 

• Mr. Speaker: ~ Is the need? 
b Mr. Soeak8l: There Is no queeIIon of MriousneIa. If lom.o ... Is 1nvoI\I'ed, 

an enquiry must be going on about him, he must have been undertrlaJ In some 
court. What can w. do Rise in Pariiament if one's name is in accurecl persons. 
M enquiry of iI ..... 

o Mr. Speaker: L.eeve the Mme. 
d "". Speaker: By takIf1g up IUCh • c:.e thIIt. nuder, • theft 01 • dacoIy 

_ been OOIiiil •• d ...... 
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I am giving an example of principle. I have given an example 
of the relations between the Minister and the bureaucrat and 
secondly, I have given an example of the relations existing 
between the trade and the politics. Thirdly, I would like to 
submit that a detailed discussion should be held in this House 
immediately on this issue that human life has lost its value in 
our country. It has become worst than that of e fly. People 
settle their disputes through murders etc. SometifTl84S such 
incidents take place in Raichur and sometimes in Shillong. So a 
detailed discussion should he held on this issue. At least, we 
should understand the value of life. 

The han. Minister has not replied to many of my points. I will 
not raise any question about No.1. I have raised them a lot, 
but do not get any reply. I would like to submit about the issues 
about No.2. I may draw your attention to No.1, the Prime 
Minister about one thing. The issue of tax evasion IS mentioned 
here every now and then and it is said that As. 30 billion or As. 
80 billion of unaccounted money is floating in the market. 
People evade taxes. I have information of the house of the 
Prime Minister situated in Allahabad upto 1962. I have got on 
official letter that the tax being paid on the house is only As. 
1800 per annum, where as it should be As. 1800 to As. 2000 
per month ..... ... . .. 

A q~ on the subject we asked from the Prime Minister 
FIVe years ago, he had said that he will ask the Allahabad 
Municipal corporation to increase the tax, but nothing has been 
done in that regard. How can we expect from the citizens of our 
country ... ••• . - .. . 

Interruptions8 

••• • •• • •• 
I am saying Jh8. Haft. Prime Mi ..... to lOOk towards himsetf 

before saying anything to others. ... ... ..... 
Interruptionsb ... ... ... 

I am not happy 10 raiae all .... thkIga. I give more 
Pl8ference to fundamental __ . But eome·rubbIsh ... been 

8Mr. Speaker: If the Corporation does not Increase the tax can we order them 
to do .a. after holding a ellellsslon? 

o~. Spealcer: h is not related wilt! il. 
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collected. If this crowd thinks that it will shout me down, ins 
impossible. I will say what I want even if I am alone and I will 
only obey the hon. Speaker. I will never listen to the orders of 
any crowd. I may make it clear. Therefore, I would like to take 
up the fundamental issues. 

*** ~ .. * *** 

Interruptionsa 

... . .. 
The entire l-Iouse is not my target. My remarks are directed 

at some Members in particular. I shall give them respect only if 
they -respect me. 

*** *** -** 

Interruptionsb 

*** .*** *** 

I should be allowed to express my views. I want protection 
only to that extent. 

I want to touch the fundamental reasons. As current issues 
gain importance, I am unable to go into the details of funda-
mental issues. There may be some things which Hindus lack. 
These things must be noted. The majority of the population-in 
this country consists of Hindus. But we can see that' ~e ha~e 
made no progress in the last 1500 years. Just now I heard a 
story. The World Champion in Boxing, Cassius Clay has 

0, Mr. SpMbr: It is all right, if you mean what you say. But to call the 
entire Hou8e a crowd and to say that you will not listen to them, it is not 
reasonable ... (Interruptions) ... When I am saying, why do you interfere? 
However much we may be angry with one .-IOIher or however much we 
may hate the next person, we must have respect for others in _ some 
matters. It we respect each other here, people will respect us outside the 
House. It we talk to each other in this way, we all will be humiliated and 
not any single person. You can say whatever you want but certainly not 
using such language. 

b IIr Speaker - -
. • : When the time comes. I shall protect your honour as I do 
In case of others. 
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converted to Islam. People will say that such cases are rare and 
his conversion to Islam has got no importance. Today, we find 
people allover the world converting to Christianity or Islam, but 
not to Hinduism. Doesn't this phenomenon warrant serious 
thought keeping in view their huge population? Something is 
fundamentally wrotig somewhere. If we look at the root cause, 
we shall find that we are not an integrated nation. We may 
spend As. 20 billion or As. 50 billion but all this oomes to 
nothing if we are unable to reform ourselves or the SOCiety we 
live in. Our society should be a unified whole of 44 crore 
people. What we have today is a disintegrated society. Things 
have become so artificial that even the Government has played 
a role in this matter. Over the radio we hear the songs of "lara 
aankh mein bhar 10 paani". 

For soldiers who have been killed at the hands of the 
Chinese, it is said-"Zara aankh main bhar 10 paani." What a 
superficial culturel To face the enemy we must arrest our tears 
and control our anger, but we are asked to shed tears "aankh 
mein bhar 10 paani." These are crocodile tears. Beating of 
women is common allover the wor1d but not to the extent as is 
seen in India. My first reaction to this was one of anger, but 
later on, I realized that India, male is subjected to unlimited 
humiliation and verbal abuse at work, in the field and in the 
market. Being unable to. reply in the same coin, he \'ents his 
pent-up fury on his wife. The Women in tum take out their 
anger on their children. A number of times, I have felt that 
atrocities on Children .... 

At least you can give me freedom to say that hon. Members 
have no concern for the country's we"are judging by their 
attitude. 

What will 00 the result of an atrocity which has been 
perpetrated from the very beginning. Spending As. 20 billion or 
As. 50 billion is no remedy for this deep-rooted malaise. There 
has been such a tremendous erosion of values in Indian society 
that the Government is not willing to run the country. Drastic 
steps have to be taken to redeem the situation. Society is now 
divided into dasses and .groups on the basis of caste and 
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income. There is no unified nation as such. On the other hand 
each of the classes on groups is content in its own customs, 
traditions and religious rites. Today there is no concept of a 
nation and factionalism still exists in society. 

At this juncture the role of Council of Ministers comes up. 
What does the Council of Ministers do? Once on a visit to the 
Japanese town of Kobe, one morning I saw thousands of little 
boys and girls wearing white shirt and blue r,horts. When I 
asked about it, I was told thClt the children were going to school. 
In cities of India, children are made to wear colourful dresses 
and the hon. Minister calls it unity in diversity. This is Indian 
culture. Is this the way to build a nation? Attention must be paid 
to this fundamental m~laise and its drift in society. 

I am trying to present the figures in respect of 27 crore 
people who subsist on an income of three annas per day; 16.5 
crore people subsisting on Re. 1 per day.and 50 lakh people on 
Rs. 35 per day. In other words there are 39 crore people in this 
country belonging to backward classes. This group not only 
consists of Hindus but Muslims, Harijans and all the women 
also. 

*** *** *** 

.... Among the 5 crore people of higher alStes, 4.5 crore are 
poor and 50 lakh are rich. As long as our society remair1S 
fragmented on economic and caste lines and our Budget does 
not have provision to remove this fragmentation, .... it is pointless 
to talk of capitalism, socialism or monopoly. There cannot be 
any capital formation in this situation. I will explain the basic 
reason under1ying this. According to my calculation, Rs. 50 
billion of the country's national income is held by 50 lakh 
people of this country. Even according to official estimates, the 
figure should stand around Rs. 25 billion. In India, private 
entrepreneurs earn profit at the rate of 30% or 40%. There is 
no use repeaating this point, but I know that Members from 
both sides have said that very few incentives are offered to 
businessmen. Is It possible for a private entrepreneur anywhere 
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in the world to earn profit at the rate of 30% to 40%? It is said 
that incentives should be offered to businessmen. But when I 
raise this point, my attention is drawn to other aspects also. 

On every bureaucrat who earns Rs. 1000, the Government 
spends As. 5,000. in perks such as housing and various 
allowances etc. At present, perks and profit margin in this 
country are very high. Until this is controlled, mobilisation of 
capital and reducing the tax burden is not possible. 

Similarly I mentioned estate duty, expenditure tax and gift tax. 
It was opined that such taxes would weaken industry and trade. 
I made some calculations. The States got a maximum of As. 8 
crores. There are no new tax proposals in this Budget. The 
Central Government gets hardly As. 5 crores. The total revenue 
is As. 20 billion or As. 25 billion and even if my estimate is on 
the higher side, it should be around As. 15 billion. So it is futile 
on our part to discuss an amount of As. 10 crores which 
constitutes a very small portion of the total tax receipts. 
Whenever we discuss the matter of tax burden, we get into 
controversies instead of fixing a limit. Octroi is levied on 
kerosene oil, coarse cloth and sugar. Sugar costs 9 annas per 
'seer' ' but octroi and other taxes are levied on sugar at the rate 
of 7 annas per 'seer'. The Government earns huge amount of 
revenue through octroi and other taxes. In this process the rich 
people also eam a profit of 3 annas per 'seer'. We can save 
As. 15 billion to As. 20 billion tf we can exercise some control 
over the 50 lakh people who have a collective income of As. 50 
billion earned through high profits and perks. Until then we 
cannot ease the tax burden. 

Today, I take this opportunity to thank Shri Man Singh 
Patel who proposed that land revenue should be done away 
with in case of farmers who have upto 5 acres of land 
holdings. I think that this limit should be raised to 6.5 ~cres 
but even 5 acres would be acceptable. W~e.n such Ide~$ 
are mooted there is always a difference of opinion. ReplYing 
to this question in particular, the Prime Minister rather posed 
a question as to how to go about a~lishing I~nd revenue. 
It does not signify maturity of thought If one thinks that the 
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Government will not be able to function if land revenue is 
abolished. The maturity of thought would be that out of total 
sum of 55 billion rupees hardly sixty to seventy crore rupees 
are received as land revenue from the farmers having six and a 
half acres of land. Therefore, it should be abolished. 

Similarly, as regards the prices of foodgrains, I would 
emphatically urge that the prices of foodgrains should be 
checked so that they do not escalate beyond one anna per seer 
between two harvests. The Ministers are unable to give proper 
reply. On the contrary they cleverly complicate the issues flRCf 
create confusion whether the prices of foodgrains should be 
controlled to curb price rise or not and whether the banks 
should be nationalised or not, I would like to say that the 
objective of restricting the price hike to one anna per seer 
between two harvests is not being achieved. As such first of all, 
this objective should be set and thereafter this issue should be 
discussed. But this objective is not set. 

Similarly. the issue of mobilisation of capital has been 
referred to in this House. In this context. I would like to say that 
the Indian Society has disintegrated to such a large extent that 
there is wide spread jealousy, animosity and selfishness all 
around. You must have seen people taking out processions in 
support of their demands in front of the Parliament House very 
often. Sometimes, worKers of an Insurance Company take out a 
procession, as they are going to do today itsetf, sometimes we 
see the procession taken out by the hawkers who are the 
victims of police atrocities and at times the procession at the 
bank employees but a procession representing the grievances 
of the oommon men of this country is rarely seen. The main 
reason is that the Finance Ministry have divided Central 
Government employees into several grades with margi.,., 
difference. Some employees get As. 105 whereas others get 
As. 110. There is good number of grades as in the case of 
castes. There is heart buming among the people on account of 
these grades. This takes the shape of clash of interest between 
the groups. The factual position of. the country is not projected 
before the common man. They are not aware of the fact th8t 
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the country cannot develop unless there is mobilisation of 
capital resources. Every one is struggling to extract the max-
imum from the Centre. This trend has spread throughout the 
length and breadth of this country. 

I would like to urge that when I gave the suggestion to do 
away with all other classes except the third class in Railways, 
Shri Oasappa quoted the example of Russia. In Russia on 
appropriate example to be quoted for the Indian situation. I am 
referring to Britain which is a capitalist country .... 

... 1 want to say one thing regarding Shri Ashok Sen. I was 
deeply pained yesterday when he read opinion of the Law 
Secretary and took its shelter. A Minister should not behave in 
this manner. I would urge that since childhood whatever I have 
read is that in Partiament, it is the Minister and not the 
Secretary who is solely responsible for taking decisions in any 
matter. H the decision is good, the entire credit goes to the 
Minister and he is commended but if the decision is disUked by 
the people, the MirJdter is condemned ..... 

*** *** *** 

Shri Banerjee has referred to Oara and Shahjahan in this 
context. I have great regard for Shri Banerjee and Shri Indulal 
Yajnik. Both of them have proved that even if the mother 
tongue of a person is other than Hindi, he can speak the 
language more fluently than a Hindi speaking person. 

From the biography of Aurangzeb, wirtten by Shri Yadunath 
Sarkar, I am reading out a portion which pertains to Oara and 
Shahjahan. It is as fOllOWS: 

.. ~ Emperor's illness was taking serious tum. His lower 
limbs were graduallY swelling. His tongue was becoming dry. 
The king stopped the practice of coming to the Jharokha to 
enable his people to have a glance of their emperor as he used 
to do in the past every morning. His courtiers were not allowed 
to go close to the ailing king. Only Oara and some of his trusted 
officers could go near him. But requirements oj the State have 
greater importance and as such Shahjahan had to go to the 
Jharokha on 14th September in a critical condition." 

*.* ••• 
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I only wish to say that Oara's policies were not strong 
enough. Had he ruled his kingdom single handed without 
depending on others, results of his policies would have been 
commendable. Since Shahjahan had lost his physical and 
intellectual capabilities, hig policies could not achieve any thing. 
I only wish to say that there is· something inherent in the Delhi 
seat that the policies take wrong shape. Things cannot be 
streamlined till the 43 crore population living in this country 
resort to protest. Malaviyaji, socialism cannot be brought 
through budget. Socialism can come only when the 43 crore 
people of this country become alert and start registering their 
protest against wrong policies. 



29 
Supplementary Demands 

for Grants (Railways)* 

Mr. Deputy Speaker, Sir, I stand to oppose, and will continue 
to oppose these grants untill all the classes, other than the third 
class, in railway compartments are not abolished. In this 
connection, the Minister for Railways has stated that there are 
four classes of Railway compartments in Soviet Union. Such 
examples are not valid in our context; but if at all he has to give 
examples, let him cite the one in Britain where only two 
c1asses-first and third exist and many trains have only third 
class compartments. The only difference between the first and 
the third class is that in the third class, seats and berths have 
artefact velvet coverings whereas in first class, these are 
covered with leather; but as for the fare, the difference is of one 
and a half times only. However, leaving aside examples of 
foreign countries, we should think in the context of our own 
country's present condition as to whether we can abolish all the 
classes other than the third class. I am of the view that these 
shoutd be done away with. 

••• ••• 
_ . 

This demand for grant pertains to the administrative expendi-
ture. Therefore, I can speak on all these things since these 
affect the trains as also the administration of trains. This 
department governs first, second and third that is all the dassas 
of compartments. Therefore, unless the authorities abolish all 
other classes except the third class, we should not grant funds 

'-Lole Sabha Debates, 10 Mwch, 1964 
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to them. I wish we could focus our attention on this basic 
ailment whereas, we always get entangled in other triffles. 

Today, our country is in such a wretched state to the extent 
that it does not have any match in the world. On one hand our 
society is divided, income and expenditure-wise into numerous 
strata, so much so that no other country had ever been in such 
a situation in the past or in the present times. Economically, 
this country is substantially broken down and as much down is 
its moral too. I may draw your attention towards our history of 
last ten-fifteen centuries. From Ramanujam to DayaRand, all 
great souls, like Vasvanna, Mahavira, Guru Nanak,Kabir all 
of them tried to unite this country, all of them wanted to abolish 
casteism, but ultimately each of them left behind a· sect of his 
own. We have to find out a solution for all these things. Our 
country has been rundown economically and disheartened 
morally. Taking in view the wide disparity between the poor and 
the rich, as also unequality between people of higher OBstes 
and lower castes, we would have to find out some basic 
solution of these evils. That's why I ask for abolishment of all 
the classes other than the third class, in railways so as to unite 
this disintegrated country where do exist a big gap between the 
rich and the poor. 

While raising this point I also want to draw your attention 
toward the fact that all the arrangements that we have made in 
our country-take for instance, the whole administration of 
Railway-speak of unequality in income, expenditure, and 
dearness allowance etc., because all the grants are being given 
on the old pattern. Instead of uniting the country, they are 
disintegrating it, economically as well as caste-Wise. So, it has 
become more necessary to take some measures to wipe out 
ecOnomic inequality and inequalit}· of status among various 
castes. Small measures will not work here. That's why I have 
moved this motion. Today, such examples of foreign countries 
does not have any relevance because no other country in the 
wortd is as much disintegrated as our India is. If you connect all 
these things you will find the same trend everywhere in our 
country. 
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Further, I want to say that all children in the age group of 5 to 
11 years should be imparted education 'in the schools on the 
same pattern, irrespective of the status of their parents. We can 
build nation only if we take such measures, and only in this 
context, I have placed before you the Indian history of the last 
ten-fifteen centuries. 

I urge upon the hon. members as well as hon. Minister of 
Railways, not to just brush aside my sUggestions. They should 
consider my suggestions seriously. I do not say that they may 
do so for ever. It is quite possible that after ten-fifteen or twenty 
years, India's economic condition might improve to such an 
extent that even the poorest among the poors may get a square 
meal and regain his self respect. And the exployees of 
Railways such as the scavengers, the guards, the conductors 
etc. too may learn to respect all human beings alike without 
drawing any distinction between them on the basis of their 
appearance reflected from their faces and dresses. 

When, after fifteen, twenty or thirty years, such a situation 
may arise, then you may make more classes in the Railways if 
you then so desire. In this connection, it is not correct to give 
this argument that we have to provide facilities to the foreig-
ners, and that is why we are providing air-conditioned compart-
ments or 1st class compartments in the trains. My clear~ 
reply is: let separate classes be provided for the foreigners. As 
the Government have to eam foreign exchange from the 
foreigners let separate bogies be attached for them and there 
should be a rule to the effect that no Indian citizen can travel in 
these higher-class coaches. It will create a different mentality in 
our minds and in our society, as against the nation that none, 
else than about fifty lakh people of high cI~" get' 1hese 
facilities. The Railways are a very large organisation in which 
12 or 14 lakh employees are working, for whom are these 
employees wor1dng? They are for the 44 crores people of the 
country. But J would like to emphasize that these 12 or 141akhs 
employees have been serving only the t>igh class people and 
not the 44 crores ordinary people of the country. When this type 
of situation wiH change? And how it will change? I have cited 
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my own example. I tell you from my own experience that all the 
employees in the trains-such as Guards, Conductors, sweepers 
~ive attention only to the travellers who are travelling in the 
Air-Conditioned or the 1st class compartments; or to the persons 
like me whom they know to be the Members of Parliament lest 
they should not raise any issue in the Parliament. Therefore, 
they give full attention to these people. General Compartments 
are not even cleaned by the sweepers. After all how will it 
change? It will be changed neither by giving speeches nor by 
any other manner nor by providing petty facilities to the lower 
class travellers. It can be changed only when all the classes, 
except the third class, are abolished so that all the rich and 
poor people travel by the same class for the next ten, fifteen or 
twenty years. 

Well, if the Minister of Railways or the Deputy Speaker, or 
some rich people, some Saints or Mahatarnas start travelling in 
the same class then what will be the result. Saint Kabir wanted 
to unite the society and to make it one community by bringing 
together thousands of communities; but, at last the result was 
that one more separate community known as 'Kabir Panth' was 
added to the already existing thousands of other communities 
and its followers went on increasing. Therefore, I ask you to 
remove the Casteism, to remove the distinction between high 
and low, to reduce disparity in economic condition. Here I would 
like to add one thing that I am asking only to reduce it and I am 
not very much emphasizing on removing it. Here the classes in 
the railways should be such as in Russia and in England so 
that disparity in the income may be restricted to a certain level. 
Therefore, I say that all other classes except claSS-II' may be 
removed for a short period. 



30 
Demands for Grants of Ministry of 

Information and Broadcasting* 

Sir, one of my friends returned from Russia recently and told 
me that Russians are of the opinion that there is no 'Izvestia' in 
'Pravda' and there is no 'Pravda' in 'Izvestia'. These are two 
newspapers of Russia. 'Pravda' means truth and 'Izvestia' 
means news. The same thing holds good for India also. Here 
there is no news in truth and no truth in news. I cite an example 
from AIR's programmes. Only one haIf-an-hour programme is 
liked by me. Whenever the dance of Meara with Lord Krishna is 
depicted or the unblemished character of Kabir is portrayed, it 
gives momentary pleasure to a traditionalist like me. But even 
this truth is not powerful enough to change our society and to 
give it a new direction. Apart from this, what type of truth we 
find in the news is quite dear. From newspapers it appears as 
if India is respected in the wOOd. Today the world ridicules at 
'OUr country. Perhaps no other country has made itself a 

, laughing stock to such an· extent. We are not receiving the 
correct news. Regarding the Kashmir issue in the Security 
Council, the local newspapers made out as if we had won. After 
10 days we came to know that it was not a victoI'y but a defeat. 
What wiN we gain from this type of news? A lot of development 
was taking place in the country but all that was nullified in one 
stroke. This type of news will not benefit the country. Newa 
must be baaed on facts. 

In the developing countries the largest IQUrce of news is the 

"Lole Ssbha Debates. 17 March, 1964 
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Government and a Government wants to remain in power even 
if it has to tell lies. My first advice is that as far as possible 
news should reflect the truth. If the Government is unable to 
ensure this, let the public take on the responsibility. 

The state of newspapers is quite apparent. If I were in power, 
I would have introduced a law for people like Shri Goenka so 
that they relinquish the co-ownership of newspapers and mills. 

I wish that I may say some more on this topic. But this 
Government is not capable of taking over the newspapers 
which Mr. Goenka owns. I shall only say this much that in India 
mill-owners, be they sugar mills or jute mills, should not have 
the right to ownership of newspapers. Actually this is a complex 
issue and minor steps will not resolve it. Probably nobody 
among us, not even the Hon. Minister, may be able to do it 
because this country has lost its identity. I have always wanted 
to speak on this reality instead of bringing up mundane issues. 
But what to do? For the last 1500 years the pictlKe before us is 
of lord Vishnu. We merely offer prayers to Him and expect that 
we shall get justice when we see progress in terms of 'prayers', 
'bhajans' and 'yagnas' how can we face realities or achieve our 
objectives? Nothing will be achieved until the Ministry of 
Information and Broadcasting makes people realise the fulility of 
'pujas' and 'Yagnas' as far as attainment of their objectives is 

concerned. Perhaps I am giving suggestions to people who are 
themselves afflicted by this disease. In fact the whole of this 
country is gripped by this disease. I shall give an example and 
also make a clarification. Last time when I told that there was 
no proper scientific research I meant that scientists in India 
would become productive when they focus their attention on 
qualities of the human mind rather than the religious side of life 
in this country. I also told that a scientist could make better 
progress if he marries a daughter of an influential person 
instead of breaking new ground in scientific research. At that 
time people thought that my remarks were targetted at a 
particular scientist. That was not my intention at all. In our 
country there is a tendency to resort to sycophancy, name-
dropping, glib-talk, 'pujas' and 'Kirtans'. Until the Hon. Minister 



D.G. of Min. of Information & Broadcasting 

takes steps to curb such tendencies , there can be no 
objective information and broadcasting work in this country . 

••• ••• • •• 
.. .. Let me tender one more advice. I do not know every 

one working in the All India Radio, but I know a lady of 
that department since long. She is very smart, very diligent 
and very intelligent. Had she been a little bit sycophant, she 
would have become a very high officer in the A. I. A. by now. 
Now she is holding a lower position and might be at the 
seventh, eighth or ninth position. It has to be noted that 
people are being promoted through sycophancy. That is why 
performance of most of the departments in the Government 
is not good, irrespective of the fact whether it is the A.I.A., 
the Ministry of Education or any other Ministry. Before I 
proceed further in this regard, I would like to give an 
account of the some minor details in this regard. If possible, 
the Hon. Minister should open an university through the 
A.I.A. A teaching programme could be started for 3-4 hours 
daily through the A. I. A. through which people could be 
imparted education equal to B.A. and M.A. or something 
better than that. It is possible. Bt.rt one thing about which I 
would like to warn is that if \he aforesaid programme is 
conducted in English medium, It will create more problems. 
In case you propose to conduct this programme in English 
then it would be better if you ignore my suggestion. This 
work should be carried on in Indian languages only-A uni-
versity of the A.I. A. 

Along With this, I would like to tender one more advice 
about the emplQyees working in the A.I.A or other Ministries. 
Employees, who carry out their work in Indian languages get 
about half the salary of the employees doing work in 
English, rather, they get even less than that. This is not a 
proper method of implementing a good language policy in 
the country. When I am talking about employees, let me say 
a few words about the temporary employees. They are 
called staff artists and their plight is miserable. If you pay 
attention to their plight, I am sure, there will be some 
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c;hnnge. )t nu 10 Po ®ne. A$ compared to their Mll440U4§ 
who 818 permanent, their condition is deplorable. 

On the basis ot this report, we come to know that all the 
newspapers In Indian languages all over the country get 
~ worth As. 21 lakhs whereas English newspapers 
... got advertisements worth As. 30 lakhs. What should I 
laY In this regard. If I use some strong words in this regard, 
people will get annoyed with me. No doubt, on this occasion I 
ruDy want to utter some strong words. Similarly, I would like to 
tilt one more thing to the Hon. Minister. I have received a . letter 
from his State. h had considerable emotional touch. The writer 
01 the letter wrote to me with the request to inform Shri Satya 
Narayan Sinha that in Bihar and I think in several other States 
In the country as well, girt child is eliminated even now. There 
are several families and castes in the country which ff' eI so sad 
on the birth of a girt child that they consider it wise to kill her at 
that very moment. If killing of girt child continues in the country, 
I do not think that justice Gan gain ground ... The writer of the 
leiter had requested me to read out the letter to Shri Satya 
Narayan. 

No such programme is being broadcast through the A.1. R. or 
by the Ministry of Information and Broadcasting which is 
interesting and attractive and which could help in eradication of 
this type of evil from the society. If one says "speak the truth" 
or "do not indulge in aduheration", nobody would listen. Similar 
other advices like chewing the food while eating or not to talk 
while eating etc. will remain unheard. But if you air all these 
lings through an interesting programme and try to change the 
ItabHa of the people, it is possible that our country may also 
become civilised to some extent. 

While making a reference to make the country civilised. I 
must say a. few words about civilisation. The Ministry of 
Information and Broadcasting is supposed to be more c0n-
nected with it. What is cMlisation? Do civilisation mean that 
people will be arrested after 50 hours of their taking out a 
peaceful procession for vendlating their grievances and they .. 
nat IIIowed even bail. Does civilisation mean that • Member 01 
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Par1iamont tor eKampto Shri Bagri should take shelter here. 
TMl'~ WAQ a firM wh9n tMrs ussd 10 be an Emperor in 
Delhi. It is a place for shelter. Instead of allowing him to 
stay in any of the 50 rooms of the Par\tamen\ House. he \s 
lying under a tree. Is it civilization?" 

*** *** *** 

.... Here. we talk much that We are civilized. Is it our 
civitization to remain a mute spectator when a country 
attacks our country and we allow a tninister of that country 
to use our airspace. Is this the civilization? h means domi-
nate the weaker ones and submit before the stronger ones. 
If our electronic media or the Ministry of Infonnation and 
Broadcasting continue to propagate this kind of civilization. 
the problems affticting the country would continue for ever. 
Civilized conduct means to face courageously. the stronger 
ones ,and adopt a benevolent approach towards the weak. h 
would be in the interest of the country if the Ministry of 
Information and Broadcasting takes cue from this and acts 
accordingly . 

Once. I had taken up the subject of Men, Women and 
Children for discussion but could not complete. It is a sub-
ject, which has got nothing to do with current politics, but 
Mr. Speaker, Sir, do you know why our womenfolk have 
suffered so much throughout the course of our 1500 years 
old political and social history? 

*** * .. 

Earlier, I used to get furious on this matter and it kept me 
restless for about eight to ten years. At that time. I had not 
understood the crux of the probtem, but when I thought 
deeply about it, I came to the conclusion that the desperate 
and lleIpIess Indian male harassed by his boss throughout 
the day, gives vent to his rage and frustration by mercilessly 
treating the womenfolk when hA returns home. Similarty, the 

°In reply Mr. ~ uid. '" cannot change Pertiement Houee .., ,... 
denial quMIr.'! 
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women harassed by their menfolk give vent to their anger and 
fury on the innocent children. 

*** *** *** 

Sometimes, I feel an urge to quit politics and to form a 
children's party to launch a struggle agalnst their thrashing by 
their parents for no rhyme or reason. The Ministry of Informa-
tion and Broadcasting should utilize all the means at its 
disposal to propagate and instil: in the minds of the people, 
such a way of life wherein powerful one restrains himself from 
attacking the weak, just to give vent to his or her anger and 
helplessness. All efforts should be made to check this negative 
human tendency, this unending chain of tyranny and oppres-
sion, which motivated a powerful country IikeChfna to attack its 
weak neighbour. The Ministry of I"formation and 'Broadcasting 
should draw a long term plan to weed out this malady, which is 
deeply rooted in our minds. However, to achieve this objective, 
the Government and the Ministry of Information and Broadcast-
ing should first of all get rid of it themselves and in the process 
become more civilized and courteous. Only if they do so, they 
would be able to impart basics of civilized behaviour to their 
fellow countrymen. A discourteous and uncivilized person can 
never teach others. 
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Demands for Grants or Ministry 

of Defence* 

Mr. 'Speaker, Sir, there is no relation between the forces of 
olden days like those which were victorious in Renders and AI 
Amin and the forces of today. It would be meaningless to say 
that army in those days was stronger than that of today. No 
similarity should be struck between the two. Army at that time 
fought for the British Emperor or Empress, British factories 
supplied weapons to them and British officers did the supervi-
sion in the subjugated country which was kept under a peculiar 
discipline. But in today's army nothing of that sort is left, it is 
merely the skeleton of what it was. I regret to say that the link 
of the chain has worn out. British empire has gone, but except 
for that link the whole of the chain is as it was. This was proved 
in the closing ceremony of the Republic Day i.e. on the 
occasion of Beating Retreat Ceremony. I had gone to see this 
Beating Retreat ceremony just for the first time. Church bells 
rung and a Christian psalm was sung. I am referring to the 
'Beating Retreat' ceremony "Abide with me.O'Lord" was sung. 
This does not mean that bells of temples or Gurudwaras or 
mosques should be rung or that hymns of these religions 
should be sung only. What I merely want Jo say is that the way 
Beating Retreat ceremony takes place makes it evident that 
whatever brain may t:»e working behind it, no official can be 

. blamed for this it is just a political strategy that such age old 

*U* s.bha ~, 21 MM:h, 19&4. 
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traditions are being followed and what should have been 
removed immediately has not been removed so far. 

From that point of view if we evaluate the military capabilities 
of ancient India, about one thousand years ago when the 
emperors of various empires faced defeats and the military 
capabilities of today, we find no difference. In those days it was 
said that Anangpal's elephant ran away which led our forces to 
take to their heels and were defeated, otherwise we were 
almost victorious. Similar things are said even today. Whenever 
we are defeated such excuses are made like that in NEFA our 
army was very small or our army was not equipped with proper 
weapons, or we were cheated or we were fighting at greater 
heights as if Chinese were fighting at lower heights. Probably it 
may be said that General Kaul caught cold. Whatever may be 
the case whether Anangpal's elephant flees, someone catches 
cold or there is scarcity of weapons, all these things are 
superficial. 

The malady is somewhere else. If such a big nation loses its 
freedom just because Anangpal's elephant ran amuck, it could 
be termed only as symbolic. We should find out the main 
reasons of it. Certainly, there were some major reasons for it, 
otherwise a petty incident like that could not had have led to the 
loss of independence of such a big country. We should look for 
the deeprooted disease instead of being satisfied with external 
symptoms. 

In this regard, I would like to draw your attention towards one 
more thing. Recently, I was going through a book, of thousands 
of years old history. In that book, Arab historians have told how 
the Indian women gave away aU their ornaments and jewellerY 
to the state for the sake of the country. In that, I found a 
startling resemblance to the current scenario. Inspite of it we 
got defeated. After all, these ornaments are worthless. I have 
calculated and come to the conclusion that all this money that 
we have collected in the name of 'war-fund' can hardly meet 
the expenses of our Army for even ten days. Yet, huHabaJoo 
was created over it. It is nothing, but just a matter of getting 

. entangled over flimsy issues. It is altogether different to probe 
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and find out the real cause, the real malady. Demonstration of 
valour is within our limits, but we ultimately Sutter from the 
colonial hangover, which has tumed us into a demoralised lot 
over the· years. 

Similarty, just have a look at our way of thinking. Even today 
many people look upon Padmini as the ideal of Indian Woman-
hood, but in this era, if I am asked to name my ideal, I shall 
certainly look towards Natali of Russia, who In the guise of a 
maid-servant in Gennan armed forces camps at Ukraine, 
gathered confidential information,. on basis of which 50,000 
Gennan anny personnel were killed. We will have to "change 
our ideals. In this regard, I would also like to say something 
about Shri Saraf, whom I give due respect. He has misunder-
stood, that I have spoken against worship or prayer. It is not so. 
What I meant was that, if someone prays for 'Moksha' 
(Salvation), it is perfectly understandable, but if someone prays 
for victory in the War or elections or to increase the agricultural 
production and believes that everything can be achieved 
through prayers, in my view, he is living in a fool's paradise and 
his fate would be similar to the defeat we suffered in N.E.F.A. 
(North Eastern Frontier Agency). 

Similarly, I would like to draw your attention towards a similar 
incident that has taken place in the past. The notorious warrior 
from Central Asia.. Timur invaded fndia during the reign of 
Emperor . F.rwe-Shah~Tughluq, but before doing so, he took 
cognizance ollfle fact that elephants constituted a deadly and 
dangerous element of the Indian forces. Years ago, he had 
seen this wonderful animal on display in Samarkand. Apart from 
that, a strong corps of Engineers and an effective espionage 
network were the backbone of his anny. Timur's spies made 
deep inroads into the Indian forces and collected secret 
information about their position. As a result thereof, before 
dawn and much before the march of the Indian Elephants into 
the battle field, Timur's anny laid iron claws across the battle 
field. The visibly shaken and injured elephants, instead of 
attacking the enemy, roared in rage and beat a hasty retreat 
and consequently the Indian forces were defeated. What had 
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happened in N.E.F.A.t I myself went and saw it. At a place 
about two to three thousand feet above sea level in the 
N.E.F.A. hills, a gay and obliging young lady was seen, about a 
few days before the war. Some people said that she was a, 
Nepalese, others claimed that she was Chinese. Perhaps, she 
was a Sino-nepalese, who used to sell tea. She was a very 
obliging and licentious kind of person. Although, I was told 
about her, I was not that eager to meet her. I came to know 
that Chinese espionage network was much stronger than ours. I 
was astonished to find that our forces depended on infonnation 
provided by Tibetan and Sherpa Coolies. When I inquired, 
whether we had any other source of infonnation, I found out 
that there was none. The coolies who carried goods on either 
side of the border were our sole source of information. There is 
one reason behind it. Over the past thousands of years, we, 
Indians have become an arrogant people, arrogant about our 
civilization and culture, which is nothing but a myth, and this 
arrogance restrains us from looking at and learning from the 
developments taking place in the rest of the wortd, and the 
advancement made in the field of defence by other countries, 
and as a result of this baseless vanity, we have to suffer later 
on. About .espionage, you might have heard the story, wherein a feudal chieftain infonned the Emperor about the concentration 
of enemy troOps in the North and the Emperor replied to· tlim 
that perhaps the former was seeing things from the ramparts of 
his high fort. A strange kind of vanity permeates our mind and 
thoughts and this was the raison d'etre for our defeat in the 
battlefield. 

Now, I would like to make a request to you. Earlier also, I 
had demanded that an inquiry by a Parliamentary Committee 
should be ordered which will make an indepth study of our 
military organisation, our military structure, since independence. 
It will make suggestions to prepare a new military structure. In 
this context, I would like to remind .you that I have repeatedly 
referred to the said circular in this august House, but I did not 
receive any response from the Government. I had also made a 
mention about the dubious role played by the three key 
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persons. in N.E.F;A., but no repty was given to my question. 
Although. foreign policy. defence policy, defence production, 
industrial and agricultural production are all different matters, 
the country cannot progress unless there is effective c0-
ordination between all these sectors. The country will disinte-
grate If ther:e is no co-ordination between foreign policy and 
Defence policy. Same is happening at present. There is no c0-
ordination between the Government and the public'. Every thing 
Is lying scattered, Today it has become virtually impossible to 
establish any kind of co-ordination'between our Defence policy, 
toreign policy, industrial, agricultural and defence production 
Met public opinion. As a result, some people say that we won't 
let the ememy have even one inch of our territory in Ladakh 
while some others say we will not give an inch of Kashmir. 
Some people say that we will teach a lesson to Phizo. While 
others talk of forcing the Chinese to lick the dust, if they dare to 
attack the country again. Apart from it, some of us also go to 
the extent of discussing the problems of people of Indian origin 
In Sri Lanka or East Africa. A vanity of immeasurable depth 
pervades our thoughts and our very existence and the tragedy 
is that it is without any solid foundation. A country, a nation 
cannot be built on the basis of such ~ arg~rnents. Our 
foreign and defence. policies are far away from reality. 
Mr. Speaker, Sir, you must have definitely come across some 
examPles of it. We talk so high that their imptementation seems 
to be a distant possibility. Despite wide ranging discussions and 
lofty talks, most of the time, we arrive at the conclusion, that it 
is better to find a solution under the aegis of the United 
Nations. We talk, as If the responsibility of soMng international 
problems and changing the world, rests ,on our tender shoul-
ders, but all said and done, we come to the final conclusion that 
we should approach the United Nations. 

I would just like to refer to an incident. I don't want to name 
the person. Recently. there was an explosion in Poonch. 
Immediately, someone talks about Pakistani involvement in that 
and what is the result? The people have been enraged but 
what has it resulted in? How to take revenge for this? True, the 
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Pakistanis had a hand in it, but how dQ we propose to retaliate? 
Similarly, someone says that we will cross the line of control. 
Such things are not trumpeted around, but are done. No 
sensible person will talk like this. Similarty, some people say 
that Telvot is not such an important person, with whom we 
need to hold talks. These things are not to be said. Further 
there are some people who say that the time is ripe for the . 
country to produce and purchase atomic weapons. I wonder 
about the world in which they are living. They talk of purchasing 
atomic weapons, as if they are available for sale in the market, 
at the VaraOasi square and the Kachauri lane. Atomic weapons 
ant not that easy to produce. Here they talk of producing atomic 
weapons, I would say that let us first produce solar stove, then 
we can think about atomic weapons. The country's foreign and 
defence policies can at best be termed only as 'fantastic'. I 
would request you to formulate such important policies, keeping 
in view the realities. It should be done somehow, for today the 
country is standing on the precipice of calamity. I feel restless 
day and night. I don't know how to express the state of my 
mind to you. It seems to me as if the whole country is moving 
tDwards disaster, which may come any moment and we won't 
be left with anything to save ourselves. 

The people got instigated and perhaps I too am responsible 
for that to some extent. Perhaps, I too added fuel to fire, when 
in this House, when you were in the Chair, I narrated the tales 
of woe of the Hindus of East Bengal, where two thousand 
villages were bumt down, but whenever I take up such sensitive 
issues, I also make it a point to elucidate the policy we should 
adopt in such cases. But what result can we expect, if we just 
discuss these things In this House? How will we defend our 
borders when we are not capable of protecting even the life and 
property of our citizens, irrespective of their religious affiliation. 
When a country becomes incapable of maintaining law and 
order within its borders, it cannot defend its borders. 

You must have observed that in matters relating to defence 
and foreign affairs, we always tend to look for support towards 
some or the other foreign power, whether it be the Anglo-
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American bloc or the Soviet bloc. In yesterday's discussion, a 
third source of SU~, that of ~ Afro-Asian bloc came to ~r. 
notice. It would be just like a cripple using the crutches. It would 
be far better if we become self-sufficient as soon as possible. 
The countries, we look for support, are themselves dependent 
on other countries. We should seek their friendship rather than 
their support. When the question of Pakistan arises, it is said 
that in their eyes Pakistan and India are equal. So their support 
is of no use to us. 

Now I shall speak of our dependence on Anglo-American and 
Soviet support. To rely on either of these countries on a 
continuous basis would be a wrong step. tt is our misfortune 
that the will power of our people has been shattered. We see 
that in our country there are some people who prefer Anglo-
American support while some others prefer Soviet support. I 
want to emphasise that our stra~ and foreign policy should 
be ftexible enough so that we may be able to seek aid from any 
country whenever necessary in the interests of our national 
security. Our thinking should not be influenced by any particular 
bloc. At the same time, we must equip ourselves well. We do 
not have a strong will to think independently. For the last 17 
years, the affairs of the State are being run by hoodwinking the 
public, in a manner that no politician in the world has ever 
done. But there was no principle behind it. Now this sort of 
devemess will not do. This thing may have given us some 
respect in the world in the last 17 years but now those days 
have gone. The need of the hour is to have well-balanced 
policies that may take India in the right direction. 

Now I would like to say something on the organisational 
structure of the army. I am not aware of the number of officers 
in the rank of Brigadier. I have tried to get this information a 
number of times but each time, I was told that it was against 
national interest to publicise such infonnation. I guess the 
number is around 200. I want to know as to how many of them 
have risen from the rank of soldier and as to how many have 
risen from the rank of Ueutenant. I pose this question to the 
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Hon. Defence Minister. " he is not able to release informatiOn 
regarding the number of such officers, at least he could give a 
ratio that throws light on the number of soldiers and Ueutenants 
who have become Brigadiers. Ideally, 75% of the officers in the 
rank of Brigadier should have risen from the level of soldiers 
and the other 25% from the rank of Ueutenant. But if this idea 
seems too revolutionary then let it be a 50:50 ratio. That too is 
acceptable. 

Another point that I want to raise is regarding recruitment in 
the army. I have received information from the recruitment 
centre regarding the physique of Indian people. People who 
have knowledge about international matters tell me that in 
Europe 50%. to 60% of the adult population can handle a gun. I 
am not talking of knowing as to how to operate a gun but of 
only handling it. In China 20% of adults can do this whereas in 
India only 3% of the adult population can do so. If this be the 
state of affairs then I urge the Government to provide nutritious 
food to the PtiK>Ple. What can be expected from an army that 
does not get' proper diet? 

Many people keep on writing to me in the belief that I can do 
something. But what is in my power? I am not in the 
Government so there is no question of my having any influence 
in the Government's working. Still 'people write to me. They 
seem to be under the wrong impression that if I convey their 
point here their problems will be solved. That is why I am 
compelled to relate their tales of woe here. A serviceman who 
is injured in the cdurse of duty is given compensation. But 
many soldiers are not given this compensation and if any 
compensation is given to them, they are paid at the same rates 
as labourers are paid. 

Similar1y, high-ranking officers make the soldiers do a lot of 
unofficial work. At· some places fees are being charged for 
recruitment. How far is this practice lawful or unlawful remains 
to be ae8n? Soldiers are paid Rs. 5 and officers are paid As. 
50 as clothing allowance. The quality of rations is different for 
soldiers and officers. Officers get special rations such as 
powdered milk from Australia. I saw several tins of powdered 
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milk there. Soldiers are given just 'Dal-Roti'. This system needs 
to be changed. I am not suggesting a revolutionary or perma-
nent change. But at least there should be some parity in the 
quality of rations given to officers and soldiers at the time of 
war. 

From the report submitted to the Ministry, it seems that 
accommodation is to come up for 350 married officers at a cost 
ofRs. 1.5 crores. Which is nearly Rs. 50,000 per officer. 
Instead of spending so much money on building residential 
quarters at this time, the money could be used for the welfare 
of the soldiers. Low cost barracks could be constructed for 
them. This will create a good impression in the minds of the 
people. 

A lot of concern has been expressed with regard to the 
education of the children of those killed in the war. Such 
children do not get proper education. I suggest that the 
Government should take on the responsibility of educating such 
children. 

The army has a Research Directorate. I have come to know 
that the post of Director of this organisation has been lying 
vacant for the last so many days. How can the institution be run 
without a Director? Can there be any research for the army if 
the person who is responsible for it, is not there? 

I have also been informed that the entire amount of monetary 
contributions from schools and colleges for the army is not 
being deposited. One person told me that a college did not 
deposit its contribution as it was thought that they have to give 
money again when the Minister comes after eight months. This 
is not an isolated case. It is happening at several places. 

Even the money collected through dance and drama perfor-
mances is not deposited in full. 

The daily attendance allowance given to N.C.C. cadets is 
pocketed by unscrupulous elements. Such is the state of affairs 
in the country. Strict action should be taken against the guilty 
persons. I am not in favour of capital punishment. I don 't think 
there is any point in ttnforcing this penalty. In this conr.ection, I 
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would like to praise the Prime Minister to a Hmited extent;· this 
should not be interpreted as all out praise. it is often said here 
that such and such person should be hanged. The Prime 
Minister developed this habit 18 or 19 years ago. But here in 
the Lok Sabha I have seen him hesitating while broaching this 
matter. I am against 8flY law that pertains to hanging. At least 
no Lok Sabha Member should speak in favour of Capital 
punishment. 

*** *** *** 

The President's Address mentioned about pension for 
improving working conditfons in the army. Army should not 
agitate for the pension or petty monetary gains. The morale of 
the army should be kept high. 

I shall make one more submission before concluding. On one 
hand people are piling up weapons and on the other they talk 
of disarmament. Without disarmament this world will be des-
troyed in the next 20-30 years. So this point must be kept in 
mind while holding consultations with the Defence Ministry. How 
will this happen? One thing is that we have the right to life.-
There cannot be security in the country unless the State has 
got the power to eliminate the culprits. If fighting against 
injustice becomes a part of our life then we can do away with 
the aforesaid power of the State. 
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Demands for Grants of Minl~try of 

La .. 

Mr. Deputy Speaker, Sir, Demands for Grants for the Ministry 
of law should not be passed, because there is no rule of law in 
the country and rule of anarchy is increasing. 

*** *** *** 

Interruptions@ .*. •• * 

It had started much earlier but now it has increased and that 
too rapidly. Shri Keshav Singh has become the symbol of small 
man, who constantty fell victim to poverty but maintained his 
self-respect ... 

•.. .1 will not name anybody. When a poor man suffers pOverty 
and tries to maintain his self respect, he has to face the evils of 
law too. The representatives of the majority class and their 
servants are not only making the laws in the Legislative 
Assembly but are also awarding punishments to them. It Is 
important to note that the Constitution of India provides sepa-
rate agencies for making laws and for enforciI ag 

"LaI< Sabha. Debates,. 24 MM:h.. 1984. 
(a) All Hon'bIe member: it iii begilN.llIg. 

A . 
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the same because we have a Supreme Court, which does not . 
exist in the U.K. 

*** *** *** 

Interruptions@ 
*** *** *** 

I am talking about the Ministry of Law. I will say whatever I 
like. Is it a mockery? Whether the majority here will try to stop 
me from speaking? Here also you can see that... 

*** *** *** 

.... 1 will not talk of Uttar Pradesh, at all. I am talking about the 
principle. If in any House of Germany or U.K.-leave aside 
U.K., it is a useless country. Many people think that there exists 
a House of Commons, but in reality, House of Lords is the 
Supreme Court in that country. Judiciary may be discussed in 
the Parliament of that country. But in America, Supreme Court 
is the highest court of Law. If someone says that the American 
Senate and House of Representatives have a right to punish 
someone, then people wi" laugh at it. You don't talk of the Lok 
Sabha of our country and Legislative Assembly of Uttar 
Pradesh ... 

... ... . .. 
... Everybody has its own style of exr;ressing things. You 

should not control our tongues to this extent. I am not violating 
any rule. I am only giving you an example. Our population is 
about 40 crores. Even if 39 crores 99 lakhs 99 thousands and 
999 persons have one voice and I have a different voice, so 
long I stick to it and do not violate any rule, these persons have 
no right to put my life in danger or to insult me. If they do so, I 
will call them mad. 

Today, Socrates should be termed as mad or the people of 
Athens who hanged Socrates? He became isolated. When we 
see a new thing in this world, we get irritated. Today, after a 

*@ Mr. Dy Speaker: You cannot speak on the subject of Uttar Pradesh 
Legislative Assembly. 
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lapse of two or two and a half thousand years, the entire world 
is saying that he was a wise and learned man; and the people 
of Athens of that era, were mad, who had awarded death 
punishment to him. These are very big issues Mr. Deputy 
Speaker, Sir, these do not merely relate to Delhi or Uttar 
Pradesh. I want to submit that it is the foremost duty of the 
Ministry of Law to provide protection of life and other things to 
the poor and the common man of this country as· laid down in 
the Article 20 and 21 of our Constitution. When such protection 
is not provided to a person, then I will be compelled to say that 
it is not a rule of law but a rule of arbitrariness (Mauj ka raaj). 
Hence I oppose the Demands for Grants of the Ministry of Law . 

••• 
It is a law of nature that, a right person is called a mad man in 
his time, but the history decides who was mad. 

I would like to remind the Law Minister that once Bacon had 
said that Judges are like lions, but are under the Government. 
Whenever I see a Judge, sitting in the Court and working as a 
lion and not working under the Government I feel happy. I feel 
proud while saying that, today we have some Judges of this 
cali bra. 

When I think over these issues, that a common and 
unsourceful man has no status in this world and suffers 
everywhere, I am compelled to say that the big and rich people 
have become so important and respectable in this country that 
even if they commit a murder and are awarded long term 
imprisonment their sentence is reduced, or waived by the 
Government. If this is the state of affairs, then how will we be 
able to ask the people to respect the law. If a crime is 
committed by rich and influential person, then first he is not 
arrested, and if he is arrested and put on trial, then he is 
acquitted by the Court whereas law provide no protection to 
poor and resourceless persons. 

In this context, about the issue of delay raised by Shri 
Singhasan Singhji, I would like to say emphatically on the basis 
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of my experience that today in India, the persons responsible 
for dispensing of justice, particularly at district level, are in the 
habit of putting off things. Farmers suffer heavy losses in 
billions. They are told to reach the court on a particular day. 
Their expenditure in reaching the court, their loss in terms of 
work, if all these factors are taken into account, then the loss 
suffered comes to billions. There is very little respect for 
resourceless persons in this country and very little attention is 
paid to their convenience. 

The same situation prevails in the country in respect of 
murders. I am not talking about the murder of one or two 
persons, but large number of persons are massacred in the 
broad day light. Ministry of Law can state that they are not 
concerned with this problem. But Article 20 and 21 of the 
Constitution of India apply equally on each individual of this 
country and if such a situation arises where killings of hundreds 
of people occur on the road side,· they may be Hindus or 
Muslims, then what is the significance of Article 20 and 21 of 
the Constitution of India. The cause of their murder is to be 
identified. First of all, I would like to say that the roots of law 
and order which exist in the minds of the people, are generally 
shaken by the Government of India. Day in and day out, the 
people are provoked, sometimes by referring to violation on the 
border and sometimes by referring to Hindu~ living in Pakistan. 
When the objective is not achieved, the people get agitated and 
are bent upon doing something to express their anger. I would 
like to suggest to the Ministry of Law that they should deeply 
ponder over this issue in order to establish the roots of law and 
order in the minds of the people otherwise the Hindus in 
Pakistan would be killed and the Government of India would be 
helpless to do anything in this regard except provoking the 
people and consequently, the Hindus in India would start 
massacring Muslims. Therefore, I would like to level this 
allegation that the Ministry of Law and the Government of India 
are primarily responsible for the killings of Muslims on the 
roadsides. Therefore, it is essential that the roots of law and 
order be strengthened in the minds of people. If you study the 



D. G. of Min. of Law 

law, you will realise that a number of Sections deserve deletion, 
particularly one, in respect of which I have tried my best to get 
it deleted from the statute book. This is section 109 under 
which anybody can be put behind the bars. I understand that at 
present, about 20 to 30 thousand people are facing irnprisol r 
ment under this very section. I would like to submit that all 
these punishment are for the poor and resourceless persons 
and not for rich and resourceful persons. The poonnan goes to 
city in search of employment, he has no relative in city and he 
loiters on the road upto 10 or 11 p.m. Suppose he has a 
argument with a policeman and the policeman makes it a 
prestige issue then he is apprehended and one iron rod, a 
matchstick and a candle stick are found in his possession. 

*** *** *** 

One blade is also recovered from him. But it is not given so 
much importance now-a-days. He is imprisoned on the charge 
of illegally carrying these 3 or 4 things. One iron rod is usually 
utilised to establish charges on 50 to 70 persons who have 
thereafter been sent to jails. Everybody knows that false 
charges are levelled under section 109 I.P.C. and even then it 
is still in force. It is being contin~sIy enforced since the British 
rule in India. Today where are the roots of peace and tranquility 
and Law and Order, which is prevailing in India today. Law 
Minister will look into it that what are the root causes for this 
deteriorating peace and tranquility, where are those rights and 
which are such elements. Three or four elements are InvoIv8d 
In It which' usually control law and order In our country and 
pemap8. they are maintaining it since the days of BrItish rule. 
One element is goondas. Even today these goondas mainIIIIn 
our law and order system. Second element is" police and 1t*d 
element is richmen because these goondas and police together 
act in such a way that richmen do not bother about them Met 
do not interfere In goondas work. These hooligans together with 
police interfere in the life of commonman and poorman. haraas 
them, loot them, thus the Jaw and order system runs on their 
dictates and these richmen live a safe and secured life under 



258 Lohia an(i Parliament 

their protection. Until and unless this system is not done away 
with it will not have desired impact and it is certain that as and 
when it is done a large scale disturbance is inevitable because 
if these hooligans who are controlling the law and order system 
and with whom policemen are familiar are suddenly asked to 
refrain from such activities then it will certainly create probl.ms. 
Therefore until and unless Government do not equip itself to 
face this triangle of police, hooligans and richmen, the law and 
order system can not be maintained in India. 

I conclude my speech adding few more points. 
The situation in Delhi is so bad that if an educated person is 

asked to submit his application for bail then he is asked to give 
his thumb impression. It is my personal experience. Five 
persons engaged by this Congress Government have forcibly 
taken my thumb impression when I refused to sign. I remember 
one person out of them was not in a position to hold me. They 
thought that my thumb impression will do. So, see, this is how 
our Law Ministry is functioning. Until you are not able to provide 
security to a person in the country, you can't be called 
successful and our Law Minister is aware of it but only upto 
English level. I would like to say that only English people have 
not enacted laws but Russians and Germans have enacted it. 
We are slaves of English language. We do not bother as to 
what is happening in other parts of the world, because we have 
not kept the windows of our mind open. The Government 
should see how justice is done in Russia, Germany and U.S.A. 
The Supreme Court there has given some remarkable judge-
ments recently. This is possible here tmly when we shed the 
yoke of English language and throw' the windows of our mind 
open. Still I would like to emphasise that efforts should be 
made to improve the judicial system in the country. 

In the end I would like to say that no funds should be 
allocated to the Department. 
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Demands for Grants of Mlnrstry of_ 

External Affairs' 

Mr. Deputy Speaker, Sir, there was a time when India's 
foreign policy was held in high esteem throughout the world. 
But today, it is under heavy pressure - pressure of misdeeds 
- and has to keep a low profile. Earlier, we were respected for 
Mahatma Gandhi, our old cultural heritage, 40-44 crore popula-
tion and a powerful army. But now, all these four powers have 
sapped. Why did it happen? I think that the main reason is that 
India's approach towards America, Russia and China has not 
been favourable. America and Russia have eighty per cent of 
economic and military power. India has not fully understood 
these countries. China is also of! wrong foot. Probably, now 
only two powers will remain. India has never understood China 
and I would like to give a detailed account pf it here. 

China is like a creature who is suffering from a peculiar pain 
but it does not know the cause of pain afld is indulging in all 
sorts of wrong deeds because of suffering. The pain is 
marxism. China had adopted marxism with the aim of reducing 
disparities in relationships with other countries. I am also 
suffering from this pain. There are two billion non-whites, 
exploited, oppressed and poor throughout the world whereas 
there are only one billion powerful whites-l would not say 
happy--in the wortd. There are many disparities between these 
two groups. WIthout going into the details, I would like to 
~tion here main five disparities only: (1) Disparity in produc-
tion. The quantity that is PfOduced by an Indian in one hour, it 
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is produced in five to six minutes by a Russian and in two to 
three minutes by an American. (2) Disparity in prices. The 
prices of raw material do not increase but that of finished 
product is sky-rocketing. (3) Disparity in military hardware. I 
have already mentioned it. (4) Disparity in talent and 
(5) Disparity in density of population. Whereas in Califomia, 
Siberia and Australia only five to seven persons inhabit on one 
square mile, in India and China, the density of population per 
square mile is over 1,000. This is called inter-national feudal-
ism. These five disparities are eating into the vitals of the world. 

China had thought that perhaps Marxism would reduce the 
disparity. China is not bothered about disparity between her and 
U.S.A. But it is worried as it has not been able to come at par 
with Russia. Both the countries are Marxist countries and even 
then they are not at par. One of '"the reasons may be that 
though marxism may have a solution to reduce the disparities 
within the country but it might not have a solution to reduce 
intemational disparities. That is China's dilemma. What has 
China done. It did not invade Australia, Siberia or Califomia. It 
invaded South Korea, South Vietnam and the borders of 
Himalayas because they were weak, China did not knock the 
doors of Kumoy or Mo-tsu. The conclusion is that bully power 
particulllrly those having weapon power suppress the weak. I 
would like to point out here that when I was young, I was of the 
view that a time would come when India and China would 
~ take up_ a challenge against big power. But today.. I 
dare say, non-Whltes, open your eyes, if a non-white 
becorries powerful and that too militarily, he will not invade and 
knock the doors of whites but of non-whites itself. 

There are no two opinions that China is a demon of modem 
times. But at the same time we should not forget that demons 
1100 have qualitie8. Our country produced Ravana and he was a 
great 1C:hcUr. SlmIIaIy, China is also powerful not because of 
weapons ..... In fact, :there is nothing in the whites to be 
proud of. China is powerful in the real sense and it has become 
the spokesman of 2 billion non-whltes. The 2 billion non-whltes 
think that they can achieve many things like self-respect etc. if 
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.. China is their spokesman. I do not know whether it is true or 
just an illusion. I have my own apprehensions. Therefore, I 
would like to appeaJ to my countrymen . and the Govemment 
that they should not treat this matter as just a propaganda. h is 
a matter of self-respect. I would urge Russia· and America also 
not to treat the matter casually by saying that it is just an ethnic 
propaganda. Unless theSe five disparities are removed, nothing 
fruitful could be achieved. Today, I am ready to say-probabty I 
was mistaken 10-15 years back-that the solutiOn to these 
disparities would be brought not only by non-whites but by 
liberal whites also. We will be able to fight the demon only after 
the solution is brought about. 

This is not just an attack on India or the Himalayas. The 
foreign policy of India has been a failure because the invader 
was not viewed in that background. 

I havEt posed this question to those who are fonnulating the 
foreign policy of the country many a times. Whatever has 
happened is really sad. 

As a resuh thereof China assumed the leadership on the 
ground of inequality in a wrong manner of a world that wants 
equality. India and other glamorous countries should try to 
ensure that China does not remain leader of that world. I do not 
say that anyone should wage a war on China. But I would like 
to say this much that if you follow the principle, then I do not 
understand as to what is the justification of keeping diplomatic 
relations with China which had attacked our country. You can 
sit with them if it is considered inevitable and sometimes the 
circumstances may demand so. Both demons and gentlemen 
live in this world. But it becomes clear from our continuing 
relationship with them that our country has not been able to 
understand the rudiments of foreign policy. 

Why did it happen? I would like· to explain its main reason 
before you. This world belongs to two super powers. In terms of 
power, one part of the world is under the influence of the U.S.A. 
and the other that· of the U.S.S.R. you may call it A~ and 
SovIeIy. But efforts have atways been made. by some countries 
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to emerge as superpowers especially by those who want to 
take a lesson from British foreign policy. It is because these are 
some of the characteristics of the Britishers. Baring their case, since the ~ay Mr: D~. Gaulle- came· to power in France, 
much publicity has been given tofmore than two superpowers in 
the world. In our country most of the people hold this view. Two 
super powers would not do. There are other powers. It is a 
good sign. It will give rise to new forces and establish peace in 
the world. What I want to say is that this world having more 
than two super powers is not a united one. Powers Of Britain 
and France are completely showy. There is no substance in it. 
Even if it exists, it is not going to help them in any way. If at all 
the world will have more than two super powers the same will 
not be based on power as such. This will not happen in my life 
time. I also do not think that it will happen· in the life time of 
most of other people sitting here. This world will continue to be 
influenced by the U.S.A. and the U.S.S.A. But the world can 
have more than two super powers in terms of idealism. The 
people of India, though it is painful to say, have abandoned the 
search of idealism and they are being influenced by the Brltish 
and French powers . 

. I would like to draw you attention towards characteristics of 
Britishers'. The Indians also wanted to learn a lot from them. 
That habit is that even if one is less powerful he should try to 
capture the WOrld. How? It is their policy of divide and rule and 
consolidate your position. They are friendly with the U.S.A. and 
at the same time interchange glances with the U.S.S.A. and 
China. This has been one of the main pillars of British foreign 
poli~ and is being followed by them for last 150-200 years. 
They. achieved a lot for their country through this policy. But 
what happens when countries like India start following this 
policy, I shall let you know. There is no impact of foreign policy 
of India in the world. It is just diSCU8Sed here and there in India. 

. The parties having leftist ideology in England have special 
characteristics and it is presumed that the Govemment of India 
or the Ministry of Extemal Affairs took this lesson from them 

I 
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that leftists does not mean a party of labourers. Leftism relates 
to a period from the time of Stafford yrips and Allen Willkinsan. 
Uptil today it is limited upto 'Ka' and 'Ma'. By 'Ka' and 'Ma' 
what I mean to say is that 'Ka' stands for Kingsley Martin and 
the second one means Krishna Menon. This British leftism has 
been guide of foreign pqlicy of India, How? Maintaining oral 
contacts with the U.S.S.A. but for material needs keeping 
relations with Atlantic countries is a part of this policy. Under 
this policy purchase aircraft and other equipment from Britain 
and maintain trade relations with Britian and show sympathy 
with the U.S.S.A. But it would not help in establishing friendly 
relations. The British leftism taught these things to India. With 
regard to this leftism I would like to say only this much that. 
Since the time of Stafford Crips they have been extending silent 
support to aggressors--be it the case of Italy's aggression on 
Abbysynia or Chinese aggression on India. There is a long 
story behind their following such a policy. Similarly, there is one 
more special characteristic of British foreign policy. Under the 
guise of peace, they expand their trade in a big way. It is very 
clear that no other country plays so many tricks as they have 
played under the British foreign policy. There was a time when 
Maternic was there in Austria. He had fostered this policy in a 
big way. Those who are Jesuit displomats are also a base in 
the art of trickery as per the Britishers. Whatever we may say, 
they are more or less powerful and this art of diplomacy has 
been in practice in their country for last hundreds of years. 
When we Indians start learning the same art of trickery, neither 
we have power nor art of fostering it. We do not know art, we 
people are not that polished also. Then we do not achieve 
favourable results. This is the reason that during the last 17 
years, we have not been able to achieve anything in the ~arch 
of tactfulness. Be tactful and say a thing which has some 
relevance. 00 not talk of a distant thing. Have long talks later. 
In this process it will take tOO or 50 years for the world to 
change. Talk a thing which has direct links with the present 
world and which may affect a change in the world. The Hon. 
Minister 'of External Affairs has always been trying to be tactful. 
Let me make it clear what tactfulness is. If the countries, which 
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are new and weak start searching tactfulness, they become 
useless. Who should become tactful? Countries which have 
power and which are required to solve the urgent problems ,of 
the World should be tactful. The U.S.A., the U.S.S.R. and ·to 
same extent Britain are such countries. If the countries which 
are new and which are required to build a new order, are 
caught in the swamp of tactfulness, they will never be able to 
build a new society. Nobody will listen to them. Who listens to 
the tactfulness of a weak person. As such please leave the 
question of tactfulness to powerful countri9E today. Whatever 
may be its result. 

Today, we read in newspapers almost daily that China has 
been defeated in such and such conference, nobody accepted 
its views. It has some distinct results. One thing is certain that 
its views were expressed and came up for consideration. But 
the same were not accepted. But every time one listens China's 
views. China has been defeated but it is a fact that it played its 
role. But India has stopped playing its role for the last several 
years. Therefore, there is no question of its winning or losing. 
You take the instance of any intemational conference on which 
we have been deliberating in the House. I would not like to go 
into details in this regard. Among them Afro-Asia etc. could be 
taken as examples. In the above conferences mention is always 
made of the points that China wanted to raise. At the same 
time sometimes there are completely false reports that China 
has remained unsuccessful. But there are certain reasons for it. 
AB the orange and mango dry up, our foreign policy has also 
dried up, because it has received many blows, be it from China, 
Pakistan or from any other quarter. Our foreign policy has 
become so complicated on these issues that it has left with no 
objective to make any drastic change in the world in long run. 
So long as the foreign policy of India does not bring five 
inequalities of whites and non-whites before the world, I fear 
our foreign policy cannot move even one step ahead. If we go 
00 dng our own tale of woe that we received blow from China 
or from Pakistan, that would not give it an Intemational outlook. 
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Similarty I would like to draw your attention toward the fact 
that when we go to other countries with a begging bowl for 
foodgrains how can we adopt our independent foreign policy? 
At least there is some limit for it. It is possible only to some 
extent that on one hand a country goes on begging and on 
the other it might go on boasting of lofty ideals. 

There are two blocs-American bloc and Russian bloc. I want 
that India should have a very clear cut pOlicy towards them 
aiming at maintaining balance of prices and eradication of 
poverty. On these two things, we should try to maintain our 
relationships with these two blocs and not as we have been 
doing during the last fifteen years such as ban on nuclear test 
or demand for organising a Summit to reduce tension. Now that 
will not do. We have to come forward with some concrete 
issues so that non-white people of the world may realise that 
something concrete has been brought for their well being. 
Similarly I would like to say that from three points of view&-
capital formation, standard of life and economic equality--both 
America and Russia are very close to each other. We commit 
mistake when we make difference between the two. It appears 
to me that in the coming twenty or twenty five years both the 
nations will come very close to each other. 

The Seventh fleet of America is still roaming here and there. 
It is a very lengthy story, so I have to say only this much that I 
have been opposing this Seventh fleet for the last 17 years and 
I am still opposing it, but what should I do? Our foreign policy 
has become such a failure that I have to say it today that the 
Hon. Minister for Foreign Affairs has silently allowed the entry 
of this Seventh fleet in our ocean. This should not happen. It 
should be done openly whatever policy is adopted, that should 
be (allowed boldly. If this fleet is coming, we should extract 
something in lieu of It for the country and for the world. Had it 
been under my control, I would have asked America that It is 
alright that their Seventh fleet is coming, but what are they 
doing about Tibet or what are they doing to maintain balance of 
prices? So I would have taken up this issue in a broader 
perspective. I would have asked the Governments of USA' and 
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USSR to do something about the five imperialistic powers. I 
would have also asked the people of those countries to hold 
demonstration in front of U.N.O. in New York. Such demonstra-
tions should be organised all over the world to attract the 
attention towards eradication of poverty, checking the price rise 
and other issues of the world. 

Similarty question arise about the policy of non-aligment. On 
the one hand we have Russian bloc and on the other American 
bloc and about other countries we can call them without any 
blocs. When we see countries of Asia like India, Burma etc. 
who alWays remain under pressure, we feel that they are 
disJoYaI,.and.opportunist countries. Therefore, we have to think 
seriously over the policy of non-aligned. I also support non-
aligned policy but the way it has been distorted by the Foreign 
Ministry, I would say that it is not a policy of non-alignment, but 
it is a policy of disloyalty and opportunism. Sometime they sit in 
the lap of one bloc and sometime in the lap of other bloc. We 
have to give up such a policy and have to adopt an idealistic 
policy. Becoming Member of Commonwealth countries, assist-
ing A~Asian countries and adoping of non-aligned policy-
these three are dangerous things for us. 

••• ••• • •• 
.. ··We talk about the body and the soul. Many times these 
things are said merely for publicity. The soul of our foreign 
policy has become hollow, so it is of no ~ to correct the body 
till the soul itself is corrected. But even then, the body should 
be corrected to some extent. In this context, I would like to 
repeat a sentence of our Foreign Minister that India's Ambas-
sador has a special quality and that is his wife. Shri Morarjl 
DesaI says that he likes beautiful faces: But It appears to me 
that our Hon. Foreign Minister also likes the beautiful faces. I 
would say that 80 long as the heart &net mind of our Ambas-
sadors are not cIoaeIy associated with the common people on 
the one hand and with the world as a whole on the other ... _ . 

••• • •• 
... One thing I would like to say Is that the Publicity depart-
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ment of the Ministry of Foreign Affairs issues a daily bulletin. I 
have written a letter and also tried on telephone that one copy 
of the bulletin should also be supplied to me. After all, I am also 
a Member of the Lok Sabha so why is such discrimination 
being done to me. 

In addition to it, I would also like to say about the language. H 
the matter of language is not settled, it is impossible to correct 
our foreign policy. In this regard I would like to quote a 
sentence of Mahatma Gandhi. In 1942, Gandhiji said India may 
go to hell but the Britishers must quit India. But today when I 
say that let Hindi go to hell but use of English should be 
stopped, supporters of Hindi get annoyed with me. 

*** *** *** 

I would like to conclude after quoting a statement of Shri 
Habibulla Khan before you. He is the Home Minister of 
Pakistan. I would like to read out to you the translated version 
of his statement. Everything publish in English. Its translation is 
as follow:-

~at they do not want that India and Pakistan, the two 
different countries should exist as two different peoples, 
but should exist as a single country and two parts of 
one people." , 

I cannot say what is the meaning of these sentences. After 
reading these sentences it seemed to me as if he' wants that 
India and Pakistan should live in such a manner as if they are 
two bodies and one heart and they have two tongues and one 
mind. Let me know whether it is true. I would not like to hurt 
your feelings by letting you know my views about the Gover-
ments ,pf India and Pakistan. But I would like that the people of 
India 8nc:t Pakistan should try to ascertain the meaning of the 
above statement of Shri Habibulla Khan as early as possible. 
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Motion Regarding International Sltuatlorr 

- - -
... .1 was surprised to hear the Minister of External Affairs. He 

has the expertise to entangle the Members in issue like Sino-
U.S.S.R. dispute, Kashmir and Voice of America. We the Hon. 
Members of the House, whether we belong to the opposition or 
the ruling party, have not been able to analyse the foreign 
poIk.y property. I shall try to analyse it in its entirety. At the . . 
outset, I must say that our foreign policy has been a total failure 
even if we go by the two tests set by the External Affairs 
Minister. One test is the independence of the country, territory 
and national interest and the other is the world order. 

As regards the first test, everybody knows that we. have lost 
at least 17,000 or 18,000 square miles of territory 88 comp8ll8d 
to what we had on 15th August, 1947. Our foreign poIk.y failed 
in that sphere. If we take the old line of Kailash Mansarover as 
1he border, we have lost one Iakh square miles of territory . 

. So far as the wortd -order is concemecf, I would like to aay 
that barring the Iasue of Indonesia, I do not know If India's 
foreign poIk.y has made a new Impact on the International 
acene or has given a new direction on any major ,--. After 
all, why has all this happeMd? Except the Initial two-three 
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years, I think India's foreign policy has been dependent on 
others . during the last one decade or 80. On the issue of 
Kashmir, we have Deen depending on Russia's veto power and 
in the matter of five year plans, we have been depending on 
American Dollars. One who is dependent on others can boast 
of independence, but he cannot have an independent opinion. 
Therefore, my first submission is that as along as India 
continues to bank upon the hefp of theSe two countries, it is 
impossible for it to form its independent opinion. The result of 
this dependence has been that India's foreign policy was 
guided by fear psychosis. We were afraid of pursuing an 
independent policy on the Algerian issue lest we should earn 
the displeasure of Atlantic Camp. The result was that African 
and Asian countries recognised the then Government of Algeria 
and allowed it to hold the reign of that country for one and a 
half year. China went far ahead of us, but the Government of 
India failed to recognise the Government of Algeria out of fear. 
Similarly, there is fear of Arab countries on the question of 
Israel. But I must say that Arab Countries have the best friend 
i.e. Yugoslavia, and it has recognised Israel. The same c0ndi-
tion applies to Congo where Government of India failed to take 
any action even at the time of the assassination of that brave 
man Patrie' Lumumba despite the· fact that Indian Officers were 
present there. Our Government was afraid of the Atlantic Camp 
lest any help extended to Congo against its division should 
displease them. We failed to form an independent opinion on 
the question of Hungary out of fear of displeasing USSR. 
Although we formed an independent opinion on the issue of 
Suez Canal, yet we were fearful and, as a resuM, we could not 
send out crew operating in Hooghly river to Suez Canal. In the 
case of China, we were fearful due to Tibet and now the same 
fear is there on account of N.E.F.A. The result has been that 
we are not able to follow a forthright foreign policy. In will tell 
you in original language what the ExtemaJ Affairs Minister has 
been telling, In a foreign language:-

"ChIt jaitha bhayshunya, uchch jaItha shir" 
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Foreign policy of our country cannot be successful because it 
is not free from fear and hence it can do no good to the 
country. It is so not because we have no wealth or anny, it is 
so because our foreign policy is 'not based on any principle, 
ideology or vision. What we were lacking? We have a popula-
tion of 44 crores Qr 60 crores so to say, an ancient country with 
a leader like Mahatma Gandhi. All these factors were in our 
favour and u.s. factorJ could have OOntributed to make our 
foreign policy a success~ But in the absence of any principle, 
our foreign policy has totally flopped. I want to cite an example 
of lack of principle stand and it is in respect of our policy in 
regard to China. I have been saying since 1949 that we should 
adopt a policy under which a Government which is holding the 
'rein, of a country should be recognised. Under the principle 
being advocated by the External Affairs Ministry right from the 
beginning, Mao-Tse-Tung's Government in China and China-
Kae- Shek's Government in Fonnosa should have been recog-
nised from 1949 itself. But this was not done and the result was 
that the real face of communist China could not be projected 
before the African and Asian countries. This led to a miscon-
ception among the Afro-Asian countries that there was nothing 
like communist China and socialist Asia and that they were fake 
socialists ~ were, thus, the two sides of the same coin. There 
may be a Imild difference, but basically they were toeing the 
same line. ' 

The way the debate' has progressed on Sino-USSR dispute, I 
am afraid, the foreign policy of India would continue to be 
directionless in the days to come, because I could see just one 
sentence in yesterday's speech of the Minister of External 
Affairs, so far as policy is concerned. I could find nothing 
significant in the rest of the speech. That sentence was that 
Sino-U.S.s~. dispute was an important development on the 
intema1ional scene and it could work as a shield for us. Under 
the policy, Sino-USSR dispute is being viewed as a shield. The 
blind and lame always need others' support. But I would like to 
say that India is still strong enough to stand on its own feet and 
walk without any support from outside provided it pursues the 
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right policy. But how to go about it? One way is to take the 
Sino-USSR dispute in its proper perspective. 

First of all let me tell you that Ravana was also a scholar. 
There is no doubt that China is a demon, but where from China 
derive its force. like us, China too is weak economically and 
militarily, yet it is facing mighty Russia and host of other white 
nations. China has emerged as the voice of the non-white world 
because of its courage. Whomsoever the Governments in Africa 
and Asia may support, the non-whites easily identify themselves 
with China, because Australia, Siberia and California have 
become the centres of international feudalism where whites 
own land and resources disproportionate to their population. 
China has voiced support to the African Freedom Movement 
and has also extended help in material, but it 'does not m~~ 
that this action of theirs should prompt us to shower j){ais'e 
on them. As I said, China is a monster. Despite its symbolic 
power, it assumed the role of a monster in the wor1d because 
through the power of gun and weapon it wants to undo the 
injustice done by the whites. If we view China from another 
angle, we shall find it as a wild beast who attempted at tearing 
the flesh of Hongkong, Macau, Formosa and Kumai but felt like 
losing its own teeth in the process and then found for its attack 
the soft flesh of Himalayas. I would say that in view of the 
monstrous tendency of China, India must shape its foreign 
policy in a proper way. 

We shall be committing a mistake if we try to take shelter 
uhder U.S.S.R. in the context of Sino-USSR dispute. I am 
apprehending a danger since. ynterday that India's fOreign 
policy is once again becoming- directionless. It is useless to find 
shelter. ~What we should do is to extend help to the non-white 
worlc;S as far as possible. But our Ministry of Foreign Affairs may 
feet that by doing so they would run the risk of displeasing 
America, U.S.S.R and other white nations and their Govern-

,ments. To some extent, they may eam their displeasure, but 
there is a large population of whites who want apartheid to be 
abolished simultaneously alongwith other injustices. 

At the same time, we should also think in terms of extending 
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support to the struggle of ~ hon-whites against the whites as 
far as possible. We should also do all that is in our command to 
check the monstrous tendencies. I am distressed to note that 
India is still continuing its efforts to get recognition for China in 
the United Nations. During the last 15 years, India has 
converted the entire Asia into a quagmire. Asia is already a 
quagmire-quagmire of poverty, quagmire of nepotism and quag-
mire of unscrupulousness. India took no principled stand in the 
prevailing situation. Therefore, my first suggestion would be that 
India must take a principfed stand on the Asian situation. But 
this can be done only when India tells in no uncertain terms 
that it is not prepared to recognise China, However, as a matter 
of principle, we stand for both the Chinas. 

Let me tell you that when I said this in 1949-50, it was 
dismissed as absurd. But now it has come to knowledge that 
Russia too had voiced the same view at that time and wanted 
to ease the world tension. But I regret to point out that India is 
scared of thinking in this direction. Why so? The reason is that 
this Govemment symbolises the left wing of England which 
d8nces to the tune of Labour Party and Russia. This leftist party 
II, in fact a part of the labour party. The result is that when the 
Government of India tries to take a stand on an issue, signals 
are recer-ied from there. Signals were received suggesting 
summit meeting between China and U.S.S.R. Accordingly, our 
Government also put forward such a proposal. Similar signals 
were received for disarmament and ban on atom bomb. The 
Government of India simply'repeated these proposals. Thereaf-
ter a signal was received to the effect that nuclear tests shoUld 
be banned and our Govemment simply echoed its master's 
\4Oice. But it has never been the endeavour of our Govemment 
to give a new direction to its foreign policy keeping in view the 
prevaHIng situation in Asia, Africa and the world as a whole. I 
want to put forward a suggestion in this regard. The Govem-
ment of India have referred to the proposal for a summit 
meelillg between President Kennedy and Khrushchev regarding 
di8armament besides touching upon other important interna-
tional events. It would have been better had our Govemment 
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impressed upon the two big masters of the world to sit together 
to find ways and means to remove poverty from the world. 
Such a suggestion should have given 10-15 years back, but it 
is not too late. Had I been given a free hand or had the Minister 
of External Affairs heeded to my suggestion, I would have told 
him to tell President Kennedy and Khrushchev to sit together 
for a couple of days to think about poverty in the world and find 
ways as to how a balance could be struck between the prices 
of farm produce and industrial goods. 

This injustice has been going on since long and it is still 
continuing. Prices of agricultural produces have increased by 
three-fourth whereas the prices of industrial products have 
doubled. As a result of this India is required to pay more than 
what it gets as financial assistance from the U.S.S.R. and the 
U.S.A. due to high price of their industrial products. Both 
Kennedy and Khruschev may sit together and think over it. 
Then the question rises why should they do so? Why should 
the whites help the non-whites? Why should the people who 
manufacture finished goods from their factories help the people 
producing agricultural commodities? I have a reply to this. After 
1945 the world has taken a new shape. In next 20 to 30 years 
either the weapons will be eliminated or the world will come to 
an end. Because, prior to 1945 a Jesus Christ or a Mahatma 
Gandhi condemned the weapons and used to say that their use 
was undesirable. Even then people used to succeed by using 
weapons. But now use of weapons has become non-essential 
and useless. I am talking of real weapons. I am not talking of 
traditional guns which India and China use in their skirmishes. I 
am talking of real weapons which are in the possession of 
U.S.A. and U.S.S.R. They are not being used and they will not 
be used. If they will be put to use, 2 billion people out of the 
total world population of 3 billion will be annihilated. It will be 
decided in next 20 to 30 years. Earlier, while Jesus-Christ and 
Mahatma Gandhi condemned the use of weapons, in future a 
Bismarck will emerge in the world scenario who will realise the 
worthlessness of the weapons and eliminate them. I just took 
the name of Bismarck. How a single person can possess so 
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much of power? That man will be a symbol of groups. What 
can a person do by remaining aloof from the group? If such 
people do not remain in groups, they become useless. Hence, 
either these weapons will be eliminated or the world will come 
to an end. And when the weapons will be eliminated? Weapons 
will be eliminated when injustice will end. So, I would like to say 
that India's foreign policy will become successful only when it 
associates itself with one of the seven revolutions presently 
active in the world which is prospering, and not earlier than 
that. 

Earlier to this, I had made a mention of touch revolution. I 
was glad at that time when Shri Ashoke Sen wanted to know its 
meaning. Now I would like to explain as to what touch 
revolution is. In order to understand it, it is necessary to 
understand two universities of Britain. Boys in these universities 
who are doing under graduate courses become revolutionaries, 
but how? Do not create a new thing in your own country. Do 
not make any efforts, but touch any revolutionary who comes 
from abroad and feel the warmth of revolution in you. Till such 
time this touch revolution exists, our foreign policy cannot 
achieve anything. Whenever I made such a proposal, it was 
said that I was not a practical person, my submission did not 
carry any weight and it did not take into account the situation 
prevailing in the world. But I would like to ask as to what has 
our foreign policy achieved in the last 15 years? What impact 
did it have on our neighbours? And till such time we carry this 
feeling in our mind, India cannot achieve anything. 15 years 
have elapsed. What I want to say is that we must have some 
definite ideology and give it a concrete shape. If we do, it will 
have its impact, if not in 10 years, definitely in 15 to 20 years. I 
am called upon to sum up the foreign policy pursued by India 
during the last fifteen years, I will term it as futile attempts to 
emerge as promoter of world peace and crafty diplomacy. It 
lacks principle, thought on any future plan. The result of 
following the policy has proved that it is dangerous for our 
country. Let us review our relationship with our neighbounng 
countries which is the main criterion of our foreign policy. Which 
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are our neighbouring countries? They are Afghanistan, Pakistan 
and Tibet. What is the use of mentioning the name of poor 
Tibet: There are other countries viz. Nepal, Burma and Sri 
Lanka. Let any hon. Member in the entire House tell me the 
name of a single country among all the above mentioned 
countries which is more friendly towards India than China. No 
one-Am I right? There" is not a single neighbouring country 
which is more friendly to India than China. There might be two 
or three neighbouring countries which can be called friends, but 
none of them is a real friend. Even after listening to all this, if 
any hon. Member gets up and makes tall claims about our 
foreign policy, I will say that he has no knowledge of the factual 
position. Why did it so happen? What I feel is that the party 
which is in power at present forgot its first foreign policy that it 
had laid down in 1918 or 1919. I do not know as to who had 
drafted the resolution. But from the hand-writing it appears that 
it was written by Mahatma Gandhi. It was a brief resolution. 
Later on lengthy resolutions were prepared. In the above 
mentioned resolution, it was proposed that Independent India 
should have maximum concern for its neighbouring countries. In 
this connection, it will be my main allegation that India's foreign 
policy either neglected its neighbours or set wrong examples 
before them. 

I would like to cite an instance of setting wrong examples. 
The way India had chosen to be partially Pro-Soviet and 
partially Pro-China the neighbouring countries also thought that 
they may also gain something by following the same policy. As 
a result thereof the Government of this country started leaning 
to some extent towards the Soviet camp and to some extent 
towards the Chinese camp. 

It could also be one of the reasons. I can say that this is also 
one of the reasons. We use English while implementing our 
foreign policy due to which India has neither been able to do 
any good to itself nor to the rest of the wortd. I have been 
observing for the last 15-20 days. The hon. Minister of External 
Affairs knows English a little but when he starts using words 
like "napasand" in the context of Chinese aggression, I am 
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constrained to think as to what has gone wrong with him. For 
example, for Chinese aggression he used the word 'invasion'. 
He uses words like "disapprove" for the Chinese action. I do 
not say that he is deliberately using these light words for China. 
Or he uses them because he is mentally disturbed. On the one 
hand he understands that China invaded India and on the other 
hand he says that there has been some minor skirmishes or 
some acrimonimous exchanges, which we dislike. The Hon. 
Prime Minister uses this word. What I think is that one of the 
reasons for this could be that we take action in English. We do 
not understand the actual meaning of English words, but we go 
on using them. As a result of this, when any of our represen-
tatives speaks in the United Nations, he cannot express himself 
in an impressive manner. When Khruschev speaks, he speaks 
with all seriousness and stresses his point of view, but when an 
Indian representative speaks, he is very superficial in his 
speech. The Britishers and Americans make sarcastic remarks 
as his speech does not have any impact on the audience. If 
you want to change the Indian foreign policy, first of all you will 
have to change the medium of expression of our spokesmen. 

Besides, I would like to refer to those two points which I 
mentioned in the beginning of my speech. They are Pakistan 
and foreign assistance. As long as we are dependent on other 
countries of the wond, say the U.S.S.R. or the U.S.A. we will 
not be able to follow any independent policy of our own. With 
regard to Pakistan the most important thing that I would like to 
say is that we very often do not make any difference between 
the Govemment of Pakistan and the Pakistani people and this 
is very bad. I consider the Govemment of Pakistan as bad as 
the Govemment of India. But I want that so far as the people of 
Pakistan are concerned, the people of India should maintain 
good and cordial relations with them .... 

*** *** ":."!' •• 

In this connection, the question of Kashmir is very often 
mentioned. I would like to say that though efforts have been 
made to solve the issue of river water management or any 
other dispute, by signing accords heavily weighed in favour of 
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the other party, this approach is not going to yield any results in 
respect of Kashmir. Even if we give Kashmir to Pakistan today, 
the Indo-Pak disputes will not come to an end. One or the other 
dispute will come up. They will again start quarrelling for one 
reason or the other. We should find out some permanent 
solution to the entire problem. For this, what I feel is that there 
is no other solution but to form a confederation. ·Efforts should 
be made to form an Indo-Pak confederation. Fingers may be 
raised at me for making such a peculiar suggestion and people 
might call me mad. They may say that when Indo-Pak relations 
have deteriorated to such an extent and Pakistan is about to 
sign an accord with China, I am talking of forming a confedera-
tion. 

*** *** *** 

Interruptions@ 
*** *** *** 

In reply to this,. I would simply like to ask them to dream and 
see the results. People have stopped dreaming. It was there in 
the draft proposal of the party in power which had suggested 
partition of the country. At that time, I had also been im'ited 
aJongwith another person. In the resolution that was moYft J by 
the hon. Minister of External Affairs, only the questiol1 of 
partition was accepted. At that time, of course, it W8$ my 
weakness, I should not have given my consent to the above 
proposal. In the said meetings one more sentence was added 
that from Kashmir to Kanya Kumari and from far east to west, 
India is one. We saw its map and learnt to worship it. We can 
never forget these facts. But I would like to remind the 
Congress Members that in that very resolution in which partition 
of the country was proposed, the question of whole India was 
also taken up. The same picture will continue to remain in our 
minds. But it is a matter of regret that the Congress members 
have totally wiped out the same picture from their minds. The 
same picture should once again be brougtIt back into the minds 
of the people of this country .... 

••• . - _ . 
estvt SMm La! Seraf: How II II poaibIe? 
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Since, we have stopped dreaming, it does not seem feasible 
on our part. Ultimately, how .Pakistan was formed? It was 
formed because some people far away in England dreamt 
about Pakistan. May be that it was a wrong dream, but some 
people had dreamt it. Again there after Mr. Jinnah and the 
Muslim League dreamt it and later on, their dream became a 
reality. But what stand we Indians are taking now? One 
person dreams and advises you to start dreaming, but people 
cause obstructions and say that we cannot think of unifying 
India and Pakistan ..... 

*** 

The people here act as prompted and have no idea ot the 
factual situation. Therefore, they are unable to bear any new 
ideas. If such people had been there, this country would never 
have achieved independence and Mr. Deputy Speaker, Sir, 
some Britisher would have been on your seat and a puppet 
assembly would have continued here. We achieved independ-
ence, because we dreamt about it. Now, I am dreaming about 
the confederation and I would like to submit that in the next 
ten or twenty years, India and Pakistan will be united. A 
confederation of the two countries will be formed and they will 
unite into one. As China proudly boasts of having a population 
of 60 crores, we will also be able to call ourselves a country 
of 60 crores. Regarding the confederation, I would like to 
submit that then we will be able to consider afresh the issue 
of Kashmir as to whether it remains in India or goes to 
Pakistan or forms an independent state as also the issue of 
divided Bengal. 

I also want that the Hon. Prime Minister should have some 
restraint while speaking. I was surprised to hear him that day 
when he mentioned the name of the Muslim spy, but hesi-
tated, while telling about the name of the second spy. We 
came to know his name as Sharma only the next day. These 
trifle issues sometimes become very dangerous for us. Who is 
a spy after all? There is no difference of Hindu or Muslim in it. 
Whosoever deceives his own country for money is a spy and 
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such people can be foul1d in both the communities. So, such a 
mistake should not be committed in this regard. 

Regarding foreign aid, I would like to submit that we have 
become like that beggar, who starts abusing when he does not 
get alms. And USSR as well as USA-all the whites-are like 
those donors who expect the beneficiares ... 

*** *** 

Interruptions@ 
*** 

Not only to be grateful but also dance to their tunes. 
Therefore, now it has become necessary that our country 
should take a firm stand and refuse to accept such foreign aid. 
Such types of foreign aid should not be there in the world, 
which are at present given by one country to another. Now a 
world development corporation should be formed, in which a 
country should provide funds according to its capability and 
should borrow according to its need. 

If we can adopt an independent foreign policy on these two 
issues, it is still possible that-~,although the condition has 
deteriorated to a great extent during these last 15 years-:-the 
foreign policy of India may be strengthened. If we only keep 
thinking that the duty of the Government of India, its External 
Affairs Ministry t.>.r,d our Ambassadors is to protect and improve 
the image of :::xternal Affairs Minister in foreign countries, the 
image of India can never be projected. If we want to uphold the 
image of our country in other countries and want to safeguard 
the int~rests, the independence and the territories of our 
counl j, it is necessary that the External Affairs Ministry should 
gj'/£ up its solitary aim of upholding the image of Hon. Prime 
Minister in the foreign countries, which it has followed during 
the last 15 years. 

If you allow, I will conclude in one minute by giving an 
example in this regard. Otherwise, I will resume my seat. When 

--- . 
• An Hon'ble Member: Will bless you. 
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I went to USA in 1951, some Americans wanted to know my 
opinion about their President trueman. By that time, a rapport 
had been established between me and the audience there and 
the barriers of nationality had some what disappeared. When I 
replied to them, they became distressed and said that you are 
110t telling theentire thing-when you go back to India, take Mr. 
Trueman with yourself. Then suddenly, I thought of one reply 
which would hav~ upheld the image of India, but would have 
some what distorted the image of our Prime Minister-would 
not have distorted it much but as a matter of fact, it would have 
raised his status-and I told them that on one condition, I am 
ready to take Mr. Trueman with me to India and it is that you 
should call our Prime Minister Shri Nehru to America and let 
him reside here. 

Therefore, my American audience were convinced that we 
were very much democrats like them and people in India ~d
diverse views and they enjoyed full freedom to express these 
views in accordance with the basic principles of democracy. 

It is very necessary in a foreign policy that the masses of one 
country should have contact with the masses of another 
country. At present, this contact is only between the Govern-
ments. It is being said about us that we only make noise. But at 
present, the Congress Party also does not raise any big 
issue-an issue providing a new direction-regarding the 
foreign policy. All have become dependent on the Government. 
I accept that in comparison to 19th Century, it has been the 
weakness of the 20th Century that the contact between the 
masses has lessened and that of the Governments has 
strengthened but we should at least make efforts to establish a 
contact between the people at the world level. 



35 
Motion Regarding Pakistani· Forces' 

Attack on Kutch Border 

Mr. Chairman, Sir, the Prime Minister, the Minister of Exter-
nal Affairs and the Defence Minister, all the three, should have 
been present during this debate, but at the moment none of 
them is present. It is not only painful for me, but also it might 
create suspicion in the minds of people all over the world and 
they would desire to know if this matter is only an acrimonious 
exchange. 

*** *** *** 

It was midnight, Indian troops had already marched for 
Hyderabad. At that time the Army Chief reached Prime Minis-
ter's residence. The former informed the latter that Pakistan has 
also mobilised its troops and is likely to attack, then the Prime 
Minister talked to Sardar Patel over phone after midnight and 
informed him that Pakistan has sinCe mobilised its 'troops. 
Sardar Patel simply said, "then". Then the Prime Minister told 
him that the Pakistan troops are about to enter Indian territory 
from all fronts. Sardar Patel again said, "then". I came to know 
that talk went on like this for some more time and then the 
telephone was disconnected. 

Today, I do not want to say that there is a need of Sardar 
Patel. It will be totally meaningless, But one thing I must say 
that a determination to stick to the decision is needed. It is 
needed even after taking the same. 

At the moment I would not like to talk about war. And 'ti\8S8 

*LaIc Sabha Debates, 28 April. 1965. 
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people also have not talked any thing of war. Had there been 
any move to bring essence in the present debate, it would have 
been decided whether it is an acrimonious exchange or war. 
The matter is totally hazy. Any conclusion could be drawn 
whether it is an acrimonious exchange or war. 

When I am talking of determination, let me make it clear also. 
Uptil now this Govemment has lost a lot- Langju, Barahoti, 
Ladakh, Aksaichin-- let us leave aside the areas in Kashmir. 
Now it lost Kutch. A feeling has gained ground in the minds of 
the people of India and Pakistan that any land of India can be 
snatched at any time. As such now you have to think with the 
determination that Kanjarkot which had been taken away from 
India will have to be got back and till such time India would not 
sit in peace. I am not talking of the earlier land. No one should 
misunderstand it. It becomes very easy for these people to say 
that belligerent people are sitting on this side. I would like to 
make it clear that. I do not like weapons. But no other way is 
left for me though I am trying my best to find one. But so long 
as India exists the land area of Kanjarkot will have to be got 
back. In future also, if any country-say China, Pakistan or any 
other country attackes any part of our land, we will fight to the 
end. Either our country will be wiped out or we will get back our 
land. While taking a decision in this regard, we have to keep 
our mind clear as to the direction to which we should proceed. 

No light has been thrown on the entire gamut of Indo-Pak 
relations. No reference has been made in this regard. The Indo-
Pak relations are such that we cannot live as friends under 
ordinary circumstances. Either there will be hostility or the two 
countries, India and Pakistan would become one nation. No 
intermediary situation can exist. This has been proved in the 
course of the events that took place in last 17 years. I would 
not like to give any historical reasons for this. It is possible that 
for a short spell say for 4,5 or 7 years we can be friends. 
Thereafter, either the friendship will increase towards unification 
or it will have other consequences. There are various stages of 
unification. First, there should be a federa!ion and then there 
will be unification. Otherwise, friendship wiil go astray and 
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enmity will.develop. I would like to remind you that when an 
accord on river water management was signed, people tho\Jght 
that a" disputes between the two cuntries had come to an end 
and henceforward both the countries would live as friends. But 
where did it happen? For one or two years they remained as 
friends and there after they fell out. This wi" happen always. 
Either both the countries wi" unify or they wi" continue to have 
hostilities. We should take a decision in this regard. I would like 
to make this clear not only to the people of India but also to the 
people of Pakistan. Thereafter I shall draw a conclusion in this 
regard. If you want to get back Kanjarkot. then do not talk of 
water etc., please do not talk that it is raining and water is 
accumulating etc. Please do not talk that Langju is a hi" area 
and the Chinese are marching down from the top. These are a" 
meaningless. Take a decision, then you will see what East 
Bengal is. Just as two parts of demon Jara were united and 
Jarasandh came into being. Pakistan has been formed of two 
unnatura~artificial parts. I want to say that if the matter goes 
to extremes, East Bengal can be annexed by India in 4-5 days. 
Nobody should think that it is so easy a matter that Pakistan 
wi" be able to advance from both the sides. Shri Krishna had to 
teach the clues how to tear Jarasandh. But who is here to 
teach you people? 

.. * *** 

... 1 would not like to say anything about the wisdom of 
people who are present here. They have some wisdom. Let 
them learn more. My advice wi" be useful for them. Be a little 
intelligent as it will be helpful to you. I would not like to use a 
more stronger word than this. The East Bengal issue is similar 
to the case of Jarasandha. You should also know about it. The 
Pakistanis already know this thing. That is why they are so 
disturbed. They wi" always have hostilities with you. 

I have checked myself. I have been receiving countless 
letters and telegrams from East Bengal. I do not utter anything 
because even though, I am having everything in my mind, 
picture of the federation is still there in my mind. Even after 
saying a" this, there wi" be unification one day at last. 
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Some people have criticised me very bitterly and told me as 
to why I was talking about confederation. Today also, a 
gentleman told me a lot of things and alongwith that added "till 
that Government is there". Shri Ansar abused me a lot and 
then added "till that Government is there". He should have also 
said that "till this Government is here". He should have added 
this also. The day, the Government in this country will adopt a 
socialist attitude towards the masses, it is possible that the 
masses of Pakistan will also revolt against the Ayub Govern-
ment there and the masses of both the countries will again 
unite both the countries into one. It may take a lot of time. At 
present, I am speaking about the confederation .... ,. 

*** *** *** 

While dealing with Pakistan one should always differentiate 
between the Government and the masses there. We should 
adopt a hard attitude towards the Government there, but with 
the people we should adopt a soft attitude. The masses of both 
the countries were brothers and they will remain brothers, even 
if, they slit one another's throats. They will always remain as 
brothers. The countries will unite into one. Therefore, our, 
country should never leave its soft attitude towards the people, 
even if, it has to be hard against the Government there. 

Regretfully, I call your attention towards the news, which has 
come out in the press today. It is about an American professor, 
who has recently been an ambassador here. I mean Prof. 
Galbraith. He has stated that while he was holding the post of 
Ambassador here, he had. advised the Indian Government not 
to carry out air raids on the advancing Chinese forces. First of 
all, I would like to do one thing. At present, Pt. Nehru is not 
here. Any way, I am an atheist .... 

*** *** *** 

" you are a believer, look, what has become the situation of 
the country. There was no progress at all. I would like to submit 
one thing about Pt. Nehru. I withdraw the criticism, I did about 
Pt. Nehru for not carrying out the air-raids on China and I would 
Hke to submit as to what authority America had got to advise us 
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through its Ambassador who was a scholar and a professor, not 
to carry out air raids on China. who had already occupied 
20,000 sq. miles of our territory and had brought its forces 
inside our territory? If some one occupies 20,000 sq. miles of 
land of America, will any American ask not to protect his land 
and not to carry out air-raids? This question is totally clear. This 
brings out a fact before us. So far as the question of the 
countries of the coloured and backward people is concerned, 
these powerful countries have no concem whether their lands 
are occupied by the others. It is very regretful to say this. I 
would also like to say that while in America if any American 
seriously thinks about the matters relating to the foreign policy, 
he should give some suggestions on this issue. 

I am among those people of South Asia, who want that the 
Government of India should not say anything on Vietnam, 
because no such thing should take place in South Asia which' 
increases the strength of China or North Vietnam. But the 
American professor, who has been the Ambassador here, 
states such a thing. Attention should be paid in this regard. 

Besides this, I would like to submit about Shri Josef Stalin. 
Neither I am a devotee of Stalin nor of communism. But Shri 
Menon who was the Indian Ambassador to Moscow has written 
an account of the talks he had with Shri Stalin. Shri Stalin had 
told Shri Menon, not our Shri Menon, but Shri K.P.S. Menon 
that if he had gone there to discuss the issues of Korea and 
other issues, leaving them aside he should discuss the issue of 
India and Pakistan with him. His country has been artificially 
divided, so he should talk with him about reuniting the countries 
into one country or about the confederation. Anyway, it was the 
opinion of Stalin. I don't know as to what was the opinion of 
Khruschev or Brezhnev or Kosigyn. But I would like to submit 
that any person, who has a farsight in international matters and 
thinks of justice and wants to do the work peacefully, has to 
adopt this principle in one form or the other that an effort should 
be made to form a confederation to reunite such a country, 
which has been artificially divided into two parts. Both Russia 
and America would have to adopt this principle. Therefore. both 
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Russia and Pakistan should give serious thought to the issue of 
resolving the differences between India and Pakistan. 

It is true that several times, it has been mentioned here that 
American arms were recovered from the Pakistanis. Is it not 
true that the Chinese were also armed with Russian arms. The 
countries should not be made to fight on such small and trifle 
issues. Today, the world has become so much complex that the 
Russians, who had provided a lot of help to China and are still 
providing, today say that they have disputes with them. Simi-
larly, America is also providing help to Pakistan. So, instead of 
getting involved into such small issues, we should take up the 
major issue. Are America and Russia prepared to accept the 
idea of an India-Pakistan confederation and unity for maintain-
ing peace in the entire world. I have already said that this 
prinCiple is also applicable in the case of East and West 
Germany, in the case of Vietnam, in the case of Korea and in 
the case of other countries also ... ... ... • •• 

Mr. Deputy Speaker, Sir, I am surprised that Shri Chaunan 
has been making such statements over the past 10-15 days. It 
seems that a man whose muscles have atrophied is displaying 
his muscle-power as if he were a muscleman. He always flexes 
his muscles and declares that we can face .China or Pakistan. 
1 his is an oft repeated rhetoric. At this time, Indians must 
choose their words carefully. It is true that we are weak but we 
have decided that we will not let any other part of our territory 
to go into foreign hands. We shall fight hard, however great be 
the enemy. Initially, we may have to face setbacks, but we will 
fight to the very end. We will fight until our country is destroyed 
or we regain our occupied territories. This is the sort of 
language that our Defence Minister should use instead of 
making provocative statements. 

In this context, we must pay attention to Pakistan also. Our 
Govemment has often talked of having a no-war pact with 
Pakistan, but I go back to the year 1959 or there abouts when 
Ayub Khan offered India a joint security plan. This Govemment 
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did not accept that offer. BOth Gover(lments are acting in like 
manner. I would advise that there should be another 01ret in 
line with the agreement for having a confederation. The country 
should be prepared to sacrifice anything for this purpose. It is 
possible that the President might be from Pakistan and the 
Prime Minister from India. Some or the other solution can be 
found out. The human mind is such that even a Constitutional 
solution can be found out. As to the Prime Minister's appeal for 
unity, there is no need for that. I am not making tall claims but I 
am as concerned about the nation's security as everyone else. 
I am perhaps even more concerned than others. There is no 
need to make such appeals, because one cannot speak of 
protecting this country after formulating destructive policies for 
the last 17 years. Why should one go further, just today the 
Prime Minister was comparing freedom and poverty. What is 
the meaning of this comparison? Can we be poor and free at 
the same time? It is impossible. So we shold try to become 
rich. And when I speak of becoming rich I am speaking of 
raising the standard of living of the 48 crore people of this 
country. Only then we can face China and Pakistan. 

These days I am in correspondence with the Prime Minister. I 
had written to him that this was my last letter to him. This letter 
was not addressed to the Prime Minister, but was addressed as 
"My Dear Leader." I used the word "Leader" as he is the 
leader of the House. So, that makes him my leader also to that 
extent. So I wrote to "My Dear Leader" that his Government, 
by using the word "disputed" for the last 17 or 18 years has 
committed an act of treason against the nation. The use of the 
word "disputed" should now be stopped. 

*** *** *** 



36 
Discussion on Resolution Regarding 
Ceasefire of Hostilities between India 
and Pakistan and Resolution Regard-

ing India Quitting Commonwealth* 

Mr. Deputy Speaker, Sir, Chagla Saheb' was hundred per-
cent correct when he stated that Pakislean .... as not satisfied with 
the resolution passed by the Security Council. To this extent the 
House may be grateful to him and to anyone else responsible 
for this - but when he tried to explain that the resolution of the 
Security Council was not disadvantageous for India, many 
things came to my mind. The first thing is that Chhagla Sahib 
advocated the cause of India in New York, while here in this 
House he was speaking as an advocate of the Security Council. 
Mr. U. thant might feel happy with it, but I will prove it that he 
will be no more happy because the Security·Council will prove 
defunct in respect of this resqjution. 

Had Chaola Saheb spoken like a judge, and not as an 
advocate, we would have felt indebted to him. To substantiate 
his viewpoint he quoted from his own speeches, but he should 
have told what Goldburg stated, what U.S.S.R. said and what 
were the comments of those who reviewed the Security Council 
resolution. What he himself said was not going to prove 
anything. 

ChaSla Saheb spoke Uke an advocate for 31 minutes and 
like a soldier for 4 minutes. If this 4 minutes speech ever 

• LoI< Sabha Debates, 24 September, 1965. 
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prevailed upon his 31 minut. 1pNCh. India win oertainly come 
victorioua. but if we relied upon whIIt he ..... in his 31 
minutes speech then our position wtI .. very awkward. I would 
like to adviee not only him but .... IW friends that had the 
reign of the wisdom run IU~ in the werWJ it would have 
been better, but I betieve that the affairs of the werld are guided 
partty by the wisdom and par1ty by might. 

I would like to tell Mr. U. Thant and my friends in Government 
about the experience I haul of the League of Nations at Geneva. 
League of Nations had its headquarters at Geneva ~t thal time, 
,as the United Nation!! is having it· in "'lew York presefdty. Only 
the name has been changed. Chagla Saheb has no experience 
of the former, while I had seen and heard it. I noted one thing 
that when it was being highly praised it was having a drawback 
The same drawback I. find in the Security Council of the UNO 
today. This drawBack i8 clear frOOl the fact that the Security 
Council neither passes wry resolution on American intervention 
in. Vietnam nor about the doings of USSR in Hungary, nor can it 
do !fa. It passes reeolutions only about those countries which 
are poor, weak and have no nWfitary power Ie go their own way. 

I have seen and heard theM ltings in my ••• ife at 
Geneva. If this Governmene--, Mr. U. 1Mnt learn some 
lesson from this, it will De.,ad tor the world, bacau8e I do not 
wish that the Security Council meets its doom. I wish tttat it 
may live lG)ng ana serve the world. This is possiDie. But oWly if 8 
miracle, i.e. Dasic change in its policy, takes p6a0e. Otherwise, 
whenever the Security Council will take up any ma_ conoem-
ing any country other than USA and USSR, it wiN DOt pass .,." 
resolution based on justice or with • view to cnIIIIIt • MW wortd 
order, but such a reselution would .. NMG ... &MIrgMling and 
give and take basis. The resolution recen~ passed or the 
agreement made is on give and take basis and it does not 
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ensure justice and a new \¥Odd order. What it contaii1s. is one, 
to go back to the position that exIated on 5th August, and the 
second, to initiate dialouge on .Kashmir issue. These two things 
are 8vident in this resolution. At this juncture I do not say that 
both these points will prove dangerous for our country, but if 
you CQntinue to stick to what you stated in 31 minutes, it will 
certainly prove hannful. And ~ you stand to what you stated in 4 
minutes, it is not necessary that it may finally prove' hannful. 
But remember, these two points contained in the resolution are 
going to prove harmful, not only for the world but for Indo-Pak 
relations too. When you have made a provision for talks in the 
resolution it is certain that talks will be held. If the talks go in 
favour of Pakistan it will prove s.1icidaI for Government of Incia 
~ think no one in the Government wtII be ready for that, but 
who kriowS there might be someone willing to go to that extent 
-but if the talks linger on what would. be the rea.IIt then. No 
problem will be solved. Relations between India and Pakistan 
will remain strained and bittemess will increase. AIJvocBcy will 
faiJ 'here. 

On my behalf, therefore, please tell Mr. U. Thant that if he 
wishes to save' the Security Council he must resist from 
treading .N path of the League of Nations, Geneva. Otherwise 
it will not be able to take any decision in the matters relatincpo . 
these two bigs and when these two IlIIIioN come togedler .. 
Security Council wi" become defunct and wi! only continue to 
interfere in the matters relating to aehar countrieI, not for the 
sake of justice but for arTIIIVng gMt and taka. This is the basic 
point. 

Now the question ariaee .. to what the Brttishers did. I· would 
like to teII·yau about my vIeWs which 1 am having from my 
childhood. It is poRI" that rmight have been influenced by 
Mahaltna Gandhi arid· the place where I was born, but. 
Mr. Chagla Sahebl ycJJ are somewhat dIprived of that. It is whY 
I wish to teO Mr. 01hiIgIa tt.t In thIa.wortd I found no other 
~, worst thM the BritiIh Government, Irreapective of 

. ~ party which was' In power there. 
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But I would also like to add that I have not seen people more 
politically conscious than the English-men in the world. So, the 
question is that you should draw some conclusion. Govern-
ments are formed to do some business, but what sort of 
Government is this? I doubt whether this Government had 
entered into any written or unwritten agreement with Mr. Jinnah 
who had exhorted the Muslims not to be cowed down and 
assured them to come to their rescue when they were in 
danger. In support of my above contention, I would like to cite 
an example. Of course, I do not want to disclose the name but 
once a big Afghan leader had put a poser to Mr. Jinnah who 
was spearheading his campaign for creation of Pakistan. 
whether he (Mr. Jinnah) was prepared to give the right of setf-
determination to Pakhtoons also, as was being demanded by 
him for Muslims. To this, Mr. Jinnah replied that they should 
first ask for this right. Upon this, the said Afghan leader retorted 
that if they asked for that right, they would be crushed with the 
help of piled British arms and ammunitions along the borders 
and forced to go to the wall. Then Mr. Jinnah replied to him that 
he should have no doubt about it that after creation of Pakistan 
British arms and ammunitions would be withdrawn from the soil. 
The· arms and ammunition supplied by the Britishers would 
remain there to provide protection and they would not get 
Pakhtoonistan even then. This conversation took place between 
Mr. Jinnah and one of the big Pakhtoon leaders. From the 
above conversation, my belief gains further ground that either a 
written or unwritten agreement has been reached between 
Pakistanis and Britishers. I do not want to refer to the 
agreement entered into with you, as it is a separate matter. 
Though these agreements bear serious consequences but for 
the moment I do not want to raise this issue. 

You have to decide one thing. There has been much contrast 
in the foreign policy of India as if the mind of it, if at all it is in it, 
is inclined to U.S.S.R and the body has fondness for U.K., For 
the last eight to ten years I have seen that most of the goods 
such as ships and machinery have been purchased from U.K. 
Major chunk of our foreign trade has been done with U.K. over 
this period. This shows that our body still vies for goods made 
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in U.K. whereas our mind is inclined to U.S.S.R. This is a very 
contradictory situation for our foreign policy. This will not last 
long. We have to strike some balance. If mind is inclined to 
something, the body will have to follow suit, even a bit. Unless 
this is done, things will not improve. 

I forgot what Mr Bhagwat Jha Azad spoke but he has, 
certainly, spoken well. I am happy to know that he forgot his 
party affiliation while speaking. I liked his contention that one 
should forget one's party affiliation while speaking the truth and 
treading the path of truth. One should be prepared even to 
discard his party if it comes in the way of telling the truth. 
Therefore, I would like to offer a suggestion that our relations 
with Britishers be lessened, rather I would like to sever our 
relations with them. If it is not possible, we may at least bring 
our relations with them to the minimum. 

Now I would like to cite the example of De Gaulle of France 
who has been making all out efforts to convert purely a 
dilettantish community into a martial race. He is yeaning for it 
and taking actions consequences of which might have been 
seen by you. We will have to bear the brunt of his policy in the 
days to come. As regards your Afro-Asian friends, your foreign 
policy has been fully exposed on this score. You should be 
thankful to only one country i.e. Malasia which helped you and 
that too for certain reasons. You do not understand Jordan. You 
explored the possibility to streng hen relations with Arab coun-
tries. But see as to who has created Jordan? Who is patroniS-
ing Jordan? It is the mighty English people whe created Jordan 
and are patronising it. 

Now I would like to tell a basic thing. You have said a very 
good thing that this year your experience has been good as 
compared to last year. What change has been brought about in 
foreign policy this year? India has allowed its troops to combat 
even moving a bit forward. Only this significant change has 
been made in our foreign policy. That is why I would like to 
submit to our Government to effect basic changes in our foreign 
policy. On the one hand, the Government should pay attention 
to strengthen relations with neighbouring countries such as 
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Afghanistan, Nepal, Malasia, etc which could be befriended. 
Thailand is also one of such countries whiCh could be· bef-
riended. So are U.S.S.R and U.S.A, which have been our 
friends, and this friendship can be deepened. The Government 
should make efforts to remove the drawbacks of its foreign 
policy. You should put your foreign policy to test on two counts 
i.e. our relation with Pakistan and removal of poverty from the 
world both U.S.S.R and U.S.A can be our best friends if they 
lend their help to us on the above counts. The Government 
should not spoil its foreign policy in the name eI any prindple or 
'ism'. 

One question arises as to what lesson we learnt from it? One 
lesson that we learnt from it is· that we discarded our policy 
pursued for the last 18 yea'l. to givd fight only at the place 
where we were challenged. Now we have started to give fight 
to our enemies at their vulnerable points so that we could be 
able to give serious blow to them. I would like to tell the people 
of India this thing in particular that the Government would stick 
to this policy under compulsion as I do not be:ieve in this 
Government. So I would like to add that you should give fight to 
the enemy not only at your land, but you order your troops to 
move forward to give fight at the enemy land. 

I would like to tell yet another thing. The military pride of 
Pakistan· (Interruptions) I do not want to use the word 
'smasned' but at least it received a blow, if it is not smashed. 
The attnude of Pakistan has softened but I can't say the degree 
to which it has softened. If the leaders of Pakistan change their 
old attitude or new good leadership emerges in Pakistan, it will 
bear fruitful results. Then people like us will be heard in both 
the countries. These two things have emerged out of it. 

Only one slogan worth remembering and which will be 
remembered has emerged out of this war i.e. India will not go in 
for from one cease-fire to another cease-fire every time. But I 
regret to say that it proved to be hollow words, as we are still 
resorting to from one cease-fire to another . 

• An honourable member: has been Smashed 
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The second point which is evident from the resolution of the 
SeCurity Council is that the Prime Minister has made certain 
commitments to solve this problem. But I do not want to say 
anything about it except reminding this that this commitment is 
yours, not mine; my word goes far ahead. 

The third point is that howsoever strongly India's cause is 
pleaded, whether in Tashkant or elsewhere, talks will have to 
be held with Pakistan and it will prove very dangerous. I agree 
that he will prove to be a wise person because he is soft-
spoken, but talks bear serious consequence. If Pakistan is not 
satisfied then it is clear that it may prove to be very dangerous, 
no matter which is benefited from the talks-whether it is 
Hindustan, for that matter India that is Bharat, or Pakistan. 
Because if the leadership of Pakistan is not changed, the 
military pride of Pakistan which, I think, has received a jolt is 
not smashed, then Pakistan will try to attack again. And Shri 
Bhutto has stated so before the cease-fire was declared and 
when the war was on. This has to be kept in mind by Shri 
Shastri when he takes parts in talks that possibility of another 
attack is being oft repeat~ by them. 

Kindly listen to me patiently in this regard. Don't lose temper, 
because what I say is in your interest. India should have 
captured Lahore and Sialkot within four to six days at the most. 
But we failed to do so. What were the reasons behind it. May 
be it was strategical inefficacy. Now, I have to say nothing in 
this regard. 

*** *** *** 

Interruptions@) 
*** *** *** 

Usten, Raghunath Singhji, speak only if you know something. 
I am saying "May be". Therefore, I have nothing to say on this. 
But possibility is that the Government of India was afraid that if 
it could not capture those areas in the first attempt and second 

J 

@Shri ~ath ~ (Varanasi) : No, No. 
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or third attempts were made, it will entail heavy loss of 
personnel and anna and ammunition and that in case of attack 
we would not be able to face China. H it was so, I would like to 
. make it amptly clear in this House that no defence or foreign 
policy works like this. When you fix a target, put your men and 
material to achieve it. Target should have been to capture 
Lahore and SiaIkot, because if Lahore and Sialkot would ha..,. 
been under the control of Indian troops today and in that cue 
we could have withdrawn from there after cease-fire, then our 
position would have been better and then only it would have 
been clear that military pride of Pakistan has been smashed. 
China debacle must be forgotten by Government of India once 
for all. H you want to sotve the problem with Pakistan, you 
should get rid of the fear and apprehension that China will 
interfere. H China interferes we will deal with them also firmly. 

Two woras were frequenUy used during the war and this 
should have been done. One of the words is an English word 
and that is 'secularism' which has immensely harmed us. 
Excuse me, very few people know the meaning of the word 
'secularism'. 'Oharam Nirpekshata' is only a smaller aspect of 
it. Secularism means 'Lokwadi'. 'Lokwadi' is on the line 
'Pariokwadi' H you want to put ~ into practice, a clear decision 
will have to be taken in respect of Hindus and Muslims. Get rid 
of the false show of unity being practised for the last 18 years 
that both be united while maintaining. their separate entity. I 
wish to unite them by minimising their separate entities. If you 
follow that path then only you may succeed in arousing a 
feeling of revott among the people of Pakistan and Pakistani 
troops. 

• • • 
.... So, one thing should' be kept in mind that you are to make 

attempts to win· the confidence of the common muslim masses 
numbering 499 lacs and keep 5 thouSand affluent Muslim 
families a bit at bay. It has been a bfunder on the part of the 
Government that not only in the case of Muslims but in the 
case of Hindus and other communities too, it attempted to bring. 
changes wtth the help of a handful of affluent families. Now try 
to . change the people with the help of common masses. 
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Ukewise in the cas of Pakistan, remember that Khan Abdul 
Gaffar Khan--the Sarhadi Gandhi-who remained in prison for 
fifteen to sixteen years, and Khan Abdussamad Khan-the 
Baluchi Gandht---ar'e not ordinary persons. They are the rep-
resentatives of more than half of their people. I have heard yet 
another news, probably you might not be aware of it, that Khijar 
Hayyat Khan of Punjab is under house-arrest or in jail for the 
last eight or ten cays ... _ .. 

• •• • •• 
Interruption@ 

••• .. - ..-
Yes, that very Khijar Hayyat Khan Trwana. Let it be known tc 

the Government: Chagla Saheb please keep it in mind that 
next time, when Pakistan attacks India, it is my belief that 
Pakistan will collapse at our very first stroke, provided you 
strictly put into practice true democracy and secularism. This 
belief is based on the fact that Pakistan has been created with 
various sects like Pathal1s, Baluchis, Bengalis, all kept together 
at one place. 

There are two major evils in the world and they are 
abundantly found in Hindustan. These are inequality and feeling 
of separatism which could be eradicated by ensuring equality 
and affinity among the masses. 

, suggest that our foreign policy relating to Pakistan and 
China should be amended on the one hand and on the other 
food problem should be solved. People need food. Remember 
that when a person like me asks people that instead of dying of 
hunger, they should enter into the houses of the Ministers and 
the bureaucrats and not allow them to take their meals unless 
they (people) get it, then it should not be taken as a mere 
threat. This is the voice of the people of India and of their 
health. 

Likewise, with regard to democracy, I would like to say that 
our democracy is only for the name sake. Democracy by name 

@Some Hon'ble Members : Tiwana. 
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alo~ .will not yield any fruitful result. We will have to put the 
soul into ij. 

Mr. Deputy Speaker, Sir, my humble submission to you is 
that whatever has happened this time has happened, but it 
should never happen again that the war goes on for 20-30 days 
and there is no mention, no discussion of it in the country's 
highest institution of democracy i.e. Lok Sabha. it shows that in 
the body of demoo'acy, the soul is that of dictatorship. We 
should leam something in this regard from those Britishers, 
whom. I term as vicious on Govemment level. 

Now, c.:>ming to myseH, journey is prohibited for me. We have 
constructed the road by demolishing the hills, but you do not 
allow us to travel on it, whereas others are being allowed. The 
whole world is watching and perceiving this situation. You too 
should try to perceive it and pay attention to it. 

Lastly, I would like to reiterate that you should make all out 
efforts to make India strong by following the two prinCiples of 
'Jantantra' (democracy) and 'Lokwadi' (Secularism). I firmly 
believe that either by force or conciliation we would create such 
a situation in which within a period of two, five or ten ye~ 
Pakistan as well as India would not no longer exist as such, 
and a new nation Hindustan would emerge. 



{J7 

Discussion on Illegal Occupation of Indian 
Territory by China and Pakistan and State-
ment made by The Minister of Education 
Regarding The Area of Indian Territory 

Mr. Speaker, Sir, debate on area of lndian territory is in fact 
the debate on mothertand and the August House has been 
discussing this issue for the last 1'h-2 years. In fact it is a 
matter of sense of Nationality and two-three days ago, some-
one asked me about Nationality, whether it is increasing or 
decreasing in our country? The reply struck in my mind at once 
which I think is true, if we take it internally, it is decreasing and 
regionalism is increasing. If we see externally, particularly about 
China, then sense of Nationality is increasing except in a few 
aections for whom I can not take responsibility. And similarly 
about Pakistan I as well as many others have mixed feelings. 
Generally we want that if such a situation arises India and 
Pakistan will unite and again become Hindustan but if Pakistan 
attacks, then the same spirit of Nationality which was about 
China will awake. One thing about this issue is true that if one 
day the World Lok Sabha-lok Sabha elected by the fran-
chise is formed; I am not talking about the United Nations of 
today because that organization is elected body of the govern-
ments, and it takes such decisions which goes against us or 
against some other nation, whatsover may be the publicity 

*Lok Sabha Debat6$, 8 ~ 1987. 
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&bout thole decisions, but I think people will start accepCJng 
them gradually. Now; if we see the map released by United 
Nations, you will see one interesting thing there. In that map, 
from 1950-52 to 1960 i.e. upto 10 years, our area has been 
shown about 32 lakh km., sometime, 32,60,000 k.m. and 
sometimes 32,40,000 k.m. And in 1961 it is shown tl few k.m. 
more than 30 lakh. Hon. Minister would like to say that at that 
time the area of Jammu and Kashmir was excluded. This is not 
the fact but it is half truth, I will tell you the whole truth. Census 
was conducted in 1960 and the census work was going on at 
the time of sending the report to U.N. as census work could not 
be completed and this Government is incompetent because it 
sent incomplete statistics to the U.N. They say that they 
attached a note that the work relating to the census is going on 
as and when this work is completed we will be able to clarify 
the position, whether that note was sent or not, I do not know. 
You can see all from the file of that time. But it is certain that 
intomplete statistics were sent in 1961 and since then, United 
Nations Council started showing the same which according to 
my calculation is nearty 5 lakh acre less. So this is the case of 
61 which I have described. And I want a clear-cut reply from 
the Hon'b!e Minister through you as to why this worthless work 
of sending figures of incomplete census to U.N. had taken 
place. Then one more argument was given that whatever the 
U.N. say we have nothing to do with that. This is our own 
territory. Is it a Roshanara Club or Gymkhana Club where a 
member is at liberty to say or to do whatever he likes? This is 
the Supreme body. May be it has not got till now full 
SOYereiOnity but being a member of supreme body we should 
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be more careful about what we say. We see a strange change 
in the statement which was laid last time by Hon. Minister. He 
said that this sort of errors are committed also by other 
countries. This is a misleading argument. He has figures of 
many countries with him but due to shortage of time he may not 
give these figures. He has given figures only about Australia. 
The reason for giving these figures was that some Greeks were 
excluded in Australia, that is why they reduced those figures. 
The figures of America remain static for 10 years, again in 1958 
suddenly there was an increase of about 10 lakh due to the 
inclusion of Hawai. Same is the case with Russia and other 
countries, their figures remain unchanged. The Hon'ble Minister 
should not give a misleading argument and the August House 
should be very cautious about it so that the ministers do not 
give wrong and baseless examples in order to prove their 
statement correct. 

One thing which I see very su.nge is that there is no mention 
of occupied Kashmir in the stotement laid by Hon. Minister on 
31 st July in this regard. There is mention of Langju and 
Laddakh. Please differentiate these two things. About Langju It 
is said that this is disputed area about which India and China 
both have some doubts. But in the case of Aksai China area of 
Laddakh, there is no ambiguity about the stand of India and 
China. China says it belongs to her and India says it belongs to 
her. So here the mention of disputed and undisputed area of 
Laddakh has been made. But there is no mention of Azad 
Kashmir which seems very strange. Hon'ble Speaker, Sir, is 
there something going on about it? This statement was made 
on 31st July. If something is going on, I have no objection. I 
would like to tell you that if India and Pakistan form a federation 
they become Hindustan only, I have no worry about Kashmir, 
where it remains. But until I would must say that a federation is 
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formed it is shameful not to snow Azad Kashmir, as Indian 
territory, they stated many time in this House that Langju has 
an area of one or two miles only. 

When I reached there after my arrest for two or three items, I 
was told by the officers, not at Langju but somewhere around 
that the place was spread in atleast two to three hundred 
square miles. Similarly there was no mention of Burma Treaty. I 
am not sure how much land of our country two, three or four 
thousand square miles or whatever it might have been given to 
them though certainly it did go out of our hands. Well, there is a 
mention of Barahotl also. There are two Barahoties-Chhoti 
Barahoti, Badi Barahoti. h is not known wnich one has gone. 
The manner in which the Hon. Minister has made a reference 
to Sikldm, it causes suspicion since the details about Sikkim are 
not put forth in the way as it used to be done earlier. It is all a 
case worth suspicion. Not only that Mr. Speaker, Sir, the 
Minister may, with reference to report by the Survey of India, 
say that we have lost only two thousand square miles but in rr.y 
view we have lost about ten to fifteen thousand square miles of 
!and. Since they admit that they had already taken in account 
the areas of Goa and Pondicherry as parts of India even before 
these areas were merged with India. One can count only when 
one gets it. I agree that the area should expand, but not by 
account for the one which you do not actively have in your 
poS&ession. How can we trust in that? They counted even 
before getting. Actually, some very significant events must have 
taken place. They give the plea that in the past tne Britishers 
were not looking after properly. Now aerial surveys are being 
done. I do understand that this way we can know all about all 
the pits and hills as also the totality of the land but the device of 
measuring out the land while sitting in the aeroplane can be a 
creation of these ministers only. Nowhere else it is done this 
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way. Besides this ttMw otten sa, that, now.;a-days,· more 
scielltific methods are being adopted. In this connection also I 
would quote an incident. I had written a letter to Surveyor 
General on 2nd July 196& in English, although, you know, I 
don't usually use writing a letter in English language. But in 
view of the seriousness of the case I acted against my 
principles. However, till date, even when the matter has come 
up here in the House, I have not received a satisfactory reply 
from him. And as such I now want a satisfactory reply from you. 
Sir, you will certainly appreciate that when a member of 
.Partiament, writes a letter to any bureaucrat on a subject not of 
his own interest, but of public importance, the bureaucrat is 
duty bound to send a reply, otherwise he is supposed to have 
failed in discharging his duties. Now I handover this letter to 
you and request you to send it to him and get a reply from him. 
I read it to you: 

"I will thank. you to answer my questions as fully as you can 
and at 'Iovr Sailiest convenience. 

*** *** 

Interruptlons@ 

*.* * •• .** 

, have already stated that I never use English in public 
meetings. When on such an occasion or in my private conver· 
saOOns I have to use English, I do not relish it 

"1. What is the total area of India at present or aC(;Ording to 
the last tabulation? 

2. What was the total area Of India on 15th August, 1947. 
This must include areas which acceded to and were joined 
to India later. It must not exclude areas which have been 
usurped and are now in unlawful possession of foreigners. 

@ . 
Sh. M. A.. !Owl (KaIgInj); Dr. s.heb ~ • IenIr In EnglIsh. 
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3. If there is any difference between 1 and 2, how do you 
account for it? 

4. Is the current survey of India 190 years old? No matter 
how much survey methods have become more scientific, 
what is the outside margin of rectification of errors? Do 
better methods mean anything more than change in the 
scale of mapping for instance, from one inch to four miles 
earlier to two miles and in some cases of detail now even 
lesser? 

5. What is the area of Goa and other Portugese possessions 
in India and Pondicherry and other French possessions 
and since when are they being counted with the Indian 
total? 

I have written this letter as part of my par1iamentary work and 
will thank you for giving me an earty answer. Accept my 
salutations, Brigadier." 

I had written this letter to Brigadier Gambhir Singh on 2nd 
July 1966, a reply to which I have not yet received. Now I wish 
you to send this letter to him so that you as well as the Houle 
could know the seriousness of this matter. I have already told 
you the fate of the orders passed by the ministers. Factually, 
Mansar is village near Mansarover. This matter does not relate 
only to collection of land revenue which, they say we dont't get 
now, but the point on which I want to stress upon is that the 
population of Mansar, which is near Mansarover, used to be 
counted as Indian, as per the, census held in 1931 and later, 
probably, in 1941 also. The officers of that place told me that 
this Mansar has also been abandoned. Sikkim has also been 
abandoned. Many places under Boona Agrreement have been 
abandoned. It seems that this Government treat India as its 
family property, and its any part can be abandoned, or given to 
any one; and there is no check thereon. 

Then, I fear Russia and America have some collusion or a 



304 LohiE and Parliament 

pact between them. I like their one pact 1hat there should be no 
war in the world, but I do not at all appreciate their second pact, 
to the effect that there should be no big revolution. They fear 
that if there is some big revolution, they would not be able to 
contain it. Thus the Russian & American have joined hands to 
avoid any revolution or war. In such circumstances they may 
win, or they may even lose. But in case, the war breaks after 
one or two months putting West Asia on the side and India on 
the other, none knows what would happen. And you very well 
know what are the consequences of a war. 

Now I would like to teli you the name of a place. The friends 
of Assam may tell you that a small town Makoom is there in 
between Tinsukia and Digboi. I wanted to know the meaning of 
Makoom from the local people there and I was told that in the 
past jnvaders from Thailand occupied some land there. Explain-
ing the meaning to me they said that it meant come, sit and 
have mutual discussion. From that very day this place is called 
Makoom. Even today there are such innocent people in our 
country who indulge in Makoom or negotiated settlement when 
invaders occupy our land and ask for Colombo plan proposal 
and for other settlements. This has been our tradition. I am of 
the opinion that on being attacked we should act like a hawk. 
We may act like a dove or pigeon, a symbol of peace---if our 
CCluntry is not invaded and our territory is not occupied. We will 
not be able to survive as a nation if we will not act like hawk. 
This Government will not be able to withstand the onslaught of 
the enemy even for a week if our country is invaded again say 
in September, October or November. Our Government is not in 
a position to face the challenge of the combined armies of 
China and Pakistan. We are bound to be defeated, if attackeo. 
During the last war, which continued for about a month, a 
Minister had to quit and if war had continued a little longer this 
whole Government might have gone. This war continued for 
one and a half montht. Keeping in view the present position of 
the country it cannot last long for more than a week. It lacks 
self confidence ... 

*** *** *** 
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The border of the country is just like the skin of a body. Just 
as we take care of our skin, similarly the borders of the country 
should also be looked after. What will you say to a person if he 
remains calm like a yogi when his skin is hurt and similarty to a 
Government when the borders of its country are encroached. In 
case Dover hills are attacked or Syberia or Chewan is invaded, 
many hon'ble members of our Lok Sabha will make hue and 
cry and shout of world war but they never speak when our own 
skin, our own borders are encroached. I am talking about 
borders of which we have lost 85 lakhs acres as per our Survey 
report and five crores acres of land as per entries in the books 
of United Nation. There is difference in bo~h the calculations. 
Under the circumstances mentioned above, I appeal to you, Sir, 
as an Hon'ble Speaker of Lok Sabha and that it is very critical 
time and self determination and self-reliance is the need of the 
time. At this juncture there should be no weak or kneeling 
government lest we perish. This weak government-Makoom 
government will fall and the honourable members should be 
ready to replace this government and establish such a govern-
ment which can safeguard the boundaries and the territory of 
India as well as the country itself with its self-confidence and 
self-determination. 

*** *** *** 
.,. I have forgotten to mention one thing. I have got a map which 

shows that 12 Thanas have gon~ under oontrol of Pakistan. 
You may see it and put it on the table of the House* if you 
deem it proper . 

• The Speaker not having subsequently accorded the necessary permission. the 
map was not treated as laid on the table. 



38 
Constitution (Amendment) Bill 

(Amendment of Articles 124 and 
217)* 

Mr. Chairman, Sir, in the first instance I may submit that 
though it is said that the average age in the country has 
increased, yet the basis on which this conclusion has been 
arrived at has not been revealed. Therefore, I doubt that the 
average age has really gone up, and if at all it is so, it iSoJ'lot 
what is claimed. Unless the Government reveals the basis of 
arriving at this conclusion, the statistical figures are meaning-
less. Secondly, earlier, most of the newly born babies had to 
die within six months or a year of their birth, bet now their 
number is less. But that does not mean that the average age of 
elderly people, adults and middle aged persons have increased. 
Actually due to the fall in the rate of death of infants it appears 
that average age has increased. But that is merely an appear-
ance but actually it has not increased. 

After making this submission I oppose this Bill introduced by 
Shri Sharma because what we expected from the judges is 
miSSing in this Bill. 

What do we expect from judges? We expect from the judges 
to protect our life and property and also our liberty. Judge is 
supposed to protect us from unlawful and illegal arrest. In case I am 
arrested under any executive or legislative order, I would expect 

*(i) Lok Sabha Debates. 10 April, 1964. 
(ii) Private Member Pandit K.C. Sharma's Bill. 
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from a judge to protect me under sections 20 and 21 of the 
Constitution. However, sometimes even thesE, sections become 
futile because of executive or the legislative order particularty 
when they are determined to ignore these provisions. Those 
countries where Constitution is followed and where all the 
sections are under the purview of judiciary, I am not referring to 
Britain, the cases of arrest and of awarding capital or any other 
punishment are considered by the judiciary as per the laws ·of 
that country. The case is initiated and everything depends on 
the outcome of the case. Judge has the full authority to order 
the release of the person arrested illegitimately. 

I would like a similar Bill to be passed in India, so that no 
doubt is left anywhere in this regard. Insignificant matters are of 
no use. 

In our ConstiMion it has been clearly provided in section 20 
and 21 that the powers of judiciary cannot be diminished under 
any circumstances. If any suit which comes before the court is 
listed for hearing. There is only one exception when President 
declares emergency and suspends the various provisions of 
Constitution .. Otherwise they will have to follow the various 
provision of the Constitution. When somebody violates the 
provisions of the Constitution, unless \ emergency is declared 
under which powers of the judges are withdrawn and a citizen 
is deprived of his liberty, I would expect from the judge to 
provide full protection to him. Actually judge loses this authority 
by then. Therefore, in the first instance, I would like that Shri 
Sharma should introduce a Bill providing for adequate safe-
guard to judges to enable them to discharge their duties without 
any hindrance. If such a Bill is introduced, I would accept that 
at long last a Bill has come to protect the ConstiMjon of India. 

You know it very well that sometimes legislatures also play a 
role in curbing the rights of citizens. Sometimes they unduly 
raise the- i.ues of their privilege and encroachment of their 
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rights. They also want the people to follow the rules framed by 
them. First of all, I would like to distinguish between a rule and 
a law. Our Constitution clearly states that the privileges, the 
powers, the rights accepted by the law are far greater then 
those accepted by rule. There is a big difference between a rule 
and a law. But what happens actually, most of the actions are 
taken under the rules and when a judge makes distinction 
between the rule and the law outside interference takes place. 

So I would like the judge to be protected from such 
circumstances. He should not be harassed in any way. Other-
wise any legislature would punish any judge at any time. 
Legislature can formulate its own rule in this regard and since 
nothing specific has been mentioned in regard to the punish-
ment it may award even capital punishment. Sometimes majo 
rity is so brute that it gives a practical shape to whatever it 
decides. Therefore, in regard to this Bill I would submit that the 
judge and the judiciary must be protected and strengthened, 
and it must be competent to implement and protect the 
provisions of the Constitution. We will welcome and support 
such a bill. 

Bacon, a great British judge once said that a judge is like a 
lion but he is subordinate to executive. His statement was 
based on his personal experience. In those days a tussle was 
going on between the judges and the Parliament in England. 
He was brilliant and scholarly. I have a strong desire to see the 
judges who are like lions, who are not subordinate to the 
executive, who are on the equal footing with executive, so that 
they may protect the liberty of the citizens of India. 

*** *** *** 

InterrupClons@ 
*** ** *** 

I would not like them to place above the executive. I would 
not like the judges to be above the Parliament. So far as the 
question of formulating laws is concerned, you people are 
supreme buJ SQ far as the question of taking decisions on the 
@ An han. Member: Why not above them? 
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laws is concerned, the judge should be supreme. If the 
members of Parliament agree to this principle, most of the 
problems would be solved. 



39 
Constitution Amendment Bill 

(Omission of Article 370)* 

Mr. Chainnan, Sir, a lot of people want that the relation 
between India and Pakistan should improve and I am one of 
them. People also say that Kashmir problem is the main reason 
behind these relations getting sour. But this problem should be 
understood property. If one says that only the people of 
Pakistan want Kashmir and it is a one sided problem, it will be 
a dangerous thing. This is a two-sided problem. Whereas the 
people of Pakistan want Kashmir, the people of our country or 
majority of them may revolt, if Kashmir is annexed by Pakistan. 
Therefore, this is a two sided problem and it should be 
understood property. I request President Ayub also to under-
stand this thing and so far as this Government is concerned, it 
is somewhat handicapped. Not only one but its both legs are 
paralysed and that is why it is always looking for supports. Now 
it has got the support of Sarvodaya Movement, but I would like 
to warn that Sarvodaya is also a very weak support. It cannot 
give solid support, because just by publiCising a thing or saying 
one sided things, problems cannot be solved. I would like to 
remind Shri Lal Bahadur Shastri that Sarvodaya Movement was 
not able to solve any of the problems whether that was the 
dacoit problem, land problem or the problem of obscene film 
posters, except it made some propaganda. May be the same 
will happen in the case of Kashmir also, because Shastriji was 
already a weak person and now he has become even weaker . 

• (i) LaI< Sabha Debates. 11 September. 1964. 
(ii) Private Member, Shri Prakash Vir Shastri's Bill. 
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He will also not be able to support this idea and he is not able 
to face a revolt or disorder in India for implementing his policies 
which he thinks to be good. If he had that much strength, we 
could have thought in some other way. Therefore, as on one 
hand, it is undersirable to hand over Kashmir to Pakistan on the 
other hand, it is impossible also, unless some requirements are 
met. That is why, I would like to submit about. this two sided 
problem. I have a very flexible mind. The crime which was 
committed by the people of India and that of Pakistan seven-
teen years ago, could be again considered if a small step is 
taken in this regard and flexibility can be brought in the minds. 
One should make one's mind flexible. I am in favour of a 
flexible mind, but a flexible mind does not mean that we should 
leave one obstinacy in favour of another obstinacy. On one 
hand, we become obstinate that we will not give Kashmir under 
any circumstances and on the other hand, we take the stubborn 
stand that we are ready to give up our claim to Kashmir to 
improve the relations between India and Pakistan. Make your 
minds flexible. A flexible mind can be of only one opinion that a 
confederation of India and Pakistan should be formed, which 
can only solve the problem and some way out can be found on 
the basis of it. A confederation should be formed. Some people 
say that first Kashmir should be transferred to Pakistan. Then 
the Government of Pakistan will be agreeable to form a 
confederation. I would like to submit that those, who indulge in 
the talks of the past and the present, don't know as to what 
extent the matter has worsened. It will increase the scope for 
even more disorder. 

*** *** *** 

Interruption s@ 

*** *** *** .. 
@ Minister of State in \he Ministry of Railway (Dr. Ram Subha~ Singh) We 

should have strength to retain Kashmir without making confederation. 
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I am in favour of the formation of confederation. Because in 
my opinion, it would be better that the sinful act committed by 
your leaders seventeen years ago including, of course, myself 
and you to some extent, is undone in our lifetime itself. To 
those who believe that President Ayub and the Government of 
Pakistan are not ready even to think in regard to the confedera-
tion, I would like to submit that a noble person ought not be 
totally unconcerned about the matter even after the Govern-
ments have thought over it. Governments keep on changing, 
their ideas keep on changing. Therefore, the formation of 
confederation is a noble idea, however, I would like to make 
one thing clear that in any condition it should be taken for 
granted that not much wi" be given in that case. I am ready 
even to agree to make the provision of offering one post either 
of the President or that of the Prime Minister to Pakistan in the 
constitution of new Confederation so long as Pakistan is ready 
to change that system. 

Besides, I would also like to submit that whatever policy may 
be adopted in regard to the Defence, foreign affairs and also in 
matters to the transportations, a firm policy should be adopted 
in regard to the citizenship. Separate citizenship should not be 
there as it is at present in India and Pakistan. Only single 
citizenship should be there. I would like to assert that liberal 
attitude may be adopted in other matters under the new 
confederation. 

I would like to make the same appeal to Russia, but 
particularly to U.S.A. pressurised to solve this issue. Though I 
am also of the same opinion but the question is as to how it 
should be solved. Merely by indulging in wishful thinking without 
studying it properly, or by suggesting a way for it, this matter 
would not be solved. Americans should also realise that 
solution to the problem can be reached only if the two separated 
countries are united. Some of the Americans asked me whether 
their Government could put such pressure on the Government 
of Pakistan? h would definitely displease the Pakistanis, and 
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the relation between both the countries will be spoilt. I do agree 
that Governments are generally reluctant to pressurise in such 
matters. But I would like to know whether new ideas are not 
propagated and public opinion is not sought in America, rather 
in the whole of the world. Therefore, I would like to appeal to 
such persons as the former Presidents Mr. Trueman and 
Eisenhower who are no more in the Government that they can 
express their views frankly, they are not bound· by anything. 
They should think over the proposal of forming the new 
confederation and if persuaded also express their opinion. 

At the same time I would also appeal to such great writers as 
Elsop and Walter Upman whose writings greatly influence the 
readers, to think over this issue. If peace is to be restored in 
the world, then the cause which lay behind the breach of peace 
seventeen years ago should be removed. 

While discussing the issue of the new confederation J may tell 
that I have received some letters, and you will be surprised to 
know that those letters are from Pakistan. I was of the opinion 
that perhaps Pakistanis may not be willing even to listen to us. I 
would like to tell particularly Shri Shyamlal Saraf that even they 
have favoured the proposal of forming the new confederation. 
Though it is true that they have put a condition that you may be 
scared out of your wits to hear. I myself was scared for a while, 
but the point to note is that at least the Pakistani citizen 
appreciated the proposal. He said to me that if I was a true 
person I should agree to his suggestion, only then he would be 
convinced that I made an appreciable proposal. Therefore, I 
would like to urge upon Shri Lal Bahadur Shastri that if at all he 
is really interested in this matter, he must think seriously over it. 
Don't go into the past incidents. Broken sticks cannot provide 
any support. This Government is not capable to face the 
consequences if the feelings of the people are provoked. I will 
hold the present Government responsible if the people and the 
Government of Pakistan are provoked to acquire Kashmir. Now 
you don't have your own feet ann hence how can I ask you to 
stand on your own feet. but you must search out only those 
sticks which are not broken ...... . ... ... .. . 



40 
Constitution Amendment Bill 
(Amendment of Article 352)* 

Mr. Speaker, Sir, today, I whole-heartedly appreciate Shri 
Kamath's views. I do so, not because he has put forward any 
proposal to remedy this malady, but because this House will get 
an opportunity every six months to have discussion on this 
malady which has now taken an epidemic form. Ours is the 
poorest country of the world and, I think, for a short period, it 
has become the most Ijeceitful too. One of the main reasons for 
it is the Article 352 of the Constitution. Under this Article, the 
President is errypowered to declare the state of emergency in 
the country under four conditions. The first is war, second-
external aggression and third internal disturbance. I would like 
to lay emphasis on the fourth condition, i.e. financial crisis. 
Under these four conditions, the President i.e. his advisers can 
declare the state of emergency. You know who his advisers 
are. They are Sitting there in front of us. They say that there is 
impending crisis. What is this impending crisis? No war is going 
on for the last 3-4 years. Suppose, these advisers say that 
though no war is going on, yet there is a danger of external 
aggression. But that danger too is not there. Is there any 
internal disturbance? I can also say that there is impending 
crisis before me because I am not in a position to make timely 
payments in respect of printing works I undertake. I want to 
give you another instance which did happen. Suppose for a 

-(I) Lok Sabha Debales. 26 August, 1966. 
(ii) Pnvate Member. Shn H.V. Kamalh'!> BIll. 
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while that it is raining heavily and I have to catch a train, but no 
taxi is available. In that situation, I can say that I am facing a 
big crisis. Mr. Speaker, Sir, I had to raise money from 
somewhere to buy an air ticket and I travelled by air. If such 
petty problems are brought under the definition of crisis, it will 
be nothing but stretching of words. Where is that impending 
crisis which apprehends internal disturbance Qr an external 
aggression? 

In all seriousness, I would like to say that this article 
empowers the Government to commit the biggest fraud on this 
country. I can understand foreign Governments committing 
fraud on the foreigners, but I do not find any instance whereby 
a Government has committed such a big fraud on its own 
people. When Government sets such an example before the 
people, the people too start committing petty fraud on its fellow 
beings in their day to day dealings. Article 352 teaches the 
entire nation to commit fraud. If I get a chance to see the 
President, I would ask him as to what is the impending crisis. In 
the years, that followed after the British Rule, whenever I got an 
opportunity to meet the President, I used to ask him whether he 
had satisfied himself of the impending crisis. What does an 
impending criSis mean? It means the dangers that lie ahead. If 
we talk of impending internal disturbance, internal disturbance 
means that the daily life of a common man would become 
impossible. Internal disturbance does not mean bursting of a 
cracker in Chandni Chowk causing fire in five or ten buildings 
leading to death of some people. Such an incident does not 
affect the life of the people in the entire capital because the 
daily life goes on uninterrupted. Therefore, such a situation 
cannot be termed as internal disturbance. To call such incidents 
as internal disturbance would amount to stretching of words too 
far and committing fraud on the politics. Situation of internal 
distrubance is created only when the daily life of citizen and 
carrying on trade and business becomes impoSSible. Interna1 
disturbance means that free movement of the citizens has 
become· impossible, th~re is terror among the people and 
conditions of chaos prevail. I want to say that the conditions 
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which have been mentioned in this article are not there in our 
country for the last four years. Then you can say that there is 
nothing wrong in the article, it is the use of this article that is 
wrong and arbitrary. I would say that this article has been used 
arbitrarily at the instance of the advisers of the President during 
the last four years and 48 crore people of this country have 
suffered in the process. Therefore, I am of the view that unless 
we abrogate this article, it is not possible to make the 
Constitu1ion sacrosanct. Hence, this article needs to be abro-
gated- altogether. But hon. Shri Kamath's suggestion does not 
go that far. Perhaps he was afraid that he would not be -able to 
take such a courageous stand in these times of deceit. That is 
why he has simply said that let there be discussion every six 
months in this House and when discussion wili take place, the 
people will come to know. When I say people I mean ...... . ... ... • * • 

Interruptionsa ... ... H. 

What reply? I am referring to what he has said 
Mr. Chairman sir, you unnecessarily took the trouble Of 

intervening or is this article affecting you also? You want to 
sow the seeds of discord between us . ... ••• ••• 

Interruptionsb ... ••• ... 
Our friendshIp is not new, it is quite old. I do not know how 

this wordy duel is going to affect our friendship in days to 
come? 

Anyway, I was going to give you an example of this article. 
There was a constitution in this world which was considered to 
be great. it was considered to be a model and a symbol for 

-Mr. Chairman: He will have to clarify what does he mean by ·afraid'" 
bShriH.V. 1<a/n4II'I: Please do not go by what he says. 
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freedom. The Constitution I am referring to is the '.Constitu-
tion of Weimar. This Constitution was framed foilWing the 
First World War which was fought in 1914-18. I have 
respect for only two ConstiMions. The first is the Constitu· 
tion of U.S.A. in which it was written for the first time that 
'we, the people of U.S.A. give ourselves this Constitution.' It 
was a very good Constitution. Then came the, Constitution of 
Germany, i.e. Weimar. This too was a good Constitution but 
it's article 48 was similar to article 352 of our Constitution. 
But later on, that Constitution was distorted to such an 
extent that it became the cause of destruction of Germany. 
The result is that you will fin(L this Constitution only in the 
library. 

Now, I have to mention only two incidents. The first one 
though small but is of vital importance. A person named 
Shri Lakhanpal is currently under detention in Delhi. He was 
a free man in September when Indo-Pak war was going on 
because at that time, it was not considered necessary to put 
him in jail. I am not against detaining the criminals but that 
man has not committed any crime, why then he has been 
kept under detention? There seems to be old animosity 
against him because at one time he supported the demand 
of plebiscite in Kashmir. Although he is no more a supporter 
of that demand, but he has been kept under detention . 

••• • •• • •• 
The second incident relates to ESSO company. This com-

pany mixed kerosene in diesel at the instance of the Gov-
ernment and supplied it to its traders for sale. When the 
traders sold it, they were arrested in hundreds. This Govern-
ment arrests those who work for them. 

In the end, I would like to raise a point concerning the 
common man. Normally, Preventive Detention Act and 
Defence of India Act comes under attack quite frequently. 
But I would like to say that article 109 is a dangerous 
article for the citizens and common man of this country and 
it continues to be there in our Constitution for the last 125 
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years. Under the proVISIOnS of this article, a policeman is 
empowered to arrest anybody without any charge against him. 

*** 

*** 

*** 

Interruptions@ 
• 

*** 

*** 

*** 

Yet, that is right. So he will arrest him saying that he was 
moving under suspicious circumstances with the intention of 
committing a crime and that he had no means of livelihood. 
What does it mean? This Government will not feel ashamed. An 
unemployed man comes from a village to a city in search of 
job. He is hungry and has nothing to eat. At 10 or 11 O'clock in 
the night, a policeman will arrest him and produce a candle, a 
match box or a iron stick in the court. The court will put him 
behind the bars. Such a big fraud is being committed. 

Mr. Chairman, Sir, I would like to say that this country is the 
poorest in the world, but now it has also become to be the 
biggest liar, because it is this Government which is telling this 
lie. It would have been better had this article 352 been 
abrogated. The Government should have accepted Shri 
Kamath's amendment. ... 

@ All Hon. Member: He will not arrest him H he greases his palm. 
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Constitution Amendment Bill 
(Amendment of Article 368)* 

Mr. Chainnan, Sir, this question of the Supreme Court and 
the Parliament is not meant for me alone. It concerns the very 
character and complexion .of our State. If I had not appreciated 
it in that perspective, I would not have tried to take part in this 
discussion after taking a good deal of trouble. In the course of 
my conversation with Shri Nath Pai about 15 days back about 
the structure of the State, I had told him that after the passage 
of his Bill, this debate on it would become in1ructuous and 
there will be only one meaningful sentence and that sentence 
is: 

.. Any provision of this Constitution may be amended in 
accordance with the procedure hereafter provided in this 
article." 

Besides this, there will be no change in it. In all other 
articles, the words "an amendment of the Constitution," will be 
replaced by "an amendment to any Provision of any article of 
the Constitution". When it is passed, any speech on right to 
property, liberty and Centre-State relations will not be there. 
Only one thing will remain that any article of the Constitution 
can be changed. 'When he introduced the Bill, I asked him 
whether he has thought over it properly that our main role is 
according to the pledge that we made, i.o. 

"We, THE PEOPLE OF INDIA, having solemnly resolved to 

.(i) !,.ok Sabha Debates, 21 July. 1967. 
(Ii) Private Member. Shri Nath Pai"s Bill. 
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Constitute India into a SOVEREIGN DEMOCRATIC REPUBLIC 
and to secure to all its citizens ......... " 

I will not read further. When I have asked him whether this 
Preamble IAWe, the people of India having solemnly resolved to 
Constitute India into a Sovereign Democratic Republic" can be 
deleted, he might remember that he had said that it could be 
deleted. If this law, which we are discussing today, is passed, it 
could be deleted ..... . 

*** *** **" 

Interruptions@ 
*** -* *** 

AI right, both of us will oppose it and meet the fate the Communists 
and Socialists which met in Germany. Hon'ble Chairman, if 
this bil~ is passed, the situation will becoma worse. I am telling 
you all this. with a very heavy heart. May be I am visualising the 
end. I have witnessed the History for the last 10-15 years. 
Hon'bIa Minister has been asked questions about future again 
and again. I need not ask questions about future. I have seen 
me past, I have witnessed it in Bastar, I have seen it in Ker8la 
and in numerable places. I have observed that people can do 
much without passing this bill and if you provide them with 
such a powerful weapon, that would affect the very fabric of the 
country. I am not talking about the future but I am talking about 
the past. Articles 352 to 360 of the Constitution and espepcially 
Article 356 are Emergency Provisions. Our Constitution can be 
compared to a human being. A man becomes deficient if he 
develops some defect in his eyes. Similar1y, these emrgency 
provisons can cripple our Constitution. President's rule C8A be 
imposed in flVery State. Now, I ask you a question, that if any Union 
Government enforces Article 356 in al/ the states then all the State 

@ShrI NaIh Pai: " Fundamental lights are attacked, I shall certainly oppose it. 
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Assemblies, Councils and Governments will be dissolved. 
Don't think that I am telting some cock and bull story. I will 
tell you how all this has happened in the World history. kll 
those will come to an end. Then there is No. 2 and No. 3 of 
308 in Shri Nath Pai's bill, in which words, "provided that if" 
occur. which means states etc. would be dissolved. There is 
no need to ask them. legistaltive Assemblies ~ase to exist. 
Now remains the question of Parliament. You know there is 
one statute. 

"Gesetz Zur Behebung Der Not von Volk und Reich" • 
I now tell you about one law which provided those powers 

to Hitler in Germany. I would also like to inform Prof. Ranga 
that· 86 there are articles 352 to 360 in our Constitution in the 
same way there was an article in Weimar Constitution which is 
considered one of the liberal Constitutions, which brought 
bad name to it. It was article 48. This law was enacted by 
virtue of article 48. I will only tell Shri'Nath Pai that the bill 
which he has brought forward unknowingly shall provide so 
much powers that: 

"Gezetz Zur Behebung der Not von Volk und Reich". The 
laws are there to solve the problems of the public and 
the state and you know there are also problems in Madhya 
Pradesh ..... . .. • •• • •• 

Interruptions@ 
••• • •• ••• 

leave the Court. I am not talking about the High Court or 
Supreme Court. I am just telling that perhaps a person like 
me is simply liquidated and Shri Nath Pai is also put behind 
the bars. I am talking about it and you should pay attention 
to it. This was the law which established dictatorship 0' 
Hitler. If you want I can read it out for you but there is no 
use of reading it in English. 

••• ••• • •• 

o@Stvi NaIh Pal: No Court C8n help the public. 
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That was called Enabling Mill, Out In Germany it was not 
so. As I have told earlier, it was called trouble shooter. 

"The Enabling Bill which was laid before the House con-
tained five clauses. The first and fifth gave the Govern-
ment the power for four years to enact laws without th~ 
co-operation of the. Reichstag". It means registration stopped 
for four years, lok Sabha dissolved and evervthinQ finished. 
"The second and fourth specifically stated that this power 
should include the right to deviate from the Constitution 
and to conclude treaties with foreign States, the only 
subject reserved being the institutions of the Reichstag 
and Reichsrat." 

There is no need to mention it. Because I have already 
told that this bill of Shri Nath Pai needs only one thing: 

We hereby resolve that this Constitution be suspended 
and in its place ................ whatever is to be done that 
should be done and it is upto you what is to be done .... Will 
you please listen: 

"The third provided that Laws to be enacted by the 
Government should be drafted by the Chancellor, and 
should come into effect on the day after publication." 

After passing Of this law, I do not think there will be any need 
for the remaining four. Only this fifth clause says that Constitu-
tion be scrapped. We legislate a law to give powers to certain 
persons. I do not know in whom the power is being vested 
through this law, whether he is a Military Officer, or the 
President or the Prime Minister, but if the absolute power is 
concentrated in one hand, then what will happen. You should 
know it, also. 

An oath was taken on 2nd August, 1934 by not only the 
German people, but also by German Army, which had 
caused quite a stir all over the World. 

The army here cannot cause any stir in the world but 
they are able to do the same within the country. That oath 
was: 

"Ich schwore bei Gott diesen heiligen Eid, dass ich 
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dem fiihrer' des Deutschen Reiches and Volkes, Adolf 
Hitler .... 

Please listen to it. This is very dangerous oath which I am 
telling you .... , 

"Ich schwore bei Gott diesen heiligen =:id. dass ich dem 
fiihrer des Deutschen Reiches and Volkes. Adolf Hitler. 
dem Oberbelshaber der Wehrmacht unbedingten Go nor-
sam leisten and tapferer Soldat bereit sein will. jederzeit fiir 
diesen Eid meien Leben einzusetzen." 

This oath had to oe taken on 2 August, 1934 by the forces 
of Hitler or by German forces. What had not happened in 
Germany, perhaps, not even in the world, that can happen here 
after this Bill is adopted. The meaning of this oath i~' .'" take 
this sacred oath in the name of God that I will follow 
unconditionally, the dictates of Adolf Hitler, leader of German 
people and the Chief of Army, that means, that I will act under 
his control, be a brave soldier and will be ready to lay down 
my life to fulfil this oath." This oath was taken in the name of 
Adolf Hitler and all this happend in Germany, because of the 
bill of similar nature. 

Deputy Speaker, Sir, it may be because of my imaginary fear. 
I have suffered a lot and you too have suffered to some extent 
and, therefore, I expect some symp~thy from you. Many of us 
have suffered. 

*** *** *** 

But, I will tell you about the State of affairs during that time. 
When these things were taking place, the Nazis of German 
Parliament were agitating that they wanted introduction of the 
bill otherwise there would be fire and blood all around. Then, 
at that time. 

"It needed courage to stand up before the packed assem-
bl)WmOSt of the communists and about a dozen of the 
Sodal Democratic Deputies had already been thrown into 
prison." 

I would like to tell Shri Ranga that right moment has come 
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and there should be no delay. When Commtmists are finisheQ, 
then sometimes, not always, people like yourself and mvself are 
also finished .... 

Now I tell you something which would please Mr. Nath Pai. 
"............ and to tell Hitler and the Nazis to their faces that the 
Social Democratic Party would vote against the Bill." 

I would like to remember the name of that person today with 
reverence. Otto Wells was present in the House. You have 
asked me this question. So you may be Otto Wells or you may 
become Otto Wells and I may not be alive QY that time. 

"Otto Wells spoke with moderation. "To be oefencelss," 
he added, "was not to be without honour." 

Mr. Nath Pai may withdraw the bill and then there will be no 
need to repeat this sentence. 

"To be defenceless is not to be without honour." 

I have no liking for Constitution. I want you to see the Articles 
132 and 133. These are very unique Articles. Such thing would 
not. have happened anywhere in the world. You are talking 
about wealth. 

Suppose, if any person is senten:oed to death by High Court 
and in case High Court does not allow him to appeal against its 
deciSion, then it becomes very difficult for the Supreme Court. 
But, if the case involves more than twenty thousand rupees, 
then one gets the opportunity to go to the Supreme Court at 
once. There is no logic behind it. I do not know who has framed 
this Constitution. Twenty thousand rupees have been given 
more importance in this Constitution. vis-a-vis life of a man. A 
man is on the verge of death; he has been awarded death 
sentence and he does not get a chance to appeal and go to 
court. But if the case involves more than twenty thousand 
rupees, he may proceed to court. That is why, it has become 
imperative that this Constitution should be made more rigid. 

I am pleased to learn that Mr. Modi is of the view that the 
prOvisions relat!ng to property should be struck down. This 
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temptation for property should be eliminated. This institution of 
property should be finished. I know certain gentlemen are 
present here who want to finish the institution of property while 
maintaining temptation for property. But, I want that both these 
things should be eliminated. Besides this, it is also imperative to 
record in the Constitution that nobody would be empowered to 
dismantle this sovereign, supreme Republic. No dictatorship or 
autocracy would be able to scrap this. For this purpose, you 
should constitute some law making council, which has been 
demanded by 5hri Madhu Limaye and others .. Not only this, but 
this time the law making council should be such which would be 
able to frame Constitution after seeking the opinion of adult 
population of the country because, you might remember that 
this Constitution was framed by the people, who had limited 
votes and they were elected when the Britishers were still here. 
Their influence is there. 

I request Mr. Nath Pai to withdraw this bill. 
I will not use harsh language against Hath Paiji. We were 

together once. I would only like to leave it for the Law Minister. 
This only suits him. You abstain yourseH from such things. 

Today I have spoken with an open heart. But I am afraid that 
such a thing may not develop in next 6 months or a year 
because you know that China and Pakistan are making 
preparations. Perhaps they are ,mitating Isreal. They are 
waiting for a proper opportunity and when India is attacked you 
will find that many things are likely to come up due to tt'.is 
Bill. I am sorry that we had great enmity in the past and 
were on the point of completely destroying each other. But 
there were only verbal exchanges between us and if we are 
really determined to do so than we must unite and get rid of 
the Collector also. 50 only removing Patwaris will not solva any 
DurpO$e, whether they are Patwaris of Madhya Pradesh or 
LUCknow, remove me cOllector first of all, because until" 
and unless, he is removed he will always be dangerous for us . 
..... Collector means CentraJ Goverrlillent.-xl Patwari means 
State Government. 59 unless this collector· Is removed such 
danger will prevail. Therefore, I appeal ." Shri Hath Pai to 
withdraw this Bill. 
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Company (Amendment) Bill" 

Hon'ble Chairman, Shri Tyagi has pleaded on behalf Of the 
supporters of this bill that monopoly will have to be reduced 
step by step as we want to adopt democratic ways. Had this 
been correct, I would not have spoken anything against this bill. 
It would have been right if we should have opposed the 
monopoly step by step. I feel that this Bill wil! bring the 
companies under government's control, which is already there, 
and it will further increase and the companies or their owners 
will not be in a position to function in arbitrary fashion, but it will 
hardly affect the criterion regarding welfare of the people. 

So, first of all I differentiate between government's control 
and people's welfare. In this regard, I want to say that since 
Shri Krishnamachari took the charge of Finance Minister, in 
India the market prices of shares are increasing. He is a 
strange socialistic Finance Minister because after his taking 
over as Finance Minister the share market is soaring high .... 

*** *** *** 

Interruptions(a 
*** *** *** 

As regards the point of share market going down, I will talk it 
later on, and the mystery will be revealed. But presently I am 
talking about the booming trend in the share market. Shri 
Krishnamachari should give an explanation about this trend. In 

*Lok Sabha Debates, 28 November, 1963. 
@Shri B,A. Bhagat; Going down. 
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India capitalists earn thirty to forty percent profit, I am not 
talking about the petty shopkeepers. In fact, big capitalists earn 
such a big margin of profit. I feel, if more than this profit is 
hoped, then share market will.jump up. If the percentage of 
profit goes beyond forty percent then India will literally top the 
world nations, where income is less and the prices of the food 
items are more. You will not find this much difference between 
income and prices of food items and other esse·ntial items like 
milk or house anywhere else in the world. The difference 
between these two will further increase if Shri Krishnamachari 
aliows the increase in the share market. 

It is fact that whosoever may be the Finance Minister of India, 
he will have to keep some faith in the capitalists so long as they 
exist in India. As regards the coming down of the share market, 
I may mention that it pleases not all the capitalists, but only a 
few. I want to know the reason why there is some impac! on 
the share market, whenever the Minister makes such a speech 
or brings such a legislation, If all the capitalists unifonnaily gain 
or loss, then I have nothing much to say. But what happens is 
that some capitalists lose, while some others get benefited. 
Therefore, it should be investigated as to whethe,. it really 
affects the share market. Whenever a legislation of this type is 
brought or such a speech is made, it makes the share market 
to come down, or to go up or to leap or to jump. So long as the 
Finance Minister of India is a capitalist. he will certainly 
continue to bestow benefits on the capitalists here. Otherwise 
the whole system will collapse. But he gives only to a few and 
not to all capitalists, whether knowingly, or unknowingly, and it 
is a point which needs serious thinking 

*** *** *** 

InterruptionS@ 
*** *** *** 

It is not just a speculation. Had it been so, you and I also 
could have tried our luck. But if our friendship is developed witt"1 

@Shri Tyagi: " is bOUnd to happen as long as speculation is there. 
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Shri Krishnamachari, then we will be in a better position to try 
our luck. ..- .-. • •• 

Now, the point to be looked at is as to what fundamental 
difference it would make if this Bill is passed. It is bound to 
make a difference, of course' not a fundamental one, but merely 
in the sense that we will have a tribunal for an initiating judical 
inquiry and also a Board to streamline the administration. 
Basically, this law provides for two things-a Tribunal and a 
Board. I would like to place before the Finance Minister and the 
House a few things" which will remain unaffected even after the 
formation of the proposed Tribunal and the Board. 

After all, why do these companies resort to mismanagement 
which results in prices soaring up. I will give two major reasons 
for it. One is donation i.e. the legal donation, and the other is 
that which is given secretly. All kinds of donations in whatever 
fonn they may ba, are its root cause. I would like to mention a 
company with which the Finance Minister had been once 
closely associated. That company proved a little unlucky for 
him. h is the Kanpur based British India Corporation and still 
some strange things are taking place there. The present 
Managing Agent of that company and his subsidiaries had 
openly donated As. 20 or Rs. 25 lakhs to the Congress for 
election purposes. What was given secretly. I do not know ~ut I 
was given rough estimate about it. The another happening 
which took place later was that the Shareholders of that 
Company organised a meeting. In that meeting majority share 
holders made Shri Vajoria Saheb the owner of the company 
giving him all powers to control and manage the affairs of the 
Company .. Can any number of Tribunals or Boards can check 
such type of manipulation and ~ change the situation. Neither 
you *ant to change the situation nor intend to do so, nor you 
wIft be in a position to change it, 88 you will simpty say that it is 
a donation. There is company law and' according to that law, a 
company can give donation. The company will also claim that 
they are legally right in giving such donations. On the other 
hand it is said that Ufe Insurance Corporation has got absolute 
right to enquire into the matter and can VQte for anybody of 
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their choice. When these two events are probed separately then 
both of them will appear to be lawful and neither the Board nor 
the Tribunal will be able to do anything in the matter. But the 
reality is that these two events are interrelated. 

I agree so long as capitalism is there and the capitalists are 
there, they will continue to enjoy the right to give donations to 
the Party of their choice and if they give donations to the ruling 
Party, then there is no point in making any hue and cry. The 
capitalists think that due to this kind of donations their capital-
ism will flourish and in fact, is flourishing. I would like to tell 
Tyagiji that on one hand, you receive such heavy donations and 
on the other. you call your party as a Socialist Party •••• 

••• • •• • •• 
....... I was telling that the capitalists have full right to give 

donations to the party of their choice. It does happen in West 
European countries also. But the politicS of West European 
countries is so fair that the capitalist parties of those countries 
do not hide themselves under the gUise or SOcialism. At the 
same time I would also like to say that you may get 
. subScriptions from all the capitalists but it is not fare 0i'1 your 
part to get subscriptions from the capitalists unlawful for bailing 
them out from 1)Unishrnent for their business practices. There-
fore, I would like to say a basic thing that wherever subscrip-
tions are given in hope of some return, Le. on give and take 
basis, I think such subscriptions pose grave danger. 

Now I leave this point and would like to tell you about an 
incidence relating to that very city of Kanpur. There is a textile 
committee of small and medium capitalists. A very senior 
minister paid a visit there. That company was not authorised to 
give high amount as subscription as per the Company Law but 
the company straightaway gave a cheque of As. 50 thousand to 
the said Minister on his arrival. This is known as the textile 
committee. 

••• ... .. .. 
Interruptions@ ... . - _ . 

.. Stvt S..... Bllnetjee: 51 Ihouund. 
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51 thousand. Banerjee Saheb, I always tell one thousand or 
so less so that I am not caught. If you wish, I can tell the name 
of the Minister. 

*** *.* 

InterruptionS-

*** *** *** 

It would be good to disclose the name, because the poor 
Finance Minister gets trapped whereas he will go scot free. 

••• *.* 

Inf,muptionsb 

Is it because he is Prime Minister who receives illegal 
gratifications? 

*** 

InterruptionsC 

••• *.* 

The Prime Minister receives illegal gratifications by way of 
subscriptions from the companies in violation of the pro\llsion of 
the company laws. Complaints are received by the Finance 
Minister from Kanpur, but w~o dares to ask the Prime Minister? 
Which of the tribunals or for that matter boards will discharge 
this onerous duty? Therefore, I am to submit that even after 
passage of this Bill, things will not change, and if this situation 
continues to prevail in the country, we have to give them 
increased prices of essential commodities. I can cite hundreds 

aAn Honourable Member: No. do not mention the name. 
~r. Chairman: It would not be proper to mention names here. 
~r. S.M. Banerji: O.K. He is Prime Minister. 

Mr. Chairman: Order, Order he has got 10 preserve decorum. 
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of such examples which prove association of the Prime Minister 
with companies through funds, subscriptions and trusts. Trusts 
were also discussed here. So, not only capitalists are having 
trusts, but socialist politicians are also having trusts to run their 
Dolitical activities and to Wi'1 the favour of the people by using 
money. All these things make dent t)r] the prices of the goods. 

Likewise, I would like to draw your at1entiun to yet another 
thing. The Select Committ6;e may examine it. The Finance 
Minister should a::;o look ,nto it. This matter relates to relatives. 
First of ali the cap:ialists themselves appoint their relatives as 
agents of the companies or put them on high posts by violating 
the laws. No remedy has so far been found. Everbody knows 
that there is hardly any big capitalists who do not provide 
employment to their relat;ves even distant relatives belonging to 
two to five generations back in their companies. Not to talk of 
employmMt. they illegally enriched them in violation oi the 
Compan \ ~aw, but thiS practice is not being checked. because, 
who will weck it. Don't Ministers have relatives? They are also 
invoived in it. Most of the Ministers get their relatives appointed. 
! would like to know as to whether there is even a single 
Cabinet Minister who have not got their relatives upto two 
generations back apPointed in those companies? This attach-
ment has assumed dangerous preposition to the extent that 
today for every company which wants to do business in 
collaboration with the Government it has become incumbent 
upon it to employ the relatives of the Ministers of Government 
to please them. This matter of giving employments to relations 
is not taken seriously on the plea as to why the Ministers alone 
should be attacked on this count. Atter all relatives and sons of 
Ministers are also citizens of the country and they have every 
right to try their luck. At its face value, this principle sounds 
good but this holds good where shortage has been removed by 
sound economic arragement. But where there is shortage of 
resources, production is less, monopoly of trade and Ministers 
or for that matter the Government is in a pOSition to influence 
things with the help of adminstration, laws and orders, this 
principle is not a good one. 
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At least two generations of relative. of Minister. should not 
be allowed to reach near any company. So long as a company 
law prohibiting the relatives of Ministers to reach near the 
company is not enacted. it will be meaningless and to say that 
all citizens should get equal rights is also meaningless beacuse 
it does not ensure equality to all. In fact. it creates certain 
privileges. The ordinary man can never have the facilities or the 
rights that Ministers and their relatives can get in the com-
panies. 

I want to say one more thing. In modern world organisation. 
the experience and the means play a very great role. whether it 
is Russia or America. companies are growing bigger and 
bigger. The only difference is that in Russia there is public 
control over them through Government and in America these 
are under the control of some big people and such a phenome-
non exists very much in India also and what ever law is passed. 
it .. difficult to stop such a trend. I was told that Shri Umanathji 
&aid and rightly said that even if a number of laws are passed 
(J1 this subject. they would not change the situation. because 
big organisations are involved therein. Certain people are 
increasing the number of their organisations on the basis of 
their experience. organising capacity and means. 

How does Sirla goes on getting all thin~8? Reason is that he 
has • big organisation at his command and he is in a position 
to engage more qualified and experienced persons. Thus he 
can easily get all things. You cannot stop it. 

Another thing. which I have already mentioned is about the 
close ,elations with the Governmnet. The extent to which they 
can manage the things. the small capitalist cannot go to that 
extent. 

The more facilities one gets on -=count of his organisations 
and means, the more big corporations and private business 
organisations come into existence and you are not stopping this 
trend. In America, • number of anti-trust laws have been 
passed but inspite of IUCh laws the number of trusts went on 
increasing there instead of decreasing, only their shape 
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changed and that too on paper only. For example, some 
conmanies were renamed as Stenvok, Standard Oil Company, 
Standard Vacuum Oil Company etc;. Thus the trusts continued 
to exist but theirnames were changed on the record. Therefore 
I want to give one suggestion and acceptance of this sugges-
tion will mean the change of the Government. What an innocent 
man I am, I am giving such a suggestion to'the Gov8f\o1ment. 
wm government step down. Certainly not. So I want to warn the 
public that unless this Government goes out of power or does 
not represent the interests of the public in the real sense, it is 
impossible to bring the big organisations under the public or 
Government control. These organisations will goon increasing. 
Whatever may be mentioned in the papers, these organisations 
will go on flourishing and nobody will be able to stop them. The 
only way to stop such big companies or corporations is that 
such a Govemment is formed in India who may take a bold 
decision to put a limit on income and living standard of the 
people and also to enforce it strictly, so that nobody is allowed 
to cross that limit. So long as people are allowed to maintain 
their living standard and income and also increase the same 
further the nexus between the Government and the company 
will exist and will be further strengthened because it is a nexus 
between the self interest of the individual and the party 
interests. 

You are going on making laws but without result. So, I 
request you that the committee which is to consicler it, should 
ponder over it seriously. 



43 
Preventive Detention (Continuance) Bill· 

Mr. Chairman, Sir, during these fifteen years of independence I 
could not get an opportunity to see closely the Congress 
leaders and Ministers. Now, I have been watching them for the 
last three-four months. I have seen functioning of specially two 
Home Ministers and I am feeling a bit perturbed. One, who 
wields sceptre should be humble and soft spoken. I do not 
know whether Shri Lal Bahadur Shastri has been tender at 
heart or not but he has been soft spoken. Shri Nanda is both 
hard hearted and harsh in speech. We have to express our 
resentment because the sceptre is used on us and it is natural 
for us to cry but those who wield sceptre should be kind. They 
wield sceptre. I cannot say who is good and who is bad. I think 
Nandaji is better because the revolt takes place soon when 
both heart and speech are hard and harsh respectively. But 
instead of entering into this discussion, I would say that the 
Home Minister should be very careful and he should always 
endeavour to be compassionate and soft spoken. Therefore, 
with regard to Preventive Detention Act I would like to say that 
the Government should keep its police, its sceptre and its 
Home Minister under some restraint. This Preventive Detention 
Act is somewhat perturbing me particularly keeping in view the 
happenings which I witnessed here during the last 3 months. 
Normally I believe in non-violence. I would like to teli you that 
in 1942, I used to be in a fix when I had to resort to derailment 
of trains. I used to be in two minds as to which train should be 
derailed--goods train or the train carrying soldiers. I was 
against derailment of trains carrying soldiers, but I regret to tell 
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you that the present happenings have a bearing on my non-
violent mind, may be for a few moments. 

The Preventive Detention Act. brought here by the Govem-
ment time and again has actually become a section of the 
Indian Penal Code, though the same has not been declared as 
such. It relates to Article 21 and 22 of the Constitution. But the 
Home Minister has unered such things in his speech, had I 
been in power I would have prosecuted him and sent him to 
prison on the charge of violation of the Constitution. However. 
this question does not arise because I would have not proposed 
the Preventive Detention Act But I would have prosecuted him 
because he stated that if all the Articles of the Constitution 
pertaining to the rights of the citizens are looked into, it would 
appear that one Article contradicts the other. If the Constitution 
is interpreted in this manner, it will lose its existence. The 
Articles pertaining to the rights of the citizens do not contradict . 
each other instead these are complementary to each other. 
Articles 21 and 22 are not related to any other Article. Other 
Articles cannot modify the provisions of Articles 21 and 22. 
Article 22 itself modifies it to some extent. .*. .t. 

oo ."He was referring to section 19 which -is related to the 
security of the country and its relations with foreign countries. 
That is not at all related to preventive detention. The Preventive 
Detention Act is a totally different thing. We have every right to 
live freely and to be produced before a magistrate within 24 
hours of detention. So we should look into the condition laid 
down under this section only. 

He further added that ours is an infant democracy. In order to 
protect it from outside danger and to create condition for its 
proper growth, we have to safeguard it in a similar way as we 
safeguard a growing plant by laying a fence around it. But the 
steps proposed by the Government, instead of providing protec-
tion to our infant democracy, prove an . Amar bel' which 
destroys the plant on which it creeps up. If they are actually 
interested to protect the plant of democracy. people should be 

• Shn Gulzari Lal Nanda. 
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given full freedom as the plant requires manure and sunlight for 
its growth and only then our democracy will be strengthened. 
With the introduction of this Preventive Detention Bill, our plant 
of democracy appears to be withered away and is facing the 
danger of total Axtinction. 

*!.* . .** ••• 
.. . An argument has been puf forward here by quoting from 

the history of England and Europe that the people there got civil 
rights after a perpetual struggle for three hundred years. If you 
refer to the history of England and Europe, you cannot deny the 
fact that a number of kings, queens, ministers and prime 
ministers were sentenced to death in England and only then 
they achieved civil rights. If you repeat the history of England in 
India, it will lead to disasterous results. WI3 are to create our 
own history. We have got this independence with the help of 
'Satyagrah' and Civil Disobedience movements. Shri Nanda 
should keep in mind this thing also that the country, which 
comes into existence after the struggle based on Satyagrah and 
Civil Disobedience should have different types of rules and laws 
and such rules and laws cannot be compared with those 
prevalent in USA and England. 

There has been a gradual curtailment in the civil rights of the 
citizens and gradual erosion of rule of law in India. As the flood 
water causes soil erosion unabatedly, these laws are also 
causing erosion of the civil rights enjoyed by the people of 
India. Apart from Preventive Detention,Act"there are Defence of 
India Rules which deprive the citizens 6f all the rights what-
soever. When this sort of a trend of curtailment in civil rights of 
the people and erosion of rule of law is allowed to go on 
unchecked. the people' particularly the officers of the Govern-
ment. become inefficient in exerciSing their powers. They 
become' mentally as well as administratively inefficient. They do 
not prepare any case because they are not afraid of anything. 
They are not afraid of their involvement or losing case in court. 
The element of fear keeps the oitiC8rs alert but in the absence 
of any fear they feel that they can arrest anybody or detain any 
person because they have not to prove any case in the Court of 
Law. There have been instances when the persons in power 
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have misused the provisions of this law to settle personal score. 
I have been a victim of it. When the Collector lost the case in 
the court against me, he got me arrested under the Preventive 
Detention Act Though I was put under that detention only for a 
short period as I was later convicted and a number of other 
incidents also took place. 

As far as Ineffectiveness of the law is concernep, I would like 
to teli the hon. Minister of Home Affairs that a tendency has 
developed in our country to take recourse to violence and 
killings to settle not only political score but even personal score. 
There is a lot of violence in our society at present even to settle 
personal score... *** ... *** 

... For the moment you only need to know that big people 
have also begun to take recourse to murder to meet their 
personal ambitions. 

In one case, two students were murdered simply because of 
falling in love with girls, of course belonging to different castes 
which was not at all a bad thing, but the fathers of the girls did 
not like it who happened to be their teachers also. When the 
rule of laws is eroded to this extent, the people, particularly the 
big people, develop a feeling that they CAIn do whatever they 
like. 

*** *** ••• 
There has been continuous erosion in the rule of law. The 

situation of anarchy is created not only by the people but by the 
Government also. At present. an anarchic situation created by 
the Government is prevailing to the extent that the existing laws 
are not enforced impartially and this is nothing but corruption. 
This Preventive Detention Act, is eroding the rule of law . 

*** *** ••• 
As regards tht Preventive Detention Act. I have already said 

that with the enforcement of this law, our impleMentation 
machinery has become ineffective. Though normally we have a 
right to challenge our arrest but when we are detained under 
the provisions of the aforesaid Act, we no more enjoy that right 
and for that matter even the Collectors, Commissioners and 
other high officers tend to become inactive. Similarly, the 
Minister of Home Affairs and even the Prime Minister becomes 
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inactive. All these things lead to a situation where there is no 
rule of law. Hence the Government should repeal the Preven-
tive Detention Act as it will enable all the people and the 
Government itself to work more efficiently like a musical 
instrument which plays well when its loose strings are tightened 
to the required level. At present the Government resembles a 
mandolin with its loose strings and continuance of the Preven-
tive Detention Act is helping them to sag further. It can play the 
desired notes only when iis loose strings are tightened to serve 
the purpose. With that I mean that the Government can work 
more efficiently if this Detention Act is rendered null and Void. 
That is an idea I have given to the Government to think over it 
very seriously. 

I would like to mention about the lawlessne~ created by the 
State in particular because a lot has been said about the 
!awlessness prevailing among the general public, about goon-
das, communists and the people practising non-violence. I am 
not a supporter of communists, I do not like communism 
although I have started thinking in a different way from what I 
used to think ten or fifteen years back. There was a time when I 
and Shri Masani used to lend ear to each other and it is now 
that I have started agreeing a bit with him but it would be 
welcome if he also responds with equal keenness. I would like 
to tell him that he may not like communist ideology but he 
should not hate the persons who are communists. It would not 
be proper to suggest that Preventive Detention Act is necessary 
just to arrest communists. You may keep your gates closed for 
communism but do not go in for the detention of communists. It 
makes a great difference. 

Here I would like to appreciate Shri Trivedi, though in view of 
the way the communists are going, I should say that in a way 
they are harping their tune with the Government. Yesterday, I 
was stunned to observe that Smt. Renu ChakravarU, instead of 
extending her support for more rights for the members, was 
raising her point of order to seek the curtailment of their rights. 
Had I been allowed to make my submission here, it would have 
resulted in securing more rights for them. It is surprising that -if 
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while teacning in the classroom she u~ to quote the example 
of England where the members of the Parliament asserted to 
win more rights for them but here she does not want to have 
more rights for the members. 

" .. ... .." That is why I want to mention it quite empheticatJy that 
indiscipline has permeated deep Into t~ Government and its 
administration. Rules and regulations are least· cared fo~ by 
them. They do not observe them. Consequently a !endency has 
plagued the entire country that some liaw or the otner tliey 
should endeavour to maintain stability. But what is this stability? 
To understand it, you shall have to trace your history of the iast 
1000 to 1500 years. In fact, India has become too stable rather 
stagnant and it has made her rather half dead. The word 'half 
dead' I have used cursorily but in fact she has become 
completely dead. During the last 1000 or 1500 years our 
country could not revolt against her internal tyrants even for 
once. And even if she put up some resistance or stood against 
it, it was against the foreign invasion or the foreign rulers. But 
as regards internal atrocities and injustice, she never resisted. 
So do not make it too stable-to make it stagnant. In this 
context, I would like to say that some stability of the masses is 
a good thing but our masses have become a dead mass. 
Hence they should be made VIbrant. They should be made 
active and dynamic. For that matter, even if they want to make 
a deviation, let them do so because it will infuse some vigour in 
them. Now the question arises as to what sort of deviation or 
commotion should it be? Should it be violent or non-violent? To 
this question, I am clear in my mind to say that it will be better 
if that commotion is non-violent because a violent upheaval 
worsens the situation. Therefore, I would like to submit to the 
hon. Home Minister that he should not feel agitated, instead, he 
should be humble in his submissions ... 

*** ••• ..* 
It would be better if he takes oare of certain maners. It would 

be better if he takes care of not only the words which he 
speaks but also of his mind Anyway, that is a different thing. 
What I was saying just now was that he should not feel paniCky 
about lawlessness. If lawlessness prevails among the masses 



340 Lohia and Parliament 

or in the Government, he should not feel nervous. Suppose, 
that due to some resentment, the people resort to stone 
throwing, firing or hooliganism, the Government is free to use 
force. But the Government should give a different treatment to 
persons like me who violate the law and resort to Satyagrah in 
order to transform the· society and to make the country strong 
because I am of the view that if we continue our fight against 
the tyrants within the country, we would be able to face the 
external aggression too. 

Mr. Chairman, Sir, I would like to make one thing clear 
because a misunderstanding about me has gained ground that I 
am a totally frustrated man. I have said a number of times in 
the House that this Government is very cruel and we are so 
worthless that we are not able to remove it. It speaks of my 
confidence that inspite of all these odds, I am pursuing my 
struggle to change this Government. I am not only hopeful but 
confident that this Government will be removed. When the 
Preventive Detention Act which is an infringement of Article 22 
is being brought on the Indian Penal Code time and again, I am 
sure, the people of India will rise in revolt because resurrection 
of this country is not possible without it. The only question that 
is to be decided is whether this goal is to be achieved through 
violent means or through non-violence. Do not shadow our 
minds too much as it may lead to bad consequences ... 

**' .*. **. 
... I told you that force is usdt! against us. Since it is you who use 

the force, that is why I told you to remain calm. We have the 
right to cry and to express our resentment. Keep yourself cool 
even when you use force. However, while doing so, you must 
ensure that whatever is being done is according to the law. 
Since Preventive Detention is not according to the law, this Act 
should be repealed. If you do it, you~ ::;onduct, your thinking and 
your actions will undergo transformation because you will have 
a dividing line before 'IOU which will remind you of your 
jurisdiction beyond which you cannot go. The name of ,"1aryada 
Purushottam is uttered by you everyday: Articles 21 and 22 
have their Maryada (sanctity). The citizens of India are not only 
to live freely but they should be assured of their safety 
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aN the time. When India attained independence, I thought that 
at least henceforth I would not be arrestea the way the 
Britishers arrested me time and again. But the same feeling is 
no more there. Two-three days back, Shri George Fernandes, 
who was detained under Preventive Detention Act, was 
released. I wanted to congratulate the Home Minister for this, 
but I would not like to comment upon the way he has been 
released. 25-30 thousand people reached the station to receive 
him. Such a rousing reception is given only to a patriot. There 
is yet another simila,' case of Kafil Ahmed Kaifi of Darbhanga 
who is under detention in jail. Why is he being kept under 
detention? He was put in jail because the Government pays Rs. 
110 for earth work to a company of which an hon. Member of 
this House is the Chairman, he is making all out efforts to gain 
re-entry. The labourers are paid hardly Rs. 40-50 for that earth 
work. The Preventive Detention Act is being used for this 
purpose. I would request you to consider it seriously and repeal 
the Preventive Detention Act. 



44 
Press Council Bill* 

Mr. Speaker Sir, while listening the speeches made by Shri 
Vidyalankar and Shri Wariyar. this issue came to my mind since 
they are saying about the monopoly of newspapers and at the 
sametime talking about a conflict between the government and 
the newspapers. Afterall. what does it mean? So far as I 
understand, most of the newspapers in India are the orderlies 
and messengers of the government. Therefore. this point 
should be kept in mind and there is no doubt in it that from 
economic point of view, the newspapers are under the control 
of millionaires whether it is the Indian Express, the Time of 
India or the Hindustan Times. Financially their owners have the 
monopoly on them. Owners get profit from them, but regarding 
policy, ideas and power they are the orderlies of the govern-
ment, as I have already stated. The main reason behind this is 
that these millionaires are minting money In India by unfair 
means. They are always afraid of the government lest it should 
take action against them any time. Therefore, they can not write 
against the government. May be that any speech of a Prime 
Minister might not have been published on a single day during 
his entire tenure. But if the news, even though distorted, about 
a person, like me, is published even once in fifteen days, is 
terms as something big. You know it very well that Indian 
newspapers do not published what I say, but they always 
publish what others say about me. 

*** *** *** 

The ideological monopoly is vested with the Government and 
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the right of ownership and profit making lies with the mil-
lionaires. If we do not understand this, any Mure policy about 
the newspapers would not work property. 

I want to draw your attention to one thing. These days 
government have become the largest source of information in 
India. Government mean not only that at the Centre and State, 
but also at district level. And I want to say on behaH of 
reporters of the districts that they are so much dependent on 
the Superintendents of Police or the Collectors that these 
reporters almost become like their slaves. Governemnt itself is 
the source of information and also so powerful that it always 
gets its news published, by hook or by crook, by allurement in 
some ways or by giving advertisement or by any other means 
that is possible. Government can create friction between two 
nations, and can win the favour also of people if it so heads, by 
just manupulating the matters in that behalf. 

In such a situation, keeping in view that basic aspects, I 
would like to give you suggestions regarding administration and 
law. The first one will not have any effect except that of degree 
only. These millionaires who are owners of newspaper, should 
not be the owner of an Industry. It will make only little 
difference. They will go on investing their money somewhere, 
but their direct ownership of the newspapers will be removed. 
Only then, the millionaires who are the owners of newspapers, 
may try to run their newspapers with sincerity and vigour, and 
do a little justice with people like us. 

My second suggestion is that with the amendments in this 
Companies Act Government can go before the tribunal against 
a oompany if the latter is not running properly, and Government 
may get the right of appointing an administrator there. This can 
be applicable to any oompany, but Government should not be 
given such a right in case of a newspaper. Opposition must be 
cautious, and be ready to oppose such a move. However, this 
too will not make any difference as, basically, the newspapers 
are pro-government and with the appointment of an Adminis-
trator even a few anti-government news which do sometime 
appear might also disappear. I have to add in this context that 
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every millionaire keeps a link with a minister and every 
millionaire has a link with any ne.wspaper which is done wrong. 
If any newspaper interferes with the affairs of the Government 
and is to be checked, it can well be done through the 
Administrator and from my point of view, it would be better if 
any body from opposition party is appointed as the Adminis-
trator or this right be given to the press council. These were my 
two suggestions. 

While talking about truthfulness, I would like to give an 
example. On 25th there was a strike in Calcutta. Newspapers 
reported that the strike was only 12 per cent it was absolutely 
incorrect. I proclaim, the strike was 80 to 90 per cent and the 
employees did not attend offices. About the officers I gave the 
example of Calcutta because it is the biggest city of India, and 
it applies everywhere. Whose monopoly prevails over the 
newspapers perhaps that of millionaires or of the Government? 
Government do not want that any procession or agitation 
against its food policy should be encouraged; and hence it 
spoke lies ,bout the strike. Though I am not pleased with this. 
'Bharat Bandh agitation, yet I wanted it to continue for five to 
seven days sO ttiat the matter could have been finally decided 
this way or that way. I wanted the Railways also to partiCipate 
in the agitation but let us leave this issue aside for the time 
being. I want to tell you that the newspaper owners always 
suppress the news which they do not like. They even publish 
distorted.news about the number of those killed. I give you one 
more example. There was a proposal to increase the salary and 
allowances of Members. Some members have grudge that 
news regarding me always publishes what is published is just 
about my walking somewhere, or that I am happy to find that 
our allowances are being increased. You know it very well that 
it is not possible to sit in the House throughout the day, and 
nobody knows what is happening inside unless he himself sits 
there. So it was pointed out that I left the House when the Bill 
regarding increase in our allowances was being introduced. 
How unfair it is actually, when the Bill regarding increase in 
salary and allowances was being introduced. I raised much hue 
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and cry to the effect that this must not be done. I had pleaded 
that we must try to reduce the prict::s, and not to increase our 
allowances. I am giving you this example to show how 
fallacious stories are fabricated against a person to malign him 
in public's eyes. 

I am giving you one more example which you might also be 
knowing. 

Nearly one or one and a half months ago, the newspapers 
had published about me in bold letters that, this time, I would 
not be allowed to return from Bihar alive. What was my fault? 
My speech In Jackson on the 28th was abou~ the $-Prime 
Minister of India. In fact it was as touching and forceful as had 
not been delivered by any other Speaker. However, it was not 
about the Prime Minister of the day, but about the Jawaharlal 
Nehru of Pre-1946 times. I had said it all before Jackson 
Mississipi of Associated Press. I was forced to say somethin~~ 
but that fact was withdrawn and not published. And suddenly, 
on the 30th of May, they published those words which should 
have never been published. Such a distorted and half baked 
story was published in India which had not published ever in 
America. As a result thereof, people of Bihar were aroused 
against me. It was a mix up of truth and lies, consequent upon 
which the people in Bihar got it published in the n,twspapers, in 
bold letters, to the effect that, next time, they would not· allow 
me to return intact from Bihar. That news spoke of hitting me 
with stones and shoes. Please mind it, that whenever I say 
anything, I say it in a particular context. Although I had assured 
that I would not say anything against the Prime Minister if I am 
not provoked, yet I was provoked beyond limits. However, I 
would not tell you what I had or had not spoken there. 

But I would like to submit to the Prime Minsiter, whether it 
may come out in the press or not, and although many things 
about the coins and vows do publish day and nigth, that a great 
sin is being committed in this country. As a matter of principles, 
I would like to say that you should not mint a coin or raise a 
memorial in respect of any person until three hundred years 
after his death. Only by that time it could be decided about his 
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being historic or just temporal, or about the sort of fame did he 
have. It Is a matter of principle. Let wisdom come to this nation. 
What for we read newspapers? Just for acquiring wisdom. But 
we have been unable to cuttivate wisdom. I just cite an 
example. It is quite clear, and I am sorry to say it with pleasure, 
that we are committing a sin. There may well come a time, 
when 30 or 40 years hence, the coming generations will undo 
the works done by this generation, as there is a great difference 
between historic and temporal things. I would like to give you a 
recent example. Hon. Prime Minister has ordained that Jeeps 
should be taken away from community development organisa-
tions. I liked this. Not just to relish but with the hope that it 
would herald the beginning of a new era of simplicity and would 
put an end to a 17 years long era of fashion and lUxury. But, 
then, what happened afterwards? Some other honourable 
Minister said that this was not fEiasibie as the large chunk of the 
community development organisations was under the control of 
Panchayat council and that in Such a situation it was difficult to 
adhere to that order. Whereas the news regarding taking away 
of the jeeps was published in bold letters headings-in the 
likeness of the greatest news in the world, the news regarding 
Minister's expressed inability to do it on the basis that it was 
under Panchayat Parished, was published in just a small comer 
so as to easily escape public notice. Now, this type of 
manipulation is going on in this country. Making all promises 
but taking no action, has become our national characteristic, 
and it is even more so with our statesmen. In a bid to get public 
appeasement they go Qf\ putting forth new ideas, one after 
another, without taking any care about their implementation. If 
this trend continues people would become devoid of wisdom 
and without wisdom, nation will fail to march ahead. Similarly, 
English is also the root cause for the absence of freshness and 
newness in the news. I feel that thoughtfulness and sense of 
analysis is very difficult to bring out in English because for a 
native it Is at times difficu" to express himself properly even in 
his own language, what to say of expressing in a Foreign 
Language. A foreign language remains just a combination of 
words despite someone having acqutred all skill in that Ian-
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guage. And a language which is just a congregation of words or 
an assemblage of phrases. is nothing more than a verbosity. It 
fails to transmit any concept and analysis. I think that our 
legislators are unable to work efficiently. These legislators get 
trapped in out dated conventions of grammar and traditions and 
fail to present that freshness in concepts. The Press Council 
which is going to be consitituted. would in all probability. remain 
ineffective as all such councils have the character of being just 
traditional and conventional. After all who would be selected for 
it? Most probably they would be some influential and well 
known personalities and. to my opinion. the well known are 
those who tread only the beaten path. I would therefore. frankly 
say that it is not the responsibility of the Press Council but of 
the Gov9mment itself. No freshness or truthfulness in the news 
can be expected from Indian newspapers till Govemment 
telegraph & teleprinter services are carried out in English. 
Therefore. my foremost demand is that English should be 
removed from telegraph and teleprinters services as soon as 
possible because this language makes our nation vulnerable to 
become the tool to the spies and our newspapers to lies. This 
is not just a small demand. I have not pleaded Hindi as its 
substitute. It can be replaced by any other Indian language viz 
Bangia etc. But English must go. I would not like to name that 
particular news agency but you know what mischief it had 
played and got me almost attacked physically. incidently this is 
the same communication network which is financed by the 
Government in various ways for its being a semi-govemment 
organisation. 



45 
Patents Bill* 

Mr. Speaker, Sir, every debate in our country swings away 
from its main objective on the pretext that whether it is a case 
of capitalists or bureaucrats or whether this will be in favour of 
a few rich people or not or whether it will benefit state or the 
people of the state i.e. public. So I think that the said debate is 
out of context due to the fact that who is to be called the owner 
of the horse here and it can only be decided when actually 
there exists any horse. My first complaint in regard to patents is 
that India has been lagging behind in respect of scientific 
inventions and research for the last 18 years and she is 
perhaps the most backward country in the world. Therefore, we 
have to examine it from three angles, one from the angle of 
invention, secondly from the angle of inventor and thirdly from 
the angle of foreigners. First of all I take the third angle that is 
from the angle of foreigners. 

I can't say it definitely, but we have to pay 10 to 15% on cost 
as patent royalty to foreigners on all those items which we are 
producing in the country or manufacturing in factories. So the 
first thing in ~is regard is that whether this bill counteract the 
effect of that very law or not by which such a huge amount 
goes in the hands of foreigners. To differentiate it, I would like 
to say some thing in regard to the name's patent and other type 
of patents. The name's patent is useless. What is left in it now? 
I will tell you my personal experience in this regard. Once a 
multi-millionaire of India thought of manufacturing bicycle and 
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he thought to name it 'India'. Gandhiji was alive at that time. 
We used to meet there. I asked him not to name it 'India' but 
name it 'Hind'. Thus it was named 'Hind'. But he did not ~y 
any money to me for it, so far. I should have at least been paid 
50 or 60 thousand rupees as I had proposed the name 'Hinel'. I 
have no objection to this name but he had not paid any money 
to me in regard to name's patent as I had suggested him this 
name. I want to bring it in the notice of han. Minister. He is his 
fast friend. 

One ming which I would like to mention in regard to the 
process of patents is that we are too much a backward country 
in respect of research. For example take the case of sugar 
candy. Still we could not be able to manufacture sugar candy 
from sugar properly. When I was abroad, I came to know that 
there is hardly 5 or 6% loss in the manufacture of sugar candy 
there. And in our -country still we could not find any such 
method to reduce this loss below 10 percent. It hardly matters if 
there is loss of 10 to 15%. Why could not we ascertain as to 
where the fault lies? I quote one sentence from a book. This 
book is famous book for scientific inventions and it is written by 
Palwar Putnam and is called "Energy in the Future". lne 
Minister, who holds the portfolio of science must read it. There 
is one sentence in it. 

"A 5000 a month production rate of low cost of Solar 
Cookers was inaugurated at Bombay on May 27, 1953 by 
Shri K.D. Malaria .... " 
Shri K.D. Malaria is written in it. 
"by Shri K.D. Malaria, Deputy Minister for Natural Resources 
and Scientific Research." 

I don't· know, but perhaps this Malaria Saheb would have 
been Malviya Saheb. Thus Solar Cookers wer~ inaugurated on 
May 27, 1953. Now 12 years have passed. At that time, it was 
much advertised that the saId cookers were likely to be 
manufactured on an average of 5000 per month. Han. Min:ster. 
I think it would also have had any patent. 



350 Lohia and Parliament 

month. Hon. Minister, I think it WOUIO also have had any patent. 
*** *** *** 

Interruption8 

*** *** *** 
It is right. I have heard each Minister saying that other people 

know better than him. But you must know these things. Thus 
5000 solar cookers were to be produced in a month. There 
might have been a patent in this regard. But it could not be 
accomplished. I want that law should provide for certain matters 
on which han. Minister and just now Sharma Sahib were 
speaking and referring controller etc. or bureaucrats who spend 
lots of money regarding patents and scientific research and 
make announcements of such things and if such things are not 
fulfiHed then concerned persons should be punished. As far as 
temptation is concerned, I think Malaria Sahib should also be 
punished and persons above Malaria Sahib or those sahibs 
who replace them, should also be punished. After all, it is 
power. So punishment must be given. 

*** *** *** 

Interruptionb 

**" *** *** 
In which cases punishment has been given. See, I am talking 

of those who are in power. They should be punished, because 
the money spent, in away, is not substantial but as per the 
standards of our country, we are spending rupees one billion for 
scientific research in our country. Don't talk about capitalists. I 
have heard that yesterday Sh. Dandekar of Swantantara Party 
had talked here about the research work being carried by the 
capitalists. A capitalist is not spending much amount for this 
purpose. He might be spending ten, twenty crores of rupees at 
the most. But Government are spending rupees 1 billion and 60 
crore on Atomic research and 40 crores on general research. 
The outcome of the research after spending this rupees one 
billion is also important and as far as I think, inspite of this law 

-·...:.lok Sabha Debete, 23 November, 1985. 
&stwt f.N~: You would be knowing better ttwI me. 
bshri D.H. Sharma: They haw adequately been punished. 
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and while enacting this law, nothing has been done in this 
regard and I want that this aspect should aJso be included. 
Some solution should be worked out. Hon'bIe Minister himsetf 
and bureaucrats should think as to who shouJd be punished 
and what should be done, so all matters are to be worked out. 
But, why the research work is not being carried out in India and 
we are not able to convert sugar into sugar candy and we are 
not able to produce solar cookers. When· I thought on very 
simple matters, an international scientist said that even in a 
simple matter our scientists have forgotten that if we make solar 
cooker, it will be a useless thing because sun does not have 
that much heat. But the chemical matter of sun, which help in 
the production of cIorofil in plants, if this share can be used, it 
would be a great power. It was a simple matter. But scientists 
face failure in such simple matters also. One of the reasons for 
this situation is this that Ministers etc. don't know the facts, they 
don't work hard and don't try to know. If they are aware of 
these things at/east they can give some directions to the 
scientists. 

So, as far as discoveries and scientific research are c0n-
cerned, I would like to stress that there should be fresh thinking 
in this regard. The last 18 years have been very bad. Wor1d has 
made much progress in the field of scietllific research. Now, I 
am not talking about Atom bomb etc. a lot is being discussed 
about atomic explosion. Americans may call Project Plaun Sair 
or Project---there is anotner name alscr-

*** *** *** 

Interruptionc* 

*** *** *** 
you will only say that go ahead. You will retreat and we win go 
ahead. 

Oh yes, I remember-it is &lao called Project nom, Nom and 
Project Pia Sunair. It is said that under this project. aJDmic 
expJosion is used for peaceful purpal.. That is another Ihi1g 

*L.ok Sabha Debete, 23 NoemMI, 1816. 
CShri T.N. Singh: Go ahead 
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that such explosion can be used for some other purpose any 
time. It seems that Project Plaun Sair or Project Nom is coming 
in our country in some form or the other. But therein also, 
troubles arise and as just now Sharmaji told that in such works 
there is a controller who becomes all powerful. This system has 
also become so much defective that someone becomes Minis-
ter and someone, a Chairman. I have heard that in Atomic 
Energy the person who is Chairman is also secretary of that 
department. 

It results in ineffective monitOring as one person performs the 
work of research as well as administrative work, thus the 
administration in India has reached such a stage that skilled 
persons have got no importance. Persons who have become 
I.A.S. etc, who have gone in some administration, only they get 
importance. This whole concept should be changed. Only those 
persons should get importance who know skills, who know 
some work and it can be possible only when we learn a bit of 
criticism in our country. Just bearing how to respect everytime 
has spoiled everything. In the Universities also it is preached 
that education of ancient times and old things should be 
respected excessively and as a result thereof old things are 
also not learnt thoroughly. And I want to say that till scientist of 
India after studying ancient education, does not learn to criticise 
it he can't invent new education. Thus, talking so much about 
respect and to continue its imitation will not help in any 
invention, research etc. When I talk about criticism and univer-
sities, again we face the same situation about our whole 
system. What is this system? It is the system of flattery and 
back-biting. How research can be done in such an atmosphere. 
I have met many scientists. They said that how they can find 
out a scientific invention when our promotions are based on 
such matters that who is whose relative and who has married 
whose daughter. When such matters are the criterion for 
promotion in the field of research, the whole base is de-
molished. 

So, while debating the rules and laws on Patent, we should 
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keep in mind this fundamental thing. It is right that inventors, 
persons who bring excellent ideas should be given some 
reward. If people feel happy because of this step, give them 
reward although I am not in favour of giving a very costly gift. 

It can be accepted to some extent that an inventor must be 
given remuneration for his invention. Had it been in my power, I 
would have never allowed that money was. given so much 
importance in society. Instead, I would have preferred to confer 
honours and titles on such a man. But it is possible only when 
nepotism is removed from the society. Therefore, the hon. 
Minister must pay attention towards these points, while discus-
sing here and implementing this law afterwards. 

First of all, the prices of indigenously made items should be 
decreased by controlling rights and profits of foreigners and 
there should be no Nime's patent I would like to say that some 
techniques are sO popular all over the world that these do not 
need patents. We, ourselves can formulate and implemeht 
thec;e techniques. For them, there is no need of any patent-
price. If some foreign companies, as I learnt, charge for their 
world-wide popular 010 patent rights against this threat that if we 
do not pay for their old techniques, they will not make us known 
new techniques. I would like that we should get rid of such 
companies and contact other countries for new companies, 
inventions and techniques. I do not know which countries will 
prove better at this juncture. I would also like to point out in this 
connection that we committed a blunder in the year 1945 and 
1946, when Germany and Japan were in their worst and if at 
that time we had treated them friendly, we must have been in a 
better position today, regarding patents. As regards U.S.S.A. 
and U.S.A. I would also like to submit that U;S.S.R's policies 
seem to be liberal in regard to patents. I cannot say whether 
they are actually liberal or not? U.S.A. has to decide th8t what 
type of world they want to build? Whether America wants to 
build the world by grabbing money from the poor countries like 
India, for their inventions and patents. Then certainly, this wOOd 
will be destroyed by atomic explosions, one day. A time was 
there, when U.S.A. provided their techniques and patents 
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liberally to poor countries. I would like to appeal Americans to 
bring those old days. There is a possibility that this fact is more 
prevailing in U.S.S.R., due to new ideology. The fact is that a 
Russian behaves better in humane way, may be it is genuine or 
more it is a show-with an Indian or black man. Similarly U.S.A. 
has to change her policies in case of research. 



46 
Resolution on Proclamation 

Regarding President's Rule In Kerala· 

Mr. Chairman, Sir, the present proposal should be put aside. 
If democracy and socialism is adopted in reaJ- sense, the way is 
quite clear in Kerala. The former Chief Mif'lister of KeraJa has 
said one thing. He has not asked a question rather I suppose it 
as a question. What symbolises as a mirror in Kerala and what 
image is reflected on it. Although the image of Kerata does not 
appear to be good, they have called the Governor of Kerala, a 
mirror. This is the b~ic fault. It is for the reason that the way is 
not clear. The mirror for the image of Kerala is the Legislative 
Assembly of Kerala and not the Governor of that state. The evil 
deed of this Government behind the dissolution of the legisla-
tive Assembly six months prior to its term should be put to an 
end. The legislative Assembly should be revived and thus the 
mirror should be rectified. Then the image will illustrate. 

I would like to draw your attention towards Shri Ranga's 
statement that this is the latent rule of Congress~ But it is npt 
latent. It is open. It is not even open, it is a rigid rule of the 
Congress. The people like us often get an opportunity to 
express their views in the legislative Assembly or in th8 Lok 
Sabha. But this trend does not exist in Kerala. This is nothing 
but it rigid rule of Congress. No body can speak anything. The. 
legislative Assembly is no more there. So, whenever MembMs 
of the Opposition cast aspersion at the Governor, it comes to 
my mind that why they cast aspersion at him. He is only a 

·Lok Sabha Debates, 5 November, 1985 
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means to achieve an end in the hands of Government. You 
Know English better. In English, such a thing is called 'crea-
ture'. What is the Hindi equivalent for it . 

••• . .. • •• 
fnterruptions@ 

Yes, that is called 'Jantu· (creature). Therefore, there should 
not be any type of strike at the Governor here. Whose creature 
is he? He is creature of Government. So. , 

••• . .. 
Interruptions b 

"** """ *** 

Hindi equivalent of the word 'creature' is used here. You give 
any Marathi equivalent for it. I will use that word. I have just 
uttered the word 'creature' otherwise nothing could go wrong. 
However, you have got my point. 

To whom he belongs. In fact, Kerala Government is not being 
run by the Congress. Only one and half persons are ruling the 
State. Who are those one and half persons. Mr. Hathi, you 
should not count yourself. The Home Minister is the half person 
and the Prime Minister is one person and these two persons, 
thus, consisting of one and half, are running the Government of 
Kerala. 

I would like to tell you one thing if you understand the actual 
meaning of democracy and socialism. It may be a little problem 
for me that the Leftist Communist Party emerged as a majot 
party in the Legislative Assembly of Kerala which was formed 
six months ago. I put aside one of the character of Leftist 
Communists. 

{i:ilShri D.C. Sharma : Jantu 
II Mr. Chairman : H would be better t., use the word 'repreeentallve' 
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What is i.hat? They do not concentrat& their attention on India 
or the entire world but their thinking revolves around such a 
country which acts like a mediator. Their thinking is confined in 
condemning America and praising China. If their thinking 
revolves around the universe, it might have proved a good 
practice. In fact, they should concentrate their attention towards 
India and then think over it. Sioce I am pointing out about the 
fallacy of leftist Communists, at the same time I would like to 
mention that Congress Party is also in the grip of this fallacy 
and some of the members sittinq in Opposition benches here 
have also this fallacy to some extent they do not concentrate 
their attention towards the world or India, they focus their 
attention towards a mediator. Even then I say that you call the 
legislative Assembly and let them decide whether a govern-
ment in Kerala can be formed or not. leftist Communists might 
be able to form a government there and if not, other party can 
do so. It is neither the job of Governor nor of these one and 
half persons. 

It has been repeatedly mentioned that the report is very 
good, objective and factual. They have no right to take decision 
in this regard. In democracy, leqislative Assembly can decide 
it. But it has not been summoned for even an hour. I want to 
say that we should dispel the sin which was committed six 
months ago. You summon the Legislative Assembly. Give them 
opportunity. If one is IJnable to fbrm a Cabinet, let others try to 
do so and so on. It might be possible that in this process your 
Congress Party get a chance. If nobody is able to do so then 
you form a Cabinet. But the legislative Assembly is going to 
decide that the Assembly is a mirror. Only then you would be 
able to rule democratically. I say it also for the reason that 
when there is such type of fallacy in the country or in the party, 
as in the case of Leftist Communists, then it should be 
removed. In democracy, the sole practice which works as a 
purgative is to pave the way for the Government of the 
representatives elected by the people. Then, if that Government 
commits any wrong the people would root it out. 

Here, some people often create a problem. I wish to submit 
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that here these one and half persons, have spirit of revenge. It 
is not a good thing. If a person is enjoying a high rank, one 
should act in a proper way. During the last war, whatever 
Winston Churchill for whom I had some reservation wrote to his 
Home Minister about a facist prisoner Mosale, I quote it. During 
war when Mosale was kept in jail, Churchill wrote to Home 
Minister as if Shashtriji was writing to Nandaji that the Home 
Minister, you " have kept Mossle in jail, his wife is also in jail but 
in a separate room, why? You have done it with the spirit of 
revenge. Doc not separate them. If they have been kept in jail 
for some political reasons. Keep them in same room. This is the 
text of the letter of Churchill. I have said, whatever I wanted to 
say against Leftist Communists and one more thing which I 
wish to say is that why Mr. GopaJan and his wife have been 
separated. I think, it is an inhuman act on your part. You are 
doing it with a Ifeogoance. If you cannot do anything, keep both 
of them together. 

The point is that how to bring up democracy and socialism. 
For that you give a chance to Legislative Assembly and after 
giving chance to Legis!stive Assembly you will notice here that 
the ongoing proceedings will get reversed automatically. I am 
talking about this Lok Sabha. Here a Committefr-Kerala 
Advisory Committee has been constituted. I have nothing to say 
about the members of Lok Sabha from Kerala in this Commit-
tee, but two persons from that Opposition Party have been 
included in the Committee which has only one Member in 
Kerala Legislative Assembly. But, take the example of Sany-
ukata Socialist Party. I am saying it just to bring to your 
knowledge, I don't say that you praise our Party, as the 
Government consider our Party as a rebel Party. The real 
position is that from a Party which comprises of 14 Members, 
from which 13 Members belong to our Party and one is 
independent Member, there is not a single representative in this 
Committee. Whereas a Party which has only one Member "is 
having two representatives in tHe Committee. It may hann the 
democratic process. The main reason is that the Government 
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have failed to understand the meaning of democracy. It may be 
that we too have not understood it. The position will further 
tteteriorate if we go on discussing only trivial matters. 

Just now Prof. Ranga has repeatedly stated that joint Councit 
of Ministers be formed like the Swiss country. However, it is 
their own business and also of their friends which are close to 
each other and there is not much difference among them. Now 
what should I do because the majority of people are alike. Ir: 
fact, it is not the question of procedural matters as to whom and 
in what manner bring them together in democracy. If such a 
consensus is reached it will become baseless thing. Then there 
will be no policy. The policy can be framed only when there is 
enough struggle of thought and disputes. In my opinion this 
Government has often been on a wrong traCk on all matters. The 
question of forming a joint Council of Minister with them does 
not arise but at the same time I say that try such a move even 
outside Lok Sabha. I say one thing that-give an opportunity to 
people to decide in this regard and that would be possible only 
when there will be a debate on this subject. 

If any reply from the Home Ministry or by the Prime Minister 
is given to the points raised by me during the debates then it 
should be deemed that the country is being run through 
debates and if no reply is given then it should be deemed that 
this Government is of different type. What is democracy? 
Democracy means a system in which Government functions 
through debates. But in this case no reply will be given for the 
debates. There is no reply of the points which have been raised 
by me because here they have 390 Members in the House, and 
they will conclude by expressing their individual views. This 
Government is functioning in this way. 

*** **. 

InterruplionSW 

••• ••• ••• 

@Mr. Chairman: Why anticipated that? 
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This has happened fifty times. Once while replying to my 
point the Prime Minister was so entrapped that the Members of 
Council of Ministers decided that Prime MiQister should not 
repty to any point otherwise we will be entrapped. This has so 
happened. Now, I would like to tell you about the facts of this 
Government: Neither this Government is a democratic Govern-
ment nor a socialist Government. This is a Government of 
flatterers an~ backbiters. You know that by means of flattering, 
everybody gets an important place in the Government. There is 
no doubt that where a flatterer exists, the backbiting will take its 
place necessarily. Both of these things go hand in hand and 
this Government, which is of one and half persons' Govern-
ment, run on the basis of flatterers and backbitings. What to tell 
about this country. One day in the morning, I surprised to see 
the direction in which this country is going. You would be 
aurprised to know that I use to listen some times the 'bhajans' 
of Meera, Kabir and Tulsi on rad"io in the morning ~~ my hcibit.! 
found that a great singer as wal as poet had come: r oIfioUght 
that Lalita Devi perhaps, would be some friend of R~ha or 
Lord Krishna. But later on it was known that this country has so 
downgraded that the wife of present Prime Minister, who has 
started to write songs has "beeft put in the same category of 
Meera. This Government which dissolve the Legislative Assem-
bly in Kerala, solve the disputed problems in India, do not allow 
to have debates in Lok Sabha. The result is that we cannot 
discuss even any of the points in this country. 

In the case of Pakistan, I can say what is going on. You are 
witnessing the result of rooting out the democracy in Kerala. I 
have told many major things In this Lok Sabha during this 
period of two days. Hon'bIe Prime Minister was about to leave 
for Lahore. But in the ~~ he sprained his foot. " it was 
another independent country, it ~Id have very important news 
for the Press for that particular Clay about the postponement of 
his visit due to his sprained foot. After all, some consideration is 
invariable necessary about the lapses took place in the current 
struggle. But it will not be allowed in Lok Sabha. " it is 80, then 
what is the importance of debates in democracy. I would like to 
lUbmit that if the business of this House is conducted through 
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debates in a democratic way, it would become very clear which 
I told you for want or quorum. I told that Ayub Khan of Pakistan 
was not only cruel but I think he wu foolish also to some 
extent. 

••• ••• ••• 
,nterruptionse ... • •• ... 

The same Ayub Khan, the same t:5hutto, I am using the word 
f~lish for them. If I had told this in your words, then I would 
have mentioned the word boorish and not foolish. The thing 
about which you had raised the question, being happened in 
India during the month of August, would have increased in the 
month of September, October and November to such extent 
that you people would have not been able to move on the 
roads in cities and villages of India. You would have become a 
target of taunting by people. So far as the food situation in the 
country is concerned, you have created such situation that the 
way in which the Government had killed hundreds of persons in 
firings and put thousands of people in jails in Bihar and other 
places during the period of August 9 to August 16, if Ayub Khan 
had not come to interfere, the situation would have been 
worsen. But it must be remembered that only after a few days 
people started to ask the questions that why did he not go to 
Lahore, why talks are going on to come back from Haziplr, why 
the 5th day of August is being discussed. The kind of 
discussion has started in the country. Sometimes crowd gathers 
but one should not be glad to see it because it gathers very 
much automatically. " crowd is faced individually then one will 
come to know as to who can muster more crowd. 

Besides this, I would also like to say that in this debate the 
Article 352 of the Constitution Incorporating the provisions about 
emergency and Article 356 relating to dismissal of a State 
Government have been inter-mixed, while in fact they deal with 
different situations. Article 352 Is meant for situation when there 

@ Shrt D.C. SNnna: Who? 
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is a war or there is a threat of war whereas Article 356 is for a 
situation when it is not possible to run a State Government. The 
report of the Governor is not of very much importance. I am 
thankful to Dr. Mahishi who have read the relevant Articles, 
which are quite clear. It is not necessary to obtain Governor's 
report. If President has got an information from some other 
source, then also he can take action. Thus, it depends only on 
the President. I would not like to say anything about the 
President. In fact, only one and half persons have decided to 
run such a Congress Government in Kerala which will be rigid 
and also open but in which there will be no place for 
discussion. 

When both the issues of emergency and failure of Constitu-
tional machinery in a State are mixed together then it is bound 
to prove disastrous. Now, Shri Govinda Menon said here 
something about my party and Shri Chandra Shekhar also said 
that elections in Palghat should not be held. I do not know 
whether he has said it or not. Had I come to know of it earlier I 
would have confirmed it today in the morning itself by making a 
telephone call to Travancore .... 

*** *** *** 

Interruption!f@ 

*** *** *** 

That is the report of the Governor. Though I should have 
confirmed it from my man but I suppose it true for the time 
being. 

The President of the party to which Shri Govinda Menon 
belongs, mistakenly read a change in the mind of people and, 
therefore, tried to hold elections in 1966 instead of 1967. Is it 
not correct? What have you to say on this, Mr. Govinda 
Menon? 

@ShrI P.G. Menon: It is in the Report. 
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••• ••• • •• 
Interruptions@ 

••• ••• ••• 
Well, let him think over it or consult his advocate before he 

replies. 
The President of this Party said openly, of course by mistake, 

that the mind of the public is changing in favour of Congress 
and said that elections should be held early. Thus, I want to 
reply to what Shri Chandrashekharan has said by repeating the 
words of Shri Kamraj and Krishnamachary. When it was said 
that elections should be held early, I prepared myself for early 
elections. So that the superficial impression which they have 
gathered is removed and the reality may come out. 

Besides. I would like to say that he. the big Saheb. should 
think over it. He said that the election should not be held during 
this emergency. Then how long this emergency will continue? 
First question I would like to ask the Members of the Jana 
Sangh because they have shown splendid kindness to this 
Govt. Let them ask as to how long this will continue or Hathiji 
may give the reply •. if he desires so. Is there no reply? 

••• ••• .. . 
Interruptions 

••• ••• ••• 

If you could reply just now. it would help me in making my 
speech. I am not such a person that I will not change my 
opinion after hearing the views of others. If you specifICally say 
that this emergency will continue for two months. four months 
or six months. then my argument will be different. But if you 
want to say. as I have heard. that it will continue for one or two 
generations. the matter will be complicated further. 

~~ P.G. Menon: On a proper occasion. 
bshrt Halhl: WIn reply. 
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••• .... • •• 
Interruptions • 

••• • •• 

Very well said Koya, Saheb, why did not. you say it earlie, 
.vhen he was speaking: If he helps us in eliminating Pakistan, 
then we are one. I respect his opinion. ... ... . .. 

Interruptions II ... ... ... 
What did Tyagiji say 

••• 
Interruptions C 

u* *** 

Let us decide this issue with Tyagiji. First of all, he should 
follow my path for two to four years and thereafter he should 
vacate his seat and see that whether I get Pakistan melted like 
snow in a week or not. Pakistan will vanish like snow melted 
from Himalayas during the rainy season . ... . .. . .. 

Interruptions d 

*.* ••• 

I have told that I have taken the firm decision for the last 17-
18 years that I wi" not meet any Prime Minister. But I went to 
meet him for this purpose. I gave him the formula. But he is a 
soft-hearted person. He adopted the formula to some extent 
only, and did not follow it further. 

I would like to know that how long this emergency wi" . " -"" 

An honourable Member: WiD continue for one thousand years Shri Mohammed 
Koya (Kozhlkode): But during this emerrjJncy. MuniCIpal elections are going to 
be held in Palghal 

"ShrI TY8QI: r. P .... n exliN. 
e All honour.,.. Member: nl p ..... ex_. 
Ii StvI Tyegl: When )IOU .,.,. haWlg aICt\ • 1onn.I1a. why did )IOU not diIcIoae 

It ear1ier1 
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continue. You know that the Section 352 says that when there 
is external aggression, "imminent emergency" may be 
declared. These words are so horrible that under its guise, this 
Govt. can do anything. If their majority continues in the Lok 
Sabha, all the l'9gislative Assemblies of the country may be 
diaaoIved as the Kerala Assembly has been dissolved. No rule 
ana fVgUlaibn can keep a check on it from doing so. It is 
sufltaent to say that the legal government cannot run, we 
diSSOfYe all the leoislative Assemblies. in principte, you may do 
it. 

Therefore, I desire that this "imminent emergency" must be 
defined. I tried that Supreme Court shouki define it. I appreciate 
their efforts as the judges of the court tried their best but could 
not locate their point. " the impending crisis had been defined, 
it would have been treated as invasion. Otherwise, there is no 
comparison between India having population Of 48 crores and 
Pakistan which have population of 10 crores only. It is a fight 
between an elephant and a she-buffalo, I did not utter he-
butraIo. Conclusion of this war should not go longer. This war is 
very ordinary but keep it continued. Sometimes t doubt lest 
Ayub Khan S8heb or Bhutto Saheb are having silent consent to 
this situation so that their forces be Involved in war for time 
being and tense-situation be created in the country so that they 
COtIId survive the reign. 

Therefore, your repty is not to the point. Your reply should be 
with this intention that we will conclude Pakistan-issue within 6 
months or one year. This will be a fitting reply. Otherwise, 
matter is going to worse. 

Now I would like to raise a point relating to Kerala. It haS 
been said that fishing work was going on large scale there and 
for this purpose, the people praised Oovt. as well as themsel 
vee. As far as fishing work is concerned, I would like to produce 
8Om8 facts abstracted from the letter received from Sh. M0ham-
mad. This letter is written in Malyalam language which shows 
that our work is done In our different languages. They have 
written that there • a factory in Keraia named 'Gwalor Rayon'. 
DIrty water comes out ~ this factory In a large acaIe which Is 
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diverted to Ghaliyar river. Due to this, fishes die in the riVer and 
crops are also affected there. While granting licence to this 
factory, an agreement was made with the factory-owners 
regarding diversion of this water towards Arabian. sea. Arabian 
sea is hardly ten-twelve miles away from the factory place. 
Instead diverting this water to the Arabian sea it is thrown out to 
the river which kills the fishes and destroys the crops. 

In Kerala two litre i.e. three bottles kerosene oil is given to a 
family. You don't take it otherwise that this Govt. is annoyed 
particularly of Kerala. In recent past, I visited Uttar Pradesh. 
Some peculiar event came to my notice. In Uttar Pradesh, 
people, living in urban areas having electriCity facility, are given 
more quantity of kerosene oil than those living in the villages. 
How long you will be able to run this perverted Government. 
You are going in quite opposite direction--villagers are allotted 
lesser quantity of kerosene oil than that allotted to the people 
living in urban areas where electricity has also been provided. 
However, now I conclude my speech putting forward the views 
of my party. Here discussion was held on that party. I never 
praise my own party nor I want to do so because untill we do 
something praise worthy, there is no use to make propaganda 
of it. But principally, I would like to say something. Particularly 
when Ranga Saheb referred socialism, some other Members 
also quoted it. At the same time I would like to say one thing 
that we are on the opposition benches and they try to have 
pretending relation with each other. So I want that this 
pretending relation should be replaced with real relation. We 
are not running successful in this direction. Whatever Is 
understood by the people, we, should at least distribute the 
election-seats with mutual agreements and understanding. We 
may distribute the seats among ourselves. Now I am not going 
in details about what happens or not but I would like to mention 
one thing that the Congress government is proud of the fact 
that they can never lose the election and that is true to some 
extent. Swatantra Party. Jansangh Party and Communist Party 
cannot win election against Congress. Congress can be defe-
ated by only such party which has got characteristics of 
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economic revolution and nationality in an equal· manner. 
Whether that party has come in existence or not, on this point I 
do not want to express my opinion but one must remember one 
thing that Krishna may look like a child but he is very much 
capable of killing Kansa as and when he wants. This much can 
only be done by the party which has got characteristics of 
economic revolution and nationality. I wish that a chance should 
be given in Kerala. Recall the elected Legislative Assembly 
again. If one argues that it has been dissolved once then even 
with your two-third majority if necessary by amending the 
Constitution kindly recall that Assembly. That is a mirror, a 
democracy and if you want to finish it then remember that 
sometimes things like this may tum into dangerous one which 
may provoke the people like me who do not wish to take things 
In their own hands but sometimes they are pressed to do so, I 
haye to say this much only. 



47 
Motion Regarding Food Situation 

In the Country· 

Mr. Speaker, Sir, had this crisis pevailed in any other country 
of the world, the Government would have been thrown out of 
power. 

••• ••• • •• 

One of the reasons responsible for the situation is that our 
people have become disinterested and disheartened and the 
other reason is that our opposition leaders are not serious 
about their job. Either they do not want to do agitation or they 
are not aware of such things. Sometimes they go on 24 hours 
fast or more day's peaceful strike and sometimes they resort to 
'Satyagrah' for seven days. Now it has become necessary that 
the people of India should take a firm decision, as the problem 
of the foodgrains has been created by the Government and it is 
not directty related to the economy of the country. To prove my 
contention I would like to quote an instance of export of edible 
commodities to foreign countries. This Government is selling 
StJgID' to the 'public of the country at the rate of Rs. ·1.50 kg. 
wtMnas the same is being exported at the rate of seven and 
half annas per kg. All this happened in last August. I want to 
stress upon the members of Swatantra Party, who were 
against some of the Ministers of the Government in the past, 
but do not criticise the Government now, 8$ some of the 
MInisters have changed. I only want to convey to them that 

- . 
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instead of criticising individuals they should base their criticism 
on the policy of the Government. If we keep on criticising 
persons instead of the policies, the mistakes are bound to be 
repeated. 

I will give more instances in regard to our exports. The prices 
of pulses have increased nowadays. The rates of pulses are 
Rs. one to Rs. one and half per seer. It is true that the gram is 
not being exported nowadays, but the gram pulse is still being 
exported. Such is the policy that is prevailing in our country 
these days. 

Similar is the position in respect of bananas and mangoes. I 
want to warn that, after sometimes, the people of the country 
will not get good quality bananas and mangoes as the export 
policy of the country has become quite useless. When it is not 
possible to earn foreign exchange from factory products, the 
Government resorts to export foodgrains for earning foreign 
exchange. 

*** *** *** 

As regard export policy, I would like to make it clear that a lot 
of non-essential items and things of comforts are being 
imported in the country for which we have to spent a substantial 
amount of foreign exchange. When we do not find other goods 
for export to earn foreign exchange, we do look to foodgrains 
for earning foreign exchange. 

Now, I come to the issue of production of foodgrains. A lot of 
things have been said here that production of foodgrains has 
increased by 35% during the last 15 years in the country but 
why this fact is not stated that the population of the country has 
also registered an increase of 33% over the period. That is why 
I say that this 30 to 35% increase will hardly make any 
difference as the production of foodgrains and population of the 
country have inceased side by side with the result that nothing 
tangible has been achieved. Rather some drawbacks have 
cropped in per capita availability of foodgrains which is not 
more than 14 ounce or 7V4 'Chhatanks' per head per day. This 
is an average in which seeds, etc. have not been included. 
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Even this 7114 'chhatanks' of foodgrains are not available per 
head per day as things have further deteriorated. Now I say 
with certainty that even four 'chhatanks' of foOOgrains are not 
available per head per day to as many as Z7 crores of the 
people in the country. Now I am pointing to a very grave 
situation which would continue as long as this Government 
remains in power because it has so far been pursuing the 
policy under which 5 to 7 crores of population of the country 
are flourishing at the cost of remaining 42 crores of the 
people. Now it has become crystal clear that only a few rich 
people numbering not more than 50 lakhs and their hen-
chmen are growing rich under this planning. I know that the 
condition of ordinary people has not improved much and 
cannot afford a luxurious life. Of course, availability of foOOg-
rains for them has increased a bit. When production of 
foOOgrains does not register any increase, but its consump-
tion increase, then increased consumption adversely affects 
the availability of foOOgrains for the poor people. Just now I 
stated about availability of four 'chhatanks' of foOOgrains to 
as many as 27 crores of the people. Now I would like to 
state that in next five years even this quantity is likely to be 
reduced to 3112 'chhatanks' because of faulty planning of the 
Government. This is a question directly related with the Gov-
ernment policy. 

Why does production of foOOgrains not increase? This is 
because agriculture is no more a profitable enterprise. From 
the plans so far made, one could easily derive this fact that 
millionaires earn profits ranging from 30% to 40%. Donations 
are taken from the big factory owners and building contrac-
tors, to run the party. So is the case with the heavy indus-
tries like steel and aluminium set up at places like Ranchi 
and other places with a cost ranging from Rs. 100 crore to 
As. 400 crore. These are the factories from where they 
receive personal benefits for themselves and their kith and 
kins. I would like to draw your attention to the points men-
tioned by me. These industries are the source of donation for 
political leaders to do their political activities. And the 
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bureaucrats take advantage of the situation to subserve the 
interests of their kith & kins and the millionaire factory owners. 

Today, such a situation is there that funds of the Plan cannot 
be spent on agriculture. The farmers having three, four or six 
acres of land will get nothing. I find some of my friends in the 
Congress Party who are supporters of the farmers, generally 
saying that farmers should be given loans. But where are the 
loans? Loans are sanctioned to the industrialists and the factory 
owners who have got linkage with the Ministers and bureauc-
rats and get benefited. The small farmers cannot get loans and 
if sometimes they get some of it, it is not worthwhile. 

Money is in trade and industry and not in agriculture. And if it 
is there, it is with those who are having five hundred or one 
thousand acres of land. Therefore, I would like to say that we 
will have to import foodgrains till this Govemment exists. Since 
the time the present Government came in power, we have 
already imported foodgrains of the value of at least Rs. 1500 
crores. From America alone, foodgrains worth Rs. ten to twelve 
hundred crores have been imported and the rest has been 
imported from other countries.... I think that if we had been a 
vibrant country, we would have revolted on the issue that during 
the last fifteen years, foodgrains worth rupees fifteen hundred 
crores have been imported. 

Now, I would like to say something about this fifteen hundred 
crore rupees. If no Minister, bureaucrat or industrialist is 
allowed to be permitted to spend more than rupees one 
thousand per month, we may be saving every year Rs. 1200 
crores according to Government statistics and Rs. 2500 crores 
according to my calculations. It will become a big capital for us. 
The first aim of this capital should be to bring improvement in 
agriculture. We should not waste time on matters like loan, co-
operative farming or State farming. It is necessary that capital 
should be invested in agriculture whether it is beneficial or not. 
We will have to frame our policy keeping in view this fact that 
capital is to be invested in the agricultural sector. 

It has another aspect also. People say that prices should be 
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increased. I often hear oft and like it to some extent. But I would 
say one thing. What will be the result of increasing the farm 
products? The industrialists and the farmers will increase 
prices. Here I would like to draw your attention towards a 
dangerous aspect. In India it is going to happen. The simple 
question is that either you reduce the prices of industrial 
products or increase the prices of farm products. And there is 
no other alternative because during the last ten to fifteen years 
the prices of the factory products have increased speedily but 
the prices of the farm products have not increased in the same 
proportion. For the first time now in 1964 the prices of farm 
products have been increased. The prices of all the com-
modities are co-related. The kerosene oil is being sold six 
annas a bottle. The situation in cement industry is also not 
happy. Its controll~ price is rupees eight and twelve annas a 
bag. But it is not available. It is available at the cost of rupees 
twelve or fourteen a bag. As compared to controlled rate of 
eight rupees per bag the actual market price is fourteen rupees 
a bag. Who gets these six rupees, the ministers or the 
bureaucrates or the businessman? The collusion of these three 
categories of persons should never be forgotten. If a farmer 
particularly a :Jig farmer, who sells his foodgrains in the market, 
purchases cement at a price of. fourteen rupees a bag, it is 
quite natural that he will also try to sell his produce at higher 
prices. So, this ugly situation will continue in India, because for 
the first time the prices of agricultural produce have also begun 
to rise with the prices of the industrial goods. If we want to 
improve this situation the prices of industrial goods would have 
to be brought down. This can be achieved by reducing the 
burden of taxes, by reducing extravagant Government expendi-
ture and by changing the present policies of the Government. 
The functioning of the Govenrment for the last seventeen years 
has so far been far from satisfactory. There is no other way to 
improve the situation except bringing radical changes in the 
f ... ~ctioning of the Government in the manner suggested by me. 

I would like to tell you yet another basic principle. If it is not 
possible to control the prices of various goods, at least a 
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co-relation can be maintained among the prices of various 
goods. I am not among persons who demand that commodities 
like wheat and cement should be sold at administered prices 
only and their prices are kept stable for a pretty long time. I am 
of the opinion that the prices of wheat, cement, kerosene and 
textile should be co-related so that fluctuation in prices of 
various commodities takes place side by side. !t whould be in 
the interest of farmers, urban consumers and for that matter the 
country as a whole. This could form the basis of preparing a 
better plan. 

I regret to say that the politicians of India have not paid 
attention to all these things. I think even layman or a petty 
worker can well understand my view point but the persons, who 
matter and do not care for the welfare of people, do not relish 
it. 

Now I would like to tell something to our socialist friends, no 
matter whether they sit on this side or the other side in the 
House. Now, they are more concerned with the body than with 
the soul, which is the real life line of the body. Nowadays it 
has become a fashion among the people, particularly educated 
people to discuss the question whether there should be state 
trading in foodgrains or not, whether there should be nationa-
Iisation of banks or not and whether there should be regional 
trade or not in order to usher in socialism in the country. But 
these are only superficial changes which hardly matter unless 
something concrete changes are made in the system. They 
think that with the change of organisations and institutions, 
socialism can be brought in the country. But I would like to tell 
our friends, whether they call themselves as leftist or rightist or 
for that matter with any other name, that if they think so, they 
are mistaken. In fact they must care for the soul, if they want to 
transform the body politic. Mere changing the form of organisa-
tions will not bring socialism in the country. I would like to tell 
you a drawback of the cooperative societies. This will give you 
an idea as to how it is being misused in the name of socialism. 
On -one hand, the affluent in villages and on the other traders in 
urban areas particularly commission-agents, though big busi-
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ness houses in cities are not party to it, are fonning cooperative 
societies and indulging in profiteerig and fleecing the people. 
This is the state of the cooperative societies. If you go by the 
outward appearance of socialism without looking its spirit then 
this would always be the end result of socialism. Congress men 
pay lip service to socialism and this side the people raise 
slogans, but had the communists realised the situation it would 
have been better. Unfortunately, they are not realising the real 
position. They are enamoured by the outward appearance. In a 
way it is good. Clouds that thunder and bring rain are pleasing 
to look at and a man like me does appreciate such clouds, but 
looking at the mere sight of appearances does not suffice. 

Just see how have the village been benefited by this scheme. 
Various facilities have been provided such as of cooperative 
societies, cold storage, distribution of seeds, advancing of loans 
and means of irrigation etc., but who are the people who have 
been benefited by all these schemes. It should be looked into. 
Only 5 per cent people have been benefited. The Government 
spends millions of rupees on these schemes, but only 5 to 10 
per cent people derive the benefit. What is the outcome? Had 
the villagers utilised these funds in the villages for improving the 
agriculture, I would have overlooked it, but I am so crest fallen 
that today I desire more for enhanced production than social 
justice. My aim is enhanced national productivity. I am even 
prepared to tolerate the unfair means which one resorts to for 
increasing the production. The affluent are being favoured by 
the Congress be they from the urban or rural areas. Congress 
gives them advantage and in tum gets vote from them. These 
people are quite influencial and they are in a position to 
motivate the people so as to cast their votes in favour of the 
Congress. With this, all the affluent people of villages have 
made lot of money and instead of investing the money in 
villages in agriculture they are investing money in factories or in 
other business in the cities. The villagers know this fact well. 
This is the law of nature, one runs after the profit. We may 
keep pleading that the villagers do not migrate to cities, invest 
money in agriculture, improve the agriculture, but their entire 
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capital infact, is invested in trade and industries, no improve-
ment is made in agricultural side. Therefore, I submit that this 
House and this country should look forward to socialism. 

Members of both the sides have pointed out that prices have 
gone up because of hoarding and profiteering. Even I felt to 
some extent they are right but how naive it is to put the entire 
blame on hoarding and profiteering. It is correct to say that 
there used to be much fluctuations in the prices of foodgrains in 
this country. Sometimes, the foodgrains, such as rice or wheat 
are sold at the rate of 6 or 7 annas but afterwards, the prices 
go up even to 11 to 12 annas per seer. This has always been 
the practice. But to say that the price rise of 1964 is due to 
hoarding and profiteering is not correct because it creates an 
impression that Government is innocent and not responsible for 
the price rise and it is the others, who are fully responsible for 
it. " the Government is guilty it is only to the extent that it is not 
booking the culprits or conniving with them. I want to point out 
that the entire policy on foodgrains, its import and export or 
allocations for agriculture, is wrong and it has nothing to do with 
the practice of hoarding or profiteering but is related to 
Government planning about industry and agriculture. Attention 
should be paid to these aspects. If this is not done, we would 
not be able to apprehend the real culprits. I would like to cite 
some instances relating to the real hoarders and profiteers. 
What does hoarding mean? The meaning of it is that who 
hoards foodgrains is a hoarder. If anybody hoards foodgrains 
even for two days, it would be a case of hoarding. When they 
conducted raids on the houses of the traders in Delhi, they had 
to say that raids were conducted not to unearth hoarded stock, 
but to test whether the arrangements of the police are adequate 
to conduct such raids. Such are these persons and the 
Government. I would give you an instance of a case of 
hoarding. Sometime back there was a ban on the movement of 
Gur from Uttar Pradesh. That was 'Gupt' Gur in two ways i.e. 
its clandestine movement was there and Shri Gupta was the 
Chief Minister of Uttar Pradesh. If you try to go into this, you 
will find the same unholy nexus between the three, responsible 
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therefor i.e. contributions to political parties for winning elec-
tions, corrupt Police and the bureaucracy and the profiteering 
by the big traders. 

*** *** 

... .It is true of all the Congressmen that whenever any Con-
gressman becomes a Minister, undue benefits accrue to· their 
sons, relatives and other persons, with the result that the 
benefits of irrigation do not reach the people and the farmers of 
the country. In case the production increases to some extent, 
much more than that is spent on bribery, contributions and 
taxes. 

Similarly, in Farrukhabad it was only very recently that a 
Senior Marketing Inspector had. been apprehended while 
accepting bribe. I am here not to cite only one instance of this 
sort. In fact, what I want to submit is that today almost all the 
Government servants, whether they belong to the categoy of 
inspectors or are entrusted with the responsibility of public 
distribution at a particular place or they are the supervisory staff 
of such department, are always busy with all sorts of such 
activities which may contribute to the sustanance of their own 
political party or family. Here I have, used both the words i.e. 
political party and family. 

The very word political party creates a very wrong impression 
in our minds because we tend to think that the victory of our 
own political party or its emergence as the ruling party is the 
only way to the welfare of entire humanity or this country. When 
one particular individual is obsessed with such notions, he is 
prepared to go to any extent and nothing falls in the category of 
undesirable for him. So he thinks always in terms of the survival 
of the present Government. He also thinks that as soon as the 
Congress Government goes out of power it will lead to the • disintegration of the country and what else could be more 
damaging. So we should strive to preserve the unity of this 
oountry. In or.der to save it, if we are to accept the triumvirate of 
ministers, bureaucrats and the traders alongwith the practice of 
bribe, fund raising and earning high profits to the extent of even 
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40 per cent, we should not hesitate. Let the affairs of the 
country continue to be run on the lines of the instance of the 
Senior Marketing Inspector, I have cited above. 

Hitherto whatever I have spoken, is based on a lot of study. 
Now I would like to tell you about an incident of Calcutta. 
Though I wanted to get the facts verified by Shri Nandaji, but 
uptil now he has not been able to verify it. That is why I would 
like to give you that information. I will not tell the names of 
those congressmen who were involved in it. Some big mill 
owners of Calcutta like Shri Manmohan Khan, Kashi Nath Pal 
and the son-in-law of Shri Ishwardas Jalan have been under 
arrest since long. But what for they have been arrested? The 
reasons therefor should be found out and I would like Shri 
Hiren Mukerjee to find out the reasons. In case Shri Atulya 
Ghosh was present there, he should tell us about the facts as 
to how and why he was arrested. However, if my information is 
correct, inspite of my condemnatiory of this act, I would also like 
to appreciate Nandaji for his efforts in case he has made any 
such effort in this regard. But I would like to avoid it because I 
am not sure about the correctness of my information. 

There is one thing more, I would like to bring to your notice. 
Just now I have received a telegram saying that Buda Kol of 
Manikpur had died of starvation. Even earlier when I had gone 
to Sahasaram, I was told by Parasnath Tiwari that only two 
hours before my arrival there, some Anamika had died of 
starvation. But I would like to tell you that a lot of work has 
been done by Shri Keshav Shastri in this regard. When he 
found that a man was dying, he brought the S.H.D. of the area 
to take care of him. He told him that though the man was 
without a penny in his pocket, he should take care of his life. 
Ute and property of each and every individual should be saved. 
If all the people of this country behave that way, it will be 
something very good. 

Just now when I was about to leave my residence to come 
here, I received a packet of wheat from Hyderabad. You may 
please have a look at it and then pass it on to the Hon 'ble 
minister to bring to his notice the quality of wheat which was 
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being distributed to the people of that city from the fair price 
shops. There are 400 fair price shops in that area. This sample 
has been collected from shop No. 321 (1). Shri Badri Prasad 
has sent this from Hyderabad. Someone should take it from me 
and hand it over to the Hon'ble Speaker. I do not say that this 
type of wheat is being sold at every shop but a large number of 
shops are selling such rotten wheat. You may kindly example it 
minutely. 

*** *** *"* 

Interruptions a 
*** *** *** 

I think in U.S.A. this type of wheat is not being given even to 
the animals. 

Now before I conclude I would like to say something about 
Bharat Bandh also, because it has now become very clear that 
no other alternative except Bharat Bandh has been left. To 
remove this Govenrment, it is very essential to organise 
people's strength to express their anger. What is being com-
plained is that this call of Bharat Bandh is being given quite late 
and it is only for one day. I want a Bharat Bandh which is not 
restricted to one day only. The work should be struck indefi-
nitely. In this connection, I want to say to Jan Sangh also that 
enough is enough. They keep on criticising the Communists 
and others and the Communists keep on finding faults with the 
Jan Sangh. This should be stopped. The time has come when 
aU the people should ·be organised and be asked to stop work 
so that this Government is overthrown. The policies of the 
Govemment in respect of production, investment, interest, 
exports should be changed. I would request Mrs. Renu Chak-
rawarti not to confine her ire to hoarders. She should find out 
from Calcutta as to why these people have been arrested. Shri 
Atulya Ghosh has given a statement denying any connection 
with the rice mill owners in regard to collection of Rs. 25 lakhs 
for the Congress session going to be held there. But I would 

iAn Hon'ble member: What type of wheat IS available in America, 
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like to submit only this that where there is a smoke, the fire is 
bound to be there. 



48 
Motions Regarding Committee on Public 

Undertakings· 
Mr. Deputy Speaker. Sir. from the debate on the Committee 

continuing for the last one hour, we might have realised that in 
the Lok Sabha debates we discuss the form more rather than 
substance. The country will be benefited more if we discuss 
the substance adequately. 

Yesterday I heard with rapt attention the speech of Shri Daji 
with a view to know the attitude of the commUnists and their 
supporters. Although he appreciated the public enterprises, he 
tried to prove by his arguments that sooner the public sector is 
wound up better it would be. When I tned to know how could it 
be possible, I suddenly recollected the speech made by Shri 
Kanoongo. The instances quoted by Shri Kanoongo during his 
speech were from U.K. and the House of Commons. When the 
subject of discussion was public sector, he should have kept in 
mind more about instances from U.S.S.R. and such other 
things. But we have developed a habit of mixing up the public 
sector and private sector as a result of which we are not able to 
come to any concrete conclusion. It was quite possible that if 
the developments in U.S.S.R. were discussed more here we 
would have come to know more and more about that country. I· 
know that atrocities are committed in U.S.S.R. and I do not like 
them at all, but if the public enterprises in U.S.S.R. were run in 
the way they are being run in India, then it is difficult to say 
what would have happened to the Ministers and the persons 
managing the public undertakings. While dwelling on the good 
or bad deeds of the Prime Minister I will try to state what would 

• Lok Sabha Debates, 19 and 20 November, 1963. 
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have been his fate had he been in U.S.S.R. At the moment I 
will simply like to tell that. as usual. our public sector and 
private sector have influenced each other to a great extent. 
Throughout the world the private sector is considered better in 
the matter of management. but it is worse as far as greed is 
concerned. So far as public sector enterprises are concerned. 
mismanagement is rampant there. but at the same time they 
are more dutiful. This difference is prevalent throughout the 
world. but we Indians believe in adjustment. For this reason the 
management in private enterprises and industries run by 
capitalists is also deteriorating. in addition to loot and profiteer-
ing indulged in by them. Similarly. on the one hand the public 
sector enterprises are going from bad to worse in the matter of 
management and on the other hand they are developing the 
habit of looting the people like private sector enterpr;ses run by 
capitalists. Such a trend is quite manifest in our country and 
until and unless we understand the. basic fact that public 
undertakings can run efficiently only when they have public 
interest in mind and we change our attitude towards life. these 
industries are not going to benefit us in any way. 

I am of the opinion that public sector and the private sector 
should not be mixed up. Public sector undertakings should be 
run in a way different than the way in which the private 
industries are run. If the public undertakings are to be run in the 
same way then where is the need for them. I have gathered 
from this debate that one and the same yardstrick is applied for 
judging the performance of the public sector and the private 
sector. For judging the performance of public sector yardsticks 
too should be separate. I will place before you some of the 
yardsticks that should be applied in the case of public sector. 

The public sector undertakings can be ~ore helpful in the 
expansion of industrialisation as compared to the private sector 
enterprises run by cqpitalists. Our growth rate is very low. We 
are unable to mobilise required resources. There is very little 
scope for earning profit in public sector undertakings-at least it 
is not there to that extent to which it is seen in case of private 
enterprises run by capitalists. As such. whatever little profits the 
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public sector undertakings are earning. they should be utilised for 
setting up more and more industries. Therefore. the first yardstick for 
judging the performance of public sector undertakings should be the 
extent to which they prove helpful in the industrialisation of the country. 

I want to make it clear that by saying so here I do not mean 
growth of business Uke that of lie. LIe has expanded its business. 
I have nothing to do with that. What I want to say is that lie 
should be able to provide that much help to the public undertakings 
whereby the rate of industrialisation of the country can be 
accelerated. This is the first yardstick. 

Secondly. the public sector undertakings should be able to 
promote soialism in the country. There should be equitable 
distribution of wealth. There is a wide gap between the workers 
and the management as well as the consumers and the manufac-
turers because of the loot by industries run by capitalist. Such a 
gap should not exist in the public sector. In public sector the 
methods of distribution should promote equality. 

Thirdly, there is no doubt that relationship between the manage-
ment and the workers should be cordial in the industries run by 
capitalists also. but this relationship in the public sector should be 
more democratic and tho entire democratic set up in the country 
should also extend full help to public sector. 

Fourthly, it should be seen how far the public sector undertak-
ings seft'e for the furtherance of Public interest. Public interest 
covers the points itke price of commodities. the availability or non-
availability of facility to the people or the difficulty faced by them 
in getting it, etc. 

Fifthly, these undertakings shoUld be well managed:Competent 
persons should be appointed there who do not violate law and pay 
attention towards expansion of trade nd industrialisation. insted of 
looking their own well-being and satisfying their greed. 

These are the five yardsticks to judge the correct perfor-
mances of the public sector lMdertakins ..... 

*** *** *** 

Interruptions @ 
There should not be any disparity in the pay of employees. 

As I said, there should be equitable distribution. Swamiji has 
made a very good point. I would therefore like to put my second 

@ Shri Remeshwaranand (Kamal): There should not. be 10 much disparity in 
the pay. the should allo be one of the yardsticKs. 
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pOint first and cite some examples. I will request Shri Kanungo 
to go into them anq apprise Lok Sabha of the facts. 

Now take Aourke:a Steel Plant. I cannot say that it is working 
smoothly. After long calculations I have come to the conclusion 
that one thousand officers there get about As. 20 lakhs as pay 
and perquisites while 30 thousand workers get only As. 30 
lakhs. It is a big disparity. Once I had asked a' question as to 
whether such a big disparity is prevailing in T atanagar? I can 
say that disparity of this magnitude cannot be there in 
Tatanagar. This is not the case with Rourkela only, but this 
position is found in other steel plants also. You should pay 
more attention to the ratio In which disparity is there and not to 
the figures. The ratio is thiS that one thousand officers get 
As. 20 lakhs while 30 thousand workers get As. 30 lakhs per 
month. 

I would also like to say something about the accommodation 
facilities provided by Lie to its officers and staff. There are 
about 2,000 officers in Lie. The amount being spent on 
providing accommodation to them IS beyond our comprehension 
and there is no proper scrutiny or verification thereof. On the 
other hand 35,000 staff members get only As. 15 per month as 
house rent whereas 7,000 field workers and 2112 lakh agents do 
not get any relief on this account. There are four categories of 
people serving Lie among which 2.50 lakhs are. agents, 7,000 
others, and about 2.75 lakhs persons are there . ...... ... ... 

I have quoted this e-xarnple just to show 1he glaring 
disparities that exist in the public undertakings. We pinpoint 
such disparities found In the enterprises run by Birlas and 
Tatas, but when we find the same in public sector un.dertakings 
and enterprises we are very much pained. 

*** *.* 

Mr, Speaker, Sir, mismanagement which was the legacy of 
public enterprises has crept in private enterprises and exploita-
tion which was the legacy of private enterprises has crept in 
public enterprises with the result that I do not find any 
difference in the concept of Nehru and that of Birlas about 
industries. There is no difference between the public and 
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private enterprises except that the former appear to be public 
" and popular. Its results have. however, been very dangerous. I 

was drawing your attention towards the measures which can 
bring about improvement in the management of Public Under-
takings. 

I had made one suggestion about equality and quoted some 
instances in this regard. It is my submission that the magnitude 
of disparity and not the figures should be taken into accoum. To 
elaborate my point I will like to bring to your notice the 
perquisites of officers. The perquisites of an officer drawing 
Rs. 2,500 per month cost the State exchequer Rs. 10,000 p.m. 
on an average. I am not laking into account the. high ups on 
whom the State has to spend lakhs of rupees per month. I have 
quoted only an average figure. Therefore, when we talk of 
disparity, we in India, should not talk of disparity in salary alone. 
The high ups enjoy the facilities which cost the exchequer 4 to 
6 times· more than their salary and because of these perquisites 
rules and regulations are also violated to some extent. Here I 
will not divulge the name of any person. I will simply tell how 
the rules are violated. A high Government official looking after 
public undertakings was posted in Delhi. He maintained a 
bangaJow in Bombay for his family on Government expenses. 
Similarly, there is another high official who very often makes 
private calls from Bombay to Delhi and also performs air 
journey to Delhi and back almost every week. 

Similarly, I would like to draw your attention to the breach of 
agreement between Romania and India. Kerosene unit of the oil 
refinery in Guwahati is lying almost idle since long. It works only 
for 50 to 80 days in a year. These days it is lying completety 
closed. I have come to know that in violation of terms of Indo-
Romania agreement, rusted machines have been installed in 
thA refinery. I do not know anything about the favour which the 
officers got for this: But if they got any, it would have been very 
dangerous. law is being violated very frequently. I can give 
many more examples, but at the moment I would only like to 
say that this practice of violating the laws by the officers and 
also of protecting each other is prevalent throughout the world 
in public undertakings. Even U.S.S.R. had to face this evil. It is 
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difficult to put a stop to such practices becauSe-Government wants to 
extend the same facilities to its officers which are available to their 
counterparts in private sector. This has been repeatedly said by the 
Prime Minister that if Tatas and Birtas etc. provide the luxuries of Ita to 
their officers,. Government of India would also like to provide the same 
to Its officers also. It is this bad practice which is giving rile to 
ostentatious and extravagant expenditure and their is. no attempt at 
br'iIgi Ig about equality. Prime Minister himself sets the example In this 
regard. Whenever he or any other Minister inaugurates a public 
enterprise, lot of expenditure is incurred. Once he said that he wiI no 
longer inaugurate any plant and instead a labourer will be invited to 
inaugurate a plant. Once a woman labourer inaugurated a plant In his 
presence. But this hypocrisy was never repeated again. He always 
goes for inauguration and lot of money is spent thereon. 

Although Hirakund and Rourkela cover an area of about 50 to 60 
miles only, yet three airports have been provided there. Why? Just to 
add to the luxuries available to the Prime Minister and other MilIi&ters. 
Now, they lire no longer in use. These airports are neither being used 
for lifting freight nor for passenger traffic. This goes to suggest that the 
extravagance on luxuries has increased enormously. 

Shri Daii is an ardent supporter of public enterprises yet the 
arguments advanced by him in this regard run counter to his theory. It 
seems he has not given ample thought as to what the position is in 
U.S.S.R. Large scale atrocities and excesses were perpetrated in 
U.S.S.R. I do not favour such things, but at the same time I am 
opposed to any liking for luxuries in India. Had this things, which is 
being done here for the last 15 years, been done in U.S.S.R., no one 
knows how many bureaucrats and Ministers responsible thcnb would 
have been made to face the walland shot dead ... --

Committee on Public Undertakings should have some knowtedge 
about the manner in which tt\e public enterprises should be run. 

Interruptions@ ... ... 
Mr. Speaker. Sir, I know it as I have stated 

eartler. had this extravagance been Indulged 

@ Mr. 8peIker: ~ of pulling yaw poi1I In brtIf on .. IUbfecI, you 
IniIIIIIM • long dIOI ..... wHet! IhouId haIM beIn ~ 
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in U.S.S.R., Miniaters and bureaucrats responsible therefor 
would have been shot dead. But no eJlceplD'l should be taken 
to my statement in any quarter. Though I don't .Iike such things 
and consider it an atrocity, yet I have no hesitation in saying 
that this extravagance in India has reached a level where public 
enterprises are bound to incur heavy losses if they are not run 
on socialistic lines. This is the first point I want to emphasise. 

So far 88 the question of Iabour-nianagement relationship in 
a democracy is conoemed, I would like to point out that labour 
is not so much discontented in private enterprises, 88 it is in the 
public enterprises. 

I would like to cite a wonderful example about our democ-
rtIDJ. Tatanagar, a company city which belongs to capitalists, 
has its own ways, but Chittranjan has surpassed even this, 
where even entry to the city is .by permit. This· type of 
democracy we are having. I can cite hundreds of such 
exemPIes. _ .. ••• • •• 

Mr. Speaker, Sir, if these things are not included in terms of 
reference of the committees while constituting them, we the 
members of Lok Sabha would be rendered heIDJess. ••• ••• • •• 

M reoaras !Nt questIOn. of commercial viability, publIC enter-
prtIea have many shorIcOmitigs which can be enumerated in 
one sentence ... 

••• • •• .*. t shan give mY arguments in' support of conatituffng a new 
Committee. I will be conclUding soon. Hen 'ble Minister $houId '*'_ try to learn from me the factors responsible tor 
worsening the condition nf public eaterorisas . .. , ... . .. 

The steel being SOld· in 'India today should be made aVaIlable 
at cheaper rates 88 there is abundance of iron ore .,.. coal 
depoaIts in India. We export our iron ore to Japan whIeh is 
aut '4-6 thousand miles away from our country and then 
Japan sells steel in our country at cheaper rates 88 compared 
If the steel produced indigenously by us. Our steel prices are 
very high. I feel that the private sector enterprises like it that the 
prices remain at a higher level due to the manner of functioIWIg 
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of OW public sector underUl6dl va 10 that the private sector 
could reap more profit. 

All sorts of such things are happening in pubfic enterpl ises. 
Had this happened in private enterprises, they would have gone 
bankrupt but public sector enterprises do not face such even-
tu8Itties because of their b8ing run by the State. Thelefore, my 
euggestion to the hon'tMe Minister is that he should be vigilant 
about cost accounting in the public sector undertakings. Proper 
cost accounting would reveal as to where rules are being 
violated· and by whom. It would be better if Government remain 
vigilant about the guilty. h is seen that whenever the guilty is 
~ht, another person is passed on as a guilty person in order 
to provide a scape goat to the actual guilty. The new Minis&8r 
will come to know all about it. Sometimes it may happen that 
the responsibility is pinned down on the Finance Minister and 
later on passed on to Patil Saheb and then Mr. Kamath is held 
reeponsible for that and in this manner the person actually 
reeponsible for the guilt manages to go scot free. So, in these 
circumstances, it is better that our Government concentrates on 
the removal of the guilt itself instead of trying to catch the guilty. 

Before I conclude, I would say that all those Ministers who 
in In the GoY8mment at preSlnt will become ardent supporters 
of the private enterprise as soon as they are dropped from the 
cabinet but a person like me would always remain a supporter 
of the public sector enterprises. 



49 
Reorganisation of Punjab State* 

Mr. Deputy Speaker, I have received some information yesterday 
as well as today which I want to share with this august House and 
which will enrange the people of this country. This House has 
many a time discussed. Telugu province, Marathi province and 
Gujarati province but the territory of India out of which these 
provinces are carved has not been diSCI ISsed. It is true that some 
Indian territory here and there has gone under the occupation of 
Pakistan and China but the time has come when this House should 
very carefully take stock of whole territory of India. In this context, 
Mr. Speaker, I would like to read out from the Year Book of 1950 
of the UNO. At Page 1010 it says-

'The total area of India is 31,62,454 sq. k.m.' But on page 579 of 
the year Book of 1964 of the same Organisation, it is stated that 
'the total area of India is 30,46,232 sq. kilometers.' Both these 
book have been brought out by the same International organisatiol1 
of which India Is a member. Now If we compare the two figures we 
find that 1,22,222 sq. k.m. territory is missing . ... ••• • •• 

interruptions@ ... • •• 
I am sorry to hear the hon. Member say that it has no relevance 

with the Motion. He may say this, but punjab State has been 
formed out of this very territory of India . ... ... • •• 

interruptions@@ ... ... • •• 
I would request the hone MemberS to ponder over this fact 

dilpe8sb1ate1y. ,Who supplies these fiqu,.. to the U.N.? They 818 
UniIhed by the Government of. India. India Is a ITItI1'Iber of the 
U.N. II It ndt the duty of the member ~,. to potnt out 

• Lok Sabha Oebate. 14 MIIy. 1_ . 
• Nt ". MImbIr: How II II ,...., to IhII Malon? 

~ .. 8hrt TNA: The tIg&nI given ~ you .. of UnIId NIiIIonIInd india .. nat 
oomAIoIlIId ...,. -
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this btunder? Stfould it not take up the matter with the U.N.? 
Where has this 1,~,OOO sq. k.m. territory gone? Why has it 
been reduotKf? If this is under the occupation of Pakistan or 
China· theri it should. not have been reduced. 

This is ~ the. book brought out by the U.N. I would like to 
draw your attenttion to another blunder which has been 
committed in the Year Book published by the Survey of India. 
The Year Book of 1953 says that the total area of India is 
12,69,640 sq. miles while the Year book of 1964 of the same 
department· puts. this' figure as 12,61,597 sq. miles. 8,042 sq. 
miles territory .-is missing. Where has this territory gone? 

In a country, where masses are strong' and powerful, if such 
a thing happens, no Government can rsmain in power for a 
minute. When this august House discuSSes the formation of 
Punjab State, etc. it should take note of what this Government 
is doing with the country. 

As far as formation of States is concerned, during the last 14-
1 $ years several States like Punjab, Maharashtra, Gujarat. have 
been formed on the basis of and for the promotion o.f. Ildan 
languages. But I can say with certainty that none of the 
provincial languages have progressed as compared' to the use 
of English. Marathi was the language of Aurangabad, but today· 
English has taken the place of Marathi. Same is the position in 
other provinces. 

Besides, I would also like to focus attention on one more 
grand failure of the Government. If these States were to be 
formed, then these should have been formed in one ~ 
Maharashtra, Gujarat, Vldarbha etc. States should have been 
formed in 1948-49 itself. But in 1948-49 theSe States were nOt 
formed and the matter was shelved. For the last 15 years this 
issue has been agitating the minds of the Indian people and I 
charge this Government with having deliberatefy kept this issue 
in cold storage so that the minds of the people remain 
preoccupied with it. 

Then there is another issue. We, in the Opposition, often pay 
more attention to· improper questions than to the proper 
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questions. These improper questions are raised either by 
Government itseH or under certain circumstances by some 
other persons. The Oppositiori should raise good questions but 
often improper questions are raised with the result that the very 
purpose of asking questions is defeated. The Opposition need 
not reply to eve,ry. question but pay more attention to issues like 
efiminating English language and bringing about necessary 
improvements in the fields of agriculture and industry. The 
result is that when the Opposition asks for the formation of 
Maharashtra State, Government refuses to do so with the result 
that a fight ensues. This goes on for 4 to 6 years resulting in a 
good deal of hardships to the people. Then one day Govern-
ment forms the Maharashtra State and the people become 
happy. This ~es no difference to the Congress Government. 
So, whatever'has been done, has been done. The Opposition 
in Mure should not waste time on improper questiGns and pay 
due attention to proper questions. ... .,.. . .. 

.... ThiS matter shOuld not rest here. We shoufd decide about 
the areas of India before this Session ends. We should get a 
categOrical reply as to where, 1 ,22,222 sq. kms of our territory 
has gone. 

I had been advising the Opposition to ask proper questions 
and not reply to irrelevant questions, raised by Government and 
others. Whether atom bomb is manufactured or not and 
whether a State has been formed or not-we need not reply to 
such questions. I had visited a place. Durg was on its way. 
There a demand was made for the formation of Vldarbha State 
and then for Gondwana State. Demands were also made for 
the formation of Jharkhand State and Haryana State. If the 
Opposition· engages itself in such demands, then 4 to 5 years 
more will be wasted in this way and we will come back to 
square one. Therefore, the Opposition should follow an approp-
riate policy in this regard. They should pay particular attention 
to the questions raised. Only proper questions should be asked 
and improper ones avoided. If improper questions are _ed, 
they need not be replied. Then we should try to get a 
categorical reply from this Govemment about the area of our 
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country. There is some· deep rooted mystery about.it 0. to 
which these people have forfeited their right to remain in power. 
We are afraid, we I1l8Y not have to take certain drastic steps in 
the matter of UN and also in the matter of Survey of India. 



50 
Report on Midterm Appraisal of Third Five 

Year Plan· 
Mr. Speaker, Sir, this plan has been formulated by foolish 

intellectuals who lack national feeling and direction and it is 
implemented by people who believe in leading a luxurious life . 

••• ..~ **. 
interruptions@ 

••• "e .e. 
They are foolish intellectuals and the proof of this is that this 

document which consists of 175 pages Could be easily confined 
to 40-50 pages if the unnecessary and irrelevant matter was not 
given place in it and it is because possibly you have not yet 
achieved perfection eYsn in imitating the Britishers .. , 

**'* .••• 
It contains a 'chapter on economic background Which runs 

into ten pages and could be easily reduced to one and a han 
page. It contains illoglr.al, irrational formulae, jugglery of words 
and unnecessary details. 

It is directlOnless' and laCks objectivity and as sUch 
is unable to find any solution as if lost in the winding 
alleys of a labyrinth. They do not ~ve. national feeling 
because they are drawn to the systems of USSR and America 
and think little of the indigenous systems. They are more 
concerned about them. Besides, they want to build the edifice 
of consumption on the pattern of America and USSR on the 
archaic foundation of production of our country. So far as the 
.question of corruption is concerned, if the hon. Minister has the 
patience for hearing, I would like to point that the residence of 
the Head of our Government has been furnished with carpets , 
and durrie$ worth rupees two lakh which have been drawn from 
the National Exchequer. It also affects the Plan because that 
amount could have been invested in some factory. It is not 

• Lok Sabha Debates, 9 December, 1963. 
@ An Hon. Member: How can a fool be an intellectual? 
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known as to how many Iakhs of rupees are thus spent. In this 
way Rs. 200 crore- or even Rs. 20,000 crore are w"ed ... ...... ... 

I was talking about consumption. The edifice of consumption 
i$ raised on the alien pattern of USSR and USA although the 
foundation of production continues to be Indian. There can be 
no forceful and stronger argument, than this against this Plan. 

A reference Nas made to the objective. approach of the 
report. I would like to say that if you go through the figures of 
irrigation, you will find the figures for the first and second year 
but for the third year only projections have been given. 
Consequently, the area under major and medium irrigation is 
hardly 12 lakh acres during first and second year and the target 
fixed for the third year is 25 lakh acres. As a result the 
percentage comes to 35 and in my view if we take into account 
only the work accomplished the percentage works out to only 
27. Similarly the figures for minor irrigation will also come down. 
I am of the view that the report has not been prEtPSred honestly. 

I am going to give one more example to substantiate my 
point. The basic statistics regarding machines anC implements 
have not been given and only their value has been given. It has 
been mentioned that sugar mills worth so many rupees and 
machines and implements worth so many rupees have been 
installed but there is no mention about their capacity. Before 
eluoidating this point further, I would like to mention some 
general points to which the ruling party also should not have 
any objection. One of the points relates to shifting of responsi-
bility for lapses. I am of the opinion that the persons who 
formulate, prepare and write the plan put the blame on the 
persons who implement it and all the officials of the Govern-
ment have developed a habit of defending their acts of 
omission and commission and no one tries to find the proper 
solution. Consequently, if you go through their files you will find 
in the margin written like "I am not at fault, someone else was 
responsible." We 'have seen this thing in this House a&so. When 
gur issue was raised in the House Brahm Parkash said that 
he was in no way responsible and it was due to the fault of the· 
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Ministry of Railways and they accepted illegal gratification from 
the people. Ministry of Railways could say that they were not to 
be blamed and what could they do when the Prime Minister 
was ushering in an era of fashion arid lUXUry. Thus, the 
tendency ot evading responSibility for lapses is picking -up. First 
of all, I would recommend that do not disown the mistake, take 
remedial measures, fix responsibility and punish the guilty, if 
necessary, though it is of secondary importance. 

In the same way I want to say about targets. In this regard 
the first thing is expenditure, the second is articles and the third 
is the human being. Wrth regard to expenditure, I have to 
mention that allocation is made for the expenditure, under 
different heads and at the end of the year in March or April a" 
the departments hasten to fully spend the amount which results 
in extravagance. So the target of expenditure should not be 
high instead the target for things should be high and highest 
target should. be for the human beings to be benefited, the 
aspect which has been forgotten by this Government. In India 
human beings have become very weak, they cannot 'work hard, 
they cannot work with spade, they cannot dig the land, what to 
talk of using a rifle. I have seen that only one out of 20 men 
can lift a rifle, others are not even capable of doing that much. 
However r I am not concerned more with rifles. The same thi1g 
applies to spade also. Thus Indian people are becorr.lng 
weaker. So, you should come forward with a plan which can 
make them strong enough to work hard. 

Now, I come to the main thrust of the Plan. If t:,e main 
thrusts are to be given in the plan, what these should be? For 
example take agriculture. It has a long history. It is true that 
efforts should be made to improve it. In this respect instead of 
all the aspects, one aspect of it should be given attention and 
we should see that it is achieved. With regard to agriculture, it 
has been mentioned that measures for soil conservation wi" be 
taken to save the land from erosion by river waters and the 
submerged land will be rec~imed. As far as the question of all 
round improvement is concerned, you may do that but along 
with decide a definite direction, fix a positive goal that the 
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dre submerged land in fthe country would be made cultivable, 
whether It is three ·crore '8CI'8S or four crore acres. Determined 
efforts should be made to accomplish this thrust. 

Now, I take up education. For education, there is a provision 
for radical change. O.K. you keep this target but in this plan out 
of many aspects of education select one aspect and make sure 
that you achieve complete literacy through out ,the country and 
everybody will became literate. Thus, achieve the goal do 
literacy. 

In the same way, we can give priority to health. Make overall 
improvement but give priority to one aspect that we will provide 
drinking water taps in each and every village and city through-
out the country. 

Thus, I have emphasised that while doing overall improve-
ments in any field, give priority to and concentrate on one of the 
aspects and try to achieve that 

In this plan expenditure is more than the income. I find this 
thing in almost all the departments. At present I take up 
industry and mines only. In 1960-61 an indication was given 
that rupees 450 erore would be spent on construction works in 
that year but that increased to rupees 690 crore, which works 
out to about 13/4 times. Thus in the whole plan it would increase 
from 1800 erore to 2300 crore. So, in industry and mines alone 
the expenditure increased by Rs. 500 erore. Why there was an 
increase? Let me explain how it increased? An Oil Refinery was 
to be set up in Barauni. The land acquired for this purpose was 
so low lying that rain water collected there and crores of rupees 
were spent to fill that land. 

Let us take the case of Trombay. A fertilizer factory was to be 
set up there keeping in view that the gas from the Oil Refinery 
would be easily available there but here the cost of land paid 
was very high. Gas could be supplied through pipes upto the 
factory if it was located at a site where land was avatlable at 
low cost. But this fact was not taken into consideration because 
the money belonged to Government and the Government 
money is spent carelessly and extravagantly. 



396 Lohia and Parliament 

Now, I would like to come to income. In this plan a profit of 
rupeIS 450 crore has been projected from the public sector 
industries. I tried to estimate total amount that has been 
invested in public sector industries. There were some public 
sector industries even before this Govemment came to power. 
So I wanted to arrive at the quantum of investment made in 
these industries so that I could know the amount of investment 
on which such profits may be earned. But I coulti not do that. I 
do not know whether this report contains that information. " at 
all it contains, it is not an easy task to locate that, it will be like 
groping in the dark. But the profit has been Indicated as rupees 
450 crore. I think it can be easily raised to rupees 1000 cror8. 
The expenditure can be reduced by rupees 400 to 500 crcn 
and then the profits can be increased by rupees 400-500 crofe. 
In this way a resource mobilisation worth As. 1000 crore is 
possible in this plan, through higher profits and savings in the 
industries and mines sector. 

So far as the question of whole plan is concerned, which 
involves an outlay of 10,000 crore, I cannot ~y exactly but my 
estimate is that about Rs. 3000 to 4000 crore would go as 
wasteful expenditure and as extravagance. Wasteful expendi-
ture is the one which I mentioned in referennce to Barauni Oil 
Refinery and extravagance is to live in lUXUry and with pomp 
and show and imitate European way of life. 

Now, if you see the total annual expenditure of the Govern-
ment on this Plan it is 10,000 crore. The expenditure for 5 
years is 25,000 crore. I think out of rupees 25,000 crore, rupees 
10,000 crore will be wasteful and extravagant expenditure. 
lherefore, I want that we should have a wider outlook and we 
should nOt concentrate on· Pettv matters. It will serve no 
purpose even if we effect some economy in insignificant areas. 
We should concentrate on areas where significant savings can 
be achieved. 

I do not want to say anything to others present here but I 
certainly want them convey it to their leader, who often does 
not sit here. He brags that the average age of Indians has gone I 
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Upto 40 or 42 years. I want to tell that such statistics 818 always 
wrong because there has been some change in the infant 
mortality rate and as a consequence the average age has 
increased but this is not that the age of the people has 
increased like that of Malaviyaji. 

In the same way, mention is made here abOUt bicycles or 
radios. With regard to planning, we should have three criteria 
before us. Firstly, we should look to the progress made by us 
as compared to our past performance, secondly, what progress 
we have made as compared to our neighbours and the other 
countries of the world and thirdly, what are our aspirations. 

I want to say that any literate person-I do not mean an 
educated person from university, I mean to say that in- compari-
son to those people who make a mention about bicycle or 
radio, will admit that India has made some progress as 
compared to her past but we have made a little progress as 
compared to our neighbours and other countries of the world. H 
we look to our aspirations, we have not made any progress 
during these 15 years. Instead we have been left ·behind China 
which has made a good progress as compared tOMr position 
15 years ago. Leave China, that is a big country, even a small 
country like Ghana has made significant progress. We have 
certainly ma some progress but as compared to other 
countries we are far behind. That is why I say that we will have 
to broaden our perspective. 

I wanted to place the very wider perspective before the 
House when I said that there are 27 Crore people in this country 
who are living on 3 annas per day. This is such a figure about 
which there is no sCope left for any further discussion. The 
oct.- day Nandaji spoke vehemently and today also we have 
heard him speaking with that very degree of vehemence. One 
mistake he committed was that he counted the earning of the 
non-agricuttural occupations twice. According to him the differ· 
ence was of rupees 1500 crore. So, such a mistake was 
committed by him at that time: but I do not want to go into that 
at prllint I Mid that In this country 27 crorea people are living 
on 3 .... per day. In 18y1ng 10 my Intention wu to place the 
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true picture of the Government before you and the people of 
India. But my intention was not just this. My intention was to 
show you the problem as well as its solution. What is the 
problem? The malady is this that as many as 27 crore peoplE. 
of the country have to remain content with an average income 
of .three annas a day only and there are yet another 16 crore 
people whose average per capita income is rupee_ only. As 
oomparad to this. there are 50 lakhs people in the country 
whoee average per capita spending is as high as Rs. 331- a 
day. When our society is suffering from this kind of malady. it is 
obvious that we have to find out some remedy for it. I am not 
saying that the people spend~. rupees thirty three a day be 
brought down to the level of those who are spending three 
anna a day. However. if they are brought down to the level of 
As. 15 or 16. an amount of Rs. 2500 crore or Rs. 1500 crore as 
per the statistics pertaining to the Government Taxes can be 
8Mity saved. Thus in a full plan period. total saving may be 
estimated to be As. 7500 crore or Rs. 10.000 crore which would 
contribute to the smooth sailing of the Five Year Plan. 

On an earlier occasion also. I mad referred to this malady and 
its possible cure before the House and now once again I 
reiterate it here. Unless some corrective measures are taken. 
this problem will not be solved. In India. we have adopted the 
structural pattern of development obtaining in affluent countries 
such as U.S.A .• U.S.S.A. and other European countries. UnJess 
we change this pattern of devetopment alien to our soil. we 
cannot achieve the aims and objectives laid down under our 
plans. Merely saying these words will serve no purpose that this 
is a Governmental plan and public enterprises and the private 
enterprises owned by. our millioriaire capitalists are totally 
distinct. as both the public and the private enterprises are being 
run . on the same lines. Their aims and objeetives as well .. 
their style of functioning are the same. So are the pay n 
allowances of their executives and the standard of ItvIng 
enjoyed by their managers. Hence it is no logic in drawing • 
line of distinction between the two in this respect. However we 
should distinguish between the two and that buic distillCIIon 
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can be made only when we come to realise it that we have 10 
bring the people spending As. 33 a day down to the IeYeI of 
Re. 15 or 16 a day. I do not like to add anything more in this 
regard as any further comments will put them on tenter hooks. 
However, I would like to make yet another point about the 
stages to be crossed by the poor in this country. There are a 
number of stages of poverty and affluence to, be crossed by the 
poor as well the rich in this country. The number of such stages 
runs not in one or two but in lakhs. If not in lakhs, it must be 
running certainly in thousands. Had it been two or three stages 
10 be crossed, the problem would have been solved by now. 
Because of this multiplicity of echelons in our society, it is very 
difficult to restructure it. ~ basic drawbacks witnessed in our 
economy are reflected in our plans also. By the term 'basic 
dlawbId<' I mean that our system of fanning and agricunure 
productton still dates back to the medieval period· and our 
farmers WOf1( with the kinds of implements which were in use 
1500 yews ago. Of course, tractors have come at few places 
but more or less the same age-dd agricunural implements are 
still used by our fanners. The looms on which our weavers WOf1( 
are the SIII'I8 which were used 2000 or 1000 years ago. There 
Is no change in It. It is true that some mil&S have also been set 
up but these could not bring any basic changes in our 
Infrastructure of production which oontinued to be archaic in 
nature, whereas our pattern of consumption has undergone a 
eea-change i.e. from modem 10 ultra modem. can our archaic 
aystem of productton meet the requirements of this ultra 
modem pattern of coneurnption whiCh we have copied from 
western countries. From this plan which has been launched 
recentty, it is proved beyond doubt that such a situation can 
hardly last for long. ... ••• ••• 

The Government and Its bureaucrats are supposed to serve 
the people. But what I have to submit is that in order to provide 
COIllfoi1s to 5000 top officials of the Gov8mrnent, there are .. 
many .. 1,00,000 persons to serve them. The total number of 
Government servants is estimated to be one Cr0r8. Thus a big 
.my of servants has been placed at the disposal of these high 
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ups at the cost of !'luge govemment expenditure so that they 
could lead a life of luxury and pomp and show. This increases 
burden on the public exchequer. Our plan makers have been of 
the opinion that with the economic development of the country, 
all things would be automatically set right. This is the most 
erroneous line of thinking. I nfact , it has resulted in our failure to 
solve any of the problems facing the country during the last 15 
years. 

Yet another peculiar 'Kainchi' (scissors) was applied to each 
and every problem I call it the 'Kainchi' of the Congress Party. 
A brazen example of this sort of double-dealing can be seen in 
granting privy purses to the erstwhile Aajas and the Maharajas 
of the princely states On the one hand. the Congress party 
vehemently denounces granting of privy purses to them, while 
on the other. they express their inability to abolish the same by 
saYIng that they are bound by the commitment ttfey had made 
to them. That is tt;le example of this quality of the Congress 
party which denounces the privy purses in one breath and 
reiterates its comm~ment in the other. May I ask these people 
who had made this·· commitment, to quit? Yield your place ~ 
others who must have guts to abolish the privy purses. There 
is no rationale in their arguments. This kainchi of the Congress 
party has been applied to almost all the problems, be it the 
problem of language or the problem relating to wealth. 

Similarly, I would like you to know about the service condi-
tions of the people belonging to All India Services and other 
government services with reference to Wf'Iich you ought to know 
that there are people in the rural areas who are working as 
'chaukidar' on a meagre monthly salary of As 51- only. Now I 
would not like to dwell on the point of highest amount of 
uIariea being given by the Government as it will again prick 
them. 

Now I come to yet another point with regard to Mathane Dim 
project which is •. Government venture. In this project, the 
number of employe •• continuouaty increaaed because of two 
,...,.,.. Firstly, there wu a competition between the Bengali 
Md the Bihar! as to who eurpae ... the other In matter of giving 
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more and more employment to the natives of their respective 
states. Secondly, this was followed by vet another similar 
competition between the 'Kayasthas' and the 'Brahmins' to 
accommodate more and more persons of their respective 
cutes. I am reminded of an incident which occured wtIh me. 
Before Shri Morarji DesaI was dropped from the Union Cabinet 
under the Kamaraj plan, he once told me that I UniWCUlartty 
rai8ed much hue and cry. He added that 88 a matter of fact no 
one could atop capable perIOI1I from entering Into Government 
MrVices. I would like to submit In all humbleness that had he 
been the Prime Minister of India, persons belonging to his sub-
cute known 88 'Anamil Brahmins' only would have been 
coaaidered 88 the moat capable persons In India. It is the 
tragedy of our country that whosoever happens to occupy a 
seat of power here, he makes the persons betonging to his own 
cute or creed capable of holding the variours positions. 

Simllarty, ,I would like to point out towards a major drawback 
of pomp and show displayed under the plan. I would like to cite 
a brazen example of this kind of pomp and show. Recentty, 
Allahabad railway station was renovated at a cost of rupees 
one crole, otherwise it would have continued to render useful 
service to the people for another 50 years. But it was 
reoonstructed in the name of its beautification. In place of It, if 
a bridge at the cost of rupees 4 to 5 crore had been 
constructed across the river Ganges or the Ramganga at the 
point from where military supplies are transported to north 
Pithoragarh for the jawans who are braving the challenge of 
China in those poor and backward areas, it would have reduced 
the travelling time from present 10 hours to 3 hours. 

Further, if you want to judge the worth of this plan, you need 
only to go through the part of the plan, relating to Delhi. The 
preparation of plan for Delhi aJone cost As. 7 lakh to. the 
exchequer. if that is the state of affairs in case of Delhi, rest of 
it I leave to your imagination. SImIlarly, if you would like to 
know about yet another feature of this plan, you simply need to 
go to Ahmedabad ••• • 

••• ••• *.* 
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.... In Ahmedabad 10-15 thousand bungalows have been 
constructed for our brown 'Sahebs'. In fact, this plan has been 
made not for the benefit of general public. It is aimed at 
somehow gradually increasing the number of a handful of 
affluent persons in the country now numbering about 50 lakh. 
Every year, as many as 2 to 3 lakh new sahebs are created in 
India. It blocks our way to socialism in India because as and 
when India is posed for socialistic revolution, these sahebs 
accustomed to live in cosy bungalows will take up cudgels 
against the very concept of revolution. 

I was listening to Tiwariji. He said a remarkable thing that 
Bihar had been discriminated against. But he put it wrongly as 
a result of which a good and genuine case was spoiled. In fact, 
what is happening? Of course, discrimination is there but it is 
against the poor. To substantiate my point, I would like to cite 
the example of Orissa, Andhra Pradesh, Uttar Pradesh and 
Bihar where average annual income is Rs. 200/- only as 
against the average income of Rs.4oo/- of the people of some 
of the areas of this country such as Bombay and Calcutta which 
had inherited the residue of the foreign trade interests from the 
Britishers. 

Moreover, a big man manages to beautify the place he 
comes from. For example, a Minister invariably manages to 
deveioo his area at the cost of other areas. . . .... 

... There -is an area of two takh and forty thousand acres 
under co-operative farming. During the days of elections, a 
loud propaganda of co-operative farming was made. But in 
fact, against the figure of 30 crore acres of cultivable land, there 
is hardly an area of 2 lakh 40 thousand acres under actual co-
operative farming. By that I mean that they make false 
promises at the time of elections. There is a wide gap between 
the practice and profession of the Govemment. 

As regards corruption, least said the better. An amount of 
Rs.52 crore was spent on khadi and village Industries under 
the plan. With that investment, production of cloth increased 
from 6.4 crore yards to 7.7 crore yards. This increase in cloth 
production is insignificant as compared to the total production of 
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doth which runs into hundreds of crore of yards, So what is the 
prupose of this plan? This plan has been made at the behest of 
the Prime Minister with some ulterior motives. Perhaps one of 
the motives may be to shut the mouth of truth knowing people 
by luring them with other temptations. In India, a large chunk of 
people belonging to different castes and creeds who could not 
be inducted into· the Cabinet or who are not willing to be a 
Minister are kept occupied otherwise with government assign-
ments. They include people belonging to various walks of life 
such as saints, servants, preachers and academicians. It has 
deformed and debased our entire plan. In order to correct the 
situation, only way left is that an organisation is evolved to bring 
about a change in our agricultural and industrial set uP. I do 
not expect it from the Government which has neither any such 
organisation nor any will power to set up an organisation which 
may bring about a change in working of our far]T1s and 
factories. But I regret to say that we are also not making an 
organisation of the kind which could get rid this country of this 
outworn system. The problem before the country is this that the 
Government itself is not evolving an organisation which could 
rectify tne faulty system in our farms and factories. Even the 
people of this country have not ~n able to evolve such an 
organisation which could throw this Government out of power. 
This could be attributed to the fact that we have become narrow 
minded. Everyone thinks in terms of one's own interest or in 
terms of the interest of one's own area or the community to 
which he belongs. I am telling you sincerely. Since I came to 
Delhi, I am feeling like a fish out of water and I start thinking as 
to why I have come to this wretched place. A number of people 
come to me to tell their woes daily. They belong to All India 
radio, Posts and Telegraphs, farm labourers and so on. They 
have their own tales of woes to tell.Despite all these things, a 
concerted effort is not being made to improve the lot of the 
people. A national effort is lacking. The biggest reason of it 
could be attributed to this plan through which the Government 
has shattered the confidence of the people of this country. 
The people are found saying that there is no guarantee 
of it that in case the present government which consists of 
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inefficient lot of leaders is replaced by the peopte of other 
parties, they will also not tum into an ineffICient lot. I do not see 
any logic in this argument. If the Government of other parties 
aIao fails to meet the aspirations of the people, it can also be 
replaced by the people in the same way as we throw our 
garbage of the house Into dustbins daily. But we have not been 
able to evolve any such orgMiIationa. While commenting on 
this plan, I can say that thia shows our inability. In our 
economic life, now-a-days, we ... • trend of expaMionlsm 
which could be easily comprehended If we witnesa the scene In 
• third cIaaa railway c:ornpartment where some robust passen-
gers can be seen occupying more and more space whlle- the 
reet of the pasaengers are compelled to squeeze themae1ve8 
Into a comer. But I would like to submit that unless and until 
these weak people come forward to assert themselves to check 
this trend in the country, our plans cannot be suc:cessful. 
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51 
Lohla Said .... * 

After all, what is history? It tells us about our pa It It II tNt 
perception of our past whether complete, incomplete, wrong or 
right. Our future and present is built by this perception of the 
put. ... • •• .. . 

.... if we do not know our history in the right perspective and 
if we do not teach history to our children properly, this country 
can never become prosperous "and happy. 

(Lok Sabha Debates, 26 April, 1966) 

The situation prevailing in India under foreign rule should not 
continue in independent India. The continuity should be 
broken. 

(Lok Sabha Debates, 19 September, 1963) 
Socialism 

Uke all other isms socialism has also facets to be unfolded 
step by step-one is wholesale and the other is retail; its one 
aspect is 'Sagun' while the other is 'Nirguf) , or for that matter 
one is principle and the other is programme.... The step next 
below to socialism is called equality. A further step below 
leads to economic equality, social equality, political equality 
and religious equality. Again if you come down one step below 
then comes parity. complete parity. probable parity .... 

• QIOtationI tIken from· the ~ of Dr. L.ohia In Lok SIIbha. 
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Descend another step below and then put the ceiling of 
maximum and minimum .... 

(Lok Sabha Debates, 16 March, 1965) 

Nobody in any society in any country, in the entire world has 
been able to find a solution to love for wealth and institutional· 
isation of wealth. Marx had found a solution to the institutional· 
isation of wealth. Our Upanishads had found a way out from 
excessive attachment with wealth. Similarly we should also try 
to find out a solution to both these problems, the desire to enjoy 
and arrangements therefor. 

(Lok Sabha Debates, 4 August, 1967) 

Lok Sabha 
.. .In Lok Sabha the Ministers and not the Secretaries are 

responsible for decisions. Ministers should get credit for good 
decisions, as they get discredit for bad ones. 

(Lok Sabha Debates, 5 March, 1964) 

.... SO long as article (344) exists in our Constitution, to speak 
in English in this House is violation of the provisions of the 
Constitution. Therefore, either that article should be repealed or 
use of English in this House be discontinued. I do not mean 
that English should be replaced by Hindi. Rather I would like 
that all the Indian languages should take place of English in the 
House and arrangements for their simultaneous interpretation 
should be made. 

(Lok Sabha Debates. 19 September, 1963) 

We, in the opposition, pay more attention to inappropriate 
questions as compared to appropriate ones.... The Opposition 
should mainly aim at raising good issues. When inappropriate 
questions are raised, howsoever good the reply may be, it is 
not going to meet the purpose. 

(Lok Sabha Debates, 26 April, 1966) 

... The dignity of the House could be maintained only if the 
dignity of the country is protected. So long as the practice of 
keeping the dignity of the country separate from that of the 
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House continues, the dignity of the House will go on diminish-
ing. We, therefore, have to maintain the dignity of both. 

(Lok Sabha Debates. 26 July, 1966) 

People and Government 

Our countrymen, our society are dependent on Government 
and Government is depende.nt on bureaucracy, .which means 
. that the people are subservient to Government and Government 
10 its bureaucracy. 

(Lok Sabha DebatfJS, 4 August, 1967). 

I am against violence. But still I am not of the opinion that the 
violence committed by Government should be met by violence 
by the people. 

(Lok Sabha Debates. 7 April, 1966) 

I may like anarchism-that is a different matter, if there is a 
violation of law-I may like it, day to day relations may change 
- I like it, instability may be put an end to in any manner and 
change be brought - I like it, but I do not like violence, riots 
and killings .... 

(Lok Sabha Debates. 24 May, 1967) 

Civilized behaviour means to face courageously the stronger 
one and ,adopt a benevolent approach towards the weak. It 
would be in the interest of the country if the Ministry of 
Information and Broadcasting takes a clue from this and preach 
accordingly for being followed in future. 

(Lok Sabha Debates, 17 March, 1964) 

If a liar says loudly that he was not telling. a lie, then will it 
become a truth? 

(Lok Sabha Debates. 22 August, 1966) 
The 'Sitar' plays well only when its loose strings are 

tightened. Similarly this Government will work more efficiently if 
the Preventive Detention Act is repealed. _ 

(Lok Sabha Debates, 18 December, 1963) 

There has been a gradual curtailme(lt of the civil rights and 
gradual erosion 01 rule of law in India. Flood water causes soil 
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erosion unabatedly, similarty these laws· are also causing 
erosion of the civil rights enjoYed by the people of India. 

(LaIc Ssbha Debates, 18 December, 1963) 

Planning 

PIaMing should be production oriented. Discussions on 
priortly to village or city, heavy machines or small scale 
industries or agriculture are useless, unless planning is honest. 
If planning is not honest, no fruitful result can be achieved. 

(LaIc Sabha Debates, 2 September, 1966) 

Land Policy 

So far as lend is concerned, our policy is very clear that 
every farmer's family should possess three times of that land 
which it can cultivate without machines. 

(Lole Sabh.a Debates, 19 September, 1963) 

Industrial Policy 

' ..... Unless a ceiling is put on the consumption and income or 
expenditure of an individual, industrialisation is not at all 
possible in India. 

(Lok Sabha Debates, 4 April, 1964) 

Nationalisation 

.4 •••• Nationalisation to the maximum extent should take place as 
soon as possible. But right now I want to say that a ceiling 
should be put on the consumption, big industries should be 
nationalised and small industries should be freed from controls 
forthwith. 

(Lole Sabha Debates, 4 April, 1964) 

Food Policy 

'" .. .1 feel that Government takes starvation deaths as deaths 
caused by wilful fasting... I would like to elaborate the meaning 
of starvation. If a person does not get anything to eat the whole 
day and then gets a few nibbles late in the evening and the 
process is repeated next day and continues for two, three or 
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four months, It should be taken 88 starvation, whether go by 
English word or Hindi. 

(LaIc Ssbhs Debates, 9 September, 1963) 
The very denial of starvation deaths in India spoils our Food 

Policy. The day you muster the courage to admit that starvation 
deaths are taking place in India, you will find a way to remove 
~. . 

(Lok Ssbha Debates, 9 September, 1963) 
When a Government or a country treads the path of 

accumulation of wealth and speaking untruth, it is no longer 
capable of combating hunger. Only he who speaks the truth 
and shuns amassing wealth, can eradicate hunger. 

(LaIc Sabhs Debates, 8 April, 1967) 
Price Hike 

The law-makers should make efforts to bring down the prices 
of commodities, rather than enhancing their own salaries .... 
Why don't you try to use all the force at your command to bring 
down the prices Instead of enhancing your salaries? 

(Lak Sabha Debates, 10 April, 1964) 
.. .It is not possible to control the prices. But a co-relation 

between prices of different commodities must be established. I 
am of the opinion that the prices of wheat, cement, kerosene 
and textile ehduId be co-related so that fall or rise in the price of 
one may affect the other. It would be in the interest of farmers, 
in the interest of urban consumers as also in the interest of the 
country as a whole. Better planning could be done on this basis 
only. Co-relation between the prices of different commodities is 
essential. 

(Lak Sabha Debates. 9 September. 1964) 

Had I been a trade union leader. I would not have talked 
about dearness allowance. I would have rather made a demand 
to take steps to get cut the expenditure being incurred by 
affluent people so that prices of commodities could be brought 
down and our society tums better. 

(Lok Sabha Debates. 4 August. 1967) 
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Education Policy 
.... All children in the age group of 5 to 11 yearS, should get 

similar schooling facilities and there should be no difference 
between the child of the President and that of the scavanger on 
this count. Only by taking such steps, we will be able to build 
our country .... 

(Lok Sabha Debates, 10 March, 1964) 
Freedom of education on the one hand means that teachers 

should enjoy freedom in their search of knowledge, as freedom 
goes hand in hand with talent and intellect. On the other hand it 
means the freedom for students in selection of subjects of their 
study. 

(Lok Sabha Debates, 15 December, 1964) 
What is a university? It is a world within a country. It should 

manage its own affairs. It should be autonomous. It should 
have freedom to the extent that it could acquire new 
knowledge, could conduct research for exploring new 
disciplines of knowledge and could make available the old 
treasure of knowledge in the best possible way. 

(Lok Sabha Debates, 15 December, 1964) 
Corruption 
..... There is no rule of law in India, as the administration is 
functioning arbitrarily. Either the rules are not good or tftese are 
not enforced properly. The result is that one finds favouritism in 
every action of the Government. It is secondary whether one 
gains monetarily or not as a result of this favouritism. 
Favouritism, arbitrariness, bribery and contravention of rules 
should be considered as corruption. 

(Lok Sabha Debates, 21 December, 1963) 
I would like to draw your attention towards the relation 

between the Government and the trade. The extent to which 
this relation has become polluted, corrupt· and dishonest in 
India, it has never happened in the history of the world..... We 
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have only to see whether the son or the daughter or a relative, 
and in my opinion a relative upto two generations, ofa person 
in high position has ever taken any advantage of his high 
position. Today, in India, the criterion should be to check 
whether anybody has taken any undue advantage of the official 
positions of persons in authority to further his trade interests. 

** .• • •• • •• 

.... In a trade in which a quota or permit or licence is to be 
granted by the Minister, it should not at all cover the relatives of 
the Minister upto two generations. Until and unless you do not 
follow this policy, the relation between the Government and the 
trade will remain strained. 

(Lok Sabha Debates, 21 December, 1963) 

.... This Government have put golden pot on the face of 
truth .... You will find that Government is spending a lot of 
money to partially or fully shut the mouth of the people who 
could not be a Minister or are not inclined to be a Minister. 
Such people can be found in all walks of life, be it a servant or 
a saint or a social reformer or an academician or a teacher. 

(Lok Sabha Debates, 21 December, 1963) 

After 1947 till date has been the era of "be corrupt and 
accumulate wealth". 

(Lok Sabha Debates, 3 April, 1967) 
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SocIal Revolution 
... If we do not change the caste-based system the inequality 

would go on increasing with the progress of the country. 
Development in India, if caste-system continues, means 
increase in inequality. 

(Lok Sabha Debates. 3 September, 1963) 

... Either the Constitutional provisions providing for reservation 
should be abrogated and it should be made clear that we do 
not want to give equal opportunities to Harijans, Adivasis and 
other backward classes or if we want to retain these provisions, 
then the quota reserved for these communities should invariably 
be filled irrespective of suitability of their candidates. 

(Lok Sabha Debates. 3 September, 1963) 

... Abolish all classes except III class in Indian Railways, 10 
that In this country where there is wide gap between the poor 
and the rich, the poor may get some relief at least. 

(Lok Sabha Debates. 10 March, 1964) 

I feel there is no difference between me and a Sweeper or 
a oobbler or any other low caste person, nor is there any 
difference between you and them. They have been given this 
low status by old and rotten scriptures and now it has become 
necessary to discard such things. 

(Lok Sabha Debates. 12 April, 1966) 

Foreign Policy 
If I am called upon to sum up the foreign policy pursued by 

India during the last fifteen years, I will say it is a Mile attempt 
to emerge as promoter of world peace and crafty diplomacy. It 
lacks a principie, thought and vision. The result of following this 
policy has proved dangerous for our country. 

(Lok Sabha Debates. 17 September, 1963) 
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_ .... We use English in our foreign affairs 88 a result of which 
India hal neither been able to do any good to Itself nor to the 
rest of the wortd ... 1f )4OU want to change the foreign policy of 
India, first of all you win have to change the medium of Its 
wortdng. 

(Lok Sabha Debates, 17 September, 1983) 

..... WhIe In the one hand we Ihoutd have power to punish In 
the other we should have readiness to forgive. The people of 
both the countries India and Pakistan were brothers, are 
brothers and will remain brothers, even if, they slit one 
another's throat. Both countries will ultimately unite together. 
Therefore, our country should never give up forgiveness in spite 
of Its readiness to punish. 

(LoK Sabha Debates, 28 AprIl, 1965) 

You may fight 88 many wars 88 you like and even cause 
destruction to any extent, but my advice is that you should 
Invtte them once to make a confederation of two countries.- You 

• should be prepared to make any sacrifice for achieving this 
objective. 

(Lok Sabha Debates. 28 AprIl, 1965) 

I aJso suppo{t non-aligned policy but keeping in view the 
way.in which It has been distorted by the Foreign Ministry .. I will 
have to say that it is not a policy of non-alignment, rather it is a 
policy of disloyalty and opportunism to sit some time in the lap 
of one block and some time in the lap of other. We will have to 
give up such a policy and will have to adopt an idealistic policy. 

(LoK Sabha Debates, 11 AprIl, 1964) 

-india and PeIcist8n. 
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..... The principle· is that anywhere in any count;y if a 
Govemment is powerful, even if it comes in existence too late, 
all the countries should recognise it and should establish and 
maintain diplomatic relations with it. 

(Lok Sabha Debates, 16 November, 1965) 
There is a saying "Where there lives Ram, there is 

Awadh." My opinion is that where Dalai Lama lived, his 
Government should be accepted there and Govemment of India 
should recognise it. 

(Lok Sabha Debates, 16 November, 1965) 
.If you want to become revolutionary in the internal and 

extemal affairs, I would like to say that we shall have to be 
Russian in our intemal affairs and American in our extemal 
affairs. We shall have to change our agricultural methods and 
structure of industries and raise capital to run the industries by 
checking the expenditure being incurred on the luxuries by rich 
people ... In the case of external affairs we shall have to mostly 
follow America. 

(Lok Sabha Debates, 23 September, 1964) 

... As the meeting point of two rivers is called confluence and 
it creates a thrill and becomes a place of pilgrimage, similarly 
where the borders of two countries meet that point either 
becomes a pilgrimage or is converted into war field. 

(Lok Sabha Debates, 1 December, 1965) 
... A great idea"· as to how the right to live is, perhaps, the 

most cherished right in the world should be put before the 
people of both India and Pakistan. Let an Indian Muslim as well 
as Pakistani Hindu live. I totally reject the idea that Pakistani 
Hindus are the citizens of Pakistan and, therefore, we should 
be least concerned for them. It is equally obligatory on our part 
to care for the security and welfare of a Pakistani Hindu, no 
matter whatsoever his citizenship is, as it is for an Indian Hindu 

·~ding recognb of Governments. 
··Urging the Government to issue a white Paper on Indo-Pak relations. 
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or Muslim. To draw a line of diStinction on the basis of 
CItizenship is an exercise in Mility. It distorts the very issue 
itself. We have to provide right to live and ,'security -of life· to 
everybody. 

(Lok Sabha Debates, 3 April, 1964) 

I would like to make one thing very much clear about this 
policy of Non-alignment that today this has no meaning. Try to 
understand it in the real sense of the term. That is, we would 
align ourselves with those who are willing to pursue our path 
and the one that leads to the welfare and well being of the 
entire world ... We are one with all those forces who stand by us 
in eradicating poverty, in unifying India and Pakistan and in 
maintaining a world order. 

(Lok Sabha Debates, 16 November, 1965) 

Equality of Men and Women 
... 1 would like to say that the word of address, 'Shrimati' 

should be discontinued. Every person, whether a man or a 
woman, a boy or a girl should be addressed as 'Shri'. 

(Lok Sabha Debates, 16 November, 1965) 

Flattery 
Flattery leads to greed which causes loss of reason and 

then disappears the faculty to make distinction between truth 
and untruth and this all leads to ruin the country. 

(Lok Sabha Debates, 16 September, 1964) 
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Obituary References made In Lok 
Sabha/RaJya Sabha on th~ passing 

away of Dr. Lohla 

LOK SABHA· 
I have to Inform the Houle of the sad demiae of nine of our 

friends .... 
Dr. Rammanohar Lohia was • aitIIng Member of thIe House 

from Kannauj oonstItuency of Uttar Pradesh. He paaaed away 
at New Delhi on the 12th Odober. 1967. tis death was 
premature. 

AI all of ~ know. Dr. Lohia joined the national movement for 
the independence of our country with the zeal of a misaionary. 
He took a very active part in the Quit India Movement of 1942. 
After India attained independence. Dr. Lohia played an active 
part in the freedom movement of Goa. He ....... 
Irnpri80nment nearty 18 times for his particfpation in various 
movements in India. Goa and Nepal. Htt was a beOwer In 
socialism which was of a sea.tlar order. He made ceaseless 
efforts in the realms of thought and action to fight out the social 
tyranny. 

Dr. Lohla entered Parliament in 1963 when he was elected to 
Third Lok Sabha in a bye-elaction from Farrukhabad 
conetItuency of Uttar Pradesh. As a member of tti8 House he 
railed • number of debates which aroused great iI d8reSt not 
only In this House but In the country also. He was • powerful ..,1... No one could even think that ..., would take hill 

•• LDIc SIbM OM ••• 13 MIMI._ 1187 • 
.,0II1IN1M1...,; , • ....., .................... .... 
01 Dr • ....".IGIW LA:ItIIa Ind eight oIhIr ..... /tonner ""'a. -
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away so soon from us. His death removes from the Indian 
politic;al scene and this House one of the outst.nding leaders. 

*** *** *** *** 

We deepfy mourn the loss of all these friends and I am sure 
the House will join me in conveying our condolences to the 
bereaved families. 

- Speaker, N. SanJlva Reddy 

Mr. Speaker, Sir we recessemble here this morning under 
the shadow of grief at the departure from our midst of a number 
of our valued COlleagues and comrades. This particular inter-
session period has taken a rather heavy toll. 

The House will miss Dr. Rammanohar Lohia. who was one of 
our ~ing par1iamentarians. His whole life was a struggle for 
causes he held dear, for the down-trodden and the under-
privileged. He played a memorable part in our freedom struggle, 
specially in the Quit India movement, and was among the 
fOUnders of the Socialist movement in the country. His untimely 
death removes from our midst a vigorous mind and a dynamic 
character. This House will not be the same without him. 

*** *** *** *** 

h Is with sorrow in our nearts that we remember these 
Members, who have served their country well, each according 
to his own light. We pay them Our humble tribute and offer our 
sincere condolences to the bereaved familes. 

- PrIme Minister, Indira Gandhi 
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The members of our party· and myself associate ourselves 
with what you have said and what the Prime Minister has said 
about all these valued comrades and colleagues of ours in this 
House and also in the previous Houses. 

Dr. Lohia w~one of our national leaders. It was given to him 
to have taken part in many popular movements that raged in 
our country during the last three decades. It was my privilege to 
have enjoyed his comradeship in the kisan movement when I 
was trying to build up the units in West Bengal. Though he 
hailed from Rajasthan, and was working in U.P., he had so 
much influence in West Bengal also even as early as 1935. 
And then in Goa, in Nepal, in NEFA and in so many other 
places where he felt the need for courageous leadership he 
placed himself unhesitatingly in the vanguard, faced the risks of 
that position and advanced the cause of the people in their fight 
for freedom. 

Uke so many of us, he also had the privilege of wooong 
under the leadership of Mahatma Gandhi. His sense of 
discipline was so great that when Mahatma Gandhi did not 
agree with his proposition in~ard to South Africa which was 
accepteA the AleC, and ~hatma Gandhi wanted the AleC, 
to resile~om its position, like ~ loyal soldier he accepted 
Mahatma Gandhi's sUiQestion. ~ he allowed the AleC to 
rescind its own resolution. This, I am mentioning, because he 
has always been known as a rebel among ~Is and yet he 
had also that strain of discipline within himself. In this House, 
as well as in the country as a whole, he played a notable part 
and he always had the genius to give a tum which has not 
been taken by the others and to make the issue look very 
different when he began to handle it. That is why it was that as 
soon as he came into this House he drew the attention of the 
House to the existence of starvation as he conceived it and 
made this House as well as the State legislatures understand 
what is meant by starvation in a different manner, V!ith very 
good results, so far as the recent famines in uttar Pradesh, 
Bihar and Orissa were concerned. . 
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Sir, Dr. LohNl passed away much too soon. The country 
cannot afford It nor this House. The Prime Minister said the 
right 1t*Ig, on our behalf, what was very much in our mind, that 
the Houle cannot be the Same after his death. We mourn his 
death and the whole country also feels the same. 

*** *** *** *** 

I request you, on behalf of our party, to convey our 
condolences to the members of the bereaved families. 

- ~rofessor N.G. Ranga 

Mr. Speaker, SIr, one by one the veterans of old generation 
are leaving, the guides are going away from us leaving the boat 
.of this country in mid-stream . We bow our heads with respect 
to those who fought for independence throughout their lives, 
&pent their lives in jails, toiled very hard and contributed a lot 
for the development of the nation, and whose names have been 
mentioned by you. We are grateful to them from the core of our 
heart. 

I received the news of the sad demise of Dr. Lohia in 
Bangkok.Shri SoIankI of Swatantra Party and Chaudhary Ram 
Sewak 01 Congress party were also with me. For a moment we 
were stunned, we almost Jost our senses. This news was like a 
thunderbolt to us. We had never expected that a soldier who 
fought so bravely at every front and ,encouraged all types of 
struggle against injustice and want; a leader who with his 
irresistible seIfconfidence turned every situation favourable will 
lose the battle of lHe so soon. Perhaps there was some 
negligence rn his treatment or perhaps the fate was cruel to 
him. 

Dr. Lohia was a great patriot, a prominent freedom fighter an 
original thinker and a great revolutionary. He was a man of 
unique and multi-faceted personality. He always remained 
contRMnial 8nd took pleasure in raiSing new controversies. He 
was a born rebel rather rebeftlon was an Innate quality of his 
nature. He tried to give a "" direction to the nation. He 
wanted to bring about • new regime and new administration. A 
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person may have difference of opinior. with him, but his heart 
bled for the welfare of down-trodden and Influenced those who 
came close to him. 

Mr. Speaker. Sir. Dr. Lohia 's no more. The Vacuum he has 
created perhaps will never be filled. This loss in the national life 
will never be filled. Although he was a socialist, yet he opposed 
Governmentalisation. He was against old capitalists as well as 
against old and new rulers. He was against I:nglish and 
criticised those who were against Incian languages. He gave 
new name to Everest and called it 'Sagarmatha', he called 
NEFA as 'Urvasiam'. He was harsh and unpalatable to all and 
never spared anyone in criticism whether he ~Ionged to his 
own party or other parties and yet he would embrace all of 
them. Time has taken away him tram us, bu~ his soul is 
immortal. He advocated Confederation of India anc: Dakistan, 
freedom for Tibet, free Pakhtoonistan. He wanted removal of all 
inequa;ities based on birth or family. We have inherited from 
him respect for regional languages. Those dreams of his are 
our legacy now. Our best tribute to him would be to 8ccomplish 
his ideals. 

- Atal Blharl VaJpayee 

Mr. Speaker, 3ir, on behalf of my party, !he D.M.K. Party in 
Parliament, I associate myself with the sentiments expressed by 
the Leader of ~he House on the demise of Dr. Lohia and others. 

It is really a tragedy that this country is losing her finest 
flowers periodically when she is passing through crisis after 
cirsis. It might be a natural phenomenon, but the shock it 
produces cannot be endured and the vacuum it creates cannot 
be filled up. 

Dr. Lohia, one of the veteran national leaders this country 
has ever produced, whose contribution to the noble cause of 
this nation's freedom was historic and resplendent, IS no 1"101'8 
with us today. 
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Dr. Lohia represented an· idea, a theme, a philosophy. 
Ultimately he has become an institution - an era. He has been 
dynamic, resolute, fearless, indignant, critical, pungent and, 
what more, "human" ultimately. 

He was uncompromising in principles. At times he gave an 
impression that he was an impossible man to deal with. He was 
essentially a man, a leader of the masses, nothing to do with 
the people in the ivory tower. He disquieted the oppressors and 
reassured the suppressed. His words might have been harsh, 
attacks might have been invidious, criticisms might have 
been too much personal, suggestions might have been too big 
an ideal to be swallOWed, but his intention was pure and noble 
completely for the well-being and welfare of this country. The 
ways adopted by him in explaining his ·views might invite 
criticism, evoke anger also. But the ultimate goal he wanted this 
country to reach should warrant no dispute. 

Despite the sincere attempt on the part of the Government, 
despite the meticulous attention shown by the trusted and 
experienced doctors, we could not save Dr. lohia. Let us not 
brood over that. Let us try to give new life to the principles of 
Dr. Lohia and let us try to give them a correct and concrete 
shape. 

Sir, on + of my party, I offer my heartfelt condolences to 
the bereaved family of all these finest leaders of our country 
who are not with us. 

... - K. Manoharan 

Mr. Speaker, Sir, the members of my party. share the views 
expressed by the leader of the House about Dr. Rammanohar 

• CommuniIt PMy of Incia 
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Lohia .... and other departed souls. Dr. Rammanohar lohia was 
an uncommon and fear1ess fighter in the India's struggle for 
freedom. He was a symbol of socialist movement and ideals 
and had become a hope for the downtrodden and depressed 
people of the country. We could not believe' his untimely death. 
I have been in personal contact with Dr. Rammanohar lohia 
since the days when he was organising the youths of the 
country for the uncompromising struggle against the British rule 
in the Congress Socialist party. I remember that in 1936 when I 
participated in Socialist Study Organisation under the auspices 
of Congress Socialist party as a student, Dr. Rammanohar 
Lohia was our professor. Since then till his death he 
endeavoured hard to liberate the country and to strengthen it 
through simplicity, equality and in the spirit of Swadeshi, The 
Significant role he played in the quit India Movement inspired 
lakhs of youths to join the movement, who sacrificed everything 
for the sake of it. After achieving independence when our country 
faced a new situation which it has been facing till today, he led the 
struggle against injustice, poverty and exploitation and gave hope 
to the weaker sections that they could free themselves of this by 
organised efforts. The exploited and afflicted people will remain 
grateful to Dr. Rammanohar Lohia for enabling them to develop 
new ideas and ideals to move forward. 

During the last elections when the situation demanded a 
change, Dr. Rammanohar Lohia who was a great champion of 
development and change, paved the way and succeeded in 
achieving the target. He felt uneasy as to how developmental 
change can be brought about in the economic, social and 
political spheres. The great leader tried utmost for this till his 
death, he consulted about it not only his colleagues but also 
others and tried to pursuade them. Despite his difference of 
opinion he tried to agree with their views. I remember that three 
or four days before the adjoumment of last session, he called 
me and said that people of our generation are in the last lag of 
their journey and I want that their dreams should be fulfilled. 
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Will our dream of constructing socialiStic. prosperous. and 
strong India ever be fulfilled? For the fulfilment of that dream it 
is essential that· in this .country and also here in the 
Par1iarnent-people having revolutionary views should unite on 
the basis of a minimum programme to bring about a new 
change in political. economic and social fields. 

Dr. Ramrnanohar Lohia has gone. but we ·must reaHse that 
our best tribute to him will be that we work to give a concrete 
shape to his aspiration and follow the ideals he has shown us. I 
remember that in his last meeting. besides other things. he told 
me that if a united front of all the progressive powers on the 
basis of the· prescribed programme could not be formed. at 
least Socialist Party and C.P.I should unite together and If this 
is done. then the progressive forces whicb favour a change and 
development in the country can gain a lot of strength. It would 
be our best tribute to Dr. Lohia if we fulfil this idea . 

...... yogendra Sharma 

Mr. Speaker. Sir. Dr. Rammanohar Lohia is no more with us. 
Our public life has become lifeless dUe to his untimely demise. 
This House has lost its charm and loneliness has come in our 
life and I do not think that it would ever be possible to fill that 
vacuum· 

Dr. Lohia played an important role in our struggle for 
independence. He was one of the leading. figures who had built 
up opposition to British oppression in 1942 after the arreal of 
Mahatma Gandhi and other members of the Congress Working 
Committee. He was dead against the partition of the .country. 
Today. I recollect when the resolution was passed in the 
working committee on the Mountbatten Plan. at the behest of 
Gandhiji and Dr. Lohia a sentence was incorporated in that 
resolution that although the partition is taking place but we are 
not admitting that Hindus· and Muslims are separate nations and 
that the geogrdphical shape that India takes ~y virtue of its 
mountains. rivers and 8888. the picture qt.~ shall ever 
remain in· our hearts. . 
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Dr. Lohia was of the view that till Goa and Pondicherry were 
liberated and a democratic social order was established in 
Nepal, Tibet, Sikklm and Bhutan, India's struggle for 
independence would not be complete. Dr. Lohia was first who 
took the initiative to bring democratic revolution in Nepal and to 
get Goa liberated. He was arrested in Goa twice and I think that 
but for Mahatma Gandhi he was to remain in p'riso~ for years. 
Similarly, t)e had to launch Civil Disobedience Movement to end 
the alienation of 'Urvasiam' which is even now called 'NEFA' by 
the Government of India. 

He had to fight for the cause of the poor and downtrodden 
and had to undergo imprisonment 18 times even after 
independence. He not only had that national sentiment but his 
ambition was to work for the welfare of humanity. He dreamt of 
a world in which any person couid go anywhere in the world 
without any passport and he should have full liberty to live or 
die at the place of his choice. He not only raised his voice 
against the injustice done to the Negros in America but at one 
place he resorted to Civil Disobedience Movement and was 
arrested there. But the American Government realised their 
mistake and President Johnson apologised for that and he was 
set free. Dr. Lohia abhorred regionalism and parochialism. On 
the one hand, he was of the view that nationality should be the 
basis of our politics. He was of the view that so long as there 
are sovereign States and the boundaries in the world, -we 
should not allow any foreigners to occupy our land. He very. 
well knew that at last we have to establish, a world Government 
which would not include the representatives of sovereign 
nations like United Nations but it would consist of the people's 
representatives like Lok Sabha. 

He was one of the founders of Socialist Movement in our 
country and contributed new ide~ to Socialist thinking. He was 
a man of creative brilliance. We socialists always believed that 
the class-war Is essential to end the class system but he was 
the first socialist leader who said that our revolution will be 
incomplete in case we do not struggle to thrive· for a casteleSs 
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society tOO. He _said that to develop the idea of Marx's class 
struggle and casteless society in the context of Indian situation, 
the . backward class people should be provided special 
opportunities to CQI'I18 forward. He was of the view that French 
Revolution has given an idea of equal opportunity and equality 
before law, but by applying the principles of special opportunity 
we should establish social equality besides economic equality in 
India. Therefore, at the time of formation of non-congress 
governments in States he always recommended that sixty per 
cent of our representatives in the Cabinets should be from 
backward classes. 

Mr. Speaker, Sir, today in the House of People, we should be 
thankful to Mahatma Gandhi and after independence to Dr. 
Rammanohar Lohia who insisted on Indian languages in our 
day to day life, Government work, courts and universities in 
place of English. He was accused of imposing Hindi on non-
Hindi speaking areas, but he was opposed to the imposition of 
English over the people. He wanted that Hindi should be used 
In all spheres. As such at time to express his views in a lighter 
vein he used to say whether Hindi was adopted or not it was 
not his concern but he wanted English to go from this land for 
...... It did not imply that he had any kind of animosity against 
EngUsh. He was in favour of remOVing the portraits of the British 
Governors General. But I feel that he would not have opposed 
the roads being named after Shakespeare or Isaac Newton. He 
was against the names of Clive Street, Dalhousie Square but 
he was not against Shakespeare and Bernard Shaw. Mr. 
Speaker, Sir, as such he stood for a synthesis of nationalism 
and international brotherhood. He wanted to establish a 
coordination between the two. 

Mr. Speaker. Sir, he stood for putting an end to pomp and 
show. lUXUry and extravagance which had crept into our public 
life after independence 8nd wanted to usher in an era of 
simplicity, equality. hard wort< and sacrifice without which he 
said that our nation cannot be reconstructed. Mr. Speaker. Sir. 
during the last days of his life he gave emphasis on unification 
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of socialist forces. Today our politics is heading towards 
disintegration and he wanted the ruling party to split because 
he was of the view that Congress Party should be dissolved 
after independence as suggested by Mahatma Gandhi. But at 
the same time he wanted that divisive forces should not grow 
and unification efforts should gain momen~um otherwise the 
unity and independence, of our country will be threatened. As 
such he advocated the idea of unification of socialistic forees 
and wanted the opposition parties to form the united front. But 
when the question of forming alternative Governments was 
raised he advised the opposition parties to form programme-
oriented Governments instead of power-oriented Governments. 
He did not approve the idea of continuihg in Government, just to 
attain selfish motive or to retain the chair in case the 
Govemme~ did not make any earnest effort to complete 
certain specific programmes in a time bound manner. 
Therefore, he advised whether it may be Uttar Pradesh, Bihar 
or other States where our party members are ministers, they 
should try to make Government's work programme-oriented. 

He has been accused of following destructive politics. I admit 
that there was"some sign of destructiveness in his politics, but it 
was for removing evils that crept into politics and for adopting 
good qualities. It was the principle of his life and therefore, he 
was not satisfied with the work of alternative non-Congress 
Governments as he wanted that these Governments should be 
programnMH>riented. 

Mr. Speaker, Sir, it would be impossible 10 fill the gap craal8d 
by his death. He had set before us an example of austerity and 
sacrifice which would continue to inspire us. 

Besides the demise of Dr. Rammanohar Lohie I condole the 
loss of other friends also Md COItYV6Y my condolences to their 
bereaved families. ., 

Madhu U...,. 
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On ~half of my pany* I wish to join in the sentiments 
expressed by all Members who have spoken here today ..... 

Dr. Lohia's death is a great loss to the country and a greater· 
loss as far as Parliament is concerned. Dr. Lohia and myself, 
from the early days of the national movement, had been 
together in the National Congress, in the Congress Socialist 
Party and afterwards, ~hough we parted ways, we had always 
been working together for the common cause of the people and 
the country. Dr. Lohia's deatt"l 's also a personal loss to me 
because, as a Member of Parliament, whenever there were 
controversial issues he used to call me, discuss with me, and 
he was so affectionate that not only myself but the other 
m~mbers of the Opposition· also would hear him. Though he 
was ~itting hard, those who did not understand him did not 
know that it was his passion for the downtrodden people and 
the cause for which he stood and the suffering of humanity that 
made him speak so hard. He was also a unifying force as far 
as the Opposition was concerned, and I also had the experi-
ence of his personal friendship, of !'lis good character and 
affection, and his new thoughts, as my hon. friend Limaye said, 
as far as the movement in the country is concerned. 

*** *** *** 

On behalf of my group I pay our respects and I join in the 
sentiments expressed by the other friends 'lere and mourn the 
loss of ai' the others whose names have been mentioned. 

-A.K.Gopalan 

I associate myself and the Praja Socialis! Party with the 
sentiments expressed here in this House. It is a tragedy that 
this Parliament is meeting under the shadow of death of so 
many of our colleagues and it will be proper fpr us, in the 
circumstances, to adjourn for the day and mourn these losses. 

Dr. Lohia was not only a comrade-in-arms a fellow Socialist, 
a valiant fighter, but also a great thinker and a dynamic 
personality in the true sense of the term. I had the prlvilege to 

·Communist Party of India (Mandst) 
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know him since his entrY Into Indian politics as a socialist. We 
have wort<ed together for years. We have exchanged thoughts; 
he had a vision of a socialist society which might appear to be 
unorthodox but his entire philosophy was based on the 
opposition to bondage in any form or manner. He based his 
philosophy on that, and his entire thinking and action was 
aJways motivated by that spirit. Therefore he was feeling 
realaaa at the sociaJ and economic inequalities of our life and 
the poi1lcai instability in the country. Therefore he was n.rthless 
In his crftIciams; he was fearless in action. He was also 
Impatient Mth his own colleagues. Such a spirit is no more in 
our country. A void. has been created whicn will remain unfilled 
and the younger generation OT this country, I hope and trust, 
would rally together to take up the cause of the down trodden 
80 that a new revolution can be brought about for the social 
trallIttormation of the society as a whole. 

*.* .... ••• 

With these words, I again associate myseH with the feelings 
expressed here. I hope that so far as others are concerned, you 
will send our condolences to the bereaved families. But so far 
as Dr. Lohia is concerned, while we pay tributes to him, we 
know he was a non-conformist. From the way his cremation 
took place, and the way he had gone ~hrough all his personal 
life he remained a non-conformist. Today, when we are 
mourning his death, probably there is no occasion for us to 
send ~ message to any member of his family. The country as 
a whole should conSider that he was her son and we all shouJd 
moum his loss. 
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Mr. Speaker Sir, I would like to associate the Independent 
ParliM1entary Group with the sentiments that have been 
expressed on the passing away of so many of our valued 
colteagues. 

I would like to say a few words specially about Dr. Lohia. I 
knew him well enough to call him by his first name. Quite 
frankly, I did not agree with some of his actions. But however 
much one might have disagreed with some of the views and 
actions of Rammanohar Lohia, one could not but help like him 
personally and like him intensely. He projected certain image in 
public life. It was the image essentially of a rebel. As my friend, 
Shri Surendranath Dwivedy, said, he was a confirmed non-
conformist. 

Whatever else one may have accused Rammanohar Lohia 
of, no one could accuse him of not being original both in his 
thinking and in his action. 

{jI~\~-
Not so long ago when we meF'at a party, he asked me why 

whenever I met him, ! had a broad smile on my face. I asked 
htm, "Have you ever looked closely at your own face?" He said, 
why? I said: "It is a personification of impishness. It is a 
puckish face. You must have been a personification of an imp 
when you were a young and naughty boy. You projected that 
into your public life." Whenever he prodded or goaded or 
criticised, there was this quality of impishness. There was not 
any malice-at least that was my own assessment-about what 
he said or did. Of course, in a way, that amidst other ""ualities 
was responsible for the not inconsiderable following he had and 
his special capacity to attract not only loyalty but affection. 

Mr. Speaker, I would like to ask you to convey our deepest 
condolences to the members of the bereaved families. 

- Frank Anthony 



Obituary References made on Passing away of Dr. Lohis 431 

J.t'. Speaker, Sir, on behalf of myself and the members of the 
Progressive Group, I associate myself with the tributes which 
have been paid. This Parliament today is meeting under the 
shadow of a true national calamity. Dr. Lohia is gone. That 
creates a void which cannot be filled up. He was not merely 
one of the greatest fighters in the Indian liberation movement 
but was a passionate champion of the oppressed and down-
trodden. He did so much for helping aft backward people and 
people who were downtrodden and suppressed. References 
have been made by one of the previous speakers to his 
passionate pleading for the Hindi language. Although there is a 
great deal of controver.sy over that in my part of India-West 
Bengal - he was still the idol of the youth of Bengal. 
Voluntarily, without my asking, he came to my constituency-
Burdwan-dwing the election and he captured the audience by 
his wonderful speeches in Bengali. You know he spent a good 
part of his life in Bengal and actually we looked upon him as a 
fellow Bengali. In every crisis, he stood by us and helped us. 
We could never forget his services. We shall miss him for all 
time 10 come. 

*** *.* • •• 
Sir, I associate myself with the tributes paid to our friends 

who have passed away. ~ 

- N. C. Chatterjee 
Mr. Speaker, Sir, I would like to pay on my behalf as well as 

on behalf of my colleagues the homage to those former as well 
as four sitting deceased members whose names have just been 
mentioned by you. 

Mr. Speaker, Sir, there have been very few occasions when 
homage had to be paid to four sitting members at a time. We 
are sad to listen this tragic reference. Such a departing of our 
beloved colleagues is painful to all of us. 

Dr. Rammanohar Lohia not only led the socialist movement 
but was also an eloquent speaker of the House. He was also a 
watchful guard of the democracy. At times the speeches and 
the decisions of Dr. Lohia would put a strong pressure on 



432 Lollis and P8IIisment 

Government decisions. With the passing away of 
Dr. Aammanohar Lohia, Parliament suffered a great loss. 

Dr. Aammanohar Lohia always felt very much pained at the 
partition of the country as India and Pakistan both have to 
spend billions of rupees on their security. Had such a situation 
not arisen, billions of rupees would have been spent on the 
development of this great country. 

Dr. Aammanohar Lohia mentioned such things time and 
again in the last days of his life. He also felt very much pained 
for Khan Abdul Ghaffar Khan and he expressed it bOth in and 
outside the House. In the last days of his life he used to say 
that the Government and the people of India should pay heed 
to the cry eeking out of the soul of Khan Abdul Ghaffar Khan, 
and also consider the ways and means to put his ideas Into 
action. 

Dr. Lohia had a great sympathy for the downtrodden people 
of India. A serious allegation on Dr. Lohia was levelled by some 
people that he was as much in favour of bringing Hindi In India 
as much he was in favour of removing the British from India. 
Actually, Shri Lohia was a supporter of not only Hindi but of all 
the Indian Languages. He was of the view that when Hindi has 
been accepted as official language in the Constitution, 
Government should implement this provision as earty as 
possible. 

The Government and Dr. Lohia's friends tried their best to 
save him from the clutches of death but of no avail. Now a 
controversy has arisen over the enquiry into the immediate 
causes of his death. Mr. Speaker, Sir, I do not want to discuss 
that thing here in the House nor do I want to go into this 
controversy. But I would definitely like to say that since Deihl is 
the capital of India, the Government should review the 
conditions of the hospitals of DelhI .... · the faciUtie8 
available in the hospitats of Bombay, Madra and C8Icutta. 

••• ••• 
_ . 

With these words I pay homage to the departed Jeadera, as-
also the four sitting Members whose voice will no more eCho In 
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this House. I pay homage to the departed souls on behalf of all 
the independent members of the House. 

-Prakash Vir Shastri 

Mr. Speaker, Sir, 11th-12th October night will go down as the 
darkest night in the History of India because on this night Dr. 
Saheb was snatched from us by the cruel hands of death. Dr. 
Rammanohar Lohia took leave from us at a time when he was 
needed most. It is a great tragedy for India. The people of this 
country have realised the importance and need of Gandhiji after 
independence during the last twenty years. After twenty years 
of hard labour and struggle a new atmosphere has been 
created and non-Congress Governments have been formed in 
various states, which needed the guidance of people like Dr. 
Lohia. Alas, that great personality has been snatched away 
from us by the cruel hands of destinity. 

Homages are being paid to Dr. Lohia by all and one. Now his 
views are being appreciated and all are one about his views. 
But I am apprehensive and I would like to express my 
apprehension. I have a fear that we have a kind of a disease in 
our country that if a person wants to reform this country by his 
original ideas and thinking during his life time, then he is 
rejected by this country and no respect is given to him. But 
when he passes away, rich homages are paid to him, he is 
admired. With the result, the path shown by him, his ideas and 
policies are forgotten. Just as Gandhiji is worshipped and 
admired but Gandhism, his simplicity and truthfulness have 
been forgotten. All of us, the House, all honourable Members 
and Leaders have to be remain cautious that the same is not 
repeated. We are now appreciating the ideas, policies and 
views of Dr. Rammanohar lohia. We should also follow the 
path shown by him and that will be the real homage to him. 

Throughout his life, he fought against injustice and told the 
people and all of us to go on fighting against injustice till it was 
removed. I remember a minor incident of his life. This incident 
is related to his student days, when he was very young. That 
time he could not do anything. He saw that a youngman was 
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beating a boy. He could not tolerate this. ciince, he could not do 
anything, he clunged to his legs and began beating him. In a 
way, he told him that he was doing injustice. 

Besides all this, he had no attachment for property. One day, 
I asked doctor Saheb if we can set up our party office in his 
ancestral house in Akbarpur which is in a dilapidated condition. 
He listened to me and said angrily "you are teaching me love 
for property at this age." 

I said, "Doctor Sahib, no we want that the society should be 
benefited, your everything belongs to the country." He was a 
man who owned nothing, everything belonged to the country. 

In this way he continued to fight for the cause of the poor 
people. At last, when he passed away his body was cremated 
in electric crematorium like other poor people for whom he 
fought throughout his life. 

True homage to him would be to follow the path shown by 
him for the welfare of backward and downtrodden classes and 
to provide special opportunities to the poor people and to 
implement his views on language etc. 

Alongwith this, I pay homage to other Members who have 
passed away. Much has already been said about them. I 
express my sympathies to the bereaved families. 

- Ram Sewak Yadav 
RAJYA SABHA· 

I have also to refer to the passing away of another colleague 
of ours. He was not a Member of this House, but as an eminent 
son of our country he secured a place of affection in the hearts 
of all of us. I refer to Dr. Rammanohar Lohia. During my long 
years of public life, I have known intimately the young ebullient 
spirit that Dr. Lohia represented. Hard and ceaseless work was 
his life's mission in whatever cause he has espous8(}-whether 

• (i) Rajya Sabha Debates, 20 November 1967. 
(ii) On 20 November 1967 Obituary references were made on the passing away 

of a sitting member and two ex-members and Dr. Rammanohar L.ohi4. 
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ae a disciplined soldier in our freedom movement, or the 
movement for the liberation of Goa, or as a champion of the 
cause of the oppressed and the downtrodden. As a Member of 
the other House, he establish for himself an abiding reputation 
as a powerful speaker and an outstanding parliamentarian. He 
was rightly recognised as one of the founders of the socialist 
movement in this country. Though often he vigorously attacked 
Government's policies, his intentions and sincerity were never 
in doubt; he always had the welfare of the people in mind. In 
the political life of our country, the number of trusted and 
devoted leaders is dwindling. Rammanohar Lohia's death at a 
comparatively early age has been a great shock not only to 
those of us who knew him personally but also to the vast 
millions of our countrymen for whose well-being he had 
dedicated himself. 

- Chairman, V. V. Girl 
Mr. Chairman, I fully associate myself with the sentiments 

expressed by you and the tributes paid to Dr. Rammanohar 
Lohia in so touching words. I would not like to narrate the 
various phases of Dr. Lohia's life or the part that he played in 
the country's fight for freedom. He dedicated his life and he 
lived and died for the cause of the weak, for the cause of the 
oppressed, for the cause of those who could not raise their 
heads against those who were in power or powerful in other 
ways. His heart had learnt to melt at the woes of others. He 
could not see disparity between man and man, and that was 
one thing where he fought when he found that injustice was 
being done. He was a great national leader. He was a 
champion of the cause of the weak, and today we mourn his 
loss as a national leader. Although he is not with us, he will 
ever remain with us and we shall remember him for the 
struggle, for the cause for which he lived and died. I pay my 
humble tribute, Sir, in these words to Dr. Rammanohar Lohia, 
and I am sure that I am voicing the feelings of the House here 
when I pay this tribute to him. 

- Leader of the House, Jalaukhllli Hathl 
Sir, it is with a heavy heart that I rise to speak and to 
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associate myself with the remarks that have fall3n from your 
lips and from the previous speaker. Dr. Rammanohar Lohia was 
perhaps the embodiment of youth in revolt even during the days 
of our struggle for independence. He was so impatient and he 
wanted the country's freedom earlier. He perhaps at times felt 
that the older leaders were not moviAQ fast enough. So he was 
in revolt and impatient all the time. Th.at spirit perhaps 
continued even when he came to Parliament. He was a 
ceaseless toiler. He felt himself suffering when he saw other 
people suffering. He was impatient and wanted to improve the 
lot of the masses, particularly the weaker sections of society, 
and so he devoted his whole life, his entire time, to them. 

This country is poorer by the loss of such a ceaseless 
worker. I associate mySelf with the sentiments expressed in this 
House. 

- Dahyabhal V. Patel 
Sir, my party. and I fully share the sentiments and feelings 

expressed in this house concerning the sad and untimely death 
of Dr. Rammanohar Lohia. In his death, the country has lost not 
only a redoubtable Parliamentarian, a staunch fighter for 
freedom, democracy and socialism but also an independent 
thinker, a bold critic, a good writer and above all, a great 
humanist. Dr. Rammanohar Lohia not only championed the 
cause of the oppressed and the down-trodden and fought 
against their oppressors but also tried to unite all the leftist and 
socialist forces in the country to go forward. I am sure the 
glorious battle waged by Dr. Lohia in his hard but inspiring life 
will not go in vain. 

- K. Damodaran 
Sir, on behalf of myself and the Praja Socialist Party, I 

associate with the sentiments expressed by you and other 
Members of this House and the tributes paid to the departed 
leader, Dr. Lohia. He was one of the foremost freedom fighters. 
He had established a reputation for himself that he was a 

• Communist Party of India. 
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ceaseless fighter against injustice, wherever it was. I had the 
great privilege of working with him. In his death, the country has 
lost a valiant fighter and it is a great set-back to the socialist 
movement. His inspiring leadership and his thought-provoking 
actions will be guiding the destinies of this country and 
particularly the socialist movement will be benefited by 'his 
thoughts. I once again associate myself with the sentiments 
expressed in this House. 

-Mulka Govlnda Reddy 

Mr. Chairman, Sir, Dr. Rammanohar Lohia occupies a place 
among the national leaders of this country. His untimely demise 
has deeply shocked the entire country. All of us have a feeling 
that now we will miss him very much. He was very clear in his 
perceptions of the national unity and whenever ~ found any 
thing going against the territorial integrity of the country, he 
never hesitated to bring it before the people and parliament of 
this country. His observations and points of concern were 
always very clear and unar;nbiguous, not only in respect of 
territorial integrity of the country but also on the national unity 
and integrity. Dr. Lohia did not spare anybody for any attempt 
of diSintegration or obstruction and it is here that his greatness 
lies. 

For him, nation's respect was always paramount. So now 
when a foreign rule has come to an end in this country, we 
should not continue to remain dependent on a foreign 
language. Instead we should recognise one of the languages ot' 
this country as our national language to give an expression to 
our self respect as a nation. It is what he advocated and 
struggled for throughout his life. 

He was deadly against corruption in public life irrespective of 
the fact that it was practised by a person who might be known 
as a top political leader or a person standing at the lowest 
political rung. He never tolerated it. Even as a member of 
Parliament, he brought forth all the instances of corrupt 
practices of the persons even in the highest positions and that 
way, he tried to open the eyes of his countrymen. To my mind, 
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the greatest thing Dr. Lohia gave us is the practice of putting 
into action all that what he professed and believed in. To 
believe in a particular thing and to put it into practice with a 
sincere effort is a great quality and the country needs it today. If 
the people of this country are able to imbibe this single quality 
of Dr. Lohia's oneness of words and deeds, the country will be 
making strides in several fields. 

We are really very much indebted to Dr. Lohia for the 
national way of life he propounded to be emulated by his 
countrymen and it is for that reason that his untimely departure 
for his heavenly abode has left us sad and in agony. Now on 
my own behalf and on the behalf of my party,' I pay our 
homage to tAe departed soul. 

-Sundilr Singh Bhandari 

Mr. Chairman, Sir, I have not been able to decide as to what 
I should say on Dr. Rammanohar Lohia on my own behalf and 
on behalf on my party·' because for many people of this 
generation Dr. Lohia as a towering person ranked only next to 
Mahatma Gandhi. We have also accepted it. It is indeed a fact 
that such historical personages are rarely recognised during 
their life time. It is only after their departure for their celestial 
abode that their ideas and actions get recognition of the people 
and for the policies and doctrines propounded by them, the 
people hold them in high regards with such utterances that they 
made the world rich with all that they could give them. Today 
one such person has left us and the wide gap that has been 
created by his untimely demise particularly with regard to the 
promotion of socialism will never be bridged. I think it is an 
irrepairable loss for the Indian politics. 

Dr. Lohia contributed not on~ to the freedom struggle of this 
country but also to such struggles world over. An exhaustive 
narration of developments in each and every country will 
require a lot of time. 
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However what I would like to say is that wherever the people 
raised their voice for freedom, be It South Africa, India or 
Indonesia, he made all possible contribution to it. In all the 
small neighbouring around us, he put in the best of him to get a 
democratically constituted form of Govemment installed. 

I would not like to speak about the rural areas of this country 
as they have already been exhaustively discussed. 

He had given a serious thought to all the issues pertaining to 
this country and I think that in future this country shall have to 
follow all that line of action he had laid down for them. There is 
no doubt that that day will come and we will be thinking on his 
lines in respect of ali our problems, be it the problem of 
language, caste, extravagance, equality or any other thing of 
that sort. 

I know that the worst sufferers in this country have been the 
people belonging to the backward classes and the downtrodden 
for whom he was one of their great leaders because he had 
given a serious thought to all these problems and had come to 
a conclusion that mere talks of equality or socialism was not 
going to be reasonable and adequate solution of their problems. 
To this day, caste system continues to be the predominantly 
powerful preposition in this country and without breaking down 
all these barriers, we cannot even think of ushering in an era of 
socialism in India and It was he who taught us this lesson for 
the first time. 

Regarding the use of language, he was of the view that the 
entire work of this country should be done in the language of 
the common man. Moreover he wanted that the rulers or the 
ruling party of this country which is merely a small group of 
people should not concentrate all the powers in their hands. 
Instead entire work of the country should be done with 
language of the common man. 

Similarly he devoted the entire span of his life for the cause 
of the common man. While working in the political field, he 
never thought in terms of his selfish ends. Perhaps he was the 
only man of that type. I had a chance to know him from very 
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close quarters and it is on that basis that I can say it with an 
element of certainty that he might have used some bitter words 
for any of us but internally, it was the general welfare of the 
people of this country and that of the entire mankind which 
reigned supreme in him. That is why whenever he used a harsh 
word against the corrupt practice of an individual or passed 
some pungent remarks on a particular issue, it was only with a 
view to bring it to the notice of the general public so as to set a 
process of thinking in their minds in this regard. It was for that 
reason that he chose that unpleasant way of putting things 
before the people. 

I would not like to dwell on it in greater details. Only the 
history will unfold the untouched vistas of his philosophy as to 
how relevant it is for finding out the solutions to our day to day 
problems in the times to come. 

While paying him homage on behalf of my party I would like 
to urge upon the members of all those parties that may come to 
power in this country, to delve deep into the philosophy of Dr. 
Lohia to explore and understand it because it is only through 
this path of Dr. Lohia's philosophy that this country will be able 
to usher in an era of happiness and prosperity. 

-Gaure Muraharl 
Mr. Chairman, Sir I on behalf of my party- associate 

myself with the sentiments that have been expressed for the 
late Dr. Rammanohar Lohia. Mr. Chairman, every person 
evokes an image in your mind, and the image that is evoked by 
the mere mention of the name of Dr. Lohia in our minds is the 
image of a dynamic person, not merely a dynamic person, I will 
go to a little further and say, he was in the political field of India 
an iconoclast. He could never tolerate shibboleths. He could 
never tolerate conventions and shames and false respectability. 

We know how he was against the setting up of idols in our 
political life. Mr. Chairman, Sir, the necessity of such a person 
was there and is still there in our life. Sir, we Indians suffer from 

'Communist Party of India (Marxist) 
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one defect and if I may pinpoint that single defect, we have a 
tendency of turning great men into Avatars. We have seen in 
our country this tendency of converting everybody into an 
Avatar even during his own life-time. Dr. Rammanohar Lohia 
was one of those political personalities who, we found, could 
never tolerate setting up of idols, converting of men into Avatars 
of God. And, therefore, we found that he often had passages at 
arms with men of distinction in our political life to' whom we 
would have bowed from a distance, to whom we had a 
tendency to bow from a distance. Therefore, Dr. Rammanohar 
Lohia's contribution to political life, when he lived amidst us, 
was great because he attempted to divest the Indian political 
life of the tendency to lionise and idolise great men who might 
have risen to great heights and stature because of certain 
factors which combined to make them great. 

Mr. Chairman, Sir, not merely that. I look upon him also as a 
great architect and a great organiser. We know how he 
gathered together the united socialist forces whom he called the 
Samyukta Socialist Party. And while I think of it I cannot but 
pay handsome tribute to his idea of striking together and 
bringing together a united socialist offensive, so to say, upon 
the miseries and sufferings of India. And that is why he was a 
great admirer of united leftist action in the Indian political 
sphere. We have found instances and examples of his 
contributions in this respect in the matter of formation of 
Ministries in different parts of Indian states particularly in West 
Bengal and Kerala where we find that a united leftist movement 
is afoot to bring these two States out of the ruts, out of that 
deep suffering into which they had been thrown in the last 
twenty years or so after independence. Dr. Rammanohar Lohia 
had a great contribution to make to the forging of this united left 
offensive. Therefore, Mr. Chairman, Sir, we leftists, particularly 
our group, the Left Communist Party (Marxist), are greatful to 
his memory that. he has laid down a path for combined united 
socialist action in various parts of India and we hope that his 
successors in the political field will carry forward his thoughts 
and message. 

-A. P. Chatterjee 
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Mr. Chal nnan , Sir, I am thankful to you for giving me an 
opportunity to say something on this occasion. It Is very difficult 
for me to say something about Or. Lohla at this moment, 
particularly because he was 5. to 6 years younger to me. While 
speaking on his death, I recollect many things and feel the 
pangs of separation. 

I worked closely with Or. Lohla for 20 years i.e. between 
1934 to 1954. Later on also though we kept on meeting, but the 
memories of the good as well as bad times of those 20 years 
keep me tonnenting and I become restless to recollect them. I 
clearly remember the day when a few days before his death on 
13 September, he came to Patna to meet Shri Jayaprakash 
Narayan. He insisted that I should also be present in the talks. 
When he came to know that I had refused to join the talks. he 
sent a message that I must come, otherwise he himself would 
come to take me. After that we three met after several years 
and remained together for four and a half hours. While 
departing I had hoped that we would meet again and that it 
would not be the last meeting. I wish more such meetings had 
been held and Or. Lohia would not have passed away, it would 
have been better for Indian politics. 

Or. Lohia has a special place in our politics. Even those who 
have not been agreeing with him will concede that he had 
certain distinguished qualities. Ordinarily, the approach of the 
politicians Is very limited, but Or. Lohia had the quality of seeing 
beyond the horizon. He had an Insight which could penetrate 
deeply and go beyond time and place. Therefore, Or. Lohia 
could bring to light aeveraJ such isaues which usually are 
victims of Indifference of the politicians. I had the occasion of 
working wtth him on some of these laaues. One such laaue 
related to the Himalayas. I do not remember any Indian 
politician who might have given 80 much Importance to the 
Himalayas as was given by Or. Lohla. At his Instance, we had 
convened the Himalayan Conference In Lucknow. Similarly, 
there were several other 181U81 like that of Goa, Nepal, etc., 
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towards which we were indiferent, but Dr. Lohia was attracted 
towards them. His activities were not restricted to attainment of 
political freedom of his own country. He used to think of those 
questions also which, though of not immediate concern, could 
have been of Importance to us in future. 

He was a dauntless person. His originality af."d forthrightness 
were the two qualities which even his critics will concede. It is 
true that we had difference of opinion on his method of 
functioning over several matters, but in spite of this, he had 
certain qualities which no one can refute. He has carved out a 
niche for himself in the Indian polity. Therefore, with his death 
not only that comer of Parliament where he used to sit and not 
only that house of Rakabganj where he used to reside, have 
been orphaned, he has left a void on the Indian politics also. 
The truth is that though he could make a place for himself in 
the hearts of the people and in the politics of the country, he 
did not bother ~r mundane gains like property, wealth etc. 
About Dr. Lohia, the following words are true: 

'Nasti Yesham Yashkaya Jaramaranjam Bhayam' I.e. He was 
beyond life and death. I am sure his traits of dauntlessness, 
Originality, nationality and his other qualities will find more and 
more place in our country and the political workers will be 
benefited from them. 

Many people may not be knowing that Dr. Lohia not only 
participated actively in the 1942- Movement, he contributed a 
lot In Its philosophy and policy making also. The definition given 
by Dr. Lohia in respect of non-violence has Its own place in 
political definitions, history and literature. He was Imbibed with 
these qualities. 

I thought Dr. Lohla would be living and would be serving the 
country for longer time, but unfortunately, thOugh elder to him 
by 5 years, I am taking part In his obituary and he has left 
earlier than I. 

Mr. Chairman, Sir, I want to congratulate you for 
strengthening the practice of condoling the sad demise of those 
personalities who had not been member of this House. This 
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practice was once started, but was discontinued. Today, you 
have restarted this practice that the House will condole the 
death of those distinguished persons also who were not 
members of this House. For this I thank you . 

••• ... • •• 
During my tenure, we have never condoled in Rajya Sabha 

the death of so many personalities at a time. Therefore, it is a 
sad day for Rajya Sabha. With these words, I pay homage to 
my friends who are no more with us. 

-Ganga Sharan Sinha 

Sir, I and my party would like to associate with the feelings 
and sentiments that have been expressed by the various 
Members of this august House about Dr. Lohia the fact that Dr. 
Lohia had fought heroically for days together against death 
proves that he was a champion fighter. He was a champion 
freedom fighter. During the period of British rule, he fought 
heroically against the British imperialists and during the 1942 
Movement also, he played one of the greatest roles and 
organised the youth of the country at that time so that we could 
overthrow the British rule from this country .... He noticed that 
inequality prevailed in economic life as well as in social life and 
he wanted to eradicate that inequality not only from the 
9CQnOmic sphere but from the social sphere also. He gave 
more importance to social equality. He said that until and 
unless there is social equality there would not be economic 
equality and political equality in this country. I think, it was 
because of his persistence that there was only one party-apart 
from the other political parties of the down-trodden people who 
are striving for social equality-which has included in its 
programme the task of establishing a social order based on 
social equality. Not only that, it was one of their programmes 
that the caste system should be abolished. And Dr. Lohia 
always strove to establish a new social order based on equality. 
Therefore, Sir, he was a champion of the underdogs and a 
friend of the downtrodden people of this country. Sir, he was an 
outspoken man. He worshipped only principles. He never 
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worshipped Idols. He sincerely believed in whatever his 
principles were and he followed only those principles 
irrespective of the warth and displeasure that he migh incur 
because of his policies. Therefore, Sir, he was never afraid of 
criticising or attacking even highest personalities and the 
greate~ leaders in this country. Therefore, he had to suffer 
displeasure but he never cared about all those 1hings. He was 
one of the greatest sons of this country and therefore I would 
like to pay homage and tribute on behalf of myself and the 
Republican Party of India. 

-8. D. Khobaragade 
Mr. Chairman, Sir, may I join my colleagues in paying my 

very humble tribute to the memory of Dr. Lohia? Dr. Lohia's life 
and career are a part of our national history and revolution. He 
was a person of indomitable courage and he suffered as many 
as 18 imprisonments during his lifetime. He made very great 
contributions to the creation of a strong socialist ideology in 
the country and his determination has led to the emergence of 
a strong socialist opposition all over the country. Sir, Dr. Lohia's 
greatest contribution to parliamentary democracy is the creation 
of an active and virile opinion which is the essence of the 
democratic system. Dr. Lohia has gone leaving us and the 
country poorer and the country was in every sense of the term 
his family because he had no family of his own. Though he is 
no longer with us, the flame of his life and achievements will 
continue to guide the path for us and the succeeding 
generations. 

-A. D. Manl 
Sir, I join you and other hon. Members of this House, on my 
behalf and on behalf of my Party, the Forward Bloc, to pay our 
respectful homage to Dr. Rammanohar lohia. Dr. Lohia was a 
great patriot and a great freedom fighter of the country and we 
cherish his role particularly in those fateful days of the year 
1942 when the country rose like a man to break the imperialist 
chain that bound our country and country's youths were 
inspired under the leadership of Dr. Rammanohar Lohia in the 
absence of the leadership of the Congress to take to the path 
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of struggle. He was a great admirer of the principles, policies 
and programmes of the great leader, Netaji Subhas Chandra 
Bose. Sir, he was a great socialist of our country. He was not 
only a socialist for preaching but he practised socialist norms in 
his practical day-to-day life. He was not only a socialist of 
classical book style but he sought to introduce new dimensions 
in the socialist thought in the world, nay, in this country of ours 
he sought to unify the socialist, democratic, patriotic and 
secular forces of our country so that a new social order, new 
political order in this country can be built up. Sir, he was not 
only a socialist whose activities and programmes were limited 
only to this country of ours. He was a great humanist and he 
thought in terms of having new values for the mankind and in 
this way he enriched the culture of the mankind itself. Sir, he 
had some original thought in the matter of having socialist 
programmes in our country. Therefore he was a great 
nationalist, a great patriot and a great socialist of our country. 
The country and the younger generation of our country will do 
well if his spirit of non-conformism is emulated and his path is 
followed. 

With these words, Sir, I join you to pay my respectful homage 
to Dr. Rammanohar Lohia. 

-Chltt B.au 

Mr. Chairman Sir, I and my Aksli Party are shocked at the 
untimely demise of Dr. Rammanohar Lohia. His death at this 
time is a matter of sadness. He was a prominent Opposition 
leader. He was a bold leader and he always took up cudgels 
against injustice and for the cause of the poor and the 
dowlitrodden. He used to give lead to the opposition. In him we 
have lost • very good friend. 

I remember that when he was ill and undergoing treatment in 
the hospital, he remarked that he would be really happy if every 
poor patient in the country was given medical attention which 
he was getting on his death bed. The spirit of his words showed 
his feelings and sympathy towards the poor of the country and 
he had not forgotton them even when he himself was ill and in 



Obituary References made on Passing away of Dr. Lohia 447 

great pain. He has set an example by showing his concern for 
the poor people during his life and on his de3th bad. 

Without going into further details. I offer my heartfelt 
condolences to his friends and pay my tributes on my own 
behalf and on behalf of the Akali Party. 

-Narlndar Singh Brar 

I associate myself with the feeling expressed in this House on 
the sad demise of Dr. Lohia. 

On 24th September Dr. Lohia who had for some time 
anticipating a combined Pak-China attack on India had given a 
telegram to Khan Abdul Ghaffar Khan. the text of which he had 
written in his own handwriting. stating that with due regards 
from his side, he was sending Shri Rajnarain to see him on 
30th and the matter should be discussed with him in detail. I 
never knew that 30th would be such a sad day for us. on the 
30th morning at about 9 O'clock I visited him in the Hospital 
and asked him. 'Dr. Sahib do you know that you are going to 
be operated upon and still you are sending me to Afghanistan' 
but he told me not to worry as he would recover very soon. and 
he will be discharged from the hospital within two or four days. 
He insisted that I must leave for Afghanistan. But he cautioned 
me not to lose balance and whatever transpired between 
Badsha Khan and myself should not be leaked to the press and 
then he instructed all others who were there in his room to send 
me off immediately. Before leaving I met Dr. Lal and requested 
him to keep me informed about his health. On 30th itself I 
received a telegram that the operation has been successful. I 
received another telegram on 1 st October stating that his 
condition was not stable. On 2nd October when I was getting 
ready for going to meet Khan Abdul Ghaffar Khan. as Khan 
Sahib was not in Kabul and had gone out of station on tour 
leaving inatrlIctions on telephone that arrangema •• should be 
made for sending Rajnar8in to the place where he was . ....,.. 
whBe our Ambassador General Thapar had received • can from 
dIputy Ambassador Shri Bnj Kumar that a meuage had oome 
from DelhI that Dr. Lohla's condition was crtticaI and ~ 
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wanted Rajnarain to come back immediately: The message was 
conveyed to me and I was in a fix how to get back to Delhi fast. 
However, I could manage a seat for myself in the Airana 
airlines. The aircraft was late by an hour or so but ultimately I 
reached Delhi on the same day itself. I tried to contact the 
Prime Minister and the president from Kabul on Telephone but 
was unsuccessful. Then I tried for Brig. Lal. Fortunately he was 
available and he told me that till yesterday his condition was 
stable but suddenly it deteriorated and had become quite critical 
then. On landing I straight away rushed to hospital. Dr. Lohia 
was concious, he asked me whether I had accomplished the 
job for which I was sent there, I replied in the affirmative and 
told him that I would tell him the details once he recovered. 
From 2nd October to 12th October I virtually remained with him 
day and night, for 24 hours, I never used to get sleep. I used 
always to lay my hand on his forhead and I felt as if my hand 
was placed on some precious treasure which I did liot want to 
lose and somebody was trying to snatch that from me. On 11th 
at about 10.30 or 11 p.m., I came back to 95, South Avenue for 
having a bath, normally I used to come everyday at this time to 
take bath as I had to remain awake throughout the night. On 
reaching home I received a call from the hospital and was told 
to rush back. I told the caller that a few minutes ago when I left 
him he was alright. I have n't had my bath even but Dr. Uddpa 
of Kashi University told me to leave for hospital immediately. 
When I reached there I saw two persons were trying to revive 
him, he was given electric shock, his ECG was done and for 
good 20 minutes my hand was on his forehead. Brig. Lal patted 
on my shoulder and said "we could not save Dr. Lohia", I 
asked him again and again to confirm what he said then I could 
no longer hold myself, tears starting rolling down my cheeks. I 
have lost faith in Doctors but that subject I will touch upon later 
on. I am grateful to you for giving me an opportunity to pay 
homage to the departed soul. 

I feel Dr. Lohia was not understood fully during the life time 
and he also held the same view. Once he told me that Man 
Singh claimed. respect only during his life time but Rana Pratap 
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was held in great esteem even after his death. I had never 
dreamt that his end would come so soon. Just two months back 
he had gone to Varanasi. He was there for three four days. 
Whenever, he used to go to Varanasi he always, made it a 
point to visit Samath and if he had some spare time he offen 
visited Manikamika Ghat. There he used to go by boat. 
Manikarnika Ghat is a place in Kashi where dead bodies are 
cremated. Last time when we went there we saw that one body 
which was not burnt fully was immer~ed in the Same state in 
the Ganga. Dr. Lohia on seeing that body told me, it appearecf 
that this. dead man belonged to some poor family and his family 
did not have enough money to buy fire wood to cremate his 
body. He failed to understand when science has advanced so 
much and the facilities for electric cremation are available why 
this system was not being adopted and propogated and why, 
such half burnt dead bodies are being immersed. We saw one 
more dead body on which a tin of ghee was being poured and 
Dr. Lohia remarked that this dead man must have been from 
some rich family and that was why ghee was being poured on 
his dead body. Most likely his relatives might have used sandal 
wood for his pyre and thereafter a number of questions 
followed. He asked me where ~id we cremate dead bodies of 
our relatives, etc. etc. At about 3.30 a.m. I told him to take rest 
otherwise he may fall sick. 

Dr. Lohia was .a great philosopher. I wish the people study 
his philosophy. By and large, we all are the students of 
philosophy. Sankhya Oarshan, the oldest and the most 
developed philosophy of our country envisages two aspects of 
universe viz. man and nature. As per this philosophy, man is 
only the observer and it is the nature which'plays the role. Karl 
Marx based his philosophy on dialectic and he conceived of 
evolution and revolution. He termed qualitative change as 
revolution and quantitative difference as evolution, if you 
increase the quantity it will change the quality. He saw the 
history of human society in terms of evolution and revolution. 
Those who have read Gandhian Literature must be aware that 
Gandhiji believed in two basic principles i. e. evolution and 
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death. The cardinal principle is, the process of evolution takes 
place and the end is inevitable. The philosophy propounded by 
Or. Lohia also envisages these two pOints-infinity and 
continuity. Thus we have seen that these great men have more 
or less propounded the same theory except the difference of 
terminology because of time gap and advancement of science. 

Sir, I would like the countrymen to read Dr. Lohia's book 
"Wheel of History." Dr. Lohia has given a beautiful description 
of class and caste in it. He has enumerated that class and 
caste are the stages. At one stage class becomes caste and at 
_other stage caste become class, in other words, dynamiC caste 
is class and static class is caste. What a great philosopher he 
was to have evolved a universal socialism by combination of 
Indian socialism with the ideologies propounded by Karl Marx. 
In the Conferences held at Sherg"ati and Varanasi he urged 
the combined socialist party, at that time it was called 
Samajwadi Socialist Party, to make provision for 60 per cent 
reservation for backwards. He said that if we were really for a 
classless society such classless society cannot be established 
unless we make it casteless in the first place. Unless these two 
classes are created, true socialism cannot be ushered. Mobile 
caste is class, mobile class is caste. This is how the whole 
thing has been described by Dr. Lohia. When I tried to read 
Gandhiji's worb in order to resolve some problems in my mind, 
Gandhiji also did not separate politics from religion in the 
manner as all other people do. When after independence 
Gandhiji was asked to give up politics, he had repH3d that that 
was the right time to take part in politics, because they had to 
work hard for the progress of the country. So it was not right to 
renounce politics. He further added that as soon as he come to 
know that anti social elements had entered politics, he would 
not remain in politics. Lohiaji said that politics and religion are 
inter-related. Instant duty is politics and perspective politics is 
duty. I am speaking here because you permitted me to speak. 
In this way I am performing my duty. But my speech in Rajya 
Sabha is politics. 

Similarly, he used to say that long range programme is policy 
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and short range policy is programme. It is not correct to say 
that there is big difference between policy and programme. Dr. 
lohia always said that we must practice what we proferss. 
Unless it is maintained no country, person and society and 
even the world can progress. 

Dr. lohia was a philosopher and also a great economist. Dr. 
lohia wrote a booklet "Economics after Marx" during the days 
of turmoil in 1942. 

The book was later published by Usuf Meher Ali. In that book 
he defined surplus value in a very beautiful way. Dr. Lohia said 
that so far as production is concerned 3 minutes of U.S.A., 6 
minutes of Russia, 40 minutes of China and 60 minutes of India 
are equal. Are the workers of India different from those of 
Russia? Are their needs more than the needs of our workers? 
Have they some special quality, which the workers of India do 
not have? lenin wrote, "Imperialism is the last phase of 
Capitalism". But lohia said that it is not so. He said that 
Imperislism and Capitalism are ~ twins. Had India not been a 
cok>ny of Britain, Capitalism would not have attained such a 
height in Britain. It florished in Britain due to exploitation of 
Indian labour. So we will have 10 think afresh regarding surplus 
value theory. Surplus labour creates surplus value. That is why 
Dr. lohia said that distribution of surplus value should be made 
after taking into consideratiOO the capital and labour of the 
whole world. Everybody should be given his due share. If one 
gets more he is a exploiter to that extent. It can be done only 
when we take the whole world as a single unit. Do not divide 
humanity. In this way he gave a sermon of universal 
brotherhood. 

Sir, I consider Dr. lohia a progressive and true patriot. If we 
go deep into the ideas of Dr. lohia, we will find that in 1949 in 
a press conference of London When a reference regarding Tibet 
was made he also made a reference to Kailash, Mansarovar 
and Macmahn line. Dr. LoIlia said that this issue should be 
considered on the basis of the proximity of the two countries. It 
should be decided, keeping in view of their way of life, religion, 
culture, opinion of the people. Dr. lohia put forward these 
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seven conditions before the world and said that an atmosphere 
should be created to demarcate Indian border. 

Dr. Lohia propagated his philosophy in a very beautiful 
manner. Those were the days when a call to go on strike and 
to increase dearness allo.wance and pay was being given. He 
was of the opinion that without fixing prices nothing· could be 
achieved. So he gave a formula to fix the prices. He said that 
arrangement for marketing the goods produced by the 
industries should be made. Government should not realise 
more than 50 per cent as tqx or as profit. If it is done only then 
we can avoid strikes or demand for increasing dearness 
allowance and pay. Unless prices are fixed this question will be 
raised time and again. 

Dr. Lohia also broke the caste barriers. Morarji Bhai went to 
Samath on 17th and a question for opening Buddha University 
was mooted. But after research Dr. Lohia said that our 
philosophy provides for a common caste in respect of species 
having common method of procreation. So question of the 
existence of Harijans and untouchables does not arise. He used 
to say that we should go in for horizontal form of social 
development, it should not be otherwise. 

There should be no vertical division of the society. Otherwise, 
the society will not be free from upper and low castes. If the 
division is horizontal then the scavenger will give up 
scavenging, the brahmin will give up brahminism and the 
'thakur' his 'thakurai' and we will thus have a very healthy 
society. Today the casteism is the greatest hurdle for our 
socialism and democracy. Special opportunities should be 
available to the backwards according to there backwardness. 
Dr. Lohia made a deep study of human society, Indian culture 
and civilisation during the last few years. He called upon the 
people to go to Badrinath and see what happens there. People 
visit the shrine and come back without knowing anything. He 
thought that one should have darshana of the idol of Badrinath 
after removing the garlands and the attire from it. He got such 
arrangement made through the local 'Rawal'. When garlands 
and attire were removed at mid night, the entire idol was visible. 
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Then Dr. Lohia asked us to observe how that idol differed tram 
the idols of Lord Shiva and Lord Vishnu. He used to penetrate 
deep into all such things. 

After 1952 elections, Dr. Lohia organised a 15 day camp and 
observed that we should identify the causes as to why, the first 
position having gone to the Congress Party, socialist party 
secured second position in the area havinQ the influence of 
Lord Rama, the communist party in the area of Lord Shiva and 
the Ram Rajya Parishad, Hindu Maha Sabha and Jan Sangh in 
the area having the influence of Lord Krishna. He raised tile 
issue and left its analysis to the wisdom of the people . 

••• • •• ••• 
.... During the last days of his life, Dr. Lohia had once said 

that after his death, he would 1ike to be cremated in the Electric 
Crematorium. However after his death, .there was a lot of 
dispute on the point as to how the last ritest of Dr. Lohia should 
be performed--by way of handing over his deadbody to the 
Lucknow Medical College to realise his expreSsions to that 
effect on some earlier occasions or by way of consigning it to 
flames in the electric cr~matorium to honour his last .wishes, 
particularly, in view of the existent prOvision of such a facility. 
Ultimately a decision had to be taken to act according to his 
last wishes so that there waS rQinimum expenditure on that 
account. All these things have to _ be emulated by us in ~ur own 
life to quote Lord Budha, there should Qe 9fl8n8ss of thought 
and actien, aQsence of which might lead to corrupt -practiceS 
and one would not be able to see the things In. their true 
perspective. ... , ... • •• 

The decision of Dr. Lohia to start a movement to banish 
-English was not an instinctive one. In fact, there was a scientific 
reasoning behind it, that to strengthen -. democracy in this 
country, we shoold use common man's language for our 
diSCUssion and day to day work. English is not 'the language of 
the common man of this country. Dr. Lohia initiated a number of 
movements in this country. A few to- name are, SaYe the 
Himalaya, Reunification of India and Pakistan.and-'Devote one 
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hour for the country'. None of these movements is such which 
is not required for the welfare of the people of this country and 
all the human beings living in other countries of the world. 

Before I conclude, I would like to quote here the words of 
Mahatma Gandhi he had said in Sultanpur on the arrest and 3 
year imprisonment of Dr. Lohia in 1940. He had said that to 
that day he had not seen a single man as straightforwad and 
dauntless as Dr. Lohia and he would not sit peacefully till Dr. 
Lohia was in jail. 

'The Harijan' quoted him to have said the following words in 
English; 

,., cannot sit still while I see Dr. Lohia in prison". 
Again on the arrest of Or. Lohia in Goa on 19 June, 1946 

Mahatma Gandhi had said that in case the Government of 
India kept silent over the arrest of Dr. Lohia, he would go all 
alone to oppose it. Also in one of his letters, he wrote that Dr. 
Lohia po~sessed a number of qualities of body and mind, but 
his leading quality was his consistency. 

Sir. today I had an opportunity to go through three books of 
Dr. Lohia he had written in 1938. A reading of the Preface of 
these books published under the title 'Foreign Policy of India' 
'Sino-Irlqian Relations'and'What should be the foreign policy of 
India' gave me immense pleasure. One of these prefaces, Shri 
Jawaha~ Lal Nehru has observed that many of us would agree 
that the book of Dr. Rammanohar Lohia on Foreign Policy 
would be a very useful publication for the people of this 
country and they should go through it. 

I have seen that Dr. Lohia was a man of principles with a 
feeling deep sympathy for the oppressed on the one hand and 
had a feeling of annoyance and fury for the perpetrators of 
injustice and atrocities. The very sight of· such people 
fnfuriated him. He was of the view that the persons working for 
the up/iftment of fhe SOCiety should. work. with determination, 

It was a great pleasure to listen to a representative of 
Gandhi Smarak Nidhi in Varanasi on the 12th of this month, 
Saying that during the last days of his life, Dr. Lohia had 
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written an article on Mahatma Gandhi in which he had 
enumerated his vices. 

That was one of his last articles. He has written that some 
one informed him that Vinobaji was fully agreeable to his 
views regarding Gandhiji. Vinobaji had said that Gandhiji gave 
preference to personality over facts at the tim,e of division of 
India 

i do not want to take more time of the House. Leaders of all 
the parties have followed the procedure laid down by you. But 
I would like you to convey to the whole country and the world 
our feelings 'about Dr. Lohia. Dr. tohia has no family. During 
his last days our Presideni Dr Zakir Hussain went to see him. 
when he came out of the hospital, he enquired, "whether tiis 
relations have been informed ?"Hearing this it was nat 
~ssible for me to stop my tears. I said "Whether good or 
bad, we are the only relatives .of Dr. Lortia, Dr. Lohia does not 
have any real brother or sister and the question of wife and 
children does not arise at all. His father Hiralal had already 
died". 

Dr. Lohia had thoroughly studied Indian and western 
philosophy, He also had deep knowledge of economics. He 
made a distinction between human and humanity He said that 
lover of humanity cannot always be a lover of human being, 
but a person who loves human being, will surely love 
humanity. Once he said to me, "Rajnarain, nEwer be a lover of 
humanity only, You can find many persons, who may say that 
humanity is crying, but they will not do anything for that 
human being who is dying before their eyes". So, there is a 
distir.ction between human being and humanity. Dr, Lohia 
understood this fact and acted accordingly ... , 

With these words I want to pay my homage to the exploited 
human beings of the world. Today Dr. Lohia is not with !-Is, but 
his programme and ideas will guide us for the years to come. 
It is a fact that Samyukta Socialist Party has received a direct 
blow. It is a progre~ive revolutionary and dynamic .party and it 
will always lit the torch of nationalism. socialism . and 
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democracy. We will glorify socialism and humanity in true 
sense. With these words I pay my homage to Dr. Lohia. 

-Rajnarain 



Excerpts from the Speeches Delivered at the 
Function held under the Auspices of the Indian 
Parliamentary Group on 23 March, 1990 on the 
Birth Anniversary of Dr. Lohia 
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Lohia-My Mentor and Guru 

. -Rabi Ray 

I deem it a great honour and privilege to have this opportunity 
to pay my respectful tributes to the memory of the eminent 
socialist leader, the late Dr. Rammanohar Lohia whose 80th 
birth anniversary we are celebrating today. 

Soon after my election to the office of the Speaker, I realised 
that while Parliament had been observing the birth cente:naries 
or anniversaries of some important national leaders, there were 
several other stalwarts who had not been remembered. I, 
therefore, got a list of such eminent leaders and 
parliamentarians drawn up so that we could recapitulate their 
contributions to the national reconstruction and pay our humble 
tributes to them. I am glad that the Indian Parliamentary Group 
accepted my suggestion. It is a happy coincidence that the first 
function under this new series is being held today to remember 
and pay our homage to Dr. Rammanohar LOhia, an eminent 
son of India, who was not only a great freedom fighter but, after 
independence, proved to.be an outstanding parliamentarian. 

As you all know, I was deeply attached to Dr. Lohia as he 
had been my mentor and guru under whose guidance, I was 
initiated into the socialist faith. 

Friends, Dr. Lohia was a man of action. He always believed 
in hard and ceaseless work. He was an excellent orator and 
whenever he spoke he poured out his heart. He always raised 
his voice against every 10nn of injustic&-whether social, 
economic or political. That was why he was so popular among 
the masses whose undisputed leader he was. He was an 
amalgam of piety. love, modesty. anger and sufferings. 

Dr. Lohia played a very significant role in our freedom 
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struggle. When he was just ten years old he had organised a 
students' strike. Besides being an ardent socialist, he was also 
a staunch Gandhian. Along with Shri Jayaprakash Narayan, 
Shrimati Aruna Asaf Aii and others he led the "Quit India" 
Movement of 1942 and was, in fact, its hero. 

Fully aware of the fact that,·lndia was a country of villages of 
which 60 to 70 per cent population lived below the poverty line, 
he stood for the cause of upliftment of the rural masses, the 
scheduled castes and scheduled tribes and other weaker 
sections of society and women. India's partition deeply hurt his 
nationalist spirit. Lohiaji worked fearlessly to maintain the unity 
and communal harmony in various parts of the country. He was 
fully devoted to the cause of Hindu-Muslim unity. 

As one of the founders of the socialist movement in the 
country, Lohiaji was instrumental in giving a new orientation to 
the socialist movement in our country. A firm believer in social 
equality, Lohiaji deplored the caste system and the hierarchical 
order based on birth and advocated for preferential opportunity 
for the socially oppressed sections of the society. To achieve 
this objective, he also started what came to be known as the 
"destroy caste" movement. He became the symbol of the 
aspirations of the poor peasants, the landless people and 
agricultural labourers and initiated the Kisan movements. 

Lohiaji believed in decentralised economy and ·held the view 
that India needed small machines where maximum man-power 
could be used. An original think.e(, Lohiaji expounded the theory 
of 'Seven Revolutions' o~ Sapta Kranti' which provided an 
ideological basis to the revolutionary transformation in our 
political and economic system. He supported the anti-imperialist 
and anti-colonial revolution and suffered imprisonment in 
America in 1964 for participation in the Negro equal right 
movements. 

Lohiaji was a true democrat and always stood for power to 
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the elected representatives of the people through parliamentary 
means. He was opposed to tile view that State should be given 
unrestricted powers. He wanted that State power should be 
controlled by people's power. It was in this context that he 
talked (\1 'Lok Sakti'. 

Friends, Lohiaji's parliamentary career was very short. He 
was a member of Lok Sabha almost for four years from 1963 to 
1967. But even during that short period, his awe-inspiring 
presence was discernible not only inside the House but outside 
too. His ability as an effective speaker was beyond doubt. A 
dedicated and vigilant parliamentarian Lohiaji took his work in 
Parliament seriously and was always ready with facts and 
figures to buttress his arguments. It was the irrepressible Lohiaji 
who had proved through unchallengeable statistics that the 
average income of a person in our country at that time was just 
three and a half annas or four annas per day and not fifteen 
annas as was asserted by the then Government. It is difficult to 
find today the likes of Lohiaji. 

Transcending the barriers of caste, religion and region, 
Lohiaji possessed a universal outlook. He was for the 
citizenship of mind and citizenship of ideals. He hated imposing 
restrictions of nationality or race on his people. He advocated 
the idea of one world in which one could go to any country 
without a passport or a visa. He forcefully advocated the 
establishment of a World Government with a World Parliament 
to which the sovereign national states would voluntarily transfer 
a part of their sovereignty. 

On this day, the best tribute to the memory of Lohiaji would 
be to dedicate ourselves to the tasks he had undertaken, to 
commit ourselves to his ideas and philosophy and to bridge the 
gulf between our precepts and practice. 

I once again pay my respectful homage to the memory of 
Lohiaji, the ideals he stood for, and the valuable services he 
rendered for the cause of the poor, the neglected and the 
exploited in our country. 

I am happy that a new Monograph Series on eminent 
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Parliamentarians is being started by the Lok Sabha Secretariat. 
The first Monograph in this Series is on Dr. Rammanohar 
Lohia. This is our humble tribute to his memory. It is indeed a 
matter of privilege for me to release this Monograph on this 
occasion. 
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A Saint 
Hukumdeo Narayan Yadav 

Dr. Rammanohar Lohia was our guide and Guru. t:"te was 
known to people as a political leader and not as a saint or 
spiritualist ... Some Saints used to congregate at the house of 
his close friend, Pandit Ramanandan Mishra for religious 
discourse where it was said that Dr. Lohia WaS not only a 
political leader but he was a great spiritualist and saint. One of 
the saints present there asked if Lohiaji was a saint, why did he 
not put on a saint-like apparel. In this respect I am reminded of 
following couplet of Kabir; 

Bhesh dekh mat boojhiye, 
boojh 1~/iye lyan 

Bina kasauti hot nahin, 
kanchan ki pahchan. 

(Don't go by one's apparel. but see his knowledge, as the 
purity of gold can only be tested by touchstone.) 

Another thing people talk about Dr. Lohia is his 
farsightedness. When we think over this aspect, we find 
ourselves unable to fathom it. It is said that he was a super 
human being but in fact he was beyond that, and he can be 
properly described by quoting following couplet of Kabir. 

Had chafe so manva. 
behad chalhi susadhu 

Had, behad dou tajai, 
taki mata agadh. 

(Those bound in limits are human beings, those who are 
beyond limits are saints. But there are people who are far 
above these two and their thinking is unfathomed.) 
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Dr. Lohia belonged to the third category. He had the capacity 
to observe the universe minutely. He was a farsighted man. In 
the field of politics or spiritualism, most of the persons can go 
up to 'Shunya' only but Dr. Rammanohar could go even 
beyond that. This situation is properly described by the couplet: 

Shunya Shaher Tak Sab Gaye, Age Ke Gam Nahin 
Jo Age Ke Gam Kare, So Mand Mand Muskaye. 

Thus besides being greatman, saint and spiritualist, he was a 
poiitician also. 

Pandit Ramanandan Mishra told us that words 'Sam' and 
'Samta' are quite frequently found in Dr. Lohia's books: 
'Samdrishti', 'Samlakshya', 'Sambodh', 'Sambhav' are some of 
his books. The meaning of the words 'Sam' and 'Samta' cannot 
be properly understood unless one has attained certain spiritual 
height. That is why he emphasised on these two words 'Sam' 
and 'Samta'. Once Lohiaji told that he understood the meaning 
of 'Sam' and 'Samta' from the shloka No. 48 of Chapter two of 
Gita, while he was in jail. The shloka means: 'Being steadfast in 
yoga, 0 Dhananjaya, perfor'm actions, abandoning attachment, 
remaining unconcerned as regards success and failure. This 
evenness of mind (in regard to success and failure) is known as 
yoga.' 

Lohiaji used to say that the greatest yogi is one who works 
with a feeling to 'Samta', 'Samanata' and 'Samatva Bhaav'. 
Dr. Lohia was endowed with a rare quality of doing work with 
efficiency and perfection. Therefore, I pay my tributes to my 
guru and guide not only as a politician but also as a 'Mahatma' 
and as a Saint. 



55 
A Tribute to Lohiaji 

-Dr. (Shrimati) Najma Heptulla 

We will not be paying a real tribute to Lohiaji, in the real 
sense if in this today's meeting no lady gives expression to her 
thoughts and feelings by way of a speech. To start with my 
tribute, I would like to recite a couplet from Iqbal that, I 
peroaive, he would have made in the praise of such a worthy 
son of the soi,I as Lohiaji. 

"Yaqin mohkam amal paiham muhabbat phatahe alam, 
Jihade zindagani mein yeh hain mardoon ke shamshiren". 

Lohiaji followed and acted upon his cherished principles with 
courage and fortitude throughout his life and propounded his 
message of love to all the people engaged in their struggle for 
independence. Throughout his life he worked for downtrodden 
people who were oppressed and trampled for centuries and the 
women were the worst affected lot among them. He was in 
favour of giving equality of status to women. 

While complying with Gandhiji's principles, Lohiaji laid the 
foundation of a socialistic. pattern of society and followed the 
same line throughout his life. He least cared for the fact that 
some people opposed his ideology or that some people paid 
little heed to what he said. In keeping with the same couplet of 
Iqbal. he repeatedly propounded his thoughts among the people 
and he was confident that people will surely study and 
comprehend his ideas after his death if they were reluctant to 
do so during his lifetime and I hope and trust that we should 
follow his path in order to pay real tribute to him. 

Under the prevalent atmosphere of discrimination,' disparity, 
inequality. casteism that is building up within the country, J am 
sure that today we need people like Lohiaji, Gandhiji and Abul 
Kalam. They are no more with us today but the values they 
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have left behind in the shape of their work - both published 
and unpublished - are so rich that they will never diminish. I 
recall another two couplets of Iqbal with regard to Lohiaji's 
active participation in the movement of lakhs of farmers of our 
country: 

"Utho meri duniya ke garibon ko jaga do, 
Kakhe umra ke daro deevaar gira do, 
jis khet se miltee nahin dahkat ko roti, 
us khet ke har boshaye gandum ko }ala do". 

Lohiaji believed that if the poor farmers of our country, who 
toil in the fields round the clock to produce food for others, do 
not get a square meal for themselves, then the persons 
responsible therefore should be taken to task for creating such 
conditions. 

I pay tribute to Lohiaji on my behalf and on behalf of all my 
sisters present here. 

Another couplet echoes in my mind for Lohiaji: 
"Hazaron Saal Nargis apni benoori pe roti nai, 
badi mushkil se hota hai, chaman main didawar paida." 

Such personalities are rare and we are fortunate that a 
person of his stature was born in our country and today we can 
achieve success only if we tread the path shown by him . 

• 
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Lohia-A Man Who Practised 

What He Professed 
-George Fernandes 

If Dr. Lohia were alive today, he would have been of 80 years 
and it is difficult for us to imagine how his physique would have 
been. He died 23 years ago and at that time, he looked much 
older than of his age. But he remained ever young so far his 
thinking and attitude are concerned. Those who saw him in 
person, can understand him we". 

We had told him many a time that his thinking was ahead of 
time and that was why the peopJe could not understand him. 
WJ' told him that even his own party and his colleagues were 
not able to keep pace with him. In 1977 when I, on behalf of 
Government, went on an official visit to Bonn, the capital of 
West Germany, then Socialist Government was there in power 
and Mr. Hans was the Minister 01 Science and Technology in that 
Government. Remembering Dr. Lohia he, told, me that in 1950 
Socialist International was reorganised and on that OCcasion 
they were at Frankfurt. After the evening meeting, from 8.00 
P.M. to 4 A.M. Dr. Lohia continued to discuss with us the 
issues like new world order, eradication of war, unification of 
Germany etc. and expressed many new ideas. Mr. Hans told 
me that at that time he and others were young boys and had 
the fresh experience of war, and had their own approach 
towards the problems of the world. After" a period of 25-30 
years, they realized that L6hlaji was right whereas their concept 
was wrong; and after hearing Dr. Lohia for 8 hours they thought 
that the person like him 'Nas not a man of this world and his 
ideology is not possible to be translated into action. I told 
Mr. Hans that not only he but many others, who spent their 
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whole life in company of Lohiaji think like this. After coming to 
know of this thinking about him, Dr. Lohia often said "The 
people will have to pay heed to my words, but probably after 
my death." Now when we sit here to discuss the problems of 
the country, of the world, and try to find their solution, we 
remember Dr. Lohia and his above quoted words. 

Today his 'Sapta Kranti' (Seven Revolutions) and his principles 
are being translated into ac;tion in one way or the other in the 
country and on that basis we are achieving success in many 
fields. In his 'Sapta Kranti' he gave first place to equality of men 
and women. In our country we only talk of equality of men and 
women but in actual practice it is not there. We find here a 
male-dominated society in which a woman has no place. In this 
context also we remember Dr. Lohia because he used to say 
that "there should be no difference between what one 
professes and what one practises." In the political and social 
history of India, the name of the person which strikes in our 
mind other than..l....ohiaji is that of Mahatma Gandhi who fought 
for the equality of man and woman. 

Under his 'Sapta Kranti' Dr. Lohia not only raised his voice 
against racial, political, economic, social and spiritual 
discrimination but fought also against it. When in America 
apartheid was being practised, Dr. Lohia launched 'Satyagraha' 
against it in 1964 and was arrested. The American President, 
Lyndon Johnson having come to know of his arrest sent a 
telegram apologising that a mistake had been committed and it 
should not have happened. Dr. Lohia replied telegraphically that 
instead of tendering apology to me the President should tender 
apology to the 'Statue of Liberty', which was installed in New 
York by the people of America but whose ideals they were not 
following. This struggle is still going on. Today, we see that 
Nelson Mandela has been released from jail in South Africa. 
Namibia has become free. Lohiaji fought not only himself 
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against apartheid but involved all the socialists 10 this struggle 
and gave inspiration to the whole worid in some way or other. 
Thus the struggle is still going on successfully. 

The Third Revolution which Lohiaji included in his 'S·wen 
Revolutions' was against the inequality being practised between 
backward castes and upper castes. When Lohiaji talked about 
giving special opportunities to backward people, he was abused 
profusely by the upper caste people. I remember when a 
resolution about giving equal opportunities to the backward 
communities was moved in the conference of the Socialist Party 
held in Varanasi, a very old coneague from Bihar came on the 
platform, snatched the mike and threw it on the ground and 
shouted that he had been a socialist for last thirty years, but 
now he was no more a socialist but a Brahmin and left the dias 
saying so, though he returned back to the Party after five years. 
Lohiaji championed the cause of depressed classes 
everywhere, whether he was in the Party, or outside the Party, 
in the Pariiament or outside the Pariiament. He used to say that 
certain lower castes were being exploited by higher castes for 
the last 5000 years but the work of bringing the exploited at par 
with those exploiting them is not being done honestly. Until and 
unless, the oppressed and supressed classes were heiped to 
rai8e their status there could not be parity between the two. 

Ours is a very strange country. Pandit Jawaharial Nehru had 
great regard 'for Martin Luther King, who fought against 
apartheid in America and lost his life during the struggle. Martin 
Luther King got Nobel Peace Prize for it and our country 
awarded him Jawaharial Nehru Prize posthumously because he 
had talked of giving special opportunities to particular 
communities on the basis of his principle of "Positive 
Discrimination". But when Dr. Lohia tried to introduce that very 
principle in our country through his Party programmes, he was 
not only opposed but abused too by intellectuals as well as 
others. But it is a matter of pleasure that the situation is 
changing now. 

Another thing in his Seven Revolutions was the fight against 
foreign rule. Lohiaji fought courageously against the British 
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.slavery. OiJr country won that struggle but the foreign language 
i.e., English is still continuing in the country. We usually justify 
the continuance of English language, on the ground that it is 
necessary tor the unity of the country. But this argument does 
not hold good because if Britishers had not come here, would 
not this country have been unified one. It is also wrong to argue 
that raising the language dispute will be to divide the country. 
The sole purpose of the struggle against continuance of English 
is to root out slavery. We worship Gandhiji but do not try to 
understand his principles. Gandhiji clearly said that for attaining 
real independence, the use of English language will have to be 
discontinued and the regional languages will have to be 
adopted. This struggle is still continuing. 

In tfis 'Seven Revolutions' Dr. Lohia included a revolution 
against aCCUmulation of private wealth and in favour of 
economic parity and planned production. Lohiaji called people 
to engage themselves in such a struggle in the country. He also 
felt the need of struggle against exploitation of one nation by 
another. Such a struggle must go on. In our country several 
governments have come and gone but the struggle against 
economic disparity has not gained momentum as much as it 
should have. 

Dr. Lohia tried to bring a revolution against unlawful 
interference in private life of people and in favour of democratic 
system. Now we are winning this struggle, though we are 
lagging behind in this respect as compared to other countries. 
In Eastern Europe, particularly in Russia and its neighbouring 
countries the situation has been changing rapidly for the last 3-
4 years, which gives a ray of hope that a new world order is 
coming up. In fact, the entire world has accepted the idea of 
revolution in favour of democratic measures and against 
unlawful interference in private life. The role of Mr. Gorbachev 
has been very helpful in bringing such a change. There is a 
great need of continuing vigorously this revolution in our 
country. 

We have to solve our problems through peaceful means and 
'Satyagrahs' and should abandon the path of violence or use of 
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anns wherev~r in the world it is being resorted to. The 
revolution against weapons and in the favour of Satyagraha was 
the last of Dr. loma's Seven Revolutions'. He made efforts to 
bring disannament in the world, though, ~ Super Powers have 
begun talking about disarmament and theY have taken some 
steps for destroying the weapons yet two nations of south Asia 
i.e., India and Pakistan, who are the poorest in the region, are 
competing with each other in procuring the latest types of arms 
and weapons. It is really tragic for both the nations. After our 
country was divided into India and Pakistan, lohiaji observed: 
"We will have to unite the country again." India and Pakistan 
will have to be united by making a confederation of these two 
nations and if such a confederation comes into existence, the 
question of Kashmir will not arise and other problems of the 
region will also be automatically solved. 

We have issembled here to pay our oo..age to the pioneer 
of "Sapta Kranti" .i.e., Seven Revolutio~s. InS(>ite of the fact that 
we belong to different political parties, we all had been in 
association with Lohiaji on one point or the other. Fortunately, 
Shri Rangaji is also present here, whose relations with Dr. 
lohia had been very close and cordia\. Probably, here is not 
even a single person who once met Dr. Lohia or came into his 
contact in any way, and was not influenced by his thinldng in 
one way or the, other. Dr. Lohia felt necessary to start struggle 
against poverty all over the world and made it an issue by 
initiating a discussion on '3 annas banam 15 annas' (Three 
annas versus fifteen annas). But these days politics revolves 
round the petty issues, which have no concem with thEt poor 
or with the nation-building. In such a changed scenario we all, 
irrespeCtive of our party affiliations, should sit together to 
discuss and solve the problems facing the country keeping in 
view lohia's 'Seven Revolutions', then we will be able to face 
boldly the challenges we are facing here. I feel that the dream 
of Dr. Lohia still remains to be fulfilled. Now I would like to 
conclude by quoting again his sentence, "The People will have 
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to pay heed to my words, but probably after my death." That 
time has come now. let us all proceed unitedly to fulfil the 
dream of Dr. lohia. 



57 
I Have Learnt from' Dr. Lohia 

- Ram Vilas Paswan 

I am one of those unfortunates who had neither seen 
Dr. Lohia nor heard him. After completing my college education 
when I thought of joining the politics, the basic question before 
me was which of the political parties should I join? Then I had 
no guide except an ideology, which was that of Dr. Lohia. 

I was so much impressed by Lohiaji's ideology that I 
established a close relation with him at ideological level. I think, 
such relation is more deep than the blood relation and it never 
breaks. I have learnt and have been still learning from the 
personalities like Dr. Lohia and Dr. Ambedkar. The ideologies of 
these personalities brought about basic changes in existing 
systems in the country. I have always been saying that there is 
clear difference between policy and motive. Unless we are 
honest, no change is possible. Honest people should be ready 
to receive bouquets and brick-bats both. This is the teaching of 
Dr. Lohia. We are proud that we used to read and recite certain 
poetic stanzas of Dr. Lohia in gatherings of Sociaiists. So far as 
the language is concerned, his views were as follows-

"Rashtrapati Ka Beta ho ya Chaprasi Kee ho santan, 
Brahmin ya Bhangi Ka beta, sabki shiksha Ek-saman. 
Angrej yahan se chale gaye, Angreji ko bhi jana hai, 
Angrezi mein kam na hoga, phir se desh gulam na 
hoga, 
Raj Path hai kiske hath, Angrezi aUf unchee jat. 
Unchee jat ki kya Pahchan, git-pit bole Kare na Kam. 
Chhoti jat ki kya Pahchan, Kare kam AUf sahe apman. " 

(Every body should be given equal opportunity of 
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education irrespective of his social status, caste and 
creed. Englishmen have' gone, now use of English 
Language should be stopped. The identity based on 
high and low castes must be abolished). 

On the Caste system he gave the slogan that-

"Sansopa Ne Bandhi Ganth Pichhada Pawe 100 Mein 
60," 

(Backward people should be given 60 seats out of 1 (0) 

He used to say-

"Kar Khania Damon Ki keemat, Aane dhari mein Dyora 
ho, 
Anna ki dhan ki Ghatati aarhati Aane ser ke bhitar 00. " 

On every thing, he used to say that a real Indian is one who 
is half Muslim and half Hindu. But today, each community fights 
for the cause of its own community. Thus we are not true 
Indians. On television when we see a news report on any 
particular incident, first of all we try to find out which religion the 
deceased belonged to. If the deceased is a Hindu, the Sikh has 
no feeling of sorrow, if he is a Sikh, a Hindu does not weep for 
the loss of life. Unless we have a basic change in, our 
approach, we cannot become true Indians. When a beggar 
child comes, we give him something but never try to' find out 
who are his parents. Suppose the child is of Ram Vilas Paswan 
or of yours, then we feel it and give a call for a revolutionary 
change. Since he is not our child, we just feel contended by 
giving him something in his begging bowl. 

That is why, I say that the commitment is the most 
important thing. Unless we are committed to bring a 
social change, we cannot change the existing social set-
up. So, I studied the ideology of Dr. Lohia and all the 
other great personalities of India. AIL of them have 
stressed upon cultura: change, and social revolution and 
economic upliftment. Unless there is a cultural 
revolution, the social revolution cannot take place in this 
country SAd similarly unless there is a social revolution, 
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Lohia-The Source of Inspiration 

-Vasant Sathe 

Today, it is a matter of privilege for all of us that we have 
assembled here to pay homage to the memory of Dr. 
Rammanohar Lohia. During the 'Quit India Movement of 1942,' 
most of us who are sitting here were under teens. Although 
Gandhiji and Jawaharlal Nehru were at the helm of affairs at 
the national political scene at that time but it was Dr. Lohia who 
was the real source of inspiration for the younger generation. 
Acharya Narendra Deva, Dr. Rammanohar Lohia, Jayaprakash 
Narayan, Yusuf Meher Ali, Aruna Asaf Ali and Achyut 
Patwardhan were the leaders of the Congress Socialist Party at 
that time and they all were the source of inspiration to us, as a 
result of which we joined that movement. If at all we imbibed 
the lesson of socialism, the credit should go to their writings 
and speeches which had gone a long way in teaching us all 
about the socialism. So, when it was proposed to form the 
Socialist Party in India, I very well remember, we lent our 
support to Acharya Narendra Deva at that time. Of course, 
there were some people who were of the opinion that there was 
no need of leaving the Congress Party and forming a new Party 
by the name of Socialist Party as the Congress Party could 
itself be renamed as the Socialist Party. Dr. Lohia emphatically 
said to those who were opposed to the idea of forming a new 
party that you should not look up to Jawaharlal alone, because 
he was of the opinion that the Congress Party in the leadership 
of Pt. Nehru would not take to socialism. He was of the firm 
view that if we wanted to protect the democracy in the country, 
we would have to provide an alternative to the people so that 
their faith in democracy or for that matter in socialist democracy 
was not shaken. Buttressing his point, he cited the example of 
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Labour party which was formed in England in similar 
circumstances. He. strongly advocated fonnation of a separate 
ahematiYe party by name of Socialist Party to achieve this end. 
At his call all the youngmen like us joined the Socialist Party, 
though we mentally remained associated with and influenced by 
Jawaharlal Nehru and Mahatma Gandhi whose leadership 
continued to inspire us. The greatest contributi9n of Dr. Lohia is 
that he introduced an element of rationality in the process of 
thinking. He believed that there should be a rationale in each 
and every action and everything should be put to the test of 
wisdom and reasoning and if it stands to that test, we should 
not give in and stick to it finnly without allowing any room for 
compromise and there should be unifonnity in our profession 
and practice. The Socialist Party formed its first Government in 
Kerala State. An incident of firing took place in that state and 
Dr. Lohia asked the then Government to resign on the issue. 
This stand of Dr. Lohia resulted in the division of the Party in 
that State, but he did not compromise and said there was 
nothing to be worried about. He opined that there should be 
unison in our words and deeds. 

The seven ideals of Dr. Lohia are the fundamental ideals for 
ushering in global revolution for mankind as a whole and in 
order to put them into practice we need to rise above the 
narrow concept of nationalism. He was a staunch believer of 
humanity and for him there was no compromise on the basis of 
castes, creed and community. If we make an introspection, we 
will find that everywhere in our life and in our parties we are 
maklng compromises. Then where is the unifonnity in our 
profession and practice? Today, if we follow these ideals of Dr. 
Lohia, I think that there will be a great revolution in the country. 
Though we. often make mention of his ideals of socialism, 
communism and global humanism but in practice we do exactly 
the opposite. In the name of practicality we have become 
hypocrites, whereas Dr. Lohia had at one time severed his 
relations even with one of his very close friends on this issue. 
He clearly stated lhat his friend was a hypocrite and he did not 
believe in hypocrisy. therefore, I want to say that if today we 
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really want to pay tribute to Dr. Lohia, we will have to think 
whether we are prepared to follow his ideals or not. I think that 
will be the real tribute to him. 



59 
Lohia-A Social and Economic 

Reformist 
-Po Shiv Shanker 

Dr. Rammanohar Lohia is one of those prominent leaders of 
the country who sacrificed everything during freedom struggle. 
Dr. Rammanohar Lohia's life has been unique. It was his firm 
decision that he would work for the people without seeking any 
office. On many occasions he could have easily got high office 
but he was of the view that when we dedicate ourselves to the 
service of the poor and in a country where millions of people 
are living below poverty-line, it is not fair to accept any office. 
ConSidering the prevailing economic, political and social 
structure of the country, he became not merely a political 
leader, but a social and economic reformer too. When he saw 
that there was casteism and inequality in the society, he 
decided to work hard to create a casteless and classless 
society and dedicated his whole life to achieve this. goal. 

Dr. Lohia was one of those great leaders who blended 
Gandhism. and Marxism. In order to bring social, political and 
economic changes in the society, he blended basic prinCiples of 
Gandhism with principles of Marxism and termed it as 
socialism. He was of the opinion that for the Welfare and 
upliftment of the society, our country needs a socialism mainly 
based on the prinCiples of Gandhism 

Dr. Lohia was a great thinker and philosopher. He wrote 
many books and expressed his views on many issues with 
utmost clarity and harshness. Whatever he said or did, he said 
or did it fearlessly and never went back on what he had said. I 
remember, in 1961 a prominent socialist leader, Shri Sadri 
Prasad, who lived in Hyderabad, invited him. There is a Begum 
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Bazar Mohalla in that city, where mostly Marwaris lived. 
Or. Lohia addressed them and criticised them. After he finished 
his speech, I asked him whether the audience would fike him. He 
replied that he did not bother about that and that he had said 
whatever he wanted to say and did not try to hide anything and 
he did not care if it hurt anybody. Or. Lohia was very much 
committed to his principles and adhered strictly to those 
principles. He was so much dedicated to the upliftment of the 
women that he wanted to establish Sita-Ram Raj instead of 
Ram-Raj, which Gandhiji wanted to establish. 

He had faith in all religions. After independence he d&L:cated 
himself to the cause of Hindu-Muslim unity and placed his 
services at the disposal of Gandhiji to utilise them for the 
purpose. We have assembled today to praise the qualities of 
such great man. The Hon'ble Speaker has just mentioned that 
the real tribute to him will be not only to praise him but to follow 
his ideals and the path shown by him. I fully agree with him. 
We will be paying real tribute to a great man like him, who 
sacrificed everything and did not seek anything in return for 
himself, if we follow his ideals and prinCiples. By doing so, we 
will be able to bring an overall change in thinking process of 
Indian people. 

With these few "'iords, I pay my tribute and conclude. 
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Lohia: A Dynamic Personality 

- Dr G. Vijay Mohan Reddy 

... In the Quit India movement, we were all participating. We 
were inspired by the revolutionaries. Dr Lohia was a 
revolutionary. In the post-War Naval Ratings' uprising, lakhs 
and lakhs of people came on the roads. Dr Lohia stood with the 
people. He was the first man to support that uprising. If the 
same path had been followed by the entire nation, there would 
have been no division; the British might have been thrown out. I 
always think about that post-War uprising. 

The purpose of the movement was to give leadership. Had it 
been done, I think the history of our country would have taken a 
tum for the better, and the vivisection would not have then 
taken place. We were very near to establishing a rule which 
could have been just to everybody. 

Dr Lohia, as is well known all over the country, had taken the 
anti-racial struggle into the heart of United States itself. This 
shows the dynamism of the man, and the struggle he had put in 
to further the great ideas of humanism. His idea of socialism 
being indivisible from democracy was not properly understood. 
But today, events in the world are demonstrating to everybody 
that socialism is indivisible from democracy, and that only in a 
democcatic society can the full flowering of man take place. 

Our party (Telugu Desam) has taken great inspiration from 
the ideas of Dr Lohia. Our State has decentralised power to the 
rural people. I thank you very much for giving me this 
opportunity-and to my party-to pay homage to Dr Lohia who 
was a great revolutionary not only of India, but also one of the 
great revolutionaries of the world. 
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Lohia: A Creative Thinker 

- Dr. Nagen Saikia 

Actually in 1979, I was asked by one of the Editors of the 
Assamese papers to write an article and I wrote one, under 
the caption 'Ganatantric Samajbadi Jatiya Morcha·. At that 
time, I had to read so many things and writings of Dr. Ram 
Manohar Lohia. Then I found that what I was trying to say 
in that article, had already been told by Dr. Rammanohar 
Lohia, much ear1ier. I felt myself very much small and little. 

Lohia had a compassion of Buddha; Lohia had a love of 
Mohammad; Lohia had a fury of Shankara; Lohia was a 
terror to the rulers and the power~rook; Lohia was the 
greatest hope and aspiration for the poor and the d0wn-
trodden; Lohia was the savior and inspiror; Lohia was the 
voice of speechless and the strength of the weak. 

This was how his biographer, Onkar Sharad, tried to make 
the. sketch of Dr. Rammanohar lohia. an original and 
creative thinker of modem India. He was a man with the 
vision of a prophet and a poet. Lohia was the spirit 
himself - an indomitable humanist spirit, - with a perspective 
of age-Iong history of the cultural India and a vision for the 
healthy future of the country, where down-trodden toiling 
masses would be free from all sorts of direct and indirect 
bandages and would have the privilege to raise their heads 
equally with all under the sky. A studious student and 
voracious reader, Lohia made himself familiar with the 
thoughts and writings of the great philosophers, thinkers ',00 
creative writers. A Humanist, in the true sense of the wOrd, 
Lohia from his childhood felt the need of political freedom 
and social reform for the people of India. An indomitable 
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human spirit wu always powerfully active in him up to the IaIt 
hours of his life. 

At first, he built up himself as a marxist and sociaIiIt; of 
course he did not call himself either a marxist or an anti-
marxist. He maintained that only after the installation of 
socialism, in the true sense of the tenn, talent will come from 
the classes which are considered backward &net inferior to 
others. Only after attaining that state, India would be able to 
see all round development in art, literature, science, philosophy 
etc, along with the prosperity of her material life. Dr. Lohia's 
India is the India of colourful varieties, but with a strong ooity in 
diversiti~e diversities of the geographical features, cultural 
surfaces, languages, livelihood; but with strong feeling of 
oneness. 

In the context of the present affairs of India, Lohia, aIongwith 
Gandhi~, Acharya Narendra Deva and Jayaprakash is 
becoming more and more relevant. Lohia's major ooncem was 
with leading the Socialist party in India and giving it an 
independent standing on Indian realities. He even expressed 
the need of setting up Ashrams for the training of the spirit of 
socialiam and the spread of the doctrine. He said, -Nothing new 
was ever born without struggle." He was a nationalist who was 
for the limit attaining equality, - econor1uc, sociaJ and cultural for 
the people of India. .. Angrezi hatao" movement was launched 
by him to infuse among the people of India a feeling of seIf-
respect. But on· many occasions, this was misunderstood. He 
~, -The feeling. of nationalism, for instance, of 1ncIMism, 
should be encouraged until the nation achieve equality of power 
with other nations and a work:I law is established· .... 

Dr. tohia maintained that a consistent, worthwhile, 
sociological or economic theory must be able to face the 
problems of backward economy, like the Indian economy. This 
original and creative thinker left three messages to the world: (i) 
non-violent revolution; (iI) equality; and (Iii) freedom for all. 

Another point I want to mention is that most of the people 
saw him as Indomitable tough politician. But under his 1Dugh 
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political skin, there was a poet. He was not writing poetry but 
his admiration and appreciation of the finer things of life found 
projection in his speeches and writings also. Lohia's view about 
beauty itself is poetic bott'l from the point of view of content and 
the form. He wrote, "Brilliance of daylight does not enhance 
beauty. It is the evening twilight that enhances it. Beauty at its 
height is the moonlight. The full moon is the best. The moon 
bathes everyone in beauty, yet it is unable to see the purity of 
dawn, which comes in slow steps and bashfully lik~ a newty-
wed maiden, has atways received my esteem and I have never 
failed to recall the pure beauty of its form without a joyous throb 
in the core of my heart." 

Dr. Lohia was an internationalist and he advocated for a 
world Partiament. He was prophetic in his vision, when he 
realised, quite early, the necessity of a 'Third Camp'. Now it 
has taken concrete shape in the form of non-aligned movement. 
In the memory of this great leader of India, I pay my heartfelt 
tributes. 



62 
Lohla: A Fighter Against Discrimination 

- G. Swaminathan 

Dr Rammanohar Lohia was a person who always fought 
against discrimination on the basis of caste, creed and sex and 
he always said that women had to be treated equally. 

Today morning when I was in the Rajya Sabha Notice Office, 
a curious thing happened, which reminded me of 
Dr. Rammanohar lohia. A member wanted a pass for a lady. who was 
also present in the Notice Office along with the member. The 
member while filling the form wanted to know the name of the 
lady's husband. Immediately she got annoyed and said: "Why 
do you want the name of my husband?" When she was told 
that it was required in order to fill the form, she asked: "00 you 
write the name of the wife also if the pass is required for a male 
person. Why this discrimination?" This is what is happening 
after 23 years of Dr Rammanohar Lohia's death. I think, in 
memory of Dr Rammanohar Lohia, this form should be rectified 
from tomorrow so that this discrimination is removed. 

*** *** ••• 
When I was asked to speak at this gathering, I just wanted to 

have from the Reference Section a bibliography of his 
speeches so that I could, at least, read a few of his speeches, 
and understand the man. I got the bibliography containing about 
five pages. Then I made a rough caJculation. It was about 1,450 
subjects on which he had spoken. I do not know whether it was 
during '2 or 4 years; maybe, within a period of 31fl years. He 
might have spoken on more subjects, i.fI. on all kinds of 
subjects. He should have been a remarkable man. 

I have been a member in the Assembly and the Council for 
24 years. I do not think I would have spoken on more than 300 
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or 400 .. bjectI. But he must have been an astonishing pereon. 
To IUCh a person we are paying homage. It Ie • welcome 
augury .... 



63 
Lohla -A True Patriot 

- Somnath Chatterjee 

Or. Rammanohar Lohla was a great son of India, a true 
patriot and one of the moat effective parliamentarians that we 
have had. His concern for the poor and the downtrodden and 
his vision of a prosperous India, free from foreign domination as 
well as economic exploitation, marked his endeavours both as a 
political leader and a parliamentarian. He was an original 
thinker and his contribution to the development of the political 
process In this country has been of great value. 

Or. Lohla maintained that only by practising 
equallty-polltical, economic and socI~ndla could establish a 
classless society, as conceived by the socialist thinkers. 
Keeping In view India's poverty and population, he stressed on 
an economy In which the capital-Intensity per worker would rise 
up sufficiently so as to enable the Indians to live decently. He 
emphasised that India had to solve her problems by standing 
on her own legs. He was a strong advocate for self-reliance. 
His emphasis was on a decent standard of living for our people, 
instead of on an ever Increasing standard of life. 

Dr. Lohia wanted political powers to be transferred to the 
people and he advocated the four-pillar State. In Dr. Lohia's 
four pillar State, the Central Government would deal with 
national problems, the provincial Government with provincial 
and regional problems, the district government with the general 
problems of law and order and the village government with the 
rest of the problems, Including the development of minor 
industries and agriculture. And this diffusion of power would 
help in decentralisation of the administration. His idea has now 
assumed greater relevance, considering the recent attempt to 
centralise power. 

In the sphere of industry, Dr. lohia advocated nationalisation 
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of big industries throughout his political career although 
occasionally he advocated the nationalisation of all industries in 
the country so as to have good industrial relations and to avoid 
exploitation by private capital. Small-scale industry played a 
crucial role in Dr. Lohia's thought. All through his life, he 
encouraged it. He was not opposed to machinery as such but 
he maintained that machine should serve man and not man the 
machine. 

He wanted a social order in which no man was permitted to 
exploit another. He fought against the division of the Indian 
society according to birth, wealth and occupation and he 
believed that a classless society would effectively demolish the 
communal barriers that were keeping the communities apart 
and would give impetus to the nation for a mass endeavour. 

He always fought for Hindu-Muslim unity and after India 
became independent and was partitioned, he worked tirelessly 
to improve the relations between the major communities in 
various parts of the country. 

Dr. Lohia was a rebe~ebel against feudalism, and against 
all forms of oppression and ideas which divided the society and 
the people. His life and work provide us with inspiration to serve 
the people better and it is proper that we, in Parliament, should 
try to follow his teachings and examples in the discharge of our 
duties and functions. 

I pay my respectful homage to the memory of this great 
Indian. 



64 
Lohia-A Revolutionary of Revolutionaries 

Professor N.G. Ranga 

It is a privilege for all of us to be paying homage to that great 
patriot. revolutionary of revolutionaries. and parliamen-
tarian-Rammanohar Lohia. 

I had a grievance against him that he passed away so soon, 
but then he lived so fully during those few years of his life that 
he left behind him a great saga of sacrifice, bearing Original 
ideas and creativity, and organisational means and methods. It 
was my happy experience to have enjoyed his friendship. Years 
ago, in 1936, I think, when I had very few powerful top-ranking 
Congressmen to support me, he came forward to strengthen 
my efforts to develop a Kisan movement in our country. He was 
then the editor of the Socialist, paper of the Socialist Party. We 
met in Calcutta. He embraced me and took me round to the 
leaders of the Kisans in that State especially among the 
SOCialists and in that way it became possible for me to develop 
a branch of the All India Kisan Congress, as we called it. Later 
on, others also came, especially the Communists and his own 
friends, the socialists, and Bengal-as it used to be-came to 
play a very important role in the All India Kisan Movement. 
Many other things have been said here, but not about his role 
in strengthening the Kisan movement. 

He came to Parliament and he inaugurated a new era. Till 
then, like myself, most of us on different benches used to speak 
only in English. Even those who could not speak so well, 
somehow or other had to make an effort to speak in English in 
order to catch the eyes of the Speaker and also the ears of the 
members. With him commenced the era of Hindi beooming the 
principal mode of expression so far as the leaders were 
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concerned. At least, he started speaking only In Hindi and he 
insisted upon speaking in Hindi all the time except when he had 
to quote something in English. I do not want to say that to 
speak in Hindi was the most important revolutionary 
achievement; but It WIS, nevertheless, a revolutionary move. So 
many of us who could not speak in Hindi began to wonder how 
the non-Hindi speaking people would react. Fortunately, history 
has proved that the no,,-Hlndi speaking people of India also 
appreciated the lead he had given since the nation continues to 
be committed to Nehru's Three language formula and the non 
Hindi people are privileged to speak in English also as long as 
they wish, Ever slnee quite • numbor of our prominent 
Ministers, Including the Prime Minister, also have begun to 
speak in Hindi. 

He was a revolutionary of revolutionaries. We thought we 
played a very great, unique and revolutionary role In achieving 
freedom for India in non-violent manner and we were content 
also with the freedom that we got for India which we have come 
to know now and not for the India for which Bhagat Singh and 
several others and indeed Mahatma Gandhi had fought In our 
national struggle. Even with this truncated India we were 
content to carry on the Government in Delhi, but It was not so 
with Lohia. He insisted upon keeping up the struggle also-In 
spite of the advice given by the then Chief Minister of 
Maharashtra and several Ministers in Delhi-for the freedom of 
Goa; and we achieved freedom. His followers were all dare-
devils and he was known to be the leader of the dare-devils. 
That is a unique achievement. Such struggle is even now 
necessary in order to make India sprong and the India of our 
dreams. We do not know who is going ·to be the next Lohia, but 
certainly the history will call upon somebody or other, not 
necessarily in India, to achieve what has not so far been 
achieved. Lohia was a wonderful man, very troublesome; he 
was troublesome to Jawaharlal Nehru and Jayaprakash 
Narayan. As I have said, he was a rebel among rebels and in 
the end he died as a rebel too. 

I wish to congratulate our Parliamentary Group for their 
initiative in publishing this Monograph just In time for this 
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function. In the last sentence of the Profile, they have stated 
that Dr Lohla was unmarried; he left behind no family; he left 
behind no property also; but only his great Ideas. I wish to add 
that he left behind quite a number of good followers also. Our 
Speaker Is one of them and Shrl George Femandes Is another. 
There are several others also. They are holding now very 
prominent place In our national life and especially In our 
parliamentary life. I hope and trust that not only his followers 
but also several others among our young people, among our 
politicians and parliamentarians, will try to emulate the example 
of Dr. Lohla in serving the country and our people. 



65 
Lohia - A Great Son of India 

- Ebrahim Su/aiman Sait 

lit is a matter of great privilege for me that today I have got 
this opportunity of offering tribute to a great son of India. I recall 
a couplet which, I think, is most suited for this occasion, It 
says:-

"Mat sahal ise samajh. phirta hai phalak barsoh. 
Tab khak ke parde se insaan nikalta hai." 

Lohiaji was such a great personality. Throughout hi~ life he 
dedicated himself to the service of the nation. I hardly need to 
remind that Lohiaji was a great freedom fighter, and that he 
was in the forefront of the independence struggle. He was 
endowed with distinguished mental faculties. He was an 
eloquent orator who could win over the hearts of the people. He 
was a staunch opponent of social discrimination and believed in 
universal fraternity. He was the great son of the soil. He is no 
more today, but his achievements and ideals will keep him 
immprtal. The need of the hour is to follow his ideals and ;oot-
print so that this country becomes a better place for all of us. 
Hindu-Muslim unity is the most desired objective today for 
which he had been striving throughout his life. We should work 
according to his ideals so that we can march ahead with 
success. 

A couplet goes as follows: 

"Hayat Ie ke chalo, kaynat Ie ke chalo' 
Chalo to sare zamane 1<0 saath Ie ke chalo. n 

In order to claim our love and respect for Lohiaji, we must 
follow the ideals propounded by him. 
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Lohia - A Great Socialist Thinker 

- Dr . . Ram Sajiwan 

Dr. Lohia was a great socialist thinker. He struggled all his 
life to create a casteless society. He worked hard to bring social 
and economic equality. There is a famous religious place, 
Chitrakut in district Banda of Uttar Pradesh, where Tulsi Dasji 
wrote Ramcharitmanas. Dr. Lohia tried to explain the verses of 
Ramcharitmanas, according to his own ideology. There is a 
verse in Ramcharitmanas "Ohol, Ganwar, Shudra, Pashu, Narl, 
Sakal tadana ke adhikari" which is often misunderstood and 
miS-interpreted. Giving absolutely new meaning to this verse Dr. 
Lohia ~id that the interpretation being given to the verse is 
totally against the interest of the society and does not help in 
providina social and economic justice to the people in society 
and crec:Jting an egalitarian society. Thus, he tried to analyse it 
in a different way and gave new meaning to this and such other 
verses of Ramcharitmanas. His ideas inspired us very much 
and under that inspiration some tangible work was also done. 
But todc:Jy we find that the school of socialist thinking, which 
started with Dr. Lohia, is getting weakened and diluted today, 
whereas it should have emerged more strong in our country. 

You have made efforts to remember Dr. Lohia and have 
arranged this meeting for us to remember that great man. It is 
certainly a good step and we are feeling proud of this moment. 
We feel inspired to further the work done by Dr. Lohia in the 
field of socialism and egalitarian thinking. We get inspiration 
from his ideas and thinking and it becomes our duty to spread 
his views and ideas in the society. I pay, my tributes to Dr. 
Lohia. 
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Lohia · A Great Man 

-Yadvendra Outt 

I had the good fortune of meeting Lohiaji in July 1957 and 
also had a talk with him for a shortwhile. While talking to him, it 
became evident to me that he was not an ordinary person but a 
great personality. The ultimate aim of a great man is to bring 
radical change in the multifaceted society through rational 
thinking and harmony. The formation of such a society was his 
aim and he made efforts to achieve it. May be, people did not 
give much importance to his thoughts during his life-time but 
now due importance is being given to his views, principles and 
ideals. Even Western countries are trying to bring changes in 
their systems on the basis of his philosophy. 

Our country has the tradition of following the concept of 
decentralisation of power,· in which Lohiaji had firm faith. He 
was the first leader who united the opposition in the country 
and an SVD Government was formed in Uttar Pradesh as part 
of this experiment. Certain changes are bound to be there in 
the society in the lifetime of such' a greatman. But it is our 
inherent weakness that we start worshipping a great man 
instead of following his words and deeds. I think, the real tribute 
to this greatman would be to follow the path of harmony, 
fraternity and. fellow-feeling which was advocated by Shri 
Deendayalji also. We should bring changes in our society on 
that basis. That will be the real tribute to Dr. Lohiaji, who was a 
great leader. 

With these words, I pay· homage to this greatman on my 
behalf and on behalf of Bhartiya Janata Party. 
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